
International Registration designating India 
Trade Marks Journal No: 1838 ,   26/02/2018           Class 1 
 

3068931    20/05/2015

[International Registration No. : 1252350]
GE HEALTHCARE BIOPROCESS R&D AB

Björkgatan 30 SE-751 84 Uppsala SE

Address for service in India/Attorney address:
K & S PARTNERS

109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used

IR DIVISION
Cell growth media for growing cells for scientific and research use.

9520



Trade Marks Journal No: 1838 ,   26/02/2018           Class 1 
 

3546675    28/12/2016

[International Registration No. : 1342560]
Novozymes A/S

Krogshøjvej 36 DK-2880 Bagsværd Denmark

Proposed to be Used

IR DIVISION
Enzymes for technical and industrial use.
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Trade Marks Journal No: 1838 ,   26/02/2018           Class 1 
 

 

Priority claimed from 29/04/2014; Application No. : VA 2014 01071 ;Denmark 

3709162    07/11/2017

[International Registration No. : 1242974]
Chr. Hansen A/S

Bøge Allé 10-12, Postbox 407 DK-2970 Hørsholm Denmark

Proposed to be Used

IR DIVISION
Cultures of microorganisms other than for medical and veterinary use; bacteriological preparations other than for medical 
and veterinary use; bacteriological preparations for industrial use, including bacteria for fermentation of yoghurt
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Trade Marks Journal No: 1838 ,   26/02/2018           Class 1 
 

Priority claimed from 02/06/2017; Application No. : 706917 ;Switzerland 

3723274    07/11/2017

[International Registration No. : 1383199]
Induchem AG

Industriestrasse 8a CH-8604 Volketswil Switzerland

Proposed to be Used

IR DIVISION
Chemical products used for the production of perfumes and cosmetics; chemical products used for the production of 
compositions for perfumes and cosmetics.
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Trade Marks Journal No: 1838 ,   26/02/2018           Class 1 
 

Priority claimed from 22/05/2017; Application No. : 307 33 401 ;Germany 

3723302    08/11/2017

[International Registration No. : 1382460]
Geohumus GmbH

Industriepark Allessa, Geb. G32, Alt-Fechenheim 34 60386 Frankfurt Germany

Proposed to be Used

IR DIVISION
Chemical products for agricultural, horticultural and forestry purposes, particularly absorbent soil-conditioning adjuvant; 
fertilizer.
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Trade Marks Journal No: 1838 ,   26/02/2018           Class 1 
 

Priority claimed from 22/09/2017; Application No. : 1361269 ;Benelux 

3725298    10/11/2017

[International Registration No. : 1384005]
CAP III B.V.

Mauritslaan 49 NL-6129 EL Urmond

Proposed to be Used

IR DIVISION
Ammonium sulphate; flame retardants; tanning substances for leather; hardener substances for laminates; substances 
for metal purification; water treatment preparations; chemicals (additives, precursor products) containing ammonium 
sulphate in the form of food additives for animals and humans, additives for yeast products, additives for 
pharmacological products, additives for cellulosic insulation materials, additives for dyes, additives for persulfate 
production, additives for synthetic sausage casings.
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Trade Marks Journal No: 1838 ,   26/02/2018           Class 1 
 

3740487    08/11/2017

[International Registration No. : 1385501]
Shanxi Kangteer Fine Chemical Co., Ltd.

No. 7 Huakang South Road, Hengci Chemical Industrial Park Zone, Wanrong County, Yuncheng City Shanxi Province China

Proposed to be Used

IR DIVISION
Masonry preservatives, except paints and oils; brickwork preservatives, except paints and oils; agglutinants for concrete; 
concrete preservatives, except paints and oils; anti-incrustants; cement-waterproofing chemicals, except paints; cement 
preservatives, except paints and oils; damp-proofing chemicals, except paints, for masonry; concrete-aeration chemicals; 
preservatives for tiles, except paints and oils.
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Trade Marks Journal No: 1838 ,   26/02/2018           Class 1 
 

Priority claimed from 04/05/2017; Application No. : 706116 ;Switzerland 

3748341    02/11/2017

[International Registration No. : 1386571]
GIVAUDAN SA

Chemin de la Parfumerie 5 CH-1214 Vernier Switzerland

Proposed to be Used

IR DIVISION
Chemical products used for the manufacture of perfumes, cosmetics, shampoos, soaps, detergents, deodorants for 
personal use and deodorizers other than for personal use; chemical products used for the manufacture of compositions 
for perfumery, cosmetics, shampoos, soaps, detergents, deodorants for personal use and deodorizers other than for 
personal use.
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Trade Marks Journal No: 1838 ,   26/02/2018           Class 3 
 

Priority claimed from 13/04/2016; Application No. : 1330566 ;Benelux 

3489705    08/09/2016

[International Registration No. : 1326379]
Keune IP B.V.

Koningsweg 15 NL-3762 EA Soest

Proposed to be Used

IR DIVISION
Cosmetics; hair strengthening preparations [cosmetics]; hair creams; hair weaving preparations; hair spray; color-
removing preparations for hair; hair coloring preparations; permanent waving lotions; hair mousse; hair gel; hair lotions; 
shampoos.
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Trade Marks Journal No: 1838 ,   26/02/2018           Class 3 
 

Priority claimed from 23/02/2016; Application No. : 015137607 ;European Union 

3509442    22/07/2016

[International Registration No. : 1327789]
E. A. COSMETICS DISTRIBUTIONS GMBH

Ammerthalstrasse 9 85551 Kirchheim Germany

Address for service in India/Agents address:
HIRAL C. JOSHI.

501, VISHWANANAK, CHAKALA ROAD, ANDHERI (EAST), MUMBAI - 400 099.

Proposed to be Used

IR DIVISION
Bath preparations; deodorants and antiperspirants; hair preparations and treatments; hair removal and shaving 
preparations; make-up; skin care preparations; soaps and gels; beauty balm creams; beauty care cosmetics; beauty 
lotions; beauty milk; beauty serums; body cleansing foams; cleaning masks for the face; colour cosmetics for the skin; 
colouring preparations for cosmetic purposes; cosmetic creams and lotions; cosmetic dyes; cosmetic hair regrowth 
inhibiting preparations; cosmetic nail care preparations; make-up preparations; nail conditioners; nail repair 
preparations; non-medicated beauty preparations; non-medicated body care preparations; non-medicated douches; non-
medicated foot soaks; shower and bath foam; shower and bath gel; skin cleansing foams; soap free washing emulsions 
for the body; tissues impregnated with essential oils, for cosmetic use; tissues impregnated with make-up removing 
preparations; washing creams; washing preparations for personal use; body cleaning and beauty care preparations; oral 
hygiene preparations; perfumery and fragrances; abrasive preparations for use on the body; adhesives for affixing false 
hair; adhesives for cosmetic purposes; aloe vera gel for cosmetic purposes; aloe vera preparations for cosmetic 
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purposes; chalk for cosmetic use; cleaner for cosmetic brushes; cosmetic kits; cosmetic preparations for body care; 
cosmetic preparations for nail drying; cosmetic preparations for slimming purposes; cosmetic preparations for use as 
aids to slimming; cosmetics; essential oils; essential oils for personal use; essential oils for use in the manufacture of 
scented products; oils for perfumes and scents; perfume oils for the manufacture of cosmetic preparations; skin care oils 
[non-medicated]; aftershave creams; aftershave milk; aftershave moisturising cream; amber [perfume]; aromatics for 
fragrances; aromatics for perfumes; body deodorants [perfumery]; body sprays [non-medicated]; cologne; cologne 
impregnated disposable wipes; eau de parfum; extracts of perfumes; fragrance preparations; fragrances; fragrances for 
personal use; scented body spray; scented water; shaving lotion; solid perfumes; synthetic perfumery; toilet water.
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Trade Marks Journal No: 1838 ,   26/02/2018           Class 3 
 

Priority claimed from 05/08/2016; Application No. : 302016000082799 ;Italy 

3539263    21/10/2016

[International Registration No. : 1341859]
Media Parfums S.r.l.

Via Fieno, 8 I-20123 Milano (MI) Italy

Proposed to be Used

IR DIVISION
Anti-smear agents for cleaning purposes; washing conservation agents; washing agents for textiles; hair preparations 
and treatments; stain removing agents; cleaning agents for the hands; ammonia [volatile alkali] [detergent]; skin 
texturizers; seaweed for cosmetology; aloe vera preparations for cosmetic purposes; amber [perfume]; ammonia for 
cleaning purposes; fabric softeners; antiperspirants [toiletries]; antiperspirants for personal use; canned pressurized air 
for cleaning and dusting purposes; food flavorings [essential oils]; food flavorings [essential oils]; aromatics for 
fragrances; cake flavorings [essential oils]; flavourings for beverages [essential oils]; food flavorings [essential oils]; food 
flavorings prepared from essential oils; aromatics; cake flavorings [essential oils]; aromatics for perfumes; non-
medicated lotions; aftershave balms; nail conditioners; lip conditioners; conditioning preparations for the hair; skin 
conditioners; skin balms (non-medicated -); bath foam; hair moisturising conditioners; conditioners in the form of sprays 
for the scalp; astringents for cosmetic purposes; oil baths for hair care; shaving balm; conditioning balsam; cotton balls 
for cosmetic purposes; cotton sticks for cosmetic purposes; sun protecting creams [cosmetics]; cocoa butter for 
cosmetic purposes; body oils [for cosmetic use]; javelle water; hair care lotions; tints for the hair; abrasive paper; 
patches containing sun screen and sun block for use on the skin; polish for furniture and flooring; wax (depilatory -); hair 
styling waxes; floor polish; hair wax; powder for make-up; creamy face powder; cosmetic white face powder; pressed 
face powder; eyelashes (false -); eyelashes (false -); eyelashes; cosmetic face powders; slimming aids [cosmetic], other 
than for medical use; mouthwashes, not for medical purposes; mouthwashes, not for medical purposes; mouthwashes, 
not for medical purposes; hair dye; mouthwashes, not for medical purposes; mouthwash; mouthwashes, not for medical 
purposes; cheek colors; under-eye enhancers; facial concealer; incense cones; moisturising concentrates [cosmetic]; 
cosmetics and cosmetic preparations; beauty care cosmetics; cosmetics for the use on the hair; eye make-up; cosmetics 
for use in the treatment of wrinkled skin; cosmetics for the treatment of dry skin; non- medicated cosmetics; cosmetics 
for animals; skincare cosmetics; body mask cream; aftershave moisturising cream; anti-wrinkle cream; sunscreen cream; 
skin cleansing cream [non-medicated]; suntan creams; creams for tanning the skin; anti-aging creams; cuticle cream; 
face cream (non-medicated -); lip cream; hand creams; cosmetic creams; cosmetic nourishing creams; cosmetic hand 
creams; anti-freckle creams; self tanning creams [cosmetics]; conditioning creams; moisturising creams, lotions and 
gels; moisturising skin creams [cosmetic]; fluid creams [cosmetics]; exfoliant creams; cosmetic creams and lotions; 
washing creams; dermatological creams [other than medicated]; depilatory creams; pre-shave creams; night creams 
[cosmetics]; night cream; day creams; shower creams; shaving cream; bath creams (non-medicated -); cosmetic creams 
for firming skin around eyes; non-medicated cleansing creams; sun-tanning creams and lotions; after-sun creams; 
aftershave creams; sun protecting creams [cosmetics]; non-medicated creams; eye cream; body cream; skin care 
creams, other than for medical use; face creams for cosmetic use; face creams for cosmetic use; creams for leather; skin 
care creams [cosmetic]; age spot reducing creams; creams for cellulite reduction; non-medicated skin creams; skin 
cream; creams (non-medicated -) for the eyes; creams (non- medicated -) for the body; perfumed creams; scented body 
creams; fair complexion creams; hand creams; anti-wrinkle cream; polishing creams; toning creams [cosmetics]; 
cushions filled with fragrant substances; cushions impregnated with fragrant substances; sun creams; make-up 
removing creams; cushions filled with perfumed substances; non-medicated bath salts; washing soda, for cleaning; 
sandpaper pads for sharpening drawing pencils; hair bleaching preparations; hair bleaching preparations; dentifrices; 
dentifrices and mouthwashes; toothpaste; deodorants and antiperspirants; deodorants for pets; deodorants for the feet; 
deodorants, for personal use in the form of sticks; deodorants for personal use [perfumery]; roll-on deodorants 
[toiletries]; feminine deodorant sprays; depilatories; depilatories; detergents; laundry detergents for household cleaning 
use; facial washes [cosmetic]; non-medicated cleansing creams; skin cleansers [non-medicated]; cleansers for 
household purposes; toilet cleaners; cleaner for cosmetic brushes; hand cleansers; cleaners for litter trays; detergents 
for household use; toilet bowl detergents; spray cleaners for use on textiles; spray cleaners for household use; scale 
removing preparations for household purposes; dishwashing detergents; detergents for automobiles; commercial 
laundry detergents; upholstery cleaners; carpet cleaning preparations; detergents for household use; toilet bowl 
detergents; spray cleaners for household use; shower and bath foam; reed diffusers; diamantine [abrasive]; detergent 
soap; time-release solid drain detergent; detergents for automobiles; dishwashing detergents; skin emollients; 
emollients; toilet water containing snake oil; toilet water; cologne; scale removing preparations for household purposes; 
foams for use in the shower; after-shave emulsions; facial emulsions; flavour enhancers for food [essential oils]; 
exfoliants; ethereal essences; bergamot oil; mint essence [essential oil]; exfoliating scrubs for cosmetic purposes; body 
scrub; bath herbs; facial scrubs [cosmetic]; exfoliants for the care of the skin; exfoliants for the cleansing of the skin; 
badian essence; extracts of flowers; eyeliner; extracts of perfumes; extracts of flowers [perfumes]; creamy rouges; 
cosmetic rouges; rouges; eye make-up; liners [cosmetics] for the eyes; impregnated tissues for cleaning [non- medicated, 
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for use on the person]; make-up removing milks; kunko [fumigating incense for fragrancing rooms]; face packs; 
cleansing milk for toilet purposes; beauty milk; make-up removing milks; cleansing milk for toilet purposes; tanning milks 
[cosmetics]; hair spray; hair spray; hair permanent wave kit; incense; non-medicated moisturisers; cosmetic 
moisturisers; anti-aging moisturizers used as cosmetics; moisturizers; henna [cosmetic dye]; facial cleansing milk; 
cleansing milk for toilet purposes; after-sun milk; moisturizing milk; aftershave milk; almond milk for cosmetic purposes; 
shaving gel; seaweed gelatine for laundry use (funori); abrasive granules; sanding gloves; henna powders; henna for 
cosmetic purposes; eyebrow gel; styling gels; eye gels; shower and bath gel; bath and shower gels, not for medical 
purposes; cosmetic eye gels; age retardant gel; aloe vera gel for cosmetic purposes; sun-tanning gels; shaving gel; bath 
gel; after-shave gel; gel sprays being styling aids; moisturising gels [cosmetic]; cleansing gels; hair gel; styling gels; 
household fragrances; impregnated paper tissues for cleaning dishware; lint for cosmetic purposes; cosmetic sun-
protecting preparations; hair fixers; creamy foundation; liquid foundation (mizu-oshiroi); skin foundation; grinding foils; 
sun-tanning gels; fragrances for personal use; fragrances for automobiles; dry cleaning fluids; windshield cleaning 
liquids; cleaning fluids; washing liquids; windshield cleaning liquids; age retardant lotion; cosmetic sun-protecting 
preparations; cleaning fluid for typewriter type; suncare lotions; hand lotion (non-medicated -); cosmetic facial lotions; 
hair lotion; moisturising body lotion [cosmetic]; bath lotion; milky lotions for skin care; baby lotions; beauty lotions; 
cosmetic facial lotions; cosmetic sun- protecting preparations; suncare lotions; sunscreen lotions; self tanning lotions 
[cosmetics]; moisturising skin lotions [cosmetic]; body mask lotion; cleansing lotions; bath lotions (non-medicated -); 
depilatory lotions; skin care lotions [cosmetic]; hair care lotions; cosmetic facial lotions; body lotions; eye lotions; hair 
care lotions; hair care lotions; styling lotions; lip gloss; non-medicated skin clarifying lotions; perfumed lotions [toilet 
preparations]; permanent waving lotions; lotions for strengthening the nails; colouring lotions for the hair; lotions for 
cosmetic purposes; perfumed body lotions [toilet preparations]; lotions for cellulite reduction; hand lotions; baby lotions; 
wave-set lotions; non-medicated lotions; teeth cleaning lotions; shaving lotion; spray polish; natural floor polishes; 
leather polishes; chrome polish; polishing preparations; hair glaze; lip gloss; polishing preparations; shoe wax; boot 
cream; boot cream; aromatic essential oils; natural essential oils; essential oils for use in air fresheners; essential oils for 
the care of the skin; oils for cosmetic purposes; essential oils for personal use; neutralizers for permanent waving; hair 
nourishers; sun blocking oils [cosmetics]; suntanning oil [cosmetics]; non-medicated bath oils; bath oils for cosmetic 
purposes; oils for toilet purposes; essential oils; essential oils as perfume for laundry purposes; essential oils of lemon; 
emulsified essential oils; eye pencils; eyebrow pencils; skin care mousse; cleansing foam; mousses [cosmetics]; 
mousses being hair styling aids; transfers (decorative -) for cosmetic purposes; liquid foundation; mint for perfumery; 
cosmetic pencils; skin masks [cosmetics]; hand masks for skin care; foot masks for skin care; fingernail overlay material; 
floor treatment compositions; eye pencils; cosmetic eye pencils; make-up preparations; make-up preparations; skin 
moisturizer masks; gel eye masks; body masks; mascara; cleansing masks; cleaning masks for the face; cosmetic 
masks; body mask powder; non-medicated bath oils; non-medicated oils; essential vegetable oils; essential oils; 
massage oils, not medicated; oils for perfumes and scents; baby oils; essential oils of citron; tea-tree oil; essential oils 
and aromatic extracts; scented oils used to produce aromas when heated; oils for cosmetic purposes; impregnated cloths 
for cosmetic use; body oils [for cosmetic use]; cuticle oil; pine oil; peppermint crude oil; almond oil; bath pearls; pastes 
for razor strops; medical toothpastes; styling paste for hair; abrasive paste; skin whitening creams; nail polish remover 
pens; nail polish pens; pumice stones for use on the body; foot smoothing stones; shaving stones [astringents]; 
smoothing stones; hydrogen peroxide for cosmetic purposes; bath pearls (non-medicated -); general purpose scouring 
powder; scouring powders; tooth powder; paint removers; body powder; dishwasher powder; eyelashes (false -); false 
nails; potpourris; potpourris [fragrances]; toilet powders; polishing powders; lip balms [non-medicated]; pomanders 
[aromatic substances]; powder for forming sculpted finger nail tips; artificial pumice stone; hair removal and shaving 
preparations; bath preparations; hair preparations and treatments; fragrance preparations; depilatories; sunscreen 
preparations; sun blocking preparations [cosmetics]; cleaning and fragrancing preparations; Leather and shoe cleaning 
and polishing preparations; body cleaning and beauty care preparations; hair preparations and treatments; aromatherapy 
preparations; bath preparations, not for medical purposes; bath foam; skin whitening preparations [cosmetics]; 
sunscreen preparations; make-up removing preparations; bleaching preparations; hair straightening preparations; 
polishing preparations; hair waving preparations; room fragrancing preparations; polishing preparations; washing 
preparations; anti-aging skincare preparations; chemical laundry preparations; scale removing preparations for 
household purposes; de-greasing preparations for household purposes; degreasing preparations with a solvent base; 
lime removers; cleaning preparations for fabrics; cleaning preparations for plant leaves; floor stripping preparations; non-
medicated lip care preparations; preparations for setting hair; facial care preparations; cosmetic preparations for skin 
renewal; cosmetic nail care preparations; hair bleaching preparations; cleaning preparations for leather; color- [colour-] 
brightening chemicals for household purposes [laundry]; colouring preparations for cosmetic purposes; decorative 
cosmetics; cosmetic hair dressing preparations; facial preparations; cosmetic products in the form of aerosols for 
skincare; antistatic preparations for household purposes; sun blocking preparations [cosmetics]; skin care preparations; 
vehicle cleaning preparations; oral hygiene preparations; hand washes; salt crystal removers; make-up preparations; hair 
treatment preparations; skin conditioners; dry-cleaning preparations; laundry bleach; bath preparations, not for medical 
purposes; foot care preparations (non-medicated -); hair care preparations, not for medical purposes; non-medicated 
body care preparations; baby care products (non-medicated -); sanitary preparations being toiletries; animal grooming 
preparations; windscreen cleaning preparations; automobile cleaners; tooth cleaning preparations; shoe cleaners 
[preparations]; cleaning preparations for cleansing drains; shaving preparations in liquid form; nail repair preparations; 
drain cleaning preparations; shampoo; chrome cleaners; hair waving preparations; sachets for perfuming linen; wallpaper 
cleaning preparations; adhesive removers; drain and sink unblocking preparations; smoothing preparations [starching]; 
hair straightening preparations; wood treatment preparations for polishing; laundry soaking preparations; hair frosts; air 
fragrancing preparations; make-up removing preparations; adhesive removers; spirit gum remover; rust removers; nail 
strengtheners; pet stain removers; wax stripping preparations; cuticle removers; make-up removing preparations; 
degreasers other than for use in manufacturing processes; leather bleaching preparations; cuticle conditioners; hair 
straightening preparations; glass cleaning preparations; air fragrancing preparations; floor finish removers; paint 
removers; preparations for stripping wax from floors; color-removing preparations; perfumes for industrial purposes; 
room perfumes in spray form; liquid perfumes; synthetic perfumery; perfume; degreasing preparations for engines; sun 
care preparations for cosmetic use; breath fresheners for animals; skin fresheners; stain removing preparations; sun care 
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preparations; floor wax removers [scouring preparations]; preparations for reinforcing the nails; nail hardeners 
[cosmetics]; tooth cleaning preparations; lip coatings [cosmetics]; solid perfumes; Perfumes for ceramics; air fragrancing 
preparations; perfumes for cardboard; rust removers; abrasive rolls; jewellers’ rouge; liquid rouge; fingernail sculpturing 
overlays; breath fresheners in the form of chew sticks made from birchwood extracts; breath fresheners; detergent 
strengthened; powder compact refills [cosmetics]; refill packs for hand soap dispensers; refill packs for hair fixer 
dispensers; skin cleansers [cosmetic]; skin cleansers [cosmetic]; refills for electric room fragrance dispensers; mouth 
[breath] fresheners, not for medical use; scented sachets; abrasive sand; baby wipes; impregnated cleaning pads 
impregnated with toilet preparations; tissues impregnated with cosmetics; wipes impregnated with a skin cleanser; Moist 
paper hand towels impregnated with a cosmetic lotion; bleaching salts; perfumed tissues; disposable wipes impregnated 
with cleansing compounds for use on the face; feminine hygiene cleansing towelettes; moist wipes for sanitary and 
cosmetic purposes; moist wipes impregnated with a cosmetic lotion; carbolic soaps; antiperspirant soap; cosmetic 
soaps; shaving sticks [preparations]; soaps and gels; beauty soap; toilet soap; non-medicated toilet soaps; disinfectant 
soap; industrial soap; liquid soap for laundry; perfumed soaps; bar soap; laundry soap; hair conditioner bars; shampoo 
bars; shower soap; almond soap; deodorant soap; pre- moistened towelettes impregnated with a detergent for cleaning; 
tissues impregnated with essential oils, for cosmetic use; soaps for household use; paper soaps for personal uses; skin 
whitening creams; liquid soaps for hands and face; soaps for body care; medicated soap; facial soaps; baby shampoo 
mousse; dandruff shampoos, not for medical purposes; dandruff shampoo; shampoo; skin polishing rice bran (arai-
nuka); cosmetic foams containing sunscreens; hair mousse; styling mousse; bubble bath; hair lighteners; sun protecting 
creams [cosmetics]; waterproof sunscreen; shampoos for pets; medicated shampoos; non-medicated shampoos; non-
medicated hair shampoos; shampoos for pets; car shampoos; shampoo; shampoos for human hair; body shampoos; 
baby shampoo; carpet shampoo; shampoos for vehicles; dry shampoos; beauty serums; nail polish; nail polish base 
coat; destainers; non- medicated skin serums; eyebrows [false]; nail polish remover; solvents for removing varnishes; 
nail varnish remover [cosmetics]; solutions for cleaning spectacle lenses; nail polish; soda lye; bleaching soda; scouring 
solutions; cleaning solutions for dental ultrasonic sterilization apparatus; nail glitter; nail base coat [cosmetics]; nail 
polish; nail varnish for cosmetic purposes; emery; hair spray; spray cleaners for freshening athletic mouth guards; 
mineral water sprays for cosmetic purposes; furbishing preparations; cleaning agents for household purposes; self-
adhesive false eyebrows; nail varnish remover [cosmetics]; solvents for removing paints; nail polish remover; incense 
spray; antistatic sprays for clothing; scouring substances; graffiti removing substances; furbishing preparations; wax 
strips for removing body hair; teeth whitening strips; cloths impregnated with a detergent for cleaning; eye make up 
remover; shaving sprays; shoe sprays; scented fabric refresher sprays; scented body spray; scented linen sprays; 
abrasive strips; wicking fragrance diffusers for fragrancing rooms; sponges impregnated with soaps; spf sun block 
sprays; body sprays; mouth sprays, not for medical use; hair spray; hair spray; body sprays [non- medicated]; dusting 
powder; talcum powder, for toilet use; eye make up remover; salves [non-medicated]; false nails; make-up for the face 
and body; make-up for the face; eye make-up; toiletries; tonics [cosmetic]; beauty tonics for application to the body; 
beauty tonics for application to the face; skin toners; hair tonic; scalp treatments (non-medicated -); hair permanent 
treatments; make-up; dyes (cosmetic-).

9533



Trade Marks Journal No: 1838 ,   26/02/2018           Class 3 
 

Priority claimed from 18/10/2016; Application No. : 4308236 ;France 

3539712    12/01/2017

[International Registration No. : 1338990]
L'OREAL

14 rue Royale F-75008 PARIS France

Address for service in India/Attorney address:
UNITED OVERSEAS TRADE MARK COMPANY

52, SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI-110025.

Proposed to be Used

IR DIVISION
Make-up products.
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Trade Marks Journal No: 1838 ,   26/02/2018           Class 3 
 

Priority claimed from 20/10/2016; Application No. : 4308813 ;France 

3540262    12/01/2017

[International Registration No. : 1338991]
L'OREAL

14 rue Royale F-75008 PARIS France

Address for service in India/Agents address:
UNITED OVERSEAS TRADE MARK COMPANY

52, SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI -110025.

Proposed to be Used

IR DIVISION
Make-up products.
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Trade Marks Journal No: 1838 ,   26/02/2018           Class 3 
 

 

3711616    08/11/2017

[International Registration No. : 1380794]
Factorial Holdings Co., Ltd.

3F, 12, Bongeunsa-ro 49-gil, Gangnam-gu Seoul 06103 Republic of Korea

Proposed to be Used

IR DIVISION
Cleaning preparations; pre-moistened cleansing tissues; cosmetics.
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Trade Marks Journal No: 1838 ,   26/02/2018           Class 3 
 

3716483    08/11/2017

[International Registration No. : 1381743]
IGK LLC

3800 NE 1st Avenue, 6th floor MIAMI FL 33137 United States of America

Proposed to be Used

IR DIVISION
Cosmetic hair dressing preparations; hair care preparations; hair creams; hair gels; hair shampoos and conditioners; hair 
styling preparations.
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Trade Marks Journal No: 1838 ,   26/02/2018           Class 3 
 

Priority claimed from 24/05/2017; Application No. : 4363977 ;France 

3727494    09/11/2017

[International Registration No. : 1384580]
HERMES INTERNATIONAL

24 rue du Faubourg Saint-Honoré F-75008 PARIS France

Proposed to be Used

IR DIVISION
Perfumes, perfumery products, toilet water, eau de parfum, eau de Cologne, essential oils for personal use, cosmetics, 
make-up products, cosmetic lotions for the body, hair lotions, soaps for cosmetic use, deodorants for personal use, bath 
gels, shower gels, shampoos, beauty creams for the body.
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Trade Marks Journal No: 1838 ,   26/02/2018           Class 3 
 

3741598    08/11/2017

[International Registration No. : 1385492]
SHANDONG HUANRUN BIOLOGICAL TECHNOLOGY CO., LTD.

Building 2, Second Area, Tianheyuan Community, Tianqiao District, Jinan City 250000 Shandong Province China

Proposed to be Used

IR DIVISION
Cleansing milk for toilet purposes; cleaning preparations; shining preparations [polish]; potpourris [fragrances]; 
cosmetics for animals; air fragrancing preparations; beauty masks; cosmetics; essential oils.
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Trade Marks Journal No: 1838 ,   26/02/2018           Class 3 
 

3748408    21/08/2017

[International Registration No. : 1386655]
ZHENGZHOU SHANGZHUANG COSMETICS CO., LTD.

Room B, Floor 29, Unit 1, Building 16, Zhengbian Road South & Xiongerhe East, Guancheng District Zhengzhou City, Henan Province 
China

Proposed to be Used

IR DIVISION
Essential oils of lemon; essential oils; gaultheria oil; aromatics [essential oils]; ethereal oils; cosmetic kits; scented water; 
cosmetics; fumigation preparations [perfumes].
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Trade Marks Journal No: 1838 ,   26/02/2018           Class 3 
 

 

Priority claimed from 25/07/2016; Application No. : 87114498 ;United States of America 

3751106    20/01/2017

[International Registration No. : 1386355]
Phyto Tech Corp.

30111 Tomas Rancho Santa Margarita CA 92688 United States of America

Proposed to be Used

IR DIVISION
Cosmetic preparations; personal care products, namely, lotion, shower gel, soap, body polish, body and foot scrub, non-
medicated skin creams, and shampoos, massage oil, skin balms, lipsticks and lip gloss.

9541



Trade Marks Journal No: 1838 ,   26/02/2018           Class 3 
 

 

Priority claimed from 15/05/2017; Application No. : 4361369 ;France 

3751208    08/11/2017

[International Registration No. : 1387569]
LANCOME PARFUMS ET BEAUTE & CIE

29 rue du Faubourg Saint-Honoré F-75008 PARIS France

Proposed to be Used

IR DIVISION
Perfumes, toilet waters; bath and shower gels and salts for non-medical use; toilet soaps; body deodorants; cosmetics, 
particularly face, body and hand creams, milks, lotions, gels and powders; tanning and after-sun milks, gels and oils 
(cosmetics); make-up products; shampoos; gels, foams, balms and aerosol products for hair care and hair styling; hair 
sprays; hair dyes and bleaching products; hair waving and setting products; essential oils.

9542



Trade Marks Journal No: 1838 ,   26/02/2018           Class 4 
 

Priority claimed from 19/10/2017; Application No. : 017367079 ;European Union 

3711670    07/11/2017

[International Registration No. : 1380922]
MUNIO, SIA

Brivibas iela 158-3 LV-1012 Riga Latvia

Proposed to be Used

IR DIVISION
Candles.

9543



Trade Marks Journal No: 1838 ,   26/02/2018           Class 4 
 

3738352    08/11/2017

[International Registration No. : 1384860]
JINAN NAIER LUBRICANT CO., LTD.

No. 16, Shachang West Street, Tianqiao District, 250000 Jinan City, Shandong Province China

Proposed to be Used

IR DIVISION
Industrial oil; motor oil; lubricating oil; lubricating grease; lubricants; industrial grease; additives, non-chemical, to motor 
fuel; additives, non-chemical, to automobile fuel; petroleum, raw or refined; heat conducting oil.

9544



Trade Marks Journal No: 1838 ,   26/02/2018           Class 4 
 

3743034    08/11/2017

[International Registration No. : 1385493]
JINAN HUAZHIRUN RUNHUA MATERIAL CO., LTD.

East of Second Block, Daluzhuang Industrial Park, Tianqiao District, Jinan City 250000 Shandong Province China

Proposed to be Used

IR DIVISION
Lubricating oil; lubricating grease; industrial oil; industrial grease; lubricants; cutting fluids; heat conducting oil; gear oil; 
emulsible oil; motor oil.

9545



Trade Marks Journal No: 1838 ,   26/02/2018           Class 4 
 

 

3750667    02/11/2017

[International Registration No. : 1386144]
FUCHS WISURA GmbH

Am Gaswerk 2-10 28197 Bremen Germany

Proposed to be Used

IR DIVISION
Industrial oils and greases, lubricants.

9546



Trade Marks Journal No: 1838 ,   26/02/2018           Class 4 
 

 

3751018    08/11/2017

[International Registration No. : 1386340]
INNOCO OIL PTE LTD

36 Tanjong Penjuru Singapore 609031 Singapore

Proposed to be Used

IR DIVISION
Industrial oils and greases including lubricants.

9547



Trade Marks Journal No: 1838 ,   26/02/2018           Class 5 
 

 

3069397    08/04/2015

[International Registration No. : 1252385]
Kaneka Corporation

2-3-18, Nakanoshima, Kita-ku Osaka Japan

Proposed to be Used

IR DIVISION
Ubiquinol dietary supplements for humans; pharmaceutical preparations containing ubiquinol and other preparations 
containing ubiquinol for destroying vermin, fungicides, herbicides; dietetic beverages containing ubiquinol adapted for 
medical purposes; dietetic food containing ubiquinol adapted for medical purposes.

9548



Trade Marks Journal No: 1838 ,   26/02/2018           Class 5 
 

3469753    08/09/2016

[International Registration No. : 1323570]
Green Cross Corporation

107, Ihyeon-ro 30 beon-gil, Bojeong-dong, Giheung-gu, Yongin-si Gyeonggi-do Republic of Korea

Proposed to be Used

IR DIVISION
Medicines for mucopolysaccharidoses; medicines for treating metabolism disorder; bacteriological preparations for 
medical use; medicines for hunter syndrome; medicines for treating enzyme deficiency; medicines for sensory organs; 
medicines for peripheral nervous system; immunomodulator; preparations of trace elements for human and animal use; 
medicines for digestive organs; medicines for circulatory organs; allergy medicines; cultures of microorganisms for 
medical use; biological preparations for medical use; medicines for central nervous system; medicines for respiratory 
organs.

9549



Trade Marks Journal No: 1838 ,   26/02/2018           Class 5 
 

Priority claimed from 12/05/2016; Application No. : 87034509 ;United States of America 

3538624    12/11/2016

[International Registration No. : 1334869]
Gentium S.r.l.

Piazza XX Settembre, 2 I-22079 VILLA GUARDIA Italy

Proposed to be Used

IR DIVISION
Pharmaceutical products, namely, pharmaceutical preparations for the treatment and prevention of bone diseases; 
pharmaceutical products for the treatment and prevention of pathologies related to the medulla ossium transplantation.

9550



Trade Marks Journal No: 1838 ,   26/02/2018           Class 5 
 

Priority claimed from 15/07/2016; Application No. : 76719522 ;United States of America 

3539896    10/01/2017

[International Registration No. : 1339287]
Organic 3, Inc.

13116 Talbot Avenue Huntington Woods MI 48070 United States of America

Proposed to be Used

IR DIVISION
Enzyme formulations and dietary formulations for human consumption for nutritional and digestive use, namely, enzyme, 
dietary and food supplements.

9551



Trade Marks Journal No: 1838 ,   26/02/2018           Class 5 
 

Priority claimed from 09/02/2017; Application No. : 87330000 ;United States of America 

3550609    14/02/2017

[International Registration No. : 1344056]
Celgene Corporation

86 Morris Avenue Summit NJ 07901 United States of America

Proposed to be Used

IR DIVISION
Pharmaceutical preparations for use in the treatment of beta thalassemia and myelodysplastic syndromes, 
autoinflammatory disease, autoimmune disease, blood disease, cancer, arthritis, musculoskeletal and skin diseases in 
the fields of oncology, immunology and inflammation; pharmaceutical preparations, namely, cytokine inhibitory drugs; 
pharmaceutical preparations that modulate the immune system.

9552



Trade Marks Journal No: 1838 ,   26/02/2018           Class 5 
 

Priority claimed from 09/02/2017; Application No. : 87329959 ;United States of America 

3551672    14/02/2017

[International Registration No. : 1343257]
Celgene Corporation

86 Morris Avenue Summit, NJ 07901 United States of America

Proposed to be Used

IR DIVISION
Pharmaceutical preparations for use in the treatment of beta thalassemia and myelodsplatic syndromes, 
autoinflammatory disease, autoimmune disease, blood disease, cancer, arthritis, musculoskeletal and skin diseases in 
the fields of oncology, immunology and inflammation; pharmaceutical preparations, namely, cytokine inhibitory drugs; 
pharmaceutical preparations that modulate the immune system.

9553



Trade Marks Journal No: 1838 ,   26/02/2018           Class 5 
 

3552536    01/02/2017

[International Registration No. : 1343654]
NOVARTIS AG

CH-4002 Basel Switzerland

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA.

PLOT NO. B-28, SECTOR-32, INSTITUTIONAL AREA GURGAON - 122001 (HARYANA) INDIA

Proposed to be Used

IR DIVISION
Pharmaceutical preparations and substances for the prevention and treatment of cardiovascular diseases and disorders, 
diabetes and metabolic diseases and disorders.

9554



Trade Marks Journal No: 1838 ,   26/02/2018           Class 5 
 

Priority claimed from 22/06/2017; Application No. : 016897647 ;European Union 

3723625    13/11/2017

[International Registration No. : 1382450]
Bayer Aktiengesellschaft

Kaiser-Wilhelm-Allee 51373 Leverkusen Germany

Proposed to be Used

IR DIVISION
Pharmaceutical preparations; pharmaceutical preparations for the treatment of renal diseases, cardiovascular diseases, 
ophthalmic diseases, liver diseases, pulmonary diseases, metabolic diseases, vascular diseases and fibrosis.

9555



Trade Marks Journal No: 1838 ,   26/02/2018           Class 5 
 

Priority claimed from 06/03/2017; Application No. : 016435893 ;European Union 

3750744    05/09/2017

[International Registration No. : 1386994]
Holland & Barrett International Limited

Samuel Ryder House, Barling Way, Eliot Park Nuneaton, Warwickshire CV10 7RH United Kingdom

Proposed to be Used

IR DIVISION
Pharmaceutical preparations and substances; dietetic substances for medical use; dietetic supplements and dietetic 
preparations; diabetic foodstuffs; dietary supplements, additives and preparations; nutritional preparations, additives and 
supplements; food supplements; food supplements in the form of beverages and powdered drink mixes; tonics; herbal 
preparations for medical purposes; herbal supplements and herbal extracts; herbal beverages; vitamins; multi-vitamins; 
vitamin preparations and supplements; vitamin tablets, drops and drinks; nutritional and dietary beverages, compositions 
for the preparation thereof; drinks containing enhanced concentration of vitamins; multi-vitamin preparations and 
substances; minerals; mineral preparations and supplements; vitamin and mineral food supplements; preparations for 
vitamins; medicinal drinks and beverages.

9556



Trade Marks Journal No: 1838 ,   26/02/2018           Class 5 
 

Priority claimed from 29/09/2017; Application No. : 2017-130059 ;Japan 

3751108    08/11/2017

[International Registration No. : 1388002]
CHUGAI SEIYAKU KABUSHIKI KAISHA (Chugai Pharmaceutical Co., Ltd.)

5-1, Ukima 5-chome, Kita-ku Tokyo 115-8543 Japan

Proposed to be Used

IR DIVISION
Pharmaceutical preparations.

9557



Trade Marks Journal No: 1838 ,   26/02/2018           Class 6 
 

 

3469490    17/10/2016
[International Registration No. : 1283115]
L. Robinson & Co. (Gillingham) Limited

Owens Way, Gads Hill, Gillingham Kent ME7 2RS United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Clips, clamps, couplings and connectors, all for hoses; parts and fittings for all the aforesaid goods.

9558



Trade Marks Journal No: 1838 ,   26/02/2018           Class 6 
 

 

3727350    08/11/2017

[International Registration No. : 1384191]
Shandong Zhonghaida Metal Technology Co., Ltd.

Houxiaohua Village, Guanxian Industrial Park, Liaocheng City Shandong Province China

Proposed to be Used

IR DIVISION
Common metals, unwrought or semi-wrought; pipes of metal; crash barriers of metal for roads; hardware of metal, small; 
props of metal; buildings of metal; bolts of metal; wire cloth.

9559



Trade Marks Journal No: 1838 ,   26/02/2018           Class 6 
 

3738417    08/11/2017

[International Registration No. : 1384815]
QINGDAO HONGTAI METAL CO.,LTD

Tonghe Street Office, Pingdu Qingdao China

Proposed to be Used

IR DIVISION
Brass; tubes of metal.

9560



Trade Marks Journal No: 1838 ,   26/02/2018           Class 7 
 

 

Priority claimed from 07/11/2014; Application No. : 2014-093730 ;Japan 

3068134    23/04/2015

[International Registration No. : 1252331]
SINTOKOGIO, LTD.

28-12, Meieki 3-chome, Nakamura-ku, Nagoya-shi Aichi 450-6424 JP

Proposed to be Used

IR DIVISION
Foundry machines; casting machines; metal mold casting machines; gravity die casting machines.

9561



Trade Marks Journal No: 1838 ,   26/02/2018           Class 7 
 

Priority claimed from 28/01/2016; Application No. : 86890407 ;United States of America 

3390027    18/07/2016

[International Registration No. : 1307100]
K&N Engineering, Inc.

1455 Citrus Street Riverside CA 92507 United States of America

Proposed to be Used

IR DIVISION
Oil filters; oil filters for motors and engines.

9562



Trade Marks Journal No: 1838 ,   26/02/2018           Class 7 
 

Priority claimed from 09/11/2015; Application No. : 302015000070413 ;Italy 

3467081    19/02/2016
[International Registration No. : 1323624]
ASJA AMBIENTE ITALIA S.P.A.

Corso Vinzaglio, 24 I-10121 TORINO Italy

Proposed to be Used
IR DIVISION
Cl.7;Electric high-performance generators for the combined production of energy; machines and installations for waste 
treatment, exploitation, processing and recycling.

9563



Trade Marks Journal No: 1838 ,   26/02/2018           Class 7 
 

3537514    20/10/2016

[International Registration No. : 1338177]
HANGZHOU JING FENG GARDEN TOOLS CO., LTD

Sanjiangkou Country, Wenyan town, Xiaoshan district Hangzhou China

Address for service in India/Agents address:
RAHUL RAJPUT.

B-336, BHAI RANDHIR SINGH NAGAR, LUDHIANA - 141 004 PUNJAB.

Proposed to be Used

IR DIVISION
Saws [machines]; saw blades [parts of machines]; saw benches [parts of machines]; band saws; crosscut saws [part of 
machines]; chain saws; cross-cut saws [part of machines]; fretsaw blades [parts of machines]; broaching cutters [part of 
machines]; hand-held tools, other than hand-operated.

9564



Trade Marks Journal No: 1838 ,   26/02/2018           Class 7 
 

3708396    13/11/2017

[International Registration No. : 1379996]
Antonio Mengibar Morillas

Calle Bernat Desclot, 19 E-08190 Sant Cugat del Valles (Barcelona) Spain

Proposed to be Used

IR DIVISION
Packaging machines.

9565



Trade Marks Journal No: 1838 ,   26/02/2018           Class 7 
 

Priority claimed from 12/05/2017; Application No. : 87447897 ;United States of America 

3711131    09/11/2017

[International Registration No. : 1380310]
Uber Nikeo, LLC

26429 Rancho Parkway South, Suite 140 Lake Forest CA 92630 United States of America

Proposed to be Used

IR DIVISION
Extensions for power tools.

9566



Trade Marks Journal No: 1838 ,   26/02/2018           Class 7 
 

3727213    08/11/2017

[International Registration No. : 1384188]
Jinjiang Hongxing Machinery Manufacturing Co., Ltd.

No. 12, Yongcheng Road, Yangdai Village, Chendai Town, Jinjiang City Fujian Province China

Proposed to be Used

IR DIVISION
Dyeing machines; tambours for embroidery machines; hemming machines; sewing machines; road rollers; road making 
machines; stone working machines; hydraulic machines; foundry machines.

9567



Trade Marks Journal No: 1838 ,   26/02/2018           Class 7 
 

 

3728412    08/11/2017

[International Registration No. : 1383744]
FANGDA ELECTRIC MACHING CO.,LTD.

Daxi Industrial District, Daxi Town, Wenling City Zhejiang China

Proposed to be Used

IR DIVISION
Concrete vibrator; cutting machines; dynamos; driving motors, other than for land vehicles; valve [parts of machines]; 
compressed air machines; bellows machines; pumps [machines, engines and parts of motors]; soldering apparatus, gas-
operated; washing apparatus.

9568



Trade Marks Journal No: 1838 ,   26/02/2018           Class 7 
 

Priority claimed from 04/09/2017; Application No. : 4385920 ;France 

3738429    09/11/2017

[International Registration No. : 1385166]
EGG-CHICK AUTOMATED TECHNOLOGIES

rue Alfred Nobel, Zone industrielle du Vern F-29400 LANDIVISIAU France

Proposed to be Used

IR DIVISION
Hatching equipment in the poultry field.

9569



Trade Marks Journal No: 1838 ,   26/02/2018           Class 7 
 

3745569    08/11/2017

[International Registration No. : 1386083]
Shandong Tianlong Cooker Machinery Co., Ltd.

Industrial Park of Nantao Village, Xiuhui Town, Zhangqiu City Jinan City 250201 Shandong China

Proposed to be Used

IR DIVISION
Meat mincers [machines]; kneading machines; food preparation machines electromechanical; grating machines for 
vegetables; noodle making machines; bread moulding machines; dumpling making machines; oil refining machines; 
kitchen machines, electric; food processors, electric.

9570



Trade Marks Journal No: 1838 ,   26/02/2018           Class 7 
 

 

Priority claimed from 05/05/2017; Application No. : 1353374 ;Benelux 

3748360    24/10/2017

[International Registration No. : 1386738]
Arodo, besloten vennootschap met beperkte aansprakelijkheid

Hoge Mauw 740 B-2370 Arendonk

Proposed to be Used

IR DIVISION
Packaging machines and parts for these machines, namely butterfly valves, dosing valves and dosing screws, filters, 
steam traps, weighers, feeders [parts of machines], adaptors for pipes [parts of machines]; rotation wheels; shaft 
couplings; soundproof and dustproof guards, bending tools, rotating centres, pressure regulators, tool holders, moulds, 
grippers, hammers, pulleys incorporating bearings, chill-moulds, gaskets, press tools and rollers, all the aforesaid goods 
being parts of packaging machines; packing machines; industrial bag filling machines; industrial vacuum packing 
machines; sack filling machines; bag compactors [machines]; palletisation machines; weighing hopper; bag sealing 
machines; bag folding machines.

9571



Trade Marks Journal No: 1838 ,   26/02/2018           Class 8 
 

3741629    08/11/2017

[International Registration No. : 1385502]
JINAN GANGHUA BUSINESS OF SAW GO., LTD,

The Eastern Section of Cuiping Road, Pingyin County, Jinan City 250400 Shandong Province China

Proposed to be Used

IR DIVISION
Bow saws; saws [hand tools]; saw holders; scraping tools [hand tools]; cutting tools [hand tools]; frames for handsaws; 
jig-saws; spanners [hand tools]; hand tools, hand-operated; saw blades [parts of hand tools].

9572



Trade Marks Journal No: 1838 ,   26/02/2018           Class 9 
 

Priority claimed from 28/05/2015; Application No. : 67238 ;Jamaica 

3469575    04/10/2016
[International Registration No. : 1295036]
Apple Inc.

1 Infinite Loop Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer peripherals; computer hardware; hand held computers; tablet computers; handheld digital 
electronic devices capable of providing access to the Internet and for the sending, receiving, and storing of telephone 
calls, electronic mail, and other digital data; peripherals for mobile devices; audio components and accessories; sound 
recording and reproducing apparatus; digital audio and video players and recorders; global positioning system (GPS) 
devices; navigational instruments and devices; handheld devices for playing, organizing, downloading, transmitting, 
manipulating and reviewing audio, and media files; handheld devices for controlling speakers, amplifiers, stereo systems 
and entertainment systems; computer software; computer software for setting up, configuring, operating and controlling 
mobile devices, wearable devices, mobile phones, computers, and computer peripherals, and audio and video players; 
computer software for use in playing, organizing, downloading, transmitting, manipulating, and reviewing audio files, and 
media files; electrical and electronic connectors, couplers, chips, wires, cables, chargers, docks, docking stations, 
interfaces, and adapters for use with all of the aforesaid goods; covers, bags and cases adapted or shaped to contain 
computers, computer peripherals, computer hardware, hand held computers, tablet computers, laptop computers, mobile 
phones, telephones, handheld and wearable digital devices, and audio and video players; remote controls and handheld 
devices for controlling audio and video players, speakers, amplifiers, home theatre systems, and entertainment systems; 
accessories, parts, fittings and testing apparatus for all of the aforesaid goods; computer games.

9573



 
Trade Marks Journal No: 1838 ,   26/02/2018           Class 9 
 

Priority claimed from 02/05/2016; Application No. : 070058 ;Jamaica 

3536493    01/11/2016
[International Registration No. : 1334303]
Beats Electronics, LLC

8600 Hayden Place Culver City CA 90232 United States of America

Proposed to be Used
IR DIVISION
Charging technology in the nature of charging system, namely charging electronic components and software for 
headphones, earphones, speakers; chargers, charging cables for use with headphones, earphone, speakers; computer 
software incorporating feature for use in charging headphones, earphones, speakers; software and electronic components 
and equipment incorporating charging feature for wireless consumer electronics.

9574



Trade Marks Journal No: 1838 ,   26/02/2018           Class 9 
 

Priority claimed from 26/04/2016; Application No. : 070008 ;Jamaica 

3537379    26/10/2016
[International Registration No. : 1334383]
Apple Inc.

1 Infinite Loop Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Computers; computer hardware; computer software; computer peripheral devices; computer display screens; computer 
keyboards; electronic display interfaces; electronic interfaces for use with computers; input devices for computers.

9575



Trade Marks Journal No: 1838 ,   26/02/2018           Class 9 
 

 

3539243    28/02/2017
[International Registration No. : 1339618]
Motorola Trademark Holdings, LLC

222 W Merchandise Mart Plaza Chicago IL 60654 United States of America

Proposed to be Used
IR DIVISION
Batteries; battery chargers; battery packs; power adapters.

9576



Trade Marks Journal No: 1838 ,   26/02/2018           Class 9 
 

 

3539797    27/12/2016
[International Registration No. : 1339033]
Trimble Inc.

935 Stewart Drive Sunnyvale CA 94085 United States of America

Proposed to be Used
IR DIVISION
Global navigation satellite system (GNSS) consisting of GNSS receiver and antenna; global navigation satellite system 
(GNSS) receiver; antennas for wireless communication; downloadable software for use as a receiver in connection with a 
global navigation satellite system (GNSS), and for navigation and positioning applications; software development kit (SDK) 
comprised of software development tools and application programming interface (API) software for use in developing 
applications and programs for mobile phones, computers, and computing devices.

9577



Trade Marks Journal No: 1838 ,   26/02/2018           Class 9 
 

 

Priority claimed from 29/12/2016; Application No. : 87284355 ;United States of America 

3539822    03/01/2017
[International Registration No. : 1340389]
Shield Your Body, LLC

10300 W. Charleston Blvd. Las Vegas NV 89135 United States of America

Proposed to be Used
IR DIVISION
Electromagnetic fields and radiation shielding products, namely, sheaths for use with laptops, for preventing harmful 
effects caused by exposure to electromagnetic fields and radiation.

9578



Trade Marks Journal No: 1838 ,   26/02/2018           Class 9 
 

Priority claimed from 11/07/2016; Application No. : 4286490 ;France 

3544162    28/12/2016
[International Registration No. : 1342737]
AIRBUS SAS

1 rond-point Maurice Bellonte F-31700 BLAGNAC France

Proposed to be Used
IR DIVISION
Flight simulators for airplanes; flight test equipment; apparatus for checking flight parameters; digital computer maps; 
software for creating maps; global positioning instruments [GPS] for aircraft; software for satellite navigation systems for 
airplanes; satellite navigation system for aircraft; computer applications for aircraft navigation apparatus; computer 
applications for vehicle navigation apparatus; control devices for navigation apparatus for aircraft; aircraft navigation 
apparatus [on-board computers]; navigation, guidance, tracking, marking and mapping devices for aircraft; interactive 
computer software and mobile apparatus providing navigation and travel information in connection with aircraft; flight 
planning software; computer applications for aircraft control; flight personnel and pilot planning software; databases 
(electronic); computer databases; database management software; computer programs for accessing, browsing and 
searching online databases; software for calculation of aircraft performance; computer programs for data processing in 
connection with aircraft; electronic aircraft navigation and tracking apparatus and instruments.

9579



Trade Marks Journal No: 1838 ,   26/02/2018           Class 9 
 

 

Priority claimed from 03/11/2016; Application No. : 87224835 ;United States of America 

3548782    03/11/2016
[International Registration No. : 1343961]
CRANE & CO., INC.

One Beacon Street, 17th Floor Boston MA 02108 United States of America

Proposed to be Used
IR DIVISION
Optically variable security films, foils, laminates, sheets, bands, strips, threads and patches composed primarily of plastic 
for at least partial incorporation in and/or for mounting on: secure and non-secure documents and cards, in particular 
banknotes, currencies, passports, visas, titles, licenses, registrations, checks, money orders, original documents, 
certificates of authority, tickets, gift certificates, credit/debit cards, access cards and identification (ID) documents and 
cards; and optically variable security films, foils, laminates, sheets, bands, strips, threads and patches composed primarily 
of plastic for at least partial incorporation in and/or for mounting on labels, tags, tickets and packaging for secure and non-
secure goods.

9580



Trade Marks Journal No: 1838 ,   26/02/2018           Class 9 
 

 

3554766    13/04/2017
[International Registration No. : 1321734]
Eastman Kodak Company

343 State Street Rochester NY 14650 United States of America

Proposed to be Used
IR DIVISION
Camera smartphone; photographic lens for mobile phones; camera component for a mobile phone.

9581



Trade Marks Journal No: 1838 ,   26/02/2018           Class 9 
 

Priority claimed from 31/08/2016; Application No. : 015788284 ;European Union 

3556028    27/02/2017
[International Registration No. : 1345060]
THALES ANGENIEUX SAS

F-42570 Saint-Héand France

Proposed to be Used
IR DIVISION
Optical zooms for professional cameras.

9582



Trade Marks Journal No: 1838 ,   26/02/2018           Class 9 
 

 

Priority claimed from 17/05/2017; Application No. : 87453623 ;United States of America 

3717104    07/11/2017
[International Registration No. : 1382338]
Infragistics, Inc.

2 Commerce Drive Cranbury NJ 08512 United States of America

Proposed to be Used
IR DIVISION
Computer software, namely, component based software development, file synchronization and collaboration solutions and 
data visualization tools, and presentation layer component development software for building interfaces, dashboards and 
reports for computer software applications, internet software applications, xml web services, mobile applications and web 
site software.

9583



Trade Marks Journal No: 1838 ,   26/02/2018           Class 9 
 

3717138    09/11/2017
[International Registration No. : 1382064]
Zencolor Corporation

2980 McFarlane Road Coconut Grove FL 33133 United States of America

Proposed to be Used
IR DIVISION
Computer programs for the creation of colors to cross reference with data of users to link to products and services of 
others; computer software for creating searchable databases of information and data; computer software for creating 
colors for use with promotional software that identifies products and services based on the color and personal information 
of the user.

9584



Trade Marks Journal No: 1838 ,   26/02/2018           Class 9 
 

 

Priority claimed from 03/11/2017; Application No. : 87671909 ;United States of America 

3723681    07/11/2017
[International Registration No. : 1382436]
Altia Systems, Inc.

Suite 200, 10020 N De Anza Blvd Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Cameras; video cameras; digital video cameras; USB video cameras; 2D and 3D multi-camera systems for providing video 
conferencing and other video related services; 3D camera systems, namely, adapters for allowing 3D shooting; video 
phones; video transmission apparatus; video camera device for providing video conferencing service and other video 
related services over the internet; computer software for providing video conferencing services; computer software for 
broadcasting and streaming digital content; computer software and hardware for artificial intelligence; computer software 
for visualization, manipulation, interaction, virtual reality immersion and integration of geographic information with on-line 
member communities; artificial intelligence and augmented reality software for use in connection with video camera 
systems for the purpose of providing video conferencing services, immersive real-time video content and intelligent vision 
for cars, drones, robots, smart city and smart home.

9585



Trade Marks Journal No: 1838 ,   26/02/2018           Class 9 
 

Priority claimed from 08/05/2017; Application No. : 016682551 ;European Union 

3725327    08/11/2017
[International Registration No. : 1382807]
Duracell Batteries BVBA

Nijverheidslaan 7 B-3200 Aarschot

Proposed to be Used
IR DIVISION
Batteries, capacitors, and other apparatus and instruments for accumulating and storing electricity; electrical and 
electronic components; converters, inverters, and other apparatus and instruments for controlling electricity; battery 
testers and other testing and quality control devices; key fobs and other controllers (regulators).

9586



Trade Marks Journal No: 1838 ,   26/02/2018           Class 9 
 

 

Priority claimed from 19/06/2017; Application No. : 1355956 ;Benelux 

3725449    10/11/2017
[International Registration No. : 1382441]
STMicroelectronics International N.V.

Schiphol Boulevard 265 NL-1118 BH Schiphol

Proposed to be Used
IR DIVISION
Embedded operating software, software development tools, middleware.

9587



Trade Marks Journal No: 1838 ,   26/02/2018           Class 9 
 

Priority claimed from 19/07/2017; Application No. : 25401587 ;China 

3727454    08/11/2017
[International Registration No. : 1382987]
Shenzhen World Link Trading Co., Ltd.

F1 Unit, The 4th Floor, Tower 1, Financial Service Technical Base Building, Ke Fa Road, Nan Shan District, Shenzhen City Guang Dong 
China

Proposed to be Used
IR DIVISION
Data processing apparatus; computer memory devices; computer keyboards; readers [data processing equipment]; bar 
code readers; computer peripheral devices; central processing units [processors]; couplers [data processing equipment]; 
mouse [computer peripheral]; mouse pads; earphones; cabinets for loudspeakers.

9588



Trade Marks Journal No: 1838 ,   26/02/2018           Class 9 
 

 

3742618    08/11/2017
[International Registration No. : 1385275]
Jiangsu Zhongtian Technology Co.,Ltd.

Zhongtian Village, Hekou Town, Rudong County 226000 Jiangsu Province China

Proposed to be Used
IR DIVISION
Conventional optical cables for electrical and optical signal transmission systems; special optical cables, electric; 
submarine optical cables; soft optical cables; micro optical cables; cables, electric; optical fiber [fibre] cables; wires, 
electric; materials for electricity mains [wires, cables]; coaxial cables; light conducting filaments [optical fibers [fibres]]; 
optical fibers [fibres] [light conducting filaments].

9589



Trade Marks Journal No: 1838 ,   26/02/2018           Class 9 
 

 

3743033    08/11/2017
[International Registration No. : 1385276]
Jiangsu Zhongtian Technology Co.,Ltd.

Zhongtian Village, Hekou Town, Rudong County 226000 Jiangsu Province China

Proposed to be Used
IR DIVISION
Special optical cables; fibre [fiber (Am.)] optic cables; soft optical cables; composite overhead ground wires [optical 
cables]; cables, electric; optical fiber [fibre] cables; coaxial cables; materials for electricity mains [wires, cables]; wires, 
electric; optical fibers [fibres] [light conducting filaments]; light conducting filaments [optical fibers [fibres]].

9590



Trade Marks Journal No: 1838 ,   26/02/2018           Class 9 

 

3743731    08/11/2017 

[International Registration No. : 1385172] 

Wuxi Brightsky Electronic Co., Ltd. 

312 State Road section of zhangzhen, Luoshe, Wuxi City Jiangsu Province China 

Proposed to be Used 

IR DIVISION 

Data processing apparatus; quantity indicators; naval signaling apparatus; sonars; nautical apparatus and instruments; remote control 
of industrial operations; fire extinguishing apparatus; life saving apparatus and equipment; fire alarms; chargers for electric batteries. 

 

 

9591



Trade Marks Journal No: 1838 ,   26/02/2018           Class 9 
 

3743732    08/11/2017
[International Registration No. : 1385172]
Wuxi Brightsky Electronic Co., Ltd.

312 State Road section of zhangzhen, Luoshe, Wuxi City Jiangsu Province China

Proposed to be Used
IR DIVISION
Data processing apparatus; quantity indicators; naval signaling apparatus; sonars; nautical apparatus and instruments; 
remote control of industrial operations; fire extinguishing apparatus; life saving apparatus and equipment; fire alarms; 
chargers for electric batteries.

9592



Trade Marks Journal No: 1838 ,   26/02/2018           Class 9 
 

Priority claimed from 01/08/2017; Application No. : 2017-101260 ;Japan 

3745899    09/11/2017
[International Registration No. : 1386277]
S'NEXT Co., Ltd.

3-12-7 Kitakase, Saiwai-ku, Kawasaki-shi Kanagawa 212-0057 Japan

Proposed to be Used
IR DIVISION
Earphones; headphones.

9593



Trade Marks Journal No: 1838 ,   26/02/2018           Class 9 
 

 

3747735    01/11/2017
[International Registration No. : 1386839]
JINAN XINGUANG TESTING MACHINE CO., LTD.

800 Meters, North of Zaoyuan Hospital, Zhangqiu City, Jinan City Shandong Province China

Proposed to be Used
IR DIVISION
Pressure indicator plugs for valves; ergometers; material testing instruments and machines; gauges; manometers; 
pressure indicators; protractors [measuring instruments]; densitometers; dosage dispensers; meter component and meter 
material.

9594



Trade Marks Journal No: 1838 ,   26/02/2018           Class 9 
 

 

3748412    13/10/2017
[International Registration No. : 1387175]
SHTIZEL INC.

14208 S Western Ave. Gardena CA 90249 United States of America

Proposed to be Used
IR DIVISION
Hi-fi equipment namely, loudspeakers and amplifiers; mobile audio systems comprised of woofers, speakers, amplifiers, 
tweeters, capacitors, enclosures for speakers; mobile audio systems components, namely, DVD players, CD players, audio 
receivers, AM-FM tuners, DVD changers, CD changers, cable connectors, signal processors, audio sound equalizers, 
remote control devices for controlling volume, direction and frequency range of audio amplifiers, electrical and power 
cables, adapters changing voltage, digital volt meters, electric distribution console, namely, distribution blocks to 
distribute power to amplifiers and ground, and to protect amplifiers from power surges, line drivers consisting of 
electronic amplifiers used to drive electrical loads over long distances from a source unit to a higher voltage state, phase 
shifters to delay the signal, electronic crossovers to change the frequency of the sound, bass drivers consisting of 
electronic amplifiers which amplify lower frequency signals with greater gain than higher frequency signals, electrical 
wires, fitted protective covers made of cloth or metal mesh for use as a grille or frame specially adapted for protecting 
audio transducers and speakers, amplifier installation kits comprised of wire, fuses, audio cables, distribution blocks and 
connectors and radios.

9595



Trade Marks Journal No: 1838 ,   26/02/2018           Class 9 
 

3748883    01/11/2017
[International Registration No. : 1387397]
DAIICHI ELEKTRONIK SANAYI VE TICARET ANONIM SIRKETI

Asirefendi Cad. Imarhan No 15/4 Sirkeci - Fatih Istanbul Turkey

Proposed to be Used
IR DIVISION
Measurement apparatus and equipment including those for scientific, nautical, topographic, meteorologic, industrial and 
laboratory purposes, thermometers, not for medical purposes, barometers, ammeters, voltmeters, hygrometers, testing 
apparatus not for medical purposes, telescopes, periscopes, directional compasses, speed indicators, laboratory 
apparatus, microscopes, magnifying glasses, stills, binoculars, ovens and furnaces for laboratory experiments, apparatus 
for recording, transmission or reproduction of sound or images, cameras, photographic cameras, television apparatus, 
video recorders, CD and DVD players and recorders, MP3 players, computers, desktop computers, tablet computers, 
wearable technological devices (smart watches, wristbands, head-mounted devices), microphones, loudspeakers, 
earphones, telecommunications apparatus, apparatus for the reproduction of sound or images, computer peripheral 
devices, cell phones, covers for cell phones, telephone apparatus, computer printers, scanners [data processing 
equipment], photocopiers, magnetic and optic data carriers and computer software and programmes recorded thereto, 
downloadable and recordable electronic publications, encoded magnetic and optic cards, movies, TV series and video 
music clips recorded on magnetic, optical and electronic media, antennas, satellite antennas, amplifiers for antennas, 
parts of the aforementioned goods, ticket dispensers, automatic teller machines (ATM), electronic components used in the 
electronic parts of machines and apparatus, semi-conductors, electronic circuits, integrated circuits, chips [integrated 
circuits], diodes, transistors [electronic], magnetic heads for electronic apparatus, electronic locks, photocells, remote 
control apparatus for opening and closing doors, optical sensors, counters and quantity indicators for measuring the 
quantity of consumption, automatic time switches, clothing for protection against accidents, irradiation and fire, safety 
vests and life-saving apparatus and equipment, eyeglasses, sunglasses, optical lenses and cases, containers, parts and 
components thereof, apparatus and instruments for conducting, transforming, accumulating or controlling electricity, 
electric plugs, junction boxes [electricity], electric switches, circuit breakers, fuses, lighting ballasts, battery starter cables, 
electrical circuit boards, electric resistances, electric sockets, transformers [electricity], electrical adapters, battery 
chargers, electric door bells, electric and electronic cables, batteries, electric accumulators, solar panels for production of 
electricity, alarms and anti-theft alarms, other than for vehicles, electric bells, signalling apparatus and instruments, 
luminous or mechanical signs for traffic use, fire extinguishing apparatus, fire engines, fire hose and fire hose nozzles, 
radar apparatus, sonars, night vision apparatus and instruments, decorative magnets, metronomes.

9596



Trade Marks Journal No: 1838 ,   26/02/2018           Class 9 
 

 

3751096    06/10/2017
[International Registration No. : 1386766]
KAWASO ELECTRIC INDUSTRIAL KABUSHIKI KAISHA

1-7-10 Nishi-honmachi, Nishi-ku, Osaka-shi Osaka 550-0005 Japan

Proposed to be Used
IR DIVISION
Dipping probes and measuring instruments for metallurgic purposes and parts thereof; samplers for analyzing molten 
metals; measuring instruments for analysis of gas and carbon in molten metals; resistance thermometers, thermocouples, 
wires for extension of thermocouple; radiation thermometers; measuring instruments for measuring temperature in 
furnace; measured value amplifier.

9597



Trade Marks Journal No: 1838 ,   26/02/2018           Class 10 
 

Priority claimed from 12/07/2016; Application No. : 015641781 ;European Union 

3536400    02/01/2017
[International Registration No. : 1337591]
Siemens Healthcare GmbH

Henkestraße 127 91052 Erlangen Germany

Proposed to be Used
IR DIVISION
Medical and electromedical apparatus and equipment, in particular medical X-ray equipment and apparatus for computed 
tomography; parts of all the aforesaid apparatus and equipment.

9598



Trade Marks Journal No: 1838 ,   26/02/2018           Class 10 
 

 

Priority claimed from 12/07/2016; Application No. : 87100371 ;United States of America 

3536475    11/01/2017
[International Registration No. : 1339606]
Cook Medical Technologies LLC

750 Daniels Way, P.O. Box 2269 Bloomington IN 47402 United States of America

Proposed to be Used
IR DIVISION
Medical device, namely, point of care marrow filtration system for use in regenerative cell therapy procedures.

9599



Trade Marks Journal No: 1838 ,   26/02/2018           Class 10 
 

Priority claimed from 12/07/2016; Application No. : 015641831 ;European Union 

3539856    10/01/2017
[International Registration No. : 1340569]
Siemens Healthcare GmbH

Henkestraße 127 91052 Erlangen Germany

Proposed to be Used
IR DIVISION
Medical and electromedical apparatus and equipment, in particular medical x-ray equipment and apparatus for computed 
tomography; parts of all the aforesaid apparatus and equipment.

9600



Trade Marks Journal No: 1838 ,   26/02/2018           Class 10 
 

Priority claimed from 30/08/2016; Application No. : 1793167 ;Australia 

3539984    21/02/2017
[International Registration No. : 1340598]
SPECIALIST AIRWAY SOLUTIONS PTY LTD

L10, Toowong Tower, 9 Sherwood Rd TOOWONG QLD 4067 Australia

Proposed to be Used
IR DIVISION
Surgical and medical apparatus and instruments; orthopaedic articles; veterinary apparatus and instruments.

9601



Trade Marks Journal No: 1838 ,   26/02/2018           Class 10 
 

Priority claimed from 14/07/2016; Application No. : 015656416 ;European Union 

3540157    10/01/2017
[International Registration No. : 1340405]
Siemens Healthcare GmbH

Henkestraße 127 91052 Erlangen Germany

Proposed to be Used
IR DIVISION
Medical and electromedical apparatus and equipment, in particular medical x-ray equipment and apparatus for computed 
tomography; parts of all the aforesaid apparatus and equipment.

9602



Trade Marks Journal No: 1838 ,   26/02/2018           Class 10 
 

Priority claimed from 22/06/2017; Application No. : 30 2017 106 202 ;Germany 

3711484    09/11/2017
[International Registration No. : 1380930]
Otto Bock HealthCare GmbH

Max-Näder-Straße 15 37115 Duderstadt Germany

Proposed to be Used
IR DIVISION
Physical therapy equipment; prostheses and artificial implants; orthopedic and mobility aids; orthoses; parts and fittings 
of all aforesaid goods, included in this class.

9603



Trade Marks Journal No: 1838 ,   26/02/2018           Class 10 
 

 

3711552    08/11/2017
[International Registration No. : 1380916]
Flexicare Medical Limited

Cynon Valley Business Park Mountain Ash, Mid Glamorgan CF45 4ER United Kingdom

Proposed to be Used
IR DIVISION
Medical and surgical apparatus and equipment; nebulisers; parts and fittings for all the aforesaid goods.

9604



Trade Marks Journal No: 1838 ,   26/02/2018           Class 10 
 

Priority claimed from 21/07/2017; Application No. : 706547 ;Switzerland 

3723211    09/11/2017
[International Registration No. : 1383198]
Geistlich Pharma AG

Bahnhofstrasse 40 CH-6110 Wolhusen Switzerland

Proposed to be Used
IR DIVISION
Bone implant material (made of artificial materials derived from natural materials) for use in dentistry or oral and 
maxillofacial surgery.

9605



Trade Marks Journal No: 1838 ,   26/02/2018           Class 10 
 

 

3725424    08/11/2017
[International Registration No. : 1382781]
Flexicare Medical Limited

Cynon Valley Business Park Mountain Ash, Mid Glamorgan CF45 4ER United Kingdom

Proposed to be Used
IR DIVISION
Apparatus and instruments for airway management (including those for use in oxygen therapy and in anaesthesia), 
including masks; parts and fittings for all the aforesaid goods.

9606



 
Trade Marks Journal No: 1838 ,   26/02/2018           Class 11 
 

3738401    08/11/2017
[International Registration No. : 1384945]
GUANGZHOU SOUTHSTAR MACHINERY FACILITIES CO., LTD.

(No. 88 East Side of Guangcong Road), Wuxi Yishe, Zhuliao, Baiyun District, Guangzhou City Guangdong Province China

Proposed to be Used
IR DIVISION
Hot air ovens; electric cooking utensils; gas burners; electric hot plates; bread toasters; kitchen ranges [ovens]; 
rotisseries; electric deep fryers; grills [cooking appliances]; gas ranges.

9607



Trade Marks Journal No: 1838 ,   26/02/2018           Class 11 
 

Priority claimed from 28/09/2017; Application No. : 302017000108453 ;Italy 

3748403    31/10/2017
[International Registration No. : 1387224]
Magaldi Power S.p.A.

Via Irno, 219 I-84135 Salerno Italy

Proposed to be Used
IR DIVISION
Apparatus and machines for generating energy from renewable sources; apparatus and machines for the production of 
energy from renewable and fossil sources; solar heating apparatus and machines, apparatus and machines for generating 
electricity from solar radiations; concentrating solar apparatus and machines; solar thermal energy collectors, 
accumulators and generators; apparatus and machines for generating energy from urban waste; apparatus and machines 
for converting solar energy to sensible heat and/or latent heat, namely solar power towers, solar receivers, solar boilers, 
solar steam generators, solar superheaters, solar reheaters, solar supercritical steam generators, solar supercritical C02 
generators, steam turbines, gas turbines, generation sets, and cooling towers; apparatus and equipments for producing 
pressurized steam or supercritical C02 using solar energy; apparatus and equipments for the storage of sensible and/or 
latent heat, namely thermal energy storage systems; heat exchangers; solar thermal installations, namely solar thermal 
modules; solar power generation sets composed of solar thermal modules.

9608



 
Trade Marks Journal No: 1838 ,   26/02/2018           Class 12 
 

 

3539787    27/12/2016
[International Registration No. : 1340908]
HUAYU AUTOMOTIVE SYSTEMS COMPANY LIMITED

No. 489 Weihai Road, Jingan District Shanghai China

Address for service in India/Agents address:
RAHUL RAJPUT.

B-336, BHAI RANDHIR SINGH NAGAR, LUDHIANA - 141 004 PUNJAB.

Proposed to be Used
IR DIVISION
Anti-theft devices for vehicles; anti-theft devices for automobiles; horns for vehicles; electric window regulators for 
automobiles; motors, electric, for land vehicles; vehicle seats; upholstery for vehicles; safety belts for vehicle seats; air 
bags [safety devices for automobiles]; steering wheels for vehicles; vehicle suspension springs; torque converters for 
land vehicles; transmission shafts for land vehicles; connecting rods for land vehicles, other than parts of motors and 
engines; automobile chassis; shock absorbers for automobiles.

9609



Trade Marks Journal No: 1838 ,   26/02/2018           Class 12 
 

 

3540676    16/01/2017
[International Registration No. : 1341927]
SC Auto Industries (S) Pte. Ltd.

51 Senoko Road Singapore 758133 Singapore

Proposed to be Used
IR DIVISION
Buses; tyres for buses; structural parts for buses; coaches; bodies for land vehicles; bodies for vehicles, body parts for 
vehicles; panels for vehicle bodies (finished products); panels for vehicle bodies (shaped); body panels; body panels for 
vehicles; bodywork parts for vehicles; bodywork linings for vehicles; bodywork facings for vehicles; glass panels for land 
vehicles; glass screens for vehicles; interior fittings (trim) for vehicles; interior coverings for vehicles; interior panels for 
vehicles; interior trim parts of automobiles; minibuses; seats for vehicles; chassis of vehicles; vehicle wheel rims; vehicle 
wheels; upholstery for vehicles; steering wheels for vehicles.

9610



Trade Marks Journal No: 1838 ,   26/02/2018           Class 12 
 

Priority claimed from 07/07/2017; Application No. : 30 2017 016 863 ;Germany 

3711273    07/11/2017
[International Registration No. : 1380563]
Continental Reifen Deutschland GmbH

Vahrenwalder Strasse 9 30165 Hannover Germany

Proposed to be Used
IR DIVISION
Vehicle tires; inner tubes for vehicle tires.

9611



Trade Marks Journal No: 1838 ,   26/02/2018           Class 12 
 

3723683    08/11/2017
[International Registration No. : 1383816]
SHANDONG YONGSHENG RUBBER GROUP CO., LTD.

Economic Devolopment Zone, Guangrao County, Dongying City Shandong Province China

Proposed to be Used
IR DIVISION
Inner tubes for pneumatic tires [tyres]; tires for vehicle wheels; bicycle tires [tyres]; casings for pneumatic tires [tyres]; 
pneumatic tires [tyres]; tires, solid, for vehicle wheels; vehicle wheel tires [tyres]; inner tubes for bicycles, cycles; vehicle 
wheel tires [tyres]; repair outfits for inner tubes.

9612



Trade Marks Journal No: 1838 ,   26/02/2018           Class 12 
 

3727947    08/11/2017
[International Registration No. : 1382990]
SHANDONG YONGSHENG RUBBER GROUP CO., LTD.

Economic Devolopment Zone, Guangrao County, Dongying City Shandong Province China

Proposed to be Used
IR DIVISION
Inner tubes for pneumatic tires [tyres]; tires for vehicle wheels; bicycle tires [tyres]; casings for pneumatic tires [tyres]; 
pneumatic tires [tyres]; tires, solid, for vehicle wheels; vehicle wheel tires [tyres]; inner tubes for bicycles, cycles; vehicle 
wheel tires [tyres]; repair outfits for inner tubes.

9613



Trade Marks Journal No: 1838 ,   26/02/2018           Class 12 
 

3739703    08/11/2017
[International Registration No. : 1385496]
Zhejiang Woqu Niuniu Technology Co., Ltd.

Room 803, Building C3, No. 81, Zhonghui Road, Louqiao Industrial Park, Ouhai District Wenzhou China

Proposed to be Used
IR DIVISION
Remote control vehicles (other than toys); locomotives; electric vehicles; motorcycles; automobile wheel axis holder; 
electric bicycle; baby carriages; tyres for vehicle wheels; water vehicles; safety seats for children (for vehicles).

9614



 
Trade Marks Journal No: 1838 ,   26/02/2018           Class 13 
 

Priority claimed from 29/07/2016; Application No. : UK00003177342 ;United Kingdom 

3554097    30/01/2017
[International Registration No. : 1344235]
Eley Limited

Selco Way, off First Avenue, Minworth Industrial Estate Minworth, Sutton Coldfield B76 1BA United Kingdom

Proposed to be Used
IR DIVISION
Ammunition, cartridges, projectiles, explosive substances; explosive cartridges and percussion caps, magazines for 
weapons, pellets, air pellets, air gun pellets, power loads, shot, blank cartridges; firearms, guns, rifles, pistols; parts and 
fittings for all the aforesaid goods.

9615



Trade Marks Journal No: 1838 ,   26/02/2018           Class 14 
 

Priority claimed from 29/03/2016; Application No. : 4260424 ;France 

3467152    07/09/2016
[International Registration No. : 1323413]
HERMES INTERNATIONAL, société en commandite par actions

24 rue du Faubourg Saint-Honoré F-75008 PARIS France

Proposed to be Used
IR DIVISION
Precious metals and their alloys, precious stones, jewelry, necklaces, long necklaces, chokers, bracelets, rings, earrings, 
pendants, badges (jewelry), cuff links, medals, medallions, charms, tie clips, tie pins, chains (jewelry), boxes of precious 
metal, jewelry cases, jewelry boxes, watch boxes, jewelry pouches, watch pouches, horological and chronometric 
instruments, watches and structural parts thereof, chronographs (watches), stopwatches, wristwatches, clocks, 
pendulums (clock and watch making), small clocks, straps for watches, clasps for watches, dials for watches, watch 
cases, watch chains, movements for clocks and watches, cases for clock and watch making, cases for watches 
(presentation), novelty key rings, head jewels; brooches (jewelry).

9616



Trade Marks Journal No: 1838 ,   26/02/2018           Class 14 
 

Priority claimed from 24/03/2016; Application No. : 688415 ;Switzerland 

3469579    06/09/2016
[International Registration No. : 1324248]
PAMP SA

Via Alle Zocche 1 CH-6874 Castel San Pietro CH

Address for service in India/Attorney address:
LEXORBIS

709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Precious metals and their alloys and goods made of these materials or coated therewith not included in other classes; 
jewelry, precious stones; timepieces and chronometric instruments; jewelry; ornaments (jewelry); rings (jewelry); 
bracelets (jewelry); earrings; cuff links; broaches (jewelry); chains (jewelry); necklaces (jewelry), medals; charms; 
pendants; apparatus and instruments for measuring and marking time, not included in other classes; chronometers; 
clocks; watches; alarm clocks; unwrought or semi-wrought precious metals; alloys of precious metal; ingots of precious 
metals; gold thread (jewelry); silver thread (jewelry); threads of precious metal (jewelry); spun silver; coins.

9617



Trade Marks Journal No: 1838 ,   26/02/2018           Class 14 
 

Priority claimed from 31/01/2013; Application No. : 13 3 978 874 ;France 

3535332    25/11/2016
[International Registration No. : 1189378]
Charles LE MENESTREL

Avenue Molière 146 B-1050 Ixelles

Proposed to be Used
IR DIVISION
Cl.14;Modern or antique timepieces and modern or antique chronometric instruments; wristwatches; chronographs 
[watches]; chronometers; stopwatches; clocks; atomic clocks; electric clocks; wall clocks; alarm clocks; watch cases, 
bracelets, chains, springs or glasses; clock hands [clock and watch making]; pendulums [clock and watch making]; 
barrels [clock and watch making]; clock cases; cases for watches [presentation]; cases for timepieces; dials [clock and 
watch making]; movements for timepieces; sundials; chronoscopes; control clocks [master clocks]; jewelry; jewelry 
products; precious stones; precious metals and their alloys; coins; works of art made of precious metal; jewelry cases 
[caskets]; boxes of precious metal; key rings [trinkets or fobs]; statues or figurines (statuettes) of precious metals; 
medals; casings for clocks and timepieces or chronometric instruments made of leather, leather board or imitation 
leather; straps for watches and timepieces or chronometric instruments made of leather or imitation leather.

9618



Trade Marks Journal No: 1838 ,   26/02/2018           Class 14 
 

 

Priority claimed from 30/12/2014; Application No. : 86492825 ;United States of America 

3711417    09/11/2017
[International Registration No. : 1250271]
Kendra Scott, LLC

3800 N. Lamar Blvd., Suite 400 Austin TX 78756 United States of America

Proposed to be Used
IR DIVISION
Jewelry; jewelry, namely, key chains, key rings, trinkets or fobs; jewelry cases.

9619



Trade Marks Journal No: 1838 ,   26/02/2018           Class 14 
 

Priority claimed from 29/06/2017; Application No. : 25067105 ;China 

3728381    08/11/2017
[International Registration No. : 1383088]
Weikesa (Xiamen) Trading Co., Ltd

Zone A, Room 935, No. 288 Taiwan Street, Huli district, Xiamen 361000 Fujian China

Proposed to be Used
IR DIVISION
Precious metals, unwrought or semi-wrought; precious stones; bracelets [jewellery]; necklaces [jewellery]; chains 
[jewellery]; watch movement; watches; wristwatches; watch bands; rings [jewellery].

9620



Trade Marks Journal No: 1838 ,   26/02/2018           Class 14 
 

3738453    08/11/2017
[International Registration No. : 1384787]
SHENZHEN JIXIANGYU HARDWARE PRODUCTS CO., LTD.

2/F, No. 8, Lane 1, Yuanling Village, Shangwu Community, shiyan, Bao'an, Shenzhen Guangdong China

Proposed to be Used
IR DIVISION
Wristwatches; straps for wristwatches; dials [clock- and watchmaking]; watch chains; clocks and watches, electric; cases 
for clock and watchmaking; watches; watch glasses; watch cases; cases for watches [presentation].

9621



 
Trade Marks Journal No: 1838 ,   26/02/2018           Class 16 
 

3709095    07/11/2017
[International Registration No. : 1380207]
TORRASPAPEL, S.A

Llull, 331 E-08019 Barcelona Spain

Proposed to be Used
IR DIVISION
Thermal paper.

9622



 
Trade Marks Journal No: 1838 ,   26/02/2018           Class 18 
 

 

3727160    08/11/2017
[International Registration No. : 1384543]
Guangzhou Leading Wolf Leather Products Co., Ltd.

1-5/F of Factory, Building 2, No. 1 Zebin Road, Zibian, Shiling Town, Huadu District, Guangzhou City Guangdong Province China

Proposed to be Used
IR DIVISION
Haversacks; imitation leather; briefcases; suitcases; purses; handbags; school bags; pocket wallets; bags for sports.

9623



Trade Marks Journal No: 1838 ,   26/02/2018           Class 18 
 

 

3727472    08/11/2017
[International Registration No. : 1384190]
Suzhou Showon Arts Embroidery Craft Co., Ltd.

C&D, East Plot, Private Industrial Park, Dongzhu Town, New District, Suzhou Jiangsu China

Proposed to be Used
IR DIVISION
Leather, unworked or semi-worked; clothing for pets; valises; parasols; leather straps; purses; umbrellas; handbags; 
vanity cases [not fitted].

9624



 
Trade Marks Journal No: 1838 ,   26/02/2018           Class 19 
 

 

Priority claimed from 16/03/2015; Application No. : 013837398 ;European Union 

3067822    13/04/2015
[International Registration No. : 1252224]
OÜ THERMOARENA

Farmi tee 5 EE-72501 Koigi Estonia

Proposed to be Used
IR DIVISION
Building and construction materials and elements of wood; doors, gates, windows and window coverings, of wood; 
structures and transportable buildings, of wood; transportable buildings of timber; cladding board of wood; cladding for 
facades of wood; floors of wood; building timber; wood, semi-worked; building components of wood; wood tar; joinery 
products of timber for use in buildings.

9625



Trade Marks Journal No: 1838 ,   26/02/2018           Class 19 
 

 

3729001    08/11/2017
[International Registration No. : 1384263]
JINAN MAGNESIA CARBON BRICK FACTORY CO., LTD.

Beishou, Guodian Office, Licheng District, Jinan City Shandong Province China

Proposed to be Used
IR DIVISION
Magnesia carbon bricks.

9626



 
Trade Marks Journal No: 1838 ,   26/02/2018           Class 24 
 

 

3737883    08/11/2017
[International Registration No. : 1384785]
Benshang Life (Shenzhen) Technology Co., Ltd.

2607, W. Tower of Nanshan Software Park 10128 Shennan Ave., Nantou St., Nanshan, Shenzhen Guangdong China

Proposed to be Used
IR DIVISION
Cotton fabrics; cloth; non-woven textile fabrics; wall hangings of textile; felt; towels of textile; bath towels; handkerchiefs 
of textile; bath mitts; bed linen.

9627



Trade Marks Journal No: 1838 ,   26/02/2018           Class 24 
 

3750687    12/10/2017
[International Registration No. : 1386532]
CARLO BARBERA S.R.L.

Via Vittor Pisani, 8/A I-20124 MILANO Italy

Proposed to be Used
IR DIVISION
Textiles and textile goods, not included in other classes; cloth; non-woven textile fabrics; fabrics for textile use; adhesive 
fabric for application by heat; fabric of imitation animal skins; elastic woven material; fiberglass fabrics for textile use.

9628



Trade Marks Journal No: 1838 ,   26/02/2018           Class 25 
 

3537428    21/12/2016
[International Registration No. : 1336036]
JNJ GmbH

Luise-Ullrich-Straße 20 80636 München Germany

Proposed to be Used
IR DIVISION
Footwear and hosiery.

9629



Trade Marks Journal No: 1838 ,   26/02/2018           Class 25 
 

 

3727178    08/11/2017
[International Registration No. : 1384544]
Chen Eryue

No. 124, Lane 5, Xincuowei, Renhe Village, Shiyan District, Jieyang City 522000 Guangdong Province China

Proposed to be Used
IR DIVISION
Clothing; ready-made clothing; belt [clothing]; rain coats; shoes; hats; hosiery; neckties; wedding dresses; religious 
costumes.

9630



Trade Marks Journal No: 1838 ,   26/02/2018           Class 25 
 

 

3739895    08/11/2017
[International Registration No. : 1385283]
Guangzhou Chuzi Lingerie Co., Ltd.

No 12, Yunpu road 1, Yunpu industrial estate, Luogang district, Guangzhou Guangdong China

Proposed to be Used
IR DIVISION
Waterproof clothing; clothing; neckties; gloves [clothing]; hosiery; brassieres; shoes; girdles; layettes [clothing]; 
swimsuits.

9631



Trade Marks Journal No: 1838 ,   26/02/2018           Class 28 
 

3709193    13/11/2017
[International Registration No. : 1349018]
Heroes Will Rise, Inc.

168 Howard Ave. Hope RI 02831 United States of America

Proposed to be Used
IR DIVISION
Cases for toy structures; toy building blocks; toy building blocks capable of interconnection; toy construction blocks; toy 
construction sets; toy tools; building games; construction toys; mechanical toys; mechanical action toys.

9632



Trade Marks Journal No: 1838 ,   26/02/2018           Class 28 
 

3723692    08/11/2017
[International Registration No. : 1383818]
Shenzhen Qanba Technology Development Co., Ltd

Xichangfang, 6/F, Building A, Jiaan Industry Building, Zone 72, Liuxian Third Road, Baoan District, Shenzhen 518055 Guangdong 
Province China

Proposed to be Used
IR DIVISION
Apparatus for games; amusement machines, automatic and coin-operated; video game machines; portable games with 
liquid crystal displays; arcade video game machines; controllers for game consoles; joysticks for video games; parlour 
games; board games; body-training apparatus.

9633



Trade Marks Journal No: 1838 ,   26/02/2018           Class 29 
 

 

3727203    08/11/2017
[International Registration No. : 1384541]
CHISHAN GROUP CO., LTD.

No. 599, Shuangshandong Road, Chishan Street, Rongcheng, Weihai City 264300 Shandong China

Proposed to be Used
IR DIVISION
Fish, not live; foods made from fish; sea-cucumbers, not live; squid, not live; dried shrimps; salted jelly fish; shrimp 
paste; salted fish; shrimps, not live; sardines.

9634



Trade Marks Journal No: 1838 ,   26/02/2018           Class 29 
 

3727439    08/11/2017
[International Registration No. : 1384266]
Dongying Yidazao Dairy Co., LTD.

North of Shengli Bridge, Dongying Shandong China

Proposed to be Used
IR DIVISION
Milk; yogurt; milk beverages, milk predominating; milk products; curd; powdered milk; ham; caviar.

9635



Trade Marks Journal No: 1838 ,   26/02/2018           Class 29 
 

 

3737781    08/11/2017
[International Registration No. : 1384915]
Dongying Yidazao Dairy Co., LTD.

North of Shengli Bridge, Dongying Shandong China

Proposed to be Used
IR DIVISION
Meat; fish-based foodstuffs; fruit, preserved; fruit jellies; milk shakes; oils for food; nuts, prepared; meat, tinned [canned 
(Am.)].

9636



Trade Marks Journal No: 1838 ,   26/02/2018           Class 30 
 

 

Priority claimed from 06/02/2017; Application No. : UK00003211026 ;United Kingdom 

3539256    02/03/2017
[International Registration No. : 1341588]
N.SETHIA FOUNDATION N. 

Sethia House, 105 St. John Street London EC1M 4AS GB

Proposed to be Used
IR DIVISION
Cl.30;Tea; tea based beverages; iced tea; tea for infusions.

9637



Trade Marks Journal No: 1838 ,   26/02/2018           Class 30 
 

3540180    16/02/2017
[International Registration No. : 1340838]
Unilever Plc

Port Sunlight Wirral, Merseyside CH62 4ZD United Kingdom

Proposed to be Used
IR DIVISION
Ice cream; frozen confectionery.

9638



Trade Marks Journal No: 1838 ,   26/02/2018           Class 30 
 

3716461    07/11/2017
[International Registration No. : 1381742]
SOLA IP, LLC

4203 YOAKUM, STE 200 HOUSTON TX 77006 United States of America

Proposed to be Used
IR DIVISION
Sugar substitutes.

9639



Trade Marks Journal No: 1838 ,   26/02/2018           Class 30 
 

Priority claimed from 11/05/2017; Application No. : 706967 ;Switzerland 

3723212    10/11/2017
[International Registration No. : 1383201]
Danstar Ferment AG

Poststrasse 30 CH-6300 Zug Switzerland

Proposed to be Used
IR DIVISION
Yeast; yeast for brewing.

9640



Trade Marks Journal No: 1838 ,   26/02/2018           Class 30 
 

3726808    08/11/2017
[International Registration No. : 1383090]
Dongying Yidazao Dairy Co., LTD.

North of Shengli Bridge, Dongying Shandong China

Proposed to be Used
IR DIVISION
Cocoa; tea; sugar; honey; pastries; cereal preparations; noodle-based prepared meals; cereal-based snack food; 
condiments; instant rice.

9641



Trade Marks Journal No: 1838 ,   26/02/2018           Class 30 
 

3727215    08/11/2017
[International Registration No. : 1384169]
DANYANG YIHE FOODS CO., Ltd.

No. 3 HuHai Road of Lian Hu Industrial Park, Dan Yang city JiangSu China

Proposed to be Used
IR DIVISION
Cooking salt; vinegar; soya sauce; oyster sauce; chicken bouillon powder [spice]; chilli oil; soya bean paste [condiment]; 
condiments; seasoning sauce; douchi (fermented black soybeans).

9642



Trade Marks Journal No: 1838 ,   26/02/2018           Class 30 
 

 

3729026    08/11/2017
[International Registration No. : 1384265]
Dongying Yidazao Dairy Co., LTD.

North of Shengli Bridge, Dongying Shandong China

Proposed to be Used
IR DIVISION
Sugar; gruel; soya sauce; condiments; yeast; essences for foodstuffs, except etheric essences and essential oils; 
preparations for stiffening whipped cream.

9643



Trade Marks Journal No: 1838 ,   26/02/2018           Class 30 
 

3738349    08/11/2017
[International Registration No. : 1384755]
Qingdao Haiqing Haibeichun Tea Industry Co., Ltd.

North end of Aoli village, Haiqing Town Resident, Huangdao District, Qingdao City 266400 Shandong Province China

Proposed to be Used
IR DIVISION
Tea.

9644



Trade Marks Journal No: 1838 ,   26/02/2018           Class 30 
 

 

3750664    22/06/2017
[International Registration No. : 1386358]
Drustvo za proizvodstvo, trgovija i uslugi DEVOLLI CORPORATION DOOEL Skopje

ul. Ljubljanska br. 5 1000 Skopje The former Yugoslav Republic of Macedonia

Proposed to be Used
IR DIVISION
Coffee.

9645



Trade Marks Journal No: 1838 ,   26/02/2018           Class 31 
 

3711694    10/11/2017
[International Registration No. : 1381035]
Domex Superfresh Growers, LLC

151 Low Road Yakima WA 98908 United States of America

Proposed to be Used
IR DIVISION
Fresh apples.

9646



Trade Marks Journal No: 1838 ,   26/02/2018           Class 32 
 

3729341    08/11/2017
[International Registration No. : 1384171]
Dongying Yidazao Dairy Co., LTD.

North of Shengli Bridge, Kenli County, Dongying Shandong China

Proposed to be Used
IR DIVISION
Beer; fruit juices; mineral water [beverages]; lemonades; aerated water; kvass [non-alcoholic beverage]; waters 
[beverages]; preparations for making beverages.

9647



Trade Marks Journal No: 1838 ,   26/02/2018           Class 32 
 

3737863    08/11/2017
[International Registration No. : 1384786]
Dongying Yidazao Dairy Co., LTD.

North of Shengli Bridge, Dongying Shandong China

Proposed to be Used
IR DIVISION
Malt wort; whey beverages; non-alcoholic beverages; soda water; non-alcoholic fruit juice beverages; aperitifs, non-
alcoholic.

9648



Trade Marks Journal No: 1838 ,   26/02/2018           Class 32 
 

 

3738721    08/11/2017
[International Registration No. : 1384808]
Dongying Yidazao Dairy Co., LTD.

North of Shengli Bridge, Dongying Shandong China

Proposed to be Used
IR DIVISION
Beer; sherbets [beverages]; non-alcoholic beverages; preparations for making beverages.

9649



Trade Marks Journal No: 1838 ,   26/02/2018           Class 32 
 

3743740    06/11/2017
[International Registration No. : 1385675]
Ludo Vleugels

Rodekruisstraat 20 B-2260 Westerlo

Proposed to be Used
IR DIVISION
Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups and other 
preparations for making beverages.

9650



Trade Marks Journal No: 1838 ,   26/02/2018           Class 33 
 

Priority claimed from 11/07/2016; Application No. : 2016-074639 ;Japan 

3535928    06/01/2017
[International Registration No. : 1341568]
SUNTORY HOLDINGS LIMITED

1-40, Dojimahama 2-chome, Kita-ku, Osaka-shi Osaka 530-8203 Japan

Proposed to be Used
IR DIVISION
Wine; alcoholic beverages, except beer.

9651



Trade Marks Journal No: 1838 ,   26/02/2018           Class 33 
 

Priority claimed from 11/04/2013; Application No. : 642761 ;Switzerland 

3536645    28/02/2017
[International Registration No. : 1181699]
Evgeniya Moser

Ottenweg 4 CH-8008 Zürich Switzerland

Proposed to be Used
IR DIVISION
Vodka.

9652



Trade Marks Journal No: 1838 ,   26/02/2018           Class 33 
 

Priority claimed from 12/10/2017; Application No. : 017318908 ;European Union 

3708611    13/11/2017
[International Registration No. : 1380577]
Chevaliers Capital Ltd.

Piilipuuntie 18 C 13 FI-02200 Espoo Finland

Proposed to be Used
IR DIVISION
Alcoholic beverages (except beer).

9653



Trade Marks Journal No: 1838 ,   26/02/2018           Class 33 
 

3723318    13/11/2017
[International Registration No. : 1382507]
Marussia Beverages B.V.

Siriusdreef 22 NL-2132 WT Hoofddorp

Proposed to be Used
IR DIVISION
Alcoholic beverages (except beers).

9654



Trade Marks Journal No: 1838 ,   26/02/2018           Class 33 
 

3725513    07/11/2017
[International Registration No. : 1383749]
«Beluga Market», LLC

Proletarskaya street, 40A, Zvenigorog RU-143180 Moscow region Russian Federation

Proposed to be Used
IR DIVISION
Aperitifs; arrack; brandy; wine; piquette; whiskey; vodka; anisette [liqueur]; kirsch; gin; digesters [liqueurs and spirits]; 
cocktails; anise [liqueur]; liqueurs; pre-mixed alcoholic beverages, other than beer-based; alcoholic beverages, except 
beer; alcoholic beverages containing fruit; spirits [beverages]; distilled beverages; mead (hydromel); peppermint 
liqueurs; bitters; nira (sugarcane-based alcoholic beverage); rum; sake; perry; cider; rice alcohol; alcoholic extracts; 
alcoholic fruit extracts; alcoholic essences.

9655



Trade Marks Journal No: 1838 ,   26/02/2018           Class 33 
 

3728955    08/11/2017
[International Registration No. : 1384264]
Dongying Yidazao Dairy Co., LTD.

North of Shengli Bridge, Dongying Shandong China

Proposed to be Used
IR DIVISION
Peppermint liqueurs; fruit extracts, alcoholic; aperitifs; distilled beverages; cocktails; wine; spirits [beverages]; alcoholic 
essences; baijiu [Chinese distilled alcoholic beverage]; sparkling wines.

9656



Trade Marks Journal No: 1838 ,   26/02/2018           Class 34 
 

Priority claimed from 15/06/2016; Application No. : 35787 ;Andorra 

3554081    12/12/2016
[International Registration No. : 1343294]
Philip Morris Products S.A.

Quai Jeanrenaud 3 CH-2000 Neuchâtel Switzerland

Proposed to be Used
IR DIVISION
Wired vaporizers for electronic cigarettes and electronic smoking devices; tobacco, raw or manufactured; tobacco 
products, including cigars, cigarettes, cigarillos, tobacco for roll-your-own cigarettes, pipe tobacco, chewing tobacco, 
snuff tobacco, kretek; snus; tobacco substitutes (not for medical purposes); smokers' articles, including cigarette paper 
and tubes, cigarette filters, tobacco tins, cigarette cases and ashtrays, pipes, pocket apparatus for rolling cigarettes, 
lighters; matches; tobacco sticks, tobacco products for the purpose of being heated, electronic devices and their parts for 
the purpose of heating cigarettes or tobacco in order to release nicotine-containing aerosol for inhalation; liquid nicotine 
solutions for use in electronic cigarettes; electronic smoking devices; electronic cigarettes; electronic cigarettes as 
substitute for traditional cigarettes; electronic devices for the inhalation of nicotine-containing aerosol; oral vaporizing 
devices for use by smokers, tobacco products and tobacco substitutes; smokers' articles for electronic cigarettes; parts 
and fittings for the aforesaid products included in this class; extinguishers for heated cigarettes and cigars as well as 
heated tobacco sticks; electronic rechargeable cigarette cases.

9657



Trade Marks Journal No: 1838 ,   26/02/2018           Class 35 
 

3539580    30/12/2016
[International Registration No. : 1341547]
ATP AUTO-TEILE-PÖLLATH HANDELS GMBH

Schulgässchen 2 91281 Kirchenthumbach Germany

Address for service in India/Attorney address:
PUTHRAN & ASSOCIATES

B-3, KESAVAN ORCHID 5/7, NORTH MADA STREET SRI NAGAR COLONY SAIDAPET CHENNAI-600 015

Proposed to be Used
IR DIVISION
Retailing of replacement parts for motor vehicles, wearing parts for motor vehicles and accessories for motor vehicles, 
including via the Internet.

9658



Trade Marks Journal No: 1838 ,   26/02/2018           Class 35 
 

 

3540080    30/12/2016
[International Registration No. : 1340391]
EVERGREEN ENTERPRISES OF VIRGINIA, LLC

5915 Midlothian Turnpike Richmond VA 23225 United States of America

Address for service in India/Attorney address:
KHURANA & KHURANA

E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201310

Proposed to be Used
IR DIVISION
Retail store services, online retail store services and wholesale distributorship services, all featuring tempered glass, 
textiles, glass, paper napkins, coasters, wall decor, metal and wood accessories and ceramics excluding ceramics used in 
wall, floor, countertop and outdoor surface coverings, and sinks.

9659



Trade Marks Journal No: 1838 ,   26/02/2018           Class 35 
 

3551314    02/02/2017
[International Registration No. : 1344502]
Young Living Essential Oils, LC

3125 West Executive Parkway Lehi UT 84043 United States of America

Proposed to be Used
IR DIVISION
Online retail store services featuring, essential oils, fragrances, dietary supplements, multivitamins, cosmetics, manicure 
preparations, personal care products, oral care products, foods, beverages, chewing gum, energy drinks and shots, mints 
and lozenges, apparel, pet products, over-the-counter drugs, cookware, bags and cases, bottles, cleaning products, 
customizable websites, printed materials, diffusers for emitting essential oils, key chains, pens, pipettes, glass droppers, 
pump sprayers, rollerball fitments, banners, business cards, tablecloths, mirrors, DVDs; Retail store services featuring, 
essential oils, fragrances, dietary supplements, multivitamins, cosmetics, manicure preparations, personal care products, 
oral care products, foods, beverages, chewing gum, energy drinks and shots, mints and lozenges, apparel, pet products, 
over-the-counter drugs, cookware, bags and cases, bottles, cleaning products, customizable websites, printed materials, 
diffusers for emitting essential oils, pipettes, glass droppers, rollerball fitments, DVDs.

9660



Trade Marks Journal No: 1838 ,   26/02/2018           Class 35 
 

Priority claimed from 17/04/2017; Application No. : 87414277 ;United States of America 

3751174    10/10/2017
[International Registration No. : 1388170]
Relola Inc.

1339 61Street Emeryville CA 94608 United States of America

Proposed to be Used
IR DIVISION
Providing consumer information in the nature of ratings, reviews, referrals and recommendations relating to real estate 
and mortgage agents, home contractors, home architects and engineers, home repair services, home design services, 
pool and spa services, landscape services, housecleaners, and moving companies, all via an on-line searchable 
database; providing consumer information, namely, rankings, ratings, reviews, referrals and recommendations relating to 
real estate and mortgage agents, home contractors, home repair services, home design services, pool and spa services, 
landscape services, housecleaners, and moving companies.

9661



Trade Marks Journal No: 1838 ,   26/02/2018           Class 36 
 

3554228    19/12/2016
[International Registration No. : 1345113]
APAMANSHOP HOLDINGS CO., LTD.

1-5, Kyobashi 1-chome, Chuo-ku Tokyo 104-0031 Japan

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA

PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Management of buildings; agency services for the leasing or rental of buildings; leasing or renting of buildings; purchase 
and sale of buildings; real estate agency services relating to the purchase and sale of buildings; appraisal or evaluation of 
buildings or land; land management; agencies or brokerage for leasing or renting of land; leasing of land; purchase and 
sale of land; real estate agency services relating to the purchase and sale of land; providing real estate information.

9662



Trade Marks Journal No: 1838 ,   26/02/2018           Class 36 
 

Priority claimed from 11/05/2017; Application No. : 1844191 ;Australia 

3711650    10/11/2017
[International Registration No. : 1380837]
Two Trees Services Pty Limited as trustee for the Two Trees Services Trust

L19, 307 Queen St BRISBANE QLD 4000 Australia

Proposed to be Used
IR DIVISION
Financial and provision of funds services; investment services; financial management services; funds management 
services; providing information in relation to finance and funding; consultancy and advisory services in relation to 
finance, funds and financial investments.

9663



Trade Marks Journal No: 1838 ,   26/02/2018           Class 36 
 

Priority claimed from 11/05/2017; Application No. : 1844192 ;Australia 

3716422    10/11/2017
[International Registration No. : 1381852]
Two Trees Services Pty Limited as trustee for the Two Trees Services Trust

L19, 307 Queen St BRISBANE QLD 4000 Australia

Proposed to be Used
IR DIVISION
Financial and provision of funds services; investment services; financial management services; funds management 
services; providing information in relation to finance and funding; consultancy and advisory services in relation to 
finance, funds and financial investments.

9664



Trade Marks Journal No: 1838 ,   26/02/2018           Class 37 
 

3738353    08/11/2017
[International Registration No. : 1384874]
SHANDONG YUSHENGYUAN CONSTRUCTION ENGINEERING CO., LTD.

Room 1313, Building 1, No. 159, Heihuquan North Road, Lixia District, Jinan City 250000 Shandong Province China

Proposed to be Used
IR DIVISION
Building construction supervision; construction; demolition of buildings; building sealing; masonry; pier breakwater 
building; upholstering; vehicle maintenance; cleaning of buildings [exterior surface]; commercial residential building 
construction.

9665



Trade Marks Journal No: 1838 ,   26/02/2018           Class 40 
 

3067343    21/05/2015
[International Registration No. : 1251742]
BLOOM ENERGY CORPORATION

1299 Orleans Drive Sunnyvale CA 94089 United States of America

Address for service in India/Attorney address:
K & S PARTNERS

109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Generation of energy.

9666



Trade Marks Journal No: 1838 ,   26/02/2018           Class 41 
 

3536438    28/10/2016
[International Registration No. : 1333946]
CB IP, LLC

299 East 6th Street, Floor 1 Cincinnati OH 45236 United States of America

Proposed to be Used
IR DIVISION
Health club services, namely, providing instruction, equipment and facilities for use in the field of physical exercise.

9667



Trade Marks Journal No: 1838 ,   26/02/2018           Class 41 
 

3537256    22/12/2016
[International Registration No. : 1338388]
Vel Micro Works Incorporated

726 Yorklyn Road STE 400 Hockessin DE 19707 United States of America

Proposed to be Used
IR DIVISION
Educational and entertainment services, namely, a continuing program about mathematics, numbers and operations 
accessible by means of television, satellite, audio, video, web-based applications, mobile phone applications, computer 
networks and radio.

9668



Trade Marks Journal No: 1838 ,   26/02/2018           Class 41 
 

Priority claimed from 01/11/2017; Application No. : 87667957 ;United States of America 

3725972    08/11/2017
[International Registration No. : 1383084]
Turtletaub, Marc

3757 Dolphin Bay Road Eastsound WA 98245 United States of America

Proposed to be Used
IR DIVISION
Television production and program development.

9669



Trade Marks Journal No: 1838 ,   26/02/2018           Class 41 
 

3727106    08/11/2017
[International Registration No. : 1384248]
Turtletaub, Marc

3757 Dolphin Bay Road Eastsound WA 98245 United States of America

Proposed to be Used
IR DIVISION
Television and film production and distribution.

9670



Trade Marks Journal No: 1838 ,   26/02/2018           Class 42 
 

Priority claimed from 24/01/2017; Application No. : 87311645 ;United States of America 

3550791    06/02/2017
[International Registration No. : 1342245]
INFOR (US), INC.

Suite 4100, 13560 Morris Road Alpharetta GA 30004 United States of America

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA.

PLOT NO. B-28, SECTOR-32, INSTITUTIONAL AREA GURGAON - 122001 (HARYANA) INDIA

Proposed to be Used
IR DIVISION
Software as a service (SAAS) featuring software for use in data reporting and analyzing, namely, software for use in 
accessing and integrating data for business customers; cloud computing featuring software for use in data reporting and 
analyzing, namely, software for use in accessing and integrating data for business customers; computer services, 
namely, cloud hosting provider services for business customers; computer services, namely, integration of private cloud 
computing environments; providing virtual computer systems and virtual computer environments through cloud 
computing.

9671



Trade Marks Journal No: 1838 ,   26/02/2018           Class 42 
 

 

3553253    26/01/2017
[International Registration No. : 1344228]
ORACLE INTERNATIONAL CORPORATION

500 ORACLE PARKWAY REDWOOD CITY CA 94065 United States of America

Proposed to be Used
IR DIVISION
Application Service Provider (ASP) featuring software in the field of collection of web content for content collection 
applications, namely, bookmark managers and feed aggregators.

9672



Trade Marks Journal No: 1838 ,   26/02/2018           Class 42 
 

 

Priority claimed from 10/09/2016; Application No. : 87167088 ;United States of America 

3554645    23/09/2016
[International Registration No. : 1345441]
AGILENT TECHNOLOGIES, INC.

5301 Stevens Creek Blvd. Santa Clara CA 95051 United States of America

Address for service in India/Attorney address:
LALL & SETHI

D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cloud computing featuring software for use in controlling and managing information; cloud computing featuring software 
for management, analysis, interpretation, visualization, and providing diagnostic support, with import functions from data 
acquisition systems, and export functions towards other apparatus and software; software as a service (saas) services 
featuring software for management, analysis, interpretation, visualization, and sharing of business intelligence and 
providing diagnostic support, with import functions from data acquisition systems, and export functions towards other 
apparatus and software; computer network design and computer software design for the management, analysis, 
interpretation, visualization, and sharing of clinical information; development, updating and maintenance of software and 
data base software; installation and maintenance of computer software; research, development, design and upgrading of 
computer software; software design and development; updating, design and rental of software; quality assurance and 
compliance services for analytical laboratories; remote online operational monitoring of laboratory instruments and 
associated computer systems for analytical laboratories; computer project management services in the field of scientific 
research, quality control, regulatory, testing and laboratory productivity services; custom design and development of 
software for use by analytical laboratories; providing information about data analytics services as they pertain to the 
operation and application of analytical instruments in the analytical laboratory industry; computer programming for 
others; technical support services, namely, providing information, consultation, and diagnostic services in the fields of 
biological and chemical analytic components, computer software, and medical equipment, parts, supplies; installation of 
computer software.

9673



Trade Marks Journal No: 1838 ,   26/02/2018           Class 44 
 

 

Priority claimed from 12/05/2017; Application No. : 87448184 ;United States of America 

3727094    11/11/2017
[International Registration No. : 1384255]
Agilent Technologies, Inc.

5301 Stevens Creek Boulevard Santa Clara CA 95051 United States of America

Proposed to be Used
IR DIVISION
Medical services in the nature of medical analysis and diagnosis; genetic analysis and reporting services for medical 
purposes; nucleic acid sequencing and analysis services for medical purposes; genome sequencing and analysis 
services for medical purposes; DNA screening for medical purposes; providing information in the field of DNA 
sequencing and genomics for medical purposes; consultation in the field of medicine, health and pharmaceuticals; 
medical testing for diagnostic purposes in the field of human cancer; DNA and polynucleic acid testing services for 
medical diagnostic services; conducting medical tests to diagnose diseases.

9674



Trade Marks Journal No: 1838 ,   26/02/2018           Class 45 
 

Priority claimed from 04/11/2015; Application No. : 014767933 ;European Union 

3551357    04/05/2016
[International Registration No. : 1343902]
Centry Oy

Ratatie 11 FI-01300 Vantaa Finland

Proposed to be Used
IR DIVISION
Cl.45;Services in connection with the prevention of theft, fraud, embezzlement and other crimes, the apprehension of 
criminals, the locating or retrieval of property, or the safety or finding of people; detective services; vetting services 
(terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); monitoring and hiring 
of alarms, control devices and systems, warning devices and systems related to the prevention of theft, fraud, 
embezzlement and other crimes, the apprehension of criminals, the locating or retrieval of property, or the safety or 
finding of people; research, assessment, auditing, consultancy, monitoring, reporting, and advice in connection with any 
of the aforesaid; rescue, security and enforcement services; providing reconnaissance and surveillance services; guard 
services; detective services; investigations in relation to intellectual property; other services relating to intellectual 
property; legal inspection and assessment (due diligence services).

9675



Trade Marks Journal No: 1838 ,   26/02/2018           Class 45 
 

3748334    19/10/2017
[International Registration No. : 1386999]
Drakopoulos Law Firm

332 Kifissias Avenue Halandri, GR-152 33 Athens Greece

Proposed to be Used
IR DIVISION
Legal services; safety, security and enforcement services.

9676



Trade Marks Journal No: 1838 ,   26/02/2018           Class 45 
 

3748388    19/10/2017
[International Registration No. : 1387000]
Drakopoulos Law Firm

332 Kifissias Avenue Halandri, GR-152 33 Athens Greece

Proposed to be Used
IR DIVISION
Legal services; safety, security and enforcement services.

9677



Trade Marks Journal No: 1838 ,   26/02/2018           Class 99 
 

Priority claimed from 04/03/2015; Application No. : 1015152 ;New Zealand 

3068919    19/05/2015
[International Registration No. : 1252345]
MARTIN AIRCRAFT COMPANY LIMITED

39 Ballarat Way, Wigram Christchurch 8042 New Zealand

Address for service in India/Attorney address:
KHURANA & KHURANA

E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201308

Proposed to be Used
IR DIVISION
Cl.12;Aircraft including personal flight vehicles.

Cl.25;Clothing; footwear; headgear.

Cl.41;The provision of: flying training, flying education, flying sports and amusement flights.

9678



Trade Marks Journal No: 1838 ,   26/02/2018           Class 99 
 

Priority claimed from 27/10/2014; Application No. : 013403878 ;European Union 

3068930    09/04/2015
[International Registration No. : 1251312]
QIAGEN GMBH

Qiagen Str. 1 40724 Hilden Germany

Address for service in India/Attorney address:
LEXORBIS

709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.1;Kits comprising chemicals for sample preparation, modification and manipulation of cells and for marking, 
separating, isolating, purifying, duplicating, sequencing and/or for the analysis of biopolymers.

Cl.5;Kits containing preparations for medical and veterinary diagnostic purposes, in particular for sample preparation, 
modification and manipulation of cells and for marking, separating, isolating, purifying, duplicating, sequencing and/or for
the analysis of biopolymers, in particular nucleic acids, proteins, macromolecules and biologically active substances.

Cl.9;Scientific apparatuses, instruments and devices, as well as their parts and components included in this class; 
software for use in scientific and medical research; scientific apparatuses, instruments and devices, software in the area 
of analysis of nucleic acids, in particular sequencing of nucleic acids.
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3069483    20/06/2014
[International Registration No. : 1252408]
Evonik Degussa GmbH 

Rellinghauser Straße 1-11 45128 Essen DE

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry, 
agrochemicals, petroleum dispersants, chemicals used in the metalworking industry and in the textile industry, the paper 
industry, the cosmetics industry, the pharmaceutical industry and the petroleum industry; chemicals for manufacturing 
and processing of plastics, agrochemicals, paints and lacquers, and for manufacturing of coatings, in particular raw 
materials for coatings and finishing preparations for coatings, silica, alumina, aluminium silicate, titanium dioxide, 
kieselgur, zirconia, silicon, silicon dioxide, silanes, silicates, silicones, cyanides, hydrogen peroxide for use in industry; 
silica for use in industry, in particular as fillers for natural and synthetic rubber as thickening preparations for liquid 
systems as preparations for improving flowability and as carriers and adsorbents for catalysts, chemical and biochemical 
catalysts, silica for use in the chemical industry, textile industry, pharmaceutical industry, cosmetics industry, paint and 
coatings industry, ceramics and plastics industry and in medical and biotechnological applications and for manufacturing 
of paper, cardboard and goods made from these materials, chemicals for manufacturing of paints, inks and lacquers, 
coatings, printing inks, pigment concentrates, plasters and mastics, chemicals for manufacturing of tyres, vulcanising 
preparations, chemicals for manufacturing of batteries, chemical additives for petroleum products and lubricants, 
defoaming preparations, chemicals for use as additives or ingredients in mineral oils, fuels, including motor spirit, 
lubricants, industrial oils and greases, chemicals for use in the manufacture of surface protection preparations and 
preparations for protection against deterioration; chemicals for manufacturing of hydraulic fluids, oils, lubricants and 
greases; chemicals for manufacturing of acrylates, methacrylates and polymers, viscometric goods, in particular 
viscosity index improvers for hydraulic fluids, oils, lubricants and greases, dispersing preparations, esters used in 
industry, water softening substances, water purifying chemicals, alcohol used in industry, chemical preparations and 
additives for manufacturing of cosmetics and pharmaceutical preparations, chemicals used in building and construction, 
chemical additives and auxiliaries for manufacturing of paints, lacquers, coatings, printing inks, pigment concentrates, 
plasters and mastics; amino acids, peptides and proteins; unprocessed artificial resins, unprocessed plastics; 
polymerisation resins, including absorbent and super absorbent polymerisation resins, in particular for use in the 
sanitation industry for manufacturing of sanitary articles and materials, polymers, including absorbent, super absorbent 
and soluble polymers, in particular for use in the manufacture of power cables and communications cables; 
polymerisation resins for use in the packaging industry for binding of aqueous liquids of all kinds; plastic polymers for 
use in agriculture and forestry and in horticulture, chemical soil conditioning preparations, manures, algae; fire 
extinguishing compositions; tempering and soldering preparations; chemical substances for preserving foodstuffs; 
amino acids, peptides and proteins for manufacturing of animal food and fish food and foodstuffs for aquaculture; 
tanning substances; adhesives used in industry.

Cl.2;Paints, varnishes, lacquers, pigments, paint dispersions, coating compositions, thickening and thixotropic 
preparations for paints and lacquers, binding preparations for paints, lacquers, coatings, printing inks, pigment 
concentrates, plasters and mastics; thickening preparations for paints, lacquers, coatings, printing inks, pigment 
concentrates, plasters and mastics; thinners for paints, lacquers, coatings, printing inks, pigment concentrates, plasters 
and mastics; fixatives for paints, lacquers, coatings, printing inks, pigment concentrates, plasters and mastics and for 
coatings for structures of all kinds; preservatives against rust and against deterioration of wood; colorants; mordants; 
raw natural resins; metals in foil and powder form for painters, decorators, printers and artists.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.4;Industrial oils and greases; preparations for use as additives for industrial oils and greases, lubricants and liquid 
fuels, viscometric goods for fuels, in particular viscometric additives, viscosity index improvers, lubricants; dust 
absorbing, wetting and binding compositions; fuels (including motor spirit) and illuminants; candles and wicks for 
lighting.

Cl.5;Pharmaceutical and veterinary preparations, hydrogen peroxide for medical purposes, dragée coatings and glazes 
for pharmaceutical and veterinary preparations; coatings and glazes for dietetic substances, amino acids, peptides and 
proteins for medical and veterinary purposes, nutritive substances for microorganisms; sanitary goods for medical 
purposes; chemicals for medical and sanitary purposes, sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical use; nutraceuticals (functional foodstuffs) namely nutritional supplements and vitamins, 
minerals or trace elements as food additives; food for babies; plasters, materials for dressings; material for stopping 
teeth, dental wax; disinfectants; preparations for destroying vermin; fungicides, herbicides; animal feed additives, 
namely, proteins, amino acids and peptides.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments, optical lenses, objectives (lenses) (optics), filter 
modules, microfilters and membranes, in particular for nanofiltration, membranes for scientific apparatus, polymer 
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membranes being parts of scientific apparatus for filtration purposes in organic solvents; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; batteries, galvanic cells and 
batteries, semi-conductors; apparatus for recording, transmission or reproduction of sound or images; magnetic data 
carriers, recording discs; compact discs, DVDs and other digital recording media; mechanisms for coin-operated 
apparatus; cash registers, calculating machines, data processing equipment and computers; fire-extinguishing 
apparatus.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopaedic 
articles; suture materials.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica and goods made from these materials and not included in other 
classes; plastics in extruded form for use in manufacture, in particular plastics and artificial resins being semi-finished 
products in the form of foils, panels, sheets, profiles, blocks, rods, pipes and mouldings; double web sandwich panels 
and multi web sandwich panels of plastics being semi-finished products, plastics in extruded form being semi-finished 
products for manufacturing of packing, stopping and insulating materials, filtering materials (semi-processed foams or 
films of plastic), plastics being semi-finished products for producing filter modules, microfilters and membranes, in 
particular for nanofiltration purposes, polymer membranes for filtration purposes in organic solvents; packing, stopping 
and insulating materials, sound and heat insulating materials; insulating materials in the form of fibres, foils, panels 
and/or tiles, compositions to prevent the radiation of heat; insulating fabrics, insulating foils, non-conducting materials 
for retaining heat; flexible pipes, not of metal.

Cl.19;Building materials (non-metallic), building materials and parts for building, not of metal, in the form of fibres, foils,
panels, tiles, blocks, rods and pipes, tiles and floor tiles, not of metal, potters' clay (raw material), silica (quartz), linings 
and wall linings, not of metal, for building, non-metallic rigid pipes for building; asphalt, pitch and bitumen; non-metallic 
transportable buildings; monuments, not of metal.

Cl.31;Grains and agricultural, horticultural and forestry products not included in other classes; live animals; fresh fruits 
and vegetables; seeds, natural plants and flowers; foodstuffs for animals, foodstuffs and fodder, in particular for animals 
and aquaculture, peptides and proteins for animal food and fish food and foodstuffs for aquaculture, malt.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software, in particular computer programs being databases 
for amino acid analysis of raw materials used in animal feed; computer software consultancy, consultancy relating to 
technical and scientific analysis; scientific research in the field of animal foodstuffs and ingredients; research and 
development of processes for extracting and decontaminating of cyanide waste; research and development and technical 
consultancy in the field of lubrication technology and hydraulic liquid systems, quality and material testing; surveying; 
material testing; chemistry services; engineering services; bacteriological and/or chemical laboratories; physics 
(research); computer programming; rental of computers for data processing.

Cl.44;Medical services, veterinary services; hygiene and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.
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Priority claimed from 24/02/2015; Application No. : 86544289 ;United States of America 

3183175    24/06/2015
[International Registration No. : 1265065]
Premier Accessory Group, LLC

305 Clearview Avenue Edison NJ 08837 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Scented oils for use with air freshener dispensing units in disk form.

Cl.9;Accessories for use with cell phones, namely, battery chargers, mounts, stands, USB adapters, cigarette lighter 
adapters, and data electronic cables for use therewith; mounts for use with GPS devices, portable music players, and 
other portable electronic devices, namely MP3 players and personal digital assistants.

Cl.11;Air freshener dispensing units; air freshener dispensing units and air freshener dispensing systems used for 
scented oil disks sold as a unit.
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Priority claimed from 07/04/2014; Application No. : 012767638 ;European Union 

3427839    05/07/2016
[International Registration No. : 1242608]
FURUNO ELECTRIC COMPANY LIMITED

9-52 Ashihara-Cho, Nishinomiya-City, Hyogo-Pref. 662-8580 Japan

Proposed to be Used
IR DIVISION
Cl.9;Measuring or testing or surveying machines and instruments; speed logs; tidal current meters; metrological 
machines and instruments; gyrocompasses; electronic compasses; global navigation satellite system (GNSS) satellite 
compasses; measuring or testing or surveying machines and instruments for vehicles and other moving objects; 
measuring instruments for measurement of crustal movement, laboratory apparatus and instruments; immunity test and 
evaluation devices for laboratory experiments; DNA analyzers; automatic biochemical analyzers and their parts; 
telecommunication machines and apparatus; radio communication machines and apparatus for vehicles; marine radio 
communication machines and apparatus; satellite telecommunication machines and apparatus; radar machines and 
apparatus; navigational apparatus and instruments; apparatus for transmitting and reproducing sound or images; 
weather facsimile machines; autopilots, integrated navigation systems (INS); global navigation satellite system (GNSS) 
receivers; satellite navigation device; intelligent transport systems (ITS); dedicated short range communication (DSRC) 
apparatus and instruments; auto- motive telematic apparatus; wireless communication machines and apparatus for 
vehicles and other moving objects; modems used for satellite communications; routers for VPN (virtual private network); 
satellite telecommunication antenna switches; mobile phones; telecommunication machines and apparatus for 
connecting mobile phones to network, digital cameras for video conference systems; microphones for video conference 
systems; electronic machines, apparatus and their parts; fish finders and any other underwater detection equipment; 
sonars; echo sounders; ultrasonic sensors; electronic chart display and information system (ECDIS); automatic 
identification systems (AIS); voyage data recorder (VDR); electronic machines and their parts for vehicle and other 
moving objects; integrated circuit chips with recorded software; semiconductors with recorded software, 
microprocessors with recorded software; digital cameras; LCD; display; computer hardware, namely plotters, fish finders, 
sonar, radars, global navigation satellite system (GNSS) navigation devices, network interfaces for multiple electronic 
displays and sensors, multifunction electronic displays interfaces; computer software; computer software for remote 
controlling for navigation system apparatus, displays, nautical apparatus or fishing apparatus, computer software for 
remote monitoring system used for vessel engines; computer software for navigation, computer software for remote 
monitoring system used for marine radio communication machines and apparatus, radar machines and apparatus and 
displays for vessels, course plotters for vessels, satellite navigational apparatus and instruments for vessels, global 
navigation satellite system (GNSS) receivers; computer software for displays and antennas, autopilots for vessels, 
automatic identification systems for vessels, voyage data recorder (VDR) for vessels, bridge alarm systems for vessels, 
radio communication machines and apparatus; computer software for navigation of vessels using satellites; computer 
software for providing access to telecommunication network; computer software for providing access to satellite 
telecommunication; computer software used for monitoring satellite communications system; software for mobile 
operation control systems; computer software for satellite telecommunication antenna switches, computer software for 
video conference systems; computer software used for simulators for education and training of the steering and control 
of vessels; computer software used for simulators for education and training of maintenance on board system and 
apparatus of vessels; computer software used for simulators for education and training of operation of medical 
equipment; computer software for management of medical measuring, testing or surveying data; computer software for 
sending data of medical measuring, testing or surveying via communication networks; computer software for automotive 
telematic apparatus; electronic circuits; electronic circuits recorded with computer programs; integrated circuit card 
recorded with computer programs; integrated circuit chips recorded with computer programs; semiconductors recorded 
with software; microprocessors recorded with software, computer software for integrated circuit chips; computer 
software for semiconductors; computer software for microprocessors; frequency generator steered via global positioning 
systems (GPS); computer software for calculating, integrating, organizing and extrapolating information received from 
satellites and positioning system devices, and instruction manuals sold as a unit therewith; electronic storage media and 
device of data, namely satellite and other positioning systems position and associated profiles; computer software for 
calculating, integrating, organizing and extrapolating information received from intelligent transport systems (ITS) system 
devices, and instruction manuals sold as a unit therewith; electronic storage device of data, namely customers' ITS 
systems positions and associated profiles; electronic publications, namely downloadable maps, photographs, drawings 
or word in digital form; computer software for providing access to the internet; electronic publications, namely 
downloadable maps photographs, drawings or word in digital form; simulators for education and training of the steering 
and control of vessels; computers; communications computers; electric wires and cables; connection cables; 
accumulators (batteries); long range receivers; low frequency receivers.

Cl.10;Medical apparatus and instruments; medical ultrasonic bone density measuring devices; clinical chemistry 
analyzer and their parts; testing apparatus for medical purposes and parts thereof; medical biogenic element analyzers; 
medical blood analyzers; automatic pipettes for blood examination; diagnostic apparatus for testing and evaluating 
immunity for medical use.
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Cl.41;Provision of training and educational services; training and educational activities; teaching and training in 
business, industry and information technology; online educational services, namely, arranging and conducting seminars, 
live seminars, online workshops and virtual classes; organization of training and educational courses; organization of 
courses using distance- learning methods; organisation of courses conducted with videos, VCDs, DVDs or other pre- 
recorded materials; production of teaching materials and program; production and publication of teaching material and 
programs in the form of compact discs and DVDs; providing facilities for educational training; provision of advisory, 
consultancy and information services relating to all the aforesaid, all of the former to be provided for students as well as 
trainers and trainer candidates and for instructional and training purposes only; publication of electronic magazines; 
online electronic publishing of books and periodicals; publication of electronic newspapers accessible via a global 
computer network; on-line library services, namely providing electronic library services which feature newspapers, 
magazines, photographs and pictures via an on-line computer network; online motion picture, video or image rental 
services; entertainment services, namely providing non-downloadable playback of music, sound or voice via global 
communications networks; entertainment information via telecommunication network; rental of CD, DVD, or other pre-
recorded materials; rental of magnetic tapes, magnetic cards, magnetic sheets, magnetic discs, optical discs and 
electronic circuits recorded newspapers, magazines, books, maps, drawings, photographs or character information.
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Priority claimed from 20/01/2016; Application No. : 2016/005744 ;Japan 

3428385    26/02/2016
[International Registration No. : 1316850]
LUMIELINA INTERNATIONAL INC.

Ginza Yamato Building, 7-9-17 Ginza, Chuo-ku Tokyo 104-0061 Japan

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES

B-3, KESAVAN ORCHID (3RD FLOOR), 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600015.

Proposed to be Used
IR DIVISION
Cl.3;Shampoos; soaps and detergents; hair treatments; hair rinses [shampoo- conditioners]; hair tonics [for cosmetic 
use]; hair fixers [hair styling preparations]; hair creams; hair spray; hair coloring preparations; hair nourishers; hair care 
preparations; cosmetics and toiletries; dentifrices; perfume and flavour materials; incenses and fragrances; false nails; 
false eyelashes; adhesives for affixing false eyelashes.

Cl.8;Curling tongs; crimping irons; hand implements for hair curling; electric razors; electric hair clippers; eyelash 
curlers.

Cl.11;Hair dryers [for household purposes]; electric hair steamer [for household purposes]; household electrothermic 
appliances for beauty or sanitary purposes; hair dryers [for industrial purposes]; hair steamer for use in beauty salons or 
barbers" shops; apparatus and instruments for use in beauty salons or barbers" shops [not including "hairdressing 
chairs"].

Cl.44;Beauty salons; barber shops; consultation services relating to beauty salons and barber shops; providing 
information relating to hairdressing and beauty salon services; provision of bath houses; massage and therapeutic 
Shiatsu massage; chiropractics; aromatherapy services; reflexology services; moxibustion; treatment of dislocated 
joints, sprains or bone fractures; acupuncture; rental of machines and apparatus for use in beauty salons or barbers" 
shops; medical services; provision of medical information; dietary and nutritional guidance.
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Priority claimed from 31/12/2015; Application No. : 86863137 ;United States of America 

3467154    12/01/2016
[International Registration No. : 1323503]
Segway Inc.

14 Technology Drive Bedford NH 03110 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Robots; industrial robots for use in industry; robotic cleaning machines; robotic handling apparatus; robots for 
machine tools; transportation robots; parts and fittings for all the aforesaid goods.

Cl.9;Computer hardware and video game software; computerized robots for personal or hobby use; batteries; battery 
chargers; laboratory robots.

Cl.12;Electric bicycles; motorized bicycles; motorized, self-propelled, wheeled personal mobility and transportation 
devices, namely, mobility scooters, utility carts, and chariots; electric three-wheeled mobility and transportation devices, 
namely, motorized scooters, motorized personal mobility scooters, and motorized patrollers; three-wheeled motor 
vehicles; two-wheeled motor vehicles.

Cl.16;Publications and printed matter, namely, manuals, instruction guides, brochures, magazines, newsletters, 
pamphlets, decals, posters and calendars in the fields of transportation and personal mobility.

Cl.25;Clothing; men's, women's and children's clothing, namely, shirts, polo shirts, t-shirts, jerseys, tops, sweatshirts, 
caps, visors, overalls, coats, jackets and headwear.

Cl.28;Toys; toy robots; toy vehicles.

Cl.35;Providing advertising and marketing services, namely, promoting the sale of transportation devices in the nature 
of motorized, self-propelled, wheeled personal mobility devices, namely, mobility scooters, utility carts and chariots, and 
related equipment through the preparation and distribution of printed and audio-visual promotional materials, by 
rendering sales promotion advice, and by preparing and placing advertisements for others; business consultation 
services; managing dealerships and distributorships that sell and service transportation devices and related equipment 
and accessories; business consulting and market research services; customer surveying services; business and market 
research surveys; consulting services for online merchants; retailing services in the field of transportation devices and 
related equipment and accessories; information and advisory services relating to the foregoing.

Cl.36;Warranty claims administration services; processing of warranty claims for transportation devices, namely, for 
electric bicycles, motorized bicycles, and motorized, self-propelled, wheeled personal mobility and transportation 
devices, namely, mobility scooters, utility carts, and chariots and electric three-wheeled mobility and transportation 
devices, namely, motorized scooters, motorized personal mobility scooters, and motorized patrollers.

Cl.37;Maintenance and repair of transportation devices and related equipment and accessories; maintenance and 
repair of motorized, self-propelled, wheeled personal mobility and transportation devices, namely, mobility scooters, 
utility carts, and chariots; maintenance and repair of electric three-wheeled mobility and transportation devices, namely, 
motorized scooters, motorized personal mobility scooters, and motorized patrollers; maintenance and repair of three-
wheeled motor vehicles, two-wheeled motor vehicles, electric bicycles, motorized bicycles and motorized, self-propelled, 
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wheeled personal mobility devices, namely, mobility scooters, utility carts, chariots and patrollers; technical support 
services, namely, technical advice related to the repair and maintenance of electric three-wheeled mobility and 
transportation devices, namely, motorized scooters, motorized personal mobility scooters, motorized patrollers, three-
wheeled motor vehicles, two-wheeled motor vehicles, electric bicycles, motorized bicycles and motorized, self-propelled, 
wheeled personal mobility devices, namely, mobility scooters, utility carts, chariots and patrollers.

Cl.39;Leasing and rental of transportation devices and vehicles; transportation services; leasing and rental of electric 
bicycles, motorized bicycles and motorized, self-propelled, wheeled personal mobility devices, namely, mobility scooters, 
utility carts, chariots, patrollers and related equipment and accessories; transportation information services; arrangement 
of transport; storage and delivery of transportation devices; information and advisory services relating to the foregoing.

Cl.41;Training and instruction relating to the use, operation and maintenance of electric bicycles, motorized bicycles 
and motorized, self-propelled, wheeled personal mobility devices, namely, mobility scooters, utility carts, chariots, 
patrollers and related equipment and accessories.
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Priority claimed from 09/05/2016; Application No. : 015416985 ;European Union 

3469666    08/09/2016
[International Registration No. : 1324137]
Sedeci Srl

Via Conservatorio 17 I-20122 Milano Italy

Proposed to be Used
IR DIVISION
Cl.3;Abrasive paper; emery paper.

Cl.7;Abrasive products, in particular flexible grinders and tapes for trueing machines (parts of machines).

Cl.40;Treatment of fabrics, leather and fur.
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3469770    30/11/2016
[International Registration No. : 1293212]
L.A.B. COSMETICS GmbH & Co. KG

Griegstraße 75, Haus 26 A 22763 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.3;Pre-moistened cosmetic wipes; cosmetics; cosmetic kits; cosmetics and cosmetic preparations; cosmetic kits; 
impregnated cleaning pads impregnated with cosmetics.

Cl.5;Dietary supplemental drinks; nutritional supplements.

Cl.30;Aromatic preparations for pastries; bakery goods; iced tea; fruit teas; instant tea; tea; tea essences; tea cakes; 
tea bags; coffee, teas and cocoa and substitutes therefor.
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Priority claimed from 02/02/2016; Application No. : 86894768 ;United States of America 

3489951    10/02/2016
[International Registration No. : 1326987]
Velocity Technology Solutions, Inc.

1901 Roxborough Road, Floor 4 Charlotte NC 28211 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Information technology outsourcing services in the field of application software hosting, management, support 
services in connection with payroll, invoicing, human resource, accounting and other business systems; arranging and 
conducting of trade show exhibitions in the fields of business and retail development, real estate and asset management, 
advertising, finance, information technology, customer management, and business analysis products and services; 
business data analysis using metadata from a community of computer enterprise systems.

Cl.37;Maintenance and monitoring of computer hardware network systems; technical support, namely, installation and 
maintenance of computer hardware and computer networking hardware systems.

Cl.41;Internet-based organizing, planning and administration of business-based conferences and events in the nature 
of organizational meetings in the fields of business and retail development, real estate and asset management, 
advertising, finance, information technology, customer management, and business analysis products and services.

Cl.42;Application service provider services, namely, hosting and maintaining software applications of others for 
automating, managing, analyzing and reporting financial and business related data; application service provider (ASP), 
namely, remote software delivery services by hosting computer software applications of others; computer software and 
computer network systems integration, automation, planning and management in the nature of computer services, 
namely, integration of computer software into multiple systems and networks and remote and on-site management of 
information technology systems and software applications of others; maintenance of computer software network 
systems; technical support, namely, troubleshooting in the nature of diagnosing computer hardware and computer 
software network problems; monitoring of computer hardware systems and computer network systems by remote access 
to ensure proper functioning; outsourced information technology services in the nature of application service provider, 
namely, hosting computer software applications of others, remote management of information technology systems for 
others and technical support services, namely, troubleshooting of computer software problems all in connection with 
payroll, human resource, accounting and other business systems.
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Priority claimed from 19/08/2016; Application No. : UK00003181332 ;United Kingdom 

3535035    24/08/2016
[International Registration No. : 1332049]
Informa UK Limited

5 Howick Place London SW1P 1WG United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; audio-visual teaching apparatus; bags adapted for laptops; cases for 
smartphones; computer hardware; computer software; data processing apparatus; disk drives for computers; 
downloadable computer software applications; downloadable electronic publications; headphones; teaching apparatus; 
USB flash drives; downloadable electronic publications in relation to academic research, accounting, agricultural science, 
agriculture, animation, anthropology, applied media, archaeology, architecture, art and visual culture, arts, audio, biology, 
biomedical science, biophysics, building and construction, built environment, business, business management, business 
studies, cell biology, chemical engineering, chemistry, civil engineering, classical studies, clean energy technology, 
communication studies, computational biology, computer engineering, computer science, criminal justice, criminology, 
culinary science, cultural studies, development studies, economics, education, educational training, electrical 
engineering, energy, engineering, environment and sustainability, environmental engineering, environmental science, 
ergonomics and human factors, events, filmmaking, finance, food, forensics, games, gaming, gender studies, genetics, 
geography, geoscience, health and safety, healthcare, heritage studies, history, homeland security, hospitality, 
humanities, immunology, industrial engineering, information technology, interactive design, international relations, 
journalism, landscape, languages, law, leisure studies, life science, linguistics, literature, management, manufacture 
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engineering, materials science, mathematics, mechanical engineering, media and communication, media studies, 
medicine, mental health, microbiology, military studies, mining engineering, molecular biology, music, nanoscience, 
nanoscience technology, neuroscience, nursing, nutrition, occupational health and safety, performance studies, 
pharmaceutical science, philosophy, photography, physics, planning, plant science, politics, polymer science, property, 
psychology, public administration, public policy, real estate, reference religion social work, science, security studies, 
social sciences, sociology, sports, statistics, structural biology, theatre, tourism, urban design, urban studies, veterinary 
medicine, vocational training, water science, water science engineering, web studies.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paintbrushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging; printers' type; printing blocks; booklets; 
bookmarkers; books; calendars; document files; document holder; envelopes; folders; handbooks; magazines; manuals; 
newsletters; newspapers; pads; pencils; pens; printed matter; printed publications; printed publications in relation to 
academic research, accounting, agricultural science, agriculture, animation, anthropology, applied media, archaeology, 
architecture, art and visual culture, arts, audio, biology, biomedical science, biophysics, building and construction, built 
environment, business, business management, business studies, cell biology, chemical engineering, chemistry, civil 
engineering, classical studies, clean energy technology, communication studies, computational biology, computer 
engineering, computer science, criminal justice, criminology, culinary science, cultural studies, development studies, 
economics, education, educational training, electrical engineering, energy, engineering, environment and sustainability, 
environmental engineering, environmental science, ergonomics and human factors, events, filmmaking, finance, food, 
forensics, games, gaming, gender studies, genetics, geography, geoscience, health and safety, healthcare, heritage 
studies, history, homeland security, hospitality, humanities, immunology, industrial engineering, information technology, 
interactive design, international relations, journalism, landscape, languages, law, leisure studies, life science, linguistics, 
literature, management, manufacture engineering, materials science, mathematics, mechanical engineering, media and 
communication, media studies, medicine, mental health, microbiology, military studies, mining engineering, molecular 
biology, music, nanoscience, nanoscience technology, neuroscience, nursing, nutrition, occupational health and safety, 
performance studies, pharmaceutical science, philosophy, photography, physics, planning, plant science, politics, 
polymer science, property, psychology, public administration, public policy, real estate, reference religion social work, 
science, security studies, social sciences, sociology, sports, statistics, structural biology, theatre, tourism, urban design, 
urban studies, veterinary medicine, vocational training, water science, water science engineering, web studies.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; arranging and conducting of 
conferences; arranging and conducting of in-person educational forums; arranging and conducting of seminars; 
arranging and conducting of training workshops; coaching; education information; educational examination; educational 
services; electronic desktop publishing; mobile library services; news reporters services; on-line publication of electronic 
books and journals; organization of exhibitions for cultural or educational purposes; practical training; providing non 
downloadable on-line electronic publications; publication of books and journals; publication of texts, other than publicity 
texts; teaching; vocational training; writing of texts; arranging and conducting of conferences in relation to academic 
research, accounting, agricultural science, agriculture, animation, anthropology, applied media, archaeology, 
architecture, art and visual culture, arts, audio, biology, biomedical science, biophysics, building and construction, built 
environment, business, business management, business studies, cell biology, chemical engineering, chemistry, civil 
engineering, classical studies, clean energy technology, communication studies, computational biology, computer 
engineering, computer science, criminal justice, criminology, culinary science, cultural studies, development studies, 
economics, education, educational training, electrical engineering, energy, engineering, environment and sustainability, 
environmental engineering, environmental science, ergonomics and human factors, events, filmmaking, finance, food, 
forensics, games, gaming, gender studies, genetics, geography, geoscience, health and safety, healthcare, heritage 
studies, history, homeland security, hospitality, humanities, immunology, industrial engineering, information technology, 
interactive design, international relations, journalism, landscape, languages, law, leisure studies, life science, linguistics, 
literature, management, manufacture engineering, materials science, mathematics, mechanical engineering, media and 
communication, media studies, medicine, mental health, microbiology, military studies, mining engineering, molecular 
biology, music, nanoscience, nanoscience technology, neuroscience, nursing, nutrition, occupational health and safety, 
performance studies, pharmaceutical science, philosophy, photography, physics, planning, plant science, politics, 
polymer science, property, psychology, public administration, public policy, real estate, reference religion social work, 
science, security studies, social sciences, sociology, sports, statistics, structural biology, theatre, tourism, urban design, 
urban studies, veterinary medicine, vocational training, water science, water science engineering, web studies; providing 
non-downloadable on-line electronic publications in relation to academic research, accounting, agricultural science, 
agriculture, animation, anthropology, applied media, archaeology, architecture, art and visual culture, arts, audio, biology, 
biomedical science, biophysics, building and construction, built environment, business, business management, business 
studies, cell biology, chemical engineering, chemistry, civil engineering, classical studies, clean energy technology, 
communication studies, computational biology, computer engineering, computer science, criminal justice, criminology, 
culinary science, cultural studies, development studies, economics, education, educational training, electrical 
engineering, energy, engineering, environment and sustainability, environmental engineering, environmental science, 
ergonomics and human factors, events, filmmaking, finance, food, forensics, games, gaming, gender studies, genetics, 
geography, geoscience, health and safety, healthcare, heritage studies, history, homeland security, hospitality, 
humanities, immunology, industrial engineering, information technology, interactive design, international relations, 
journalism, landscape, languages, law, leisure studies, life science, linguistics, literature, management, manufacture 
engineering, materials science, mathematics, mechanical engineering, media and communication, media studies, 
medicine, mental health, microbiology, military studies, mining engineering, molecular biology, music, nanoscience, 
nanoscience technology, neuroscience, nursing, nutrition, occupational health and safety, performance studies, 
pharmaceutical science, philosophy, photography, physics, planning, plant science, politics, polymer science, property, 
psychology, public administration, public policy, real estate, reference religion social work, science, security studies, 
social sciences, sociology, sports, statistics, structural biology, theatre, tourism, urban design, urban studies, veterinary 
medicine, vocational training, water science, water science engineering, web studies; publication of books and journals in 
relation to academic research, accounting, agricultural science, agriculture, animation, anthropology, applied media, 
archaeology, architecture, art and visual culture, arts, audio, biology, biomedical science, biophysics, building and 
construction, built environment, business, business management, business studies, cell biology, chemical engineering, 
chemistry, civil engineering, classical studies, clean energy technology, communication studies, computational biology, 
computer engineering, computer science, criminal justice, criminology, culinary science, cultural studies, development 
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studies, economics, education, educational training, electrical engineering, energy, engineering, environment and 
sustainability, environmental engineering, environmental science, ergonomics and human factors, events, filmmaking, 
finance, food, forensics, games, gaming, gender studies, genetics, geography, geoscience, health and safety, healthcare, 
heritage studies, history, homeland security, hospitality, humanities, immunology, industrial engineering, information 
technology, interactive design, international relations, journalism, landscape, languages, law, leisure studies, life science, 
linguistics, literature, management, manufacture engineering, materials science, mathematics, mechanical engineering, 
media and communication, media studies, medicine, mental health, microbiology, military studies, mining engineering, 
molecular biology, music, nanoscience, nanoscience technology, neuroscience, nursing, nutrition, occupational health 
and safety, performance studies, pharmaceutical science, philosophy, photography, physics, planning, plant science, 
politics, polymer science, property, psychology, public administration, public policy, real estate, reference religion social 
work, science, security studies, social sciences, sociology, sports, statistics, structural biology, theatre, tourism, urban 
design, urban studies, veterinary medicine, vocational training, water science, water science engineering, web studies.
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Priority claimed from 03/05/2016; Application No. : UK00003162587 ;United Kingdom 

3535078    31/10/2016
[International Registration No. : 1331908]
Oxitec Limited

71 Innovation Drive, Milton Park, Milton Abingdon, Oxfordshire OX14 4RQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.31;Live insects; live insects bred for pest eradication.

Cl.37;Carrying out pest control and pest eradication services using pesticides; releasing of insects for the purpose of 
pest eradication; none of the aforesaid for use in agriculture, horticulture or forestry; advisory and consultancy services 
in relation to all of the aforesaid services.

Cl.44;Breeding of insects; breeding of insects for pest eradication; pesticide services; releasing of insects for the 
purpose of pest eradication; pest control in agriculture, horticulture or forestry; advisory and consultancy services in 
relation to all of the above.
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Priority claimed from 19/08/2016; Application No. : UK00003181328 ;United Kingdom 

3535093    24/08/2016
[International Registration No. : 1332048]
Informa UK Limited

5 Howick Place London SW1P 1WG United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; audio-visual teaching apparatus; bags adapted for laptops; cases for 
smartphones; computer hardware; computer software; data processing apparatus; disk drives for computers; 
downloadable computer software applications; downloadable electronic publications; headphones; teaching apparatus; 
USB flash drives; downloadable electronic publications in relation to academic research, accounting, agricultural science, 
agriculture, animation, anthropology, applied media, archaeology, architecture, art and visual culture, arts, audio, biology, 
biomedical science, biophysics, building and construction, built environment, business, business management, business 
studies, cell biology, chemical engineering, chemistry, civil engineering, classical studies, clean energy technology, 
communication studies, computational biology, computer engineering, computer science, criminal justice, criminology, 
culinary science, cultural studies, development studies, economics, education, educational training, electrical 
engineering, energy, engineering, environment and sustainability, environmental engineering, environmental science, 
ergonomics and human factors, events, filmmaking, finance, food, forensics, games, gaming, gender studies, genetics, 
geography, geoscience, health and safety, healthcare, heritage studies, history, homeland security, hospitality, 
humanities, immunology, industrial engineering, information technology, interactive design, international relations, 
journalism, landscape, languages, law, leisure studies, life science, linguistics, literature, management, manufacture 
engineering, materials science, mathematics, mechanical engineering, media and communication, media studies, 
medicine, mental health, microbiology, military studies, mining engineering, molecular biology, music, nanoscience, 
nanoscience technology, neuroscience, nursing, nutrition, occupational health and safety, performance studies, 
pharmaceutical science, philosophy, photography, physics, planning, plant science, politics, polymer science, property, 
psychology, public administration, public policy, real estate, reference religion social work, science, security studies, 
social sciences, sociology, sports, statistics, structural biology, theatre, tourism, urban design, urban studies, veterinary 
medicine, vocational training, water science, water science engineering, web studies.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paintbrushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging; printers' type; printing blocks; booklets; 
bookmarkers; books; calendars; document files; document holder; envelopes; folders; handbooks; magazines; manuals; 
newsletters; newspapers; pads; pencils; pens; printed matter; printed publications; printed publications in relation to 
academic research, accounting, agricultural science, agriculture, animation, anthropology, applied media, archaeology, 
architecture, art and visual culture, arts, audio, biology, biomedical science, biophysics, building and construction, built 
environment, business, business management, business studies, cell biology, chemical engineering, chemistry, civil 
engineering, classical studies, clean energy technology, communication studies, computational biology, computer 
engineering, computer science, criminal justice, criminology, culinary science, cultural studies, development studies, 
economics, education, educational training, electrical engineering, energy, engineering, environment and sustainability, 
environmental engineering, environmental science, ergonomics and human factors, events, filmmaking, finance, food, 
forensics, games, gaming, gender studies, genetics, geography, geoscience, health and safety, healthcare, heritage 
studies, history, homeland security, hospitality, humanities, immunology, industrial engineering, information technology, 
interactive design, international relations, journalism, landscape, languages, law, leisure studies, life science, linguistics, 
literature, management, manufacture engineering, materials science, mathematics, mechanical engineering, media and 
communication, media studies, medicine, mental health, microbiology, military studies, mining engineering, molecular 
biology, music, nanoscience, nanoscience technology, neuroscience, nursing, nutrition, occupational health and safety, 
performance studies, pharmaceutical science, philosophy, photography, physics, planning, plant science, politics, 
polymer science, property, psychology, public administration, public policy, real estate, reference religion social work, 
science, security studies, social sciences, sociology, sports, statistics, structural biology, theatre, tourism, urban design, 
urban studies, veterinary medicine, vocational training, water science, water science engineering, web studies.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; arranging and conducting of 
conferences; arranging and conducting of in-person educational forums; arranging and conducting of seminars; 
arranging and conducting of training workshops; coaching; education information; educational examination; educational 
services; electronic desktop publishing; mobile library services; news reporters services; on-line publication of electronic 
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books and journals; organization of exhibitions for cultural or educational purposes; practical training; providing non 
downloadable on-line electronic publications; publication of books and journals; publication of texts, other than publicity 
texts; teaching; vocational training; writing of texts; arranging and conducting of conferences in relation to academic 
research, accounting, agricultural science, agriculture, animation, anthropology, applied media, archaeology, 
architecture, art and visual culture, arts, audio, biology, biomedical science, biophysics, building and construction, built 
environment, business, business management, business studies, cell biology, chemical engineering, chemistry, civil 
engineering, classical studies, clean energy technology, communication studies, computational biology, computer 
engineering, computer science, criminal justice, criminology, culinary science, cultural studies, development studies, 
economics, education, educational training, electrical engineering, energy, engineering, environment and sustainability, 
environmental engineering, environmental science, ergonomics and human factors, events, filmmaking, finance, food, 
forensics, games, gaming, gender studies, genetics, geography, geoscience, health and safety, healthcare, heritage 
studies, history, homeland security, hospitality, humanities, immunology, industrial engineering, information technology, 
interactive design, international relations, journalism, landscape, languages, law, leisure studies, life science, linguistics, 
literature, management, manufacture engineering, materials science, mathematics, mechanical engineering, media and 
communication, media studies, medicine, mental health, microbiology, military studies, mining engineering, molecular 
biology, music, nanoscience, nanoscience technology, neuroscience, nursing, nutrition, occupational health and safety, 
performance studies, pharmaceutical science, philosophy, photography, physics, planning, plant science, politics, 
polymer science, property, psychology, public administration, public policy, real estate, reference religion social work, 
science, security studies, social sciences, sociology, sports, statistics, structural biology, theatre, tourism, urban design, 
urban studies, veterinary medicine, vocational training, water science, water science engineering, web studies; providing 
non-downloadable on-line electronic publications in relation to academic research, accounting, agricultural science, 
agriculture, animation, anthropology, applied media, archaeology, architecture, art and visual culture, arts, audio, biology, 
biomedical science, biophysics, building and construction, built environment, business, business management, business 
studies, cell biology, chemical engineering, chemistry, civil engineering, classical studies, clean energy technology, 
communication studies, computational biology, computer engineering, computer science, criminal justice, criminology, 
culinary science, cultural studies, development studies, economics, education, educational training, electrical 
engineering, energy, engineering, environment and sustainability, environmental engineering, environmental science, 
ergonomics and human factors, events, filmmaking, finance, food, forensics, games, gaming, gender studies, genetics, 
geography, geoscience, health and safety, healthcare, heritage studies, history, homeland security, hospitality, 
humanities, immunology, industrial engineering, information technology, interactive design, international relations, 
journalism, landscape, languages, law, leisure studies, life science, linguistics, literature, management, manufacture 
engineering, materials science, mathematics, mechanical engineering, media and communication, media studies, 
medicine, mental health, microbiology, military studies, mining engineering, molecular biology, music, nanoscience, 
nanoscience technology, neuroscience, nursing, nutrition, occupational health and safety, performance studies, 
pharmaceutical science, philosophy, photography, physics, planning, plant science, politics, polymer science, property, 
psychology, public administration, public policy, real estate, reference religion social work, science, security studies, 
social sciences, sociology, sports, statistics, structural biology, theatre, tourism, urban design, urban studies, veterinary 
medicine, vocational training, water science, water science engineering, web studies; publication of books and journals in 
relation to academic research, accounting, agricultural science, agriculture, animation, anthropology, applied media, 
archaeology, architecture, art and visual culture, arts, audio, biology, biomedical science, biophysics, building and 
construction, built environment, business, business management, business studies, cell biology, chemical engineering, 
chemistry, civil engineering, classical studies, clean energy technology, communication studies, computational biology, 
computer engineering, computer science, criminal justice, criminology, culinary science, cultural studies, development 
studies, economics, education, educational training, electrical engineering, energy, engineering, environment and 
sustainability, environmental engineering, environmental science, ergonomics and human factors, events, filmmaking, 
finance, food, forensics, games, gaming, gender studies, genetics, geography, geoscience, health and safety, healthcare, 
heritage studies, history, homeland security, hospitality, humanities, immunology, industrial engineering, information 
technology, interactive design, international relations, journalism, landscape, languages, law, leisure studies, life science, 
linguistics, literature, management, manufacture engineering, materials science, mathematics, mechanical engineering, 
media and communication, media studies, medicine, mental health, microbiology, military studies, mining engineering, 
molecular biology, music, nanoscience, nanoscience technology, neuroscience, nursing, nutrition, occupational health 
and safety, performance studies, pharmaceutical science, philosophy, photography, physics, planning, plant science, 
politics, polymer science, property, psychology, public administration, public policy, real estate, reference religion social 
work, science, security studies, social sciences, sociology, sports, statistics, structural biology, theatre, tourism, urban 
design, urban studies, veterinary medicine, vocational training, water science, water science engineering, web studies.
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Priority claimed from 11/05/2016; Application No. : 87032524 ;United States of America 

3535149    19/05/2016
[International Registration No. : 1331992]
Rock Fit LLC

5553 Bandini Boulevard, Suite B Bell CA 90201 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Bike tights, ankle tights, skirts, tops, bra tops, shorts, tee-shirts, hats and headbands; women's, men's and kids' 
exercise wear, yoga clothing, accessories, intimate apparel and exercise wear employing seamless technology, namely, 
belts, blazers, blouses, boots, bras, caps, coats, dresses, gloves, gowns, halter tops, hats, headbands, jackets, jeans, 
jogging suits, leotards, lingerie, mittens, pajamas, pants, pantyhose, robes, sandals, sarongs, scarves, shirts, shoes, 
shorts, skirts, slippers, sneakers, socks, stockings, suits, sweat pants, sweat shirts, sweat shorts, sweat suits, sweaters, 
swimsuits, tank tops, ties, underwear and vests.

Cl.28;Bags specially adapted to carry yoga equipment; bar-bells; exercise balls; exercise bars; exercise equipment, 
namely, inflatable balls; exercise equipment, namely, shoulder stretcher using a cable; exercise equipment, namely, 
shoulder stretcher using resistance cables; exercise equipment, namely, straps that are affixed to doors for performance 
of various exercises using body weight resistance; exercise equipment, namely, balance balls, resistance bands, foam 
rollers, exercise bars, yoga bricks, exercise tension bands; exercise weights; jump ropes; physical fitness equipment, 
namely, balance balls, resistance bands, foam rollers, yoga bricks, exercise tension bands, exercise weights; stretch 
bands used for yoga and physical fitness purposes; weight lifting belts; yoga accessories, namely, yoga blocks.

Cl.35;On-line retail store services in the fields of athletic apparel, exercise apparel, headwear, gloves, scarves, hosiery, 
belts, shoes, clothing, exercise equipment, sporting equipment, yoga bags, general merchandise; retail store services in 
the fields of athletic apparel, exercise apparel, headwear, gloves, scarves, hosiery, belts, shoes, clothing, exercise 
equipment, sporting equipment, yoga bags, general merchandise.
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3535897    12/10/2016
[International Registration No. : 1333381]
MUYLLE-FACON BVBA

Ambachtenstraat 58 B-8870 IZEGEM

Proposed to be Used
IR DIVISION
Cl.2;Oils for coloring and preservation of wood; paints, varnishes, lacquers; anticorrosion agents and wood 
preservatives; dyes, stains; natural resins as a raw material; wash oil for wood.

Cl.3;Bleaching preparations, laundry preparations, cleaning, polishing, scouring and abrasive preparations.
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Priority claimed from 07/02/2014; Application No. : 658613 ;Switzerland 

3536169    20/02/2017
[International Registration No. : 1213860]
Starskin Beauty Group AG

Poststrasse 6 CH-6300 Zug Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics.

Cl.21;Electronic apparatus for applying foundation on the skin.
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3536252    14/10/2016
[International Registration No. : 1333064]
Société des Produits Nestlé S.A.

CH-1800 Vevey Switzerland

Proposed to be Used
IR DIVISION
Cl.30;Coffee, flavored coffee, coffee-based beverages and preparations; iced coffee; tea, tea-based beverages and 
preparations; iced tea; malt-based preparations for human consumption; cocoa and cocoa-based beverages and 
preparations; chocolate, chocolate products, chocolate-based beverages and preparations; sugar; biscuits, cookies; 
confectionery; sugar confectionery; cookies; cakes; wafers; caramels; puddings; candy; chewing gum not for medical 
use; natural sweeteners; bakery products; flours; bread; yeast; powdered mixture for cakes; pastry; desserts (included in 
this class); edible ices, water ices, sorbets, frozen confectionery products, ice-cream cakes, ice-creams, ice desserts, 
frozen yogurts, cereals, breakfast cereals, cereal bars, muesli, corn flakes, ready-to-eat cereals; cereal preparations; 
pizzas; sandwiches; ready-to-bake cake paste and food paste preparations.

Cl.35;Provision of information and advice to customers online, namely commercial or advertising information on goods 
and services; provision of commercial or advertising information on goods and services offline and by means of Internet 
sites, online platforms, smartphones, mobile telephones and other mobile devices by means of which users can ask 
questions, make comments and recommendations on the goods and services of others; provision of product catalogs 
online; retail sale promotion for others by displaying coupons online and links enabling access to retail sale, including via 
websites, on-line platforms, mobile telephones, smartphones and other mobile apparatus; on-line computerized ordering 
services for others, namely purchasing and transaction orders via websites, on-line platforms, mobile telephones, 
smartphones and other mobile apparatus; presentation of goods on all communication media, for retail sale; advertising; 
advertising on all media, including computer networks, in the form of data, texts, images, sounds or any combination 
thereof for the sale of goods and provision of information on goods for advertising and sales purposes via the Internet; 
commercial information services relating to the location of restaurants and stores nearby via mobile telephones, 
smartphones and other means of communication; promotional services in the field of entertainment.

Cl.43;Food and beverage services, services provided by hotels, coffee shops, cafés, cafeterias, bars, restaurants, self-
service restaurants, snack bars, canteens; catering services, provision of coffee machines; preparation of food, 
beverages and take-away food and beverage services; advice relating to cooking and culinary recipes from a computer 
network or mobile telephone network via Internet sites, on-line platforms, electronic mail or applications; provision of 
interactive information on line on the preparation of foodstuffs and beverages, the preparation of meals and catering via 
digital and mobile services.
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3536628    10/04/2017
[International Registration No. : 1215499]
MIPI Alliance, Inc.

445 Hoes Lane Piscataway NJ 08854 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Association services, namely promoting the interests of the mobile device and mobile application processor 
industry and promoting compliance with technical specifications for interfaces in mobile terminals, all for commercial 
purposes.

Cl.42;Designing technical specifications for interfaces in mobile terminals; developing technical specifications for 
interfaces in mobile terminals.
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Priority claimed from 21/02/2013; Application No. : 646110 ;Switzerland 

3536652    17/02/2017
[International Registration No. : 1176649]
SERTO Holding AG

Langfeldstrasse 117 CH-8500 Frauenfeld Switzerland

Proposed to be Used
IR DIVISION
Cl.6;Junctions for tubes and pipes, valves.

Cl.8;Tools for mounting junctions for tubes and valves.

Cl.17;Goods of plastic, in particular tube fittings.
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Priority claimed from 07/06/2016; Application No. : 4278122 ;France 

3536824    21/11/2016
[International Registration No. : 1334250]
Commune de Divonne-Les-Bains, Collectivité Territoriale

F-01220 DIVONNE-LES-BAINS France

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps, perfumery, deodorants, essential oils, cosmetics, hair lotions, after-shave lotions, lotions for 
cosmetic use; dentifrices; eaux de toilette, milks for toilet purposes, bath oils; powders, creams, milks, tonics and masks 
for body and face care; bath salts not for medical use; sunscreen products for cosmetic use.

Cl.5;Mineral waters for medical use, thermal waters; food for babies; smelling salts; mineral water salts; salts for 
mineral water baths.
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Priority claimed from 14/09/2016; Application No. : 287892 ;Israel 

3537359    25/10/2016
[International Registration No. : 1335933]
NEXAR LTD.

68 Harakevet Street 6777021 Tel Aviv Israel

Proposed to be Used
IR DIVISION
Cl.9;Software and hardware for motor vehicle dashboard camera applications for smart phones and other computing 
devices; dashboard cameras; communications software and hardware for a vehicle-to-vehicle network; software and 
hardware for deriving and reporting driving scores; software and hardware for managing motor vehicle insurance data; 
software and hardware for autonomous driving; software and hardware for high-definition mapping; software and 
hardware for street-view image databases; downloadable software application for recording dangerous events or 
accidents while a person drives.

Cl.36;Insurance services, namely, services for reporting and managing vehicle insurance data; insurance services, 
services for reporting driving scores.

Cl.42;High-definition mapping services; providing non dowloadable software featuring street-view image databases.
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Priority claimed from 17/05/2016; Application No. : 015446362 ;European Union 

3537374    16/11/2016
[International Registration No. : 1335434]
MESSE FRANKFURT EXHIBITION GMBH

Ludwig-Erhard-Anlage 1 60327 Frankfurt am Main Germany

Address for service in India/Attorney address:
CIP LEGIT

8/306 DHARAMPURA BAHADURGARH 124507 HARYANA INDIA

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; CDs, DVDs and other digital data carriers; hardware for data processing, computers; electronically downloadable 
publications, books, brochures, texts, pictures, programs, games, pieces of music, films; software.

Cl.16;Printed matter, particularly newspapers, periodicals, magazines, cards, catalogues, pamphlets, handbooks, 
prospectuses, placards and photographs; instructional and teaching material (except apparatus).

Cl.35;Advertising; marketing research; telemarketing; personnel management consultancy, employment agencies; 
organization and conducting of trade fairs, exhibitions and special shows for commercial or advertising purposes; 
business management, particularly in respect of organizing and conducting trade fairs, exhibitions, special shows and 
selling events; presentation of business companies and their products and services, also via the Internet; sales 
promotion for others; merchandising (sales promotion); demonstration of goods for publicity purposes; arranging 
contacts between commercial partners in trade and industry, also via the Internet; rental of advertising space and 
advertising material; rental of booths for exhibitions and trade fairs; business management consultancy, particularly in 
respect of organizing and conducting trade fairs, exhibitions, special shows and selling events; compilation and servicing 
of information in computer databases; publication of printed matter (also in electronic form) for advertising purposes; 
searches about business topics in computer databases and in the Internet; business advice, also in the Internet; 
providing information and advice in commercial matters.

Cl.38;Telecommunications, telecommunications by means of platforms in the Internet, particularly for conducting 
virtual trade fairs; providing access to electronic communication networks, particularly to the Internet and to Intranets; e-
mail services; electronic transmission of messages and images; providing access to databases in computer networks, 
particularly interactive databases containing information about consumer goods and industrial products; providing 
access to economic information in the Internet; services rendered by a news agency; providing access to web pages in 
the Internet, providing access to web logs; rental of access time to a website for watching events (service relating to 
telecommunication).

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; consultancy services relating to 
education and training; vocational guidance; organization and conducting of exhibitions and special shows for cultural, 
educational or tuitional purposes; organization and conducting of instructional events, of congresses, seminars, 
conferences, symposia and workshops (education); arranging and conducting of colloquiums; production of shows; 
arranging of entertainment shows; organization and conducting of balls; organization and conducting of competitions 
(education and entertainment); presentation of live performances; musical performances (orchestra); party planning 
services (entertainment); providing online electronic publications, not downloadable, publication of printed matter (also in 
electronic form), except for advertising purposes, publication of periodicals and books in electronic form, also in the 
Internet; game services provided online from a computer network; booking of seats and ticket agency services for 
entertainment events, also via the Internet.
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3537517    26/10/2016
[International Registration No. : 1338293]
INDUSTRIAS ELECTROMECANICAS G.H., S.A.

Barrio Salbatore, s/n, E-20200 BEASAIN (Guipúzcoa) Spain

Proposed to be Used
IR DIVISION
Cl.7;Lifting machinery; hoists, cranes; power drive gantry lifts; power drive gantry cranes; hoisting winches; motors 
and engines (other than for land vehicles); machine couplings and transmission components (other than for land 
vehicles); crane trucks; slide rests (parts of machines); end carriages and wheel heads for lifting machinery; brake 
segments other than for vehicles.

Cl.35;Representation services, exclusive agency, import and export, particularly in connection with lifting machinery, 
hoists, cranes, power drive gantry lifts, power drive gantry cranes, hoisting winches, motors (except for land vehicles), 
coupling and transmission components (except for land vehicles), crane carriages, slide rests (parts of machines), with 
end carriages and wheel heads for lifting machinery, brake segments other than for vehicles.

Cl.37;After-sales services; installation, maintenance and repair services, particularly in connection with lifting 
machinery, hoists, cranes, power drive gantry lifts, power drive gantry cranes, hoisting winches, motors (except for land 
vehicles), coupling and transmission components (except for land vehicles), crane carriages, slide rests (parts of 
machines), with end carriages and wheel heads for lifting machinery, brake segments other than for vehicles.
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Priority claimed from 29/07/2016; Application No. : 1336852 ;Benelux 

3537729    29/12/2016
[International Registration No. : 1335957]
Koninklijke Philips N.V.

High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Apparatus, devices and instruments for measuring, signalling and checking purposes; sensors, sensor devices 
and monitors for collecting, storing, recording, processing and transmission or reproduction of data; computer software 
programs and software applications for use on mobile phones and other handheld mobile digital electronic devices for 
controlling the aforementioned apparatus, devices and instruments; computer software programs and software 
applications for accessing, browsing and searching online databases, computer software and firmware, namely, operating
system programs, data synchronization programs, and application development computer software programs for 
personal and handheld computers; digital storage media for recording data, text, programs or information; data 
processing equipment.

Cl.11;Apparatus for the treatment of air, namely, air purifying apparatus, air filtering apparatus, air humidifying 
apparatus; filters for air purifiers, filters for humidifiers.
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3537792    07/03/2017
[International Registration No. : 1324438]
Turner Broadcasting System, Inc.

One CNN Center Atlanta GA 30303 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Audio visual recordings in all media, featuring entertainment in the nature of an on-going television series in the 
field of comedy, action, drama and adventure; downloadable television programming featuring comedy, action, drama and
adventure distributed via the Internet and wireless communications.

Cl.41;Entertainment services, namely, a multimedia program series featuring comedy, action, drama and adventure 
distributed via various platforms across multiple forms of transmission media; providing online computer games.
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Priority claimed from 11/04/2016; Application No. : 00144/2016 ;Switzerland 

3537865    10/10/2016
[International Registration No. : 1338088]
Testex AG

Gotthardstrasse 61 CH-8002 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather, and products made of these materials, namely boxes, purses, trunks and 
suitcases for documents, wallets, credit card cases, key cases, hand bags; trimmings of leather for furniture; animal 
skins, fur; bags and suitcases, traveling bags, key cases, backpacks, coin purses (not of precious metal), shopping bags, 
drawstring pouches; umbrellas, sunshades and walking sticks; whips and saddlery.

Cl.20;Mattresses, mattress foundations, mattress covers, spring mattresses, mats [cushions or mattresses]; bedding 
except linen; cushions; sleeping bags; Furniture, mirrors, picture frames; garden furniture; fitted furniture covers other 
than of fabric, furniture moldings; free-standing partitions (furniture); futons (furniture); plastic drawer lining material, 
plastic luggage lining material; adjustable fittings of plastic for use as vessel liners; indoor Venetian blinds, window 
blinds of fabric; bamboo curtains; vessels, not of metal, for commercial use, boxes of wood or plastic; knobs, not of 
metal; decorative objects of plastic; works of art made of plastic materials; plastic rollers, pulleys of plastics for blinds.

Cl.24;Fabrics, textile fabrics for use in the manufacture of clothing, fabrics for footwear; fabrics for interior decoration, 
curtain fabric; bed linen and table linen, bed covers, duvet covers; sleeping bag sheets; mattress covers; curtains of 
textile material; bath linen except clothing; hooded bath towels; towels of textile, face towels of textile; beach towels; 
handkerchiefs of textile; plastic materials (fabric substitutes); furniture coverings of textile, furniture coverings of plastic; 
unfitted fabric furniture covers; labels of textile for identifying clothing; fabric flags; fabric pennants; plastic pennants; 
scalloped fabric (window decorations); canvas for tapestry or embroidery; knitted fabrics; taffeta (fabric); fabrics for 
lingerie, fabrics and substitutes therefor.

Cl.25;Clothing, namely pants, Bermuda shorts, dresses, skirts, pullovers, t-shirts, sweatshirts, blouses, shirts, 
windbreakers, jackets, anoraks, coats, gloves (clothing), scarves, neck scarves, shoulder scarves, bandanas, headbands 
(clothing), ascots, belts, socks, ankle socks, tights, leggings, underwear for men, women and children, ladies' shirts 
(brassieres), night clothing, sportswear, bathing suits, bathing trunks, bath robes, bikinis, burkinis; boots and shoes; 
headgear, namely hats, caps, cap peaks, skull caps, scarves, veils (clothing).

Cl.41;Training and further training, providing training courses, particularly training and further training in the field of 
environmental protection, environmental management, pollutant loads, working conditions, social responsibility and 
sustainability, in the field of the textile industry; arranging, organizing and conducting seminars, training workshops, 
symposiums, congresses and conferences in the field of environmental protection, environmental management, pollutant 
loads, working conditions, social responsibility and sustainability, in the field of the textile industry; training courses 
relating to textile technology and textile chemistry; consulting services relating to training courses in the field of the 
textile industry; publication of printed matter, books, manuals, pamphlets and periodicals, publishing by electronic media, 
in the field of the textile industry.

Cl.42;Scientific and technological services in the field of the textile industry, particularly environmental impact studies, 
tests relating to health compatibility and tests in connection with pollutant loading, as well as measuring other chemical 
substances for textiles, textile materials, fabric paints, treatment products for textiles and for textile cleaning products; 
testing, analysis and evaluation of products and services of textile industry companies as a result of quality controls, as 
well as testing services for quality standard and certification purposes for textiles, textile products, fabric paints, 
products for treating textiles and cleaning products for fabrics, concerning the environmental impact, pollutant load, 
microbiology, textile hygiene, health compatibility, environmental protection, social responsibility, working conditions, 
safety at work and sustainability, including testing and evaluation of textile manufacturing processes, textile cleaning 
processes and textile treatment processes; scientific research services relating to the environmental impact, pollutant 
load, microbiology, textile hygiene, health compatibility, environmental protection, social responsibility, working 
conditions, safety at work and sustainability, in terms of the textile industry; technological analyses, material testing and 
quality control of products, as well as audits for their certification; certification of companies in the textile industry, as 
well as of textiles, textile materials, cleaning products for fabrics and products for the treatment of textile materials, fabric 
paints, laundry products for fabrics as well as connected services, including provision of control punches and approval 
certificates relating to the environmental impact, pollutant load, microbiology, textile hygiene, health compatibility, 
environmental protection, social responsibility, working conditions, safety at work and sustainability in the field of the 
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textile industry; development of manufacturing processes for the textile industry, design and development of textile 
fabrics, services of technological consultants concerning energy management, quality management, environmental 
management and concerning the environmental impact, pollutant load, microbiology, textile hygiene, health compatibility, 
environmental protection, social responsibility, working conditions, safety at work and sustainability in the field of the 
textile industry; development of protective clothing, clothing for work use and functional clothing; design and 
development of training material for distribution during presentations intended for the textile industry.

Cl.45;Evaluation of working conditions in the field of the textile industry concerning safety of the work environment and
compliance with social principles; testing and evaluation of companies in the textile industry concerning compliance with 
safety standards and social principles.
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3537885    07/11/2016
[International Registration No. : 1339273]
Public Joint Stock Company "Egorjevsk Shoes"

Vladimirskaya ul., d. 8, Egorjevsk RU-140301 Moscowskaya oblast Russian Federation

Proposed to be Used
IR DIVISION
Cl.25;Boots; ski boots; boots for sports; football boots; galoshes; boot uppers; heels; heelpieces for footwear; beach 
shoes; sports shoes; footwear; fittings of metal for footwear; welts for footwear; wooden shoes; sandals; bath sandals; 
footwear uppers; inner soles; bath slippers; shoes; gymnastic shoes; slippers; tips for footwear.

Cl.35;Rental of advertising space; demonstration of goods; layout services for advertising purposes; updating of 
advertising material; organization of exhibitions for commercial or advertising purposes; organization of fashion shows 
for promotional purposes; organization of trade fairs for commercial or advertising purposes; shop window dressing; 
presentation of goods on communication media, for retail purposes; auctioneering; sales promotion for others; retail or 
wholesale services for boots, ski boots, boots for sports, football boots, galoshes, boot uppers, heels, heelpieces for 
footwear, beach shoes, sports shoes, footwear, fittings of metal for footwear, welts for footwear, wooden shoes, sandals, 
bath sandals, boots, footwear uppers, inner soles, bath slippers, shoes, gymnastic shoes, slippers, tips for footwear; 
online retail and wholesale services for boots, ski boots, boots for sports, football boots, galoshes, boot uppers, heels, 
heelpieces for footwear, beach shoes, sports shoes, footwear, fittings of metal for footwear, welts for footwear, wooden 
shoes, sandals, bath sandals, boots, footwear uppers, inner soles, bath slippers, shoes, gymnastic shoes, slippers, tips 
for footwear; rental of advertising time on communication media; publicity material rental; publication of publicity texts; 
radio advertising; bill-posting; distribution of samples; advertising; dissemination of advertising matter; direct mail 
advertising; writing of publicity texts; on-line advertising on a computer network; advertising by mail order; television 
advertising; administrative processing of purchase orders; modelling for advertising or sales promotion; procurement 
services for others [purchasing goods and services for other businesses].

Cl.40;Vulcanization [material treatment]; skin dressing; embroidering; tanning; material treatment information; 
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permanent-press treatment of fabrics; shoe staining; textile dyeing; cloth dyeing; leather working; cloth edging; fabric 
waterproofing; crease-resistant treatment for clothing; cloth fireproofing; textile treating; stripping finishes; wool treating; 
fabric bleaching; cloth cutting; cloth pre-shrinking; dyeing services; custom tailoring.

Cl.42;Industrial design; graphic arts design; material testing; textile testing; research and development of new products
for others; quality control; packaging design; styling [industrial design]; surveying.
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Priority claimed from 11/10/2016; Application No. : 87200071 ;United States of America 

3537978    24/10/2016
[International Registration No. : 1334794]
Face Reality, Inc.

155 Callan Avenue San Leandro CA 94577 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Skin cleansers and scrubs; face wash; body wash; non-medicated acne face wash; non-medicated acne body 
wash; skin cleansing gel; skin toners; sunscreens; non-medicated skin serums; skin lighteners; skin moisturizers; post 
peel skin moisturizer; skin creams and emulsions; skin peels; non medicated skin peels for treatment of acne; shampoos; 
hair conditioners.

Cl.5;Acne medications, namely, medicated skin serums; acne treatment preparations, namely, medicated face and body 
washes; medicated skin peels for acne treatment; acne medication vitamins; vitamins which promote healthy skin.

Cl.41;Educational services, providing in-person and online training, classes, seminars, and courses in the field of skin 
care and related printed materials therewith.

Cl.44;Cosmetic skin care salons; cosmetic skin care services.
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3537986    21/11/2016
[International Registration No. : 1335800]
Huawei Technologies Co., Ltd.

Administration Building Huawei Technologies Co., Ltd., Bantian, Longgang District Shenzhen China

Proposed to be Used
IR DIVISION
Cl.9;Integrated circuits; integrated circuit modules; semi-conductor devices; magnetic materials and devices; 
computers; recorded computer software; integrated circuit cards (smart cards); optical communication equipment; stored 
program controlled telephone switching apparatus; network communication equipment.

Cl.42;Technical research; technical project studies; research and development for others; engineering; quality control; 
computer software design; computer hardware consultancy; computer systems analysis; computer system design; data 
conversion of computer programs and data (not physical conversion).
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Priority claimed from 13/05/2016; Application No. : 87036559 ;United States of America 

3538343    13/10/2016
[International Registration No. : 1338324]
The Basu Group Inc.

1003 Berkshire Dr Princeton NJ 08540 United States of America

Proposed to be Used
IR DIVISION
Cl.18;All-purpose carrying bags; backpacks; belt bags and hip bags; book bags; bum bags; clutch bags; clutch purses; 
cosmetic bags sold empty; messenger bags; purses; school bags; sports bags; evening handbags; handbags, purses 
and wallets; leather handbags; toiletry bags sold empty; tote bags; travel bags; luggage; trunks; suitcases; suit bags; 
wheeled suitcases and tote bags; cosmetic carrying cases sold empty; garment bags for travel.

Cl.24;Bedding, namely, sheets, pillow cases, throw pillows, pillow covers, duvet covers, comforters, blankets, bed 
skirts and shams; baby bedding, bundle bags, namely, sleeping bags in the nature of sheeting; swaddling blankets, , 
fitted crib sheets, crib skirts, crib blankets, and diaper changing pad covers not of paper; blankets; towels; table and bed 
linen; fabric window coverings and treatments, namely, curtains, draperies, sheers, swags and valances; shower curtains.

Cl.25;Belts; shoes.
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3538446    14/02/2017
[International Registration No. : 1322008]
Rhapsody International Inc.

701 5th Avenue, Suite 3100 Seattle WA 98104 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in the storage, organizing, review, delivery, distribution and transmission of digital 
music and entertainment-related audio, video, text and multimedia content; computer software that enables users to play 
and program music and entertainment-related audio, video, text and multimedia content; downloadable prerecorded 
digital, textual, audio and visual content in the field of music, radio, entertainment and cultural events via electronic 
communications networks, local and global computer networks and wireless communication devices; downloadable 
electronic publications over electronic communication networks, local and global computer networks and wireless 
communication devices, namely, newsletters in the field of entertainment.

Cl.35;Online retail store services featuring pre-recorded audio, musical, and audiovisual works and related 
merchandise provided via electronic communication networks, local and global computer networks and wireless 
communication devices; advertising and marketing services, namely, promoting the goods, services, brand identity and 
commercial information and news of third parties through print, audio, video, digital and on-line medium.

Cl.38;Subscription audio broadcasting via electronic communication networks, local and global computer networks 
and wireless communication networks; audio broadcasting, namely, broadcasting music, concerts, and radio programs 
via electronic communication networks, local and global computer networks and wireless communication networks; 
streaming of audio content via electronic communication networks, local and global computer networks and wireless 
communication networks; webcasting services; providing on-line chat rooms and electronic bulletin boards for 
transmission of messages among users in the field of general interest.

Cl.41;Providing music, radio, and entertainment information online via computer databases; providing online 
information in the field of music, radio, and entertainment; providing online non-downloadable newsletters in the field of 
music, concerts, radio, current events news, and entertainment; entertainment services, namely, providing non-
downloadable prerecorded digital, textual, audio and visual content in the field of music, online radio, entertainment and 
cultural events via electronic communication networks, local and global computer networks and wireless communication 
devices and providing non-downloadable prerecorded digital, textual, audio and visual content in the field of music, 
online radio, entertainment and cultural events via electronic communication networks, local and global computer 
networks and wireless communication devices; providing non-downloadable electronic publications over electronic 
communication networks, local and global computer networks and wireless communication devices, namely, providing 
online magazines and newsletters in the field of music and entertainment.

Cl.42;Providing online computer network services, via electronic communication networks, local and global computer 
networks and wireless communication devices, that feature technology to enable users to program audio, video, movies, 
text and other multimedia content; computer services, namely, providing temporary use of non-downloadable software 
applications via a website to enable users to program audio, video, movies, text and other multimedia content in the field 
of music, video, online radio, entertainment and cultural events; providing search engines and search platforms for 
obtaining data and content via electronic communication networks, local and global computer networks and wireless 
communication devices; internet services, namely, creating indexes of information, sites and other resources available on 
electronic communication networks, local and global computer networks and wireless communication devices; computer 
services, namely, providing search engine services for searching, browsing and retrieving information, sites, and other 
resources available on electronic communication networks, local and global computer networks and wireless 
communication devices.
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Priority claimed from 16/12/2015; Application No. : 30 2015 109 074 ;Germany 

3538464    17/03/2017
[International Registration No. : 1323434]
Bayerische Motoren Werke Aktiengesellschaft

Petuelring 130 80809 Munich Germany

Proposed to be Used
IR DIVISION
Cl.9;Software, in particular applications; software for coordinating transportation services.

Cl.35;Business management; business administration; arranging contracts for third parties concerning the provision of 
services, namely arranging contracts concerning the provision of transport services, in particular rental of vehicles, 
parking services as well as route planning and navigation (positioning, route and course plotting).

Cl.38;Telecommunication services, in particular telephone calls, e-mails, text messages and notifications to parties 
participating in the provision of transport services, in particular rental of vehicles and parking services; computer 
communication and internet access; message sending via a website; access to content, websites and internet portals.

Cl.39;Transport, transport brokerage; vehicle-rental services; parking of vehicles; rental of parking spaces for vehicles; 
provision of information about parking spaces for vehicles; route planning (navigation services); navigation services 
(positioning, route and course plotting); providing information and planning and booking services for transport via a 
website.

Cl.42;Providing temporary use of non-downloadable software; rental of software; providing temporary use of software, 
all of the aforementioned services in particular related to software used to provide transport services and booking of 
transports.
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Priority claimed from 17/12/2015; Application No. : 4234572 ;France 

3538683    05/01/2017
[International Registration No. : 1311875]
CLESTRA HAUSERMAN, Société Anonyme

1 route du Docteur Albert Schweitzer F-67400 ILLKIRCH-GRAFFENSTADEN France

Proposed to be Used
IR DIVISION
Cl.6;Partitions with metal frames, partitions of metal, buildings of metal, construction materials of metal, transportable 
buildings of metal, building materials of metal, reinforcing materials for building, buildings of steel, roller blinds of steel, 
steel sheets, door cases of metal, reinforcing materials of metal for pipes, window frames of metal, door frames of metal, 
door stops of metal, window stops of metal, tiles of metal for building, tile floorings of metal, paving blocks of metal, 
hinges of metal, framework of metal for building, window sashes of metal, sliding-door frames of metal, frames of metal 
for building, ducts of metal for ventilating and air-conditioning installations, fences of metal, pillars of metal (parts of 
buildings), staircases of metal, windows of metal, doors of metal, non-electric door closers, door jambs of metal, 
wainscotting of metal, laths of metal, jalousies of metal, porches of metal (building), lintels of metal, latches of metal, stair 
treads of metal, lock bolts, roof coverings of metal, roofing of metal, tiles of metal, wall claddings of metal (building), 
building panels of metal, wall linings of metal, wall coverings (building), ceilings of metal, floors of metal, door handles of 
metal, joists of metal, beams of metal, locks of metal (non-electric), cornices of metal, angle irons of metal, hooks (metal 
hardware), hooks of metal for clothes rails, slabs of metal, gutters of metal, grilles of metal, pegs (clothes hooks of metal), 
screws of metal, shutters of metal, brackets of metal for shelving units, panels, notices and magnetic or magnetized metal 
plates.

Cl.9;Scientific, photographic, cinematographic, optical, signaling, checking (supervision) and teaching apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus and instruments for transmitting, recording, storing, reproducing, converting and receiving analog 
or digital data and signals (namely, for the reproduction of voice, sound, text or images) via radio relay, cable or wire, 
fiber-optics or electromagnetic radiation; data processing equipment, computers, computer peripheral devices, software; 
magnetic identity cards; alarms (instruments); magnetic, digital or optical data carriers; branch boxes (electricity), 
distribution boxes (electricity), junction boxes (electricity); cabinets for loudspeakers; fiber-optic cables, coaxial cables, 
electric cables, sheaths for electric cables; electric couplings; electric wires; telephone wires; identification sheaths for 
electric wires; sheaths for electric cables; sockets, plugs and other contacts [electric connections]; electric couplings; 
connections for electric lines; electric light dimmers (regulators); thermostats; data processing apparatus; television 
apparatus; cameras (cinematographic apparatus), video cameras; projection screens; video screens; receivers (audio and 
video); radios; loudspeakers.

Cl.19;Partitions with non-metallic frames, partitions, not of metal, construction materials, not of metal, buildings, not of 
metal, reinforcing materials, not of metal, for building, building materials, not of metal, window frames, not of metal, door 
frames, not of metal, tiles, not of metal, for building, framework, not of metal, for building, window sashes, not of metal, 
sliding-door frames, not of metal, staircases, not of metal, windows, not of metal, door jambs, not of metal, wainscotting, 
not of metal, parquet floor boards, not of metal, laths, not of metal, stair-treads, not of metal, wall cladding, not of metal 
(building), building panels, not of metal, wall linings, not of metal, for building, parquets, ceilings, not of metal, floors, not 
of metal, door panels, not of metal, doors, not of metal, posts, not of metal, palings, not of metal, joists, not of metal, 
beams, not of metal, coverings, not of metal (building), tile floorings, not of metal, framework, not of metal, for building, 
fences, not of metal, ducts, not of metal, for ventilating and air-conditioning installations, transportable buildings, not of 
metal, cornices, not of metal, angle irons, not of metal, gutters, not of metal, roof coverings, not of metal, roofing, not of 
metal, slabs, not of metal, tiles, not of metal, jalousies, not of metal, porches, not of metal (building), lintels, not of metal, 
shutters, not of metal, sheet glass for building, insulating glass (building), window glass, except glass for vehicle 
windows, stained-glass windows.
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Priority claimed from 15/12/2016; Application No. : 016169849 ;European Union 

3539300    26/12/2016
[International Registration No. : 1336973]
Social Sweethearts GmbH

Breite Straße 137 – 139 50667 Köln Germany

Proposed to be Used
IR DIVISION
Cl.9;Software; computer gaming software; games software; interactive entertainment software for use with personal 
computers; computer programmes for interactive television and for interactive games and/or quizzes; electronic 
publications, downloadable.

Cl.28;Games; toys; puzzles.

Cl.35;Personality testing for recruitment purposes; advertising agencies; marketing; presentation of companies on the 
internet and other media; public relations services; business consultancy and advisory services; arranging and 
conducting of advertising events; business merger consultation.

Cl.41;Electronic games services, including provision of computer games on-line or by means of a global computer 
network; services for the organisation of quizzes; personal development training; entertainment services; provision of on-
line entertainment; providing computer assisted courses of instruction; operating quizzes; providing on-line electronic 
publications, not downloadable; publication of printed matter; electronic desktop publishing; publishing and reporting; 
news reporters services; publishing services (including electronic publishing services); issue of publications; photo 
editing; publication of texts; editing of written texts; publishing services; editing of books; on-line publishing services; 
publication and editing of printed matter; publication and editing of books; publication of magazines; publishing by 
electronic means; publication of printed matter and printed publications; writing and publishing of texts, other than 
publicity texts; publication of printed matter in electronic form on the internet; publication of printed matter, other than 
publicity texts, in electronic form; publication of texts and images, including in electronic form, except for advertising 
purposes; entertainment, education and instruction services; cultural activities.

Cl.42;Computer aided testing services; software design for others; preparation of data processing programmes; 
installation, repair and maintenance of computer software; IT project management; information technology support 
services; software design and development; design of web pages; creation of internet web sites.

Cl.44;Psychological testing services; personality testing for psychological purposes.

Cl.45;Horoscope casting.
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3539392    31/12/2016
[International Registration No. : 1336632]
social sweethearts GmbH

Breite Strasse 137 - 139 50667 Köln Germany

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications, downloadable.

Cl.35;Publication of printed matter (including downloadable) for commercial purposes; advertising agencies; 
marketing; presentation of companies on the internet and other media; communication agencies, namely, advertising and 
public relations services; business consultancy and advisory services, namely, communication advisory firm services 
and media consulting services; arranging and conducting of advertising and marketing events; business merger 
consultation.

Cl.38;Telecommunication services provided via Internet platforms and portals; electronic mail; electronic exchange of 
messages via chat lines, chat rooms and Internet forums; computer aided transmission of messages and images; web 
messaging.

Cl.41;Providing on-line electronic publications, not downloadable; publication of printed matter (including 
downloadable) other than for commercial purposes; electronic desktop publishing.

Cl.42;Software design for others; preparation of data processing programmes; installation and maintenance of 
software; technical project management in the field of EDP; information technology consultancy; web site design and 
creation services.
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Priority claimed from 15/12/2016; Application No. : 016169864 ;European Union 

3539432    26/12/2016
[International Registration No. : 1336974]
Social Sweethearts GmbH

Breite Straße 137 – 139 50667 Köln Germany

Proposed to be Used
IR DIVISION
Cl.9;Software; computer gaming software; games software; interactive entertainment software for use with personal 
computers; computer programmes for interactive television and for interactive games and/or quizzes; electronic 
publications, downloadable.

Cl.28;Games; toys; puzzles.

Cl.35;Personality testing for recruitment purposes; advertising agencies; marketing; presentation of companies on the 
internet and other media; public relations services; business consultancy and advisory services; arranging and 
conducting of advertising events; business merger consultation.

Cl.41;Electronic games services, including provision of computer games on-line or by means of a global computer 
network; services for the organisation of quizzes; personal development training; entertainment services; provision of on-
line entertainment; providing computer assisted courses of instruction; operating quizzes; providing on-line electronic 
publications, not downloadable; publication of printed matter; electronic desktop publishing; publishing and reporting; 
news reporters services; publishing services (including electronic publishing services); issue of publications; photo 
editing; publication of texts; editing of written texts; publishing services; editing of books; on-line publishing services; 
publication and editing of printed matter; publication and editing of books; publication of magazines; publishing by 
electronic means; publication of printed matter and printed publications; writing and publishing of texts, other than 
publicity texts; publication of printed matter in electronic form on the internet; publication of printed matter, other than 
publicity texts, in electronic form; publication of texts and images, including in electronic form, except for advertising 
purposes; entertainment, education and instruction services; cultural activities.

Cl.42;Computer aided testing services; software design for others; preparation of data processing programmes; 
installation, repair and maintenance of computer software; IT project management; information technology support 
services; software design and development; design of web pages; creation of internet web sites.

Cl.44;Psychological testing services; personality testing for psychological purposes.

Cl.45;Horoscope casting.
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Priority claimed from 09/08/2016; Application No. : 2016-86081 ;Japan 

3539440    21/11/2016
[International Registration No. : 1336520]
Haso Ltd.

19-3, Nishigotanda 2-Chome, Shinagawa-Ku Tokyo 141-0031 Japan

Proposed to be Used
IR DIVISION
Cl.5;Household deodorizers; household deodorants; gauze for dressings; eyepatches for medical purposes; ear 
bandages; menstruation bandages; menstruation tampons; sanitary napkins; sanitary panties; sticking plasters; 
bandages for dressings; antiseptic liquid bandages; breast-nursing pads; babies' diapers [napkins]; adult diapers; 
diapers; diapers for incontinents; diaper covers.

Cl.25;Clothing; evening dresses; school uniforms; children's wear; liveries; jackets [clothing]; jogging pants; 
sweatpants; suits; skirts; trousers; smocks; formal wear; coats; raincoats; cardigans; sweaters; vests; shirts; 
nightgowns; negligees; nightwear; pajamas; bathrobes; disposable underwear; underwear; undershirts; underpants; slips
[undergarments]; panties; brassieres; petticoats; sash bands for kimono (obi); bustle holder bands for obi [Obiage]; 
undershirts for kimonos [Koshimaki]; undershirts for kimonos [Juban]; full-length kimonos [Nagagi]; short overcoat for 
kimono [Haori]; string fasteners for haori [Haori-himo]; pleated skirts for formal kimonos [Hakama]; sleep masks; aprons 
[clothing]; socks; stockings; headgear for wear; garters; sock suspenders; suspenders; waistbands; belts [clothing]; 
footwear; insoles; masquerade costumes; clothing for sports; ski suits for competition; headbands [clothing]; uniforms; 
wristbands [clothing]; wet suits for surface watersports; shoes; sports shoes; gymnastic shoes.
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Priority claimed from 09/11/2016; Application No. : 30 2016 031 773 ;Germany 

3539696    10/03/2017
[International Registration No. : 1340063]
BASF SE

Carl-Bosch-Strasse 38 67056 Ludwigshafen am Rhein Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in agriculture, horticulture and forestry, especially plant fortifying preparations, chemical and/or 
biological preparations for stress management in plants, plant growth regulating preparations, chemical preparations for 
the treatment of seeds, surfactants, natural or artificial chemicals to be used as sexual baits or agents to confuse insects.

Cl.5;Preparations for destroying and combating vermin, insecticides, fungicides, herbicides, pesticides.
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Priority claimed from 14/07/2016; Application No. : 87104739 ;United States of America 

3539697    11/01/2017
[International Registration No. : 1340673]
Merlin Solar Technologies, Inc.

5891 Rue Ferrari San Jose CA 95138 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Machine and machine tools for attaching metallized grids for use in the photovoltaic, semiconductor packaging and
flexible circuit industries; machine and machine tools for attaching metallized grids onto photovoltaic cells and 
photovoltaic modules; manufacturing machines used to produce metallized materials, namely, metallized grids for use in 
conjunction with photovoltaic cells and photovoltaic modules.

Cl.9;Metal grids in the nature of grids designed to conduct electricity in photovoltaic cells and photovoltaic modules, 
semiconductor devices, and flexible circuit devices in the photovoltaic, semiconductor packaging and flexible circuit 
industries; metal grids in the nature of grids designed to be applied to and to conduct electricity in photovoltaic cells and 
photovoltaic modules.

Cl.45;Licensing of intellectual property relating to grid metallization and photovoltaic interconnection technology.
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Priority claimed from 28/07/2016; Application No. : 015703507 ;European Union 

3540412    10/01/2017
[International Registration No. : 1339901]
Lidl Stiftung & Co. KG

Stiftsbergstr. 1 74172 Neckarsulm Germany

Proposed to be Used
IR DIVISION
Cl.14;Jewels; ornaments [jewellery, jewelry (am.)]; rings (jewellery); necklaces; bracelets; earrings; jewel pendants; key 
rings [trinkets or fobs]; jewel cases; chronoscopes.

Cl.18;Goods of leather, namely bags, suitcases, handbags, backpacks, briefcases, document cases; vanity cases, not 
fitted, credit card holders, business card holders, pouches, pocket wallets, credit card cases, wallets, travelling sets, key 
cases, fitted suitcase tags, straps (belts), all the aforesaid goods of leather; goods of imitations of leather, namely bags, 
suitcases, handbags, backpacks, briefcases, document cases; vanity cases, not fitted, credit card holders, business card 
holders, pouches, pocket wallets, credit card cases, wallets, travelling sets, key cases, fitted suitcase tags, straps (belts), 
all the aforesaid goods of imitations of leather; handbags, casual bags; purses, change purses.

Cl.25;Clothing, footwear, headgear; outer-clothing, suits, costumes, blazers, blouses, tunics, shirts, tops, denim pants, 
trousers, gowns, skirts, pullovers, sweat shirts, cardigans, waistcoats, combinations [clothing], jackets and coats; 
underclothing and underwear for day and night wear, girdles, leotards, bustiers, brassieres, corsets, bodices, camisoles, 
tops, corselets, negligees, underpants, slips, jazz pants, hipster pants, thongs, shorts, knickers, boxer shorts, suspender 
belts, stocking suspenders, garters, undershirts, bed wear and night wear, tights, stockings, socks, tank tops, nighties, 
sleepsuits, robes, petticoats, articles of clothing for swimwear, swimming costumes, bikinis; footwear insoles; 
headscarves, scarves.

Cl.26;Decorative articles for the hair.
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3540684    29/12/2016
[International Registration No. : 1342077]
Chal-Tec GmbH

Wallstr. 16 10179 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.9;Directional compasses; ergometers.

Cl.10;Pulse measuring devices.

Cl.28;Toys, Gymnastic and sporting articles, Barbells for weight lifting, Stationary exercise bicycles, Exercise 
treadmills, Inflatable punching bags, Punching bags, Boxing gloves, Boxing rings, Skateboards, Trampolines, Soccer 
goals, Kites, Paragliders, Indoor football tables, Billiard tables, Scooters [toys]; exercise equipment, namely, rowing 
machines, weight-lifting benches.
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Priority claimed from 22/04/2013; Application No. : 13 3 999 948 ;France 

3545483    07/03/2017
[International Registration No. : 1194268]
GROUPE GO SPORT

17, avenue de la Falaise F-38360 Sassenage France

Proposed to be Used
IR DIVISION
Cl.25;Clothing, sportswear, headgear, footwear, sports footwear, underclothing and underwear.

Cl.28;Gymnastic and sporting articles (except for mats) for use in physical training, football, basketball, handball, 
volleyball, rugby, badminton, squash, tennis, table tennis, golf, athletics, running, water sports (swimming, diving, 
boating, windsurfing, water skiing), mountain sports (skiing, snowboard, hiking, mountain climbing), horse riding, combat 
sports, rollerskating, skateboarding, cycling.

Cl.35;Retail sale and presentation on any means of communication for retail sale of clothing, clothing for sports, 
headgear, footwear, boots for sports, lingerie and underwear, gymnastic and sporting articles for use in physical training, 
football, basketball, handball, volleyball, rugby, badminton, squash, tennis, table tennis, golf, athletics, running, water 
sports (swimming, diving, boating, windsurfing, water skiing), mountain sports (skiing, snowboard, walking, mountain 
climbing), horse riding, combat sports, rollerskating, skateboarding, cycling, sunglasses, sports bags, protective helmets, 
limb guards, chronometers, pedometers, heart-rate measuring units, energy food and beverages for sports, watches, 
photographic cameras, cameras, GPS navigators, directional compasses, altimeters, binoculars, meteorological 
terminals, books, Maps, tents for camping, sleeping bags, sun block preparations; bringing together for others (excluding 
the transport thereof), of a variety of goods, namely: clothing, clothing for sports, headgear, footwear, boots for sports, 
lingerie and underwear, gymnastic and sporting articles for use in physical training, football, basketball, handball, 
volleyball, rugby, badminton, squash, tennis, table tennis, golf, athletics, running, water sports (swimming, diving, 
boating, windsurfing, water skiing), mountain sports (skiing, snowboard, walking, mountain climbing), horse riding, 
combat sports, rollerskating, skateboarding, cycling, sunglasses, sports bags, protective helmets, limb guards, 
chronometers, pedometers, heart-rate measuring units, energy food and beverages for sports, watches, photographic 
cameras, cameras, GPS navigators, directional compasses, altimeters, binoculars, meteorological terminals, books, 
Maps, tents for camping, sleeping bags, sun block preparations, with a view to enabling customers to conveniently view 
and purchase them; sales promotion for others.
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Priority claimed from 29/07/2016; Application No. : 302016000079928 ;Italy 

3546627    21/10/2016
[International Registration No. : 1342405]
MEDIA PARFUMS S.R.L.

Via Fieno, 8 I-20123 Milano (MI) Italy

Address for service in India/Attorney address:
P S DAVAR

N-220 Greater Kailash-1, New Delhi 110048 India

Proposed to be Used
IR DIVISION
Cl.3;Anti-smear agents for cleaning purposes; washing conservation agents; washing agents for textiles; hair 
preparations and treatments; stain removing agents; cleaning agents for the hands; ammonia [volatile alkali] [detergent]; 
skin texturizers; seaweed for cosmetology; aloe vera preparations for cosmetic purposes; amber [perfume]; ammonia for 
cleaning purposes; fabric softeners; antiperspirants [toiletries]; antiperspirants for personal use; canned pressurized air 
for cleaning and dusting purposes; food flavorings [essential oils]; food flavorings [essential oils]; aromatics for 
fragrances; cake flavorings [essential oils]; flavourings for beverages [essential oils]; food flavorings [essential oils]; food
flavorings prepared from essential oils; aromatics; cake flavorings [essential oils]; aromatics for perfumes; non-
medicated lotions; aftershave balms; nail conditioners; lip conditioners; conditioning preparations for the hair; skin 
conditioners; skin balms (Non-medicated -); bath foam; hair moisturising conditioners; conditioners in the form of sprays 
for the scalp; astringents for cosmetic purposes; oil baths for hair care; shaving balm; conditioning balsam; cotton balls 
for cosmetic purposes; cotton sticks for cosmetic purposes; sun protecting creams [cosmetics]; cocoa butter for 
cosmetic purposes; body oils [for cosmetic use]; javelle water; hair care lotions; tints for the hair; abrasive paper; 
patches containing sun screen and sun block for use on the skin; polish for furniture and flooring; wax (Depilatory -); hair 
styling waxes; floor polish; hair wax; powder for make-up; creamy face powder; cosmetic white face powder; pressed 
face powder; eyelashes (False -); eyelashes (False -); eyelashes; cosmetic face powders; slimming aids [cosmetic], other 
than for medical use; mouthwashes, not for medical purposes; mouthwashes, not for medical purposes; mouthwashes, 
not for medical purposes; hair dye; mouthwashes, not for medical purposes; mouthwash; mouthwashes, not for medical 
purposes; cheek colors; under-eye enhancers; facial concealer; incense cones; moisturising concentrates [cosmetic]; 
cosmetics and cosmetic preparations; beauty care cosmetics; cosmetics for the use on the hair; eye make-up; cosmetics 
for use in the treatment of wrinkled skin; cosmetics for the treatment of dry skin; non-medicated cosmetics; cosmetics for 
animals; skincare cosmetics; body mask cream; aftershave moisturising cream; anti-wrinkle cream; sunscreen cream; 
skin cleansing cream [non-medicated]; suntan creams; creams for tanning the skin; anti-aging creams; cuticle cream; 
face cream (Non-medicated -); lip cream; hand creams; cosmetic creams; cosmetic nourishing creams; cosmetic hand 
creams; anti-freckle creams; self tanning creams [cosmetic]; conditioning creams; moisturising creams, lotions and gels; 
moisturising skin creams [cosmetic]; fluid creams [cosmetics]; exfoliant creams; cosmetic creams and lotions; washing 
creams; dermatological creams [other than medicated]; depilatory creams; pre-shave creams; night creams [cosmetics]; 
night cream; day creams; shower creams; shaving cream; bath creams (Non-medicated -); cosmetic creams for firming 
skin around eyes; non-medicated cleansing creams; sun-tanning creams and lotions; after-sun creams; aftershave 
creams; sun protecting creams [cosmetics]; non-medicated creams; eye cream; body cream; skin care creams, other than 
for medical use; face creams for cosmetic use; face creams for cosmetic use; creams for leather; skin care creams 
[cosmetic]; age spot reducing creams; creams for cellulite reduction; non-medicated skin creams; skin cream; creams 
(Non-medicated -) for the eyes; creams (Non-medicated -) for the body; perfumed creams; scented body creams; fair 
complexion creams; hand creams; anti-wrinkle cream; polishing creams; toning creams [cosmetic]; cushions filled with 
fragrant substances; cushions impregnated with fragrant substances; sun creams; make-up removing creams; cushions 
filled with perfumed substances; non-medicated bath salts; washing soda, for cleaning; sandpaper pads for sharpening 
drawing pencils; hair bleaching preparations; hair bleaching preparations; dentifrices; dentifrices and mouthwashes; 
toothpaste; deodorants and antiperspirants; deodorants for pets; deodorants for the feet; deodorants, for personal use in 
the form of sticks; deodorants for personal use [perfumery]; roll-on deodorants [toiletries]; feminine deodorant sprays; 
depilatories; depilatories; detergents; laundry detergents for household cleaning use; facial washes [cosmetic]; non-
medicated cleansing creams; skin cleansers [non-medicated]; cleansers for household purposes; toilet cleaners; cleaner 
for cosmetic brushes; hand cleansers; cleaners for litter trays; detergents for household use; toilet bowl detergents; 
spray cleaners for use on textiles; spray cleaners for household use; scale removing preparations for household 
purposes; dishwashing detergents; detergents for automobiles; commercial laundry detergents; upholstery cleaners; 
carpet cleaning preparations; detergents for household use; toilet bowl detergents; spray cleaners for household use; 
shower and bath foam; reed diffusers; diamantine [abrasive]; detergent soap; time-release solid drain detergent; 
detergents for automobiles; dishwashing detergents; skin emollients; emollients; toilet water containing snake oil; toilet 
water; cologne; scale removing preparations for household purposes; foams for use in the shower; after-shave 
emulsions; facial emulsions; flavour enhancers for food [essential oils]; exfoliants; ethereal essences; bergamot oil; mint 
essence [essential oil]; exfoliating scrubs for cosmetic purposes; body scrub; bath herbs; facial scrubs [cosmetic]; 
exfoliants for the care of the skin; exfoliants for the cleansing of the skin; badian essence; extracts of flowers; eyeliner; 
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extracts of perfumes; extracts of flowers [perfumes]; creamy rouges; cosmetic rouges; rouges; eye make-up; liners 
[cosmetics] for the eyes; impregnated tissues for cleaning [non-medicated, for use on the person]; make-up removing 
milks; kunko [fumigating incense for fragrancing rooms]; face packs; cleansing milk for toilet purposes; beauty milk; 
make-up removing milks; cleansing milk for toilet purposes; tanning milks [cosmetics]; hair spray; hair spray; hair 
permanent wave kit; incense; non-medicated moisturisers; cosmetic moisturisers; anti-aging moisturizers used as 
cosmetics; moisturizers; henna [cosmetic dye]; facial cleansing milk; cleansing milk for toilet purposes; after-sun milk; 
moisturizing milk; aftershave milk; almond milk for cosmetic purposes; shaving gel; seaweed gelatine for laundry use 
(funori); abrasive granules; sanding gloves; henna powders; henna for cosmetic purposes; eyebrow gel; styling gels; eye 
gels; shower and bath gel; bath and shower gels, not for medical purposes; cosmetic eye gels; age retardant gel; aloe 
vera gel for cosmetic purposes; sun-tanning gels; shaving gel; bath gel; after-shave gel; gel sprays being styling aids; 
moisturising gels [cosmetic]; cleansing gels; hair gel; styling gels; household fragrances; impregnated paper tissues for 
cleaning dishware; lint for cosmetic purposes; cosmetic sun-protecting preparations; hair fixers; creamy foundation; 
liquid foundation (mizu-oshiroi); skin foundation; grinding foils; sun-tanning gels; fragrances for personal use; fragrances
for automobiles; dry cleaning fluids; windshield cleaning liquids; cleaning fluids; washing liquids; windshield cleaning 
liquids; age retardant lotion; cosmetic sun-protecting preparations; cleaning fluid for typewriter type; suncare lotions; 
hand lotion (Non-medicated -); cosmetic facial lotions; hair lotion; moisturising body lotion [cosmetic]; bath lotion; milky 
lotions for skin care; baby lotions; beauty lotions; cosmetic facial lotions; cosmetic sun-protecting preparations; suncare 
lotions; sunscreen lotions; self tanning lotions; (cosmetics); moisturising skin lotions [cosmetic]; body mask lotion; 
cleansing lotions; bath lotions (Non-medicated -); depilatory lotions; skin care lotions [cosmetic]; hair care lotions; 
cosmetic facial lotions; body lotions; eye lotions; hair care lotions; hair care lotions; styling lotions; lip gloss; non-
medicated skin clarifying lotions; perfumed lotions [toilet preparations]; permanent waving lotions; lotions for 
strengthening the nails; colouring lotions for the hair; lotions for cosmetic purposes; perfumed body lotions [toilet 
preparations]; lotions for cellulite reduction; hand lotions; baby lotions; wave-set lotions; non-medicated lotions; teeth 
cleaning lotions; shaving lotion; spray polish; natural floor polishes; leather polishes; chrome polish; polishing 
preparations; hair glaze; lip gloss; polishing preparations; shoe wax; boot cream; boot cream; aromatic essential oils; 
natural essential oils; essential oils for use in air fresheners; essential oils for the care of the skin; oils for cosmetic 
purposes; essential oils for personal use; neutralizers for permanent waving; hair nourishers; sun blocking oils 
[cosmetics]; suntanning oil [cosmetics]; non-medicated bath oils; bath oils for cosmetic purposes; oils for toilet 
purposes; essential oils; essential oils as perfume for laundry purposes; essential oils of lemon; emulsified essential oils; 
eye pencils; eyebrow pencils; skin care mousse; cleansing foam; mousses [cosmetics]; mousses being hair styling aids; 
transfers (Decorative -) for cosmetic purposes; liquid foundation; mint for perfumery; cosmetic pencils; skin masks 
[cosmetics]; hand masks for skin care; foot masks for skin care; fingernail overlay material; floor treatment compositions; 
eye pencils; cosmetic eye pencils; make-up preparations; make-up preparations; skin moisturizer masks; gel eye masks; 
body masks; mascara; cleansing masks; cleaning masks for the face; cosmetic masks; body mask powder; non-
medicated bath oils; non-medicated oils; essential vegetable oils; essential oils; massage oils, not medicated; oils for 
perfumes and scents; baby oils; essential oils of citron; tea-tree oil; essential oils and aromatic extracts; scented oils 
used to produce aromas when heated; oils for cosmetic purposes; impregnated cloths for cosmetic use; body oils [for 
cosmetic use]; cuticle oil; pine oil; peppermint crude oil; almond oil; bath pearls; pastes for razor strops; medical 
toothpastes; styling paste for hair; abrasive paste; skin whitening creams; nail polish remover pens; nail polish pens; 
pumice stones for use on the body; foot smoothing stones; shaving stones [astringents]; smoothing stones; hydrogen 
peroxide for cosmetic purposes; bath pearls (Non-medicated -); general purpose scouring powder; scouring powders; 
tooth powder; paint removers; body powder; dishwasher powder; eyelashes (False -); false nails; potpourris; potpourris 
[fragrances]; toilet powders; polishing powders; lip balms [non-medicated]; pomanders [aromatic substances]; powder 
for forming sculpted finger nail tips; artificial pumice stone; hair removal and shaving preparations; bath preparations; 
hair preparations and treatments; fragrance preparations; depilatories; sunscreen preparations; sun blocking 
preparations [cosmetics]; cleaning and fragrancing preparations; leather and shoe cleaning and polishing preparations; 
body cleaning and beauty care preparations; hair preparations and treatments; aromatherapy preparations; bath 
preparations, not for medical purposes; bath foam; skin whitening preparations [cosmetics]; sunscreen preparations; 
make-up removing preparations; bleaching preparations; hair straightening preparations; polishing preparations; hair 
waving preparations; room fragrancing preparations; polishing preparations; washing preparations; anti-aging skincare 
preparations; chemical laundry preparations; scale removing preparations for household purposes; de-greasing 
preparations for household purposes; degreasing preparations with a solvent base; lime removers; cleaning preparations 
for fabrics; cleaning preparations for plant leaves; floor stripping preparations; non-medicated lip care preparations; 
preparations for setting hair; facial care preparations; cosmetic preparations for skin renewal; cosmetic nail care 
preparations; hair bleaching preparations; cleaning preparations for leather; color-[Colour -] brightening chemicals for 
household purposes [laundry]; colouring preparations for cosmetic purposes; decorative cosmetics; cosmetic hair 
dressing preparations; facial preparations; cosmetic products in the form of aerosols for skincare; antistatic preparations 
for household purposes; sun blocking preparations [cosmetics]; skin care preparations; vehicle cleaning preparations; 
oral hygiene preparations; hand washes; salt crystal removers; make-up preparations; hair treatment preparations; skin 
conditioners; dry-cleaning preparations; laundry bleach; bath preparations, not for medical purposes; foot care 
preparations (Non-medicated -); hair care preparations, not for medical purposes; non-medicated body care preparations; 
baby care products (Non-medicated -); sanitary preparations being toiletries; animal grooming preparations; windscreen 
cleaning preparations; automobile cleaners; tooth cleaning preparations; shoe cleaners [preparations]; cleaning 
preparations for cleansing drains; shaving preparations in liquid form; nail repair preparations; drain cleaning 
preparations; shampoo; chrome cleaners; hair waving preparations; sachets for perfuming linen; wallpaper cleaning 
preparations; adhesive removers; drain and sink unblocking preparations; smoothing preparations [starching]; hair 
straightening preparations; wood treatment preparations for polishing; laundry soaking preparations; hair frosts; air 
fragrancing preparations; make-up removing preparations; adhesive removers; spirit gum remover; rust removers; nail 
strengtheners; pet stain removers; wax stripping preparations; cuticle removers; make-up removing preparations; 
degreasers other than for use in manufacturing processes; leather bleaching preparations; cuticle conditioners; hair 
straightening preparations; glass cleaning preparations; air fragrancing preparations; floor finish removers; paint 
removers; preparations for stripping wax from floors; color-removing preparations; perfumes for industrial purposes; 
room perfumes in spray form; liquid perfumes; synthetic perfumery; perfume; degreasing preparations for engines; sun 
care preparations for cosmetic use; breath fresheners for animals; skin fresheners; stain removing preparations; sun care 
preparations; floor wax removers [scouring preparations]; preparations for reinforcing the nails; nail hardeners 
[cosmetics]; tooth cleaning preparations; lip coatings [cosmetic]; solid perfumes; perfumes for ceramics; air fragrancing 
preparations; perfumes for cardboard; rust removers; abrasive rolls; jewellers rouge; liquid rouge; fingernail sculpturing 
overlays; breath fresheners in the form of chew sticks made from birchwood extracts; breath fresheners; detergent 
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strengtheners; powder compact refills [cosmetics]; refill packs for hand soap dispensers; refill packs for hair fixer 
dispensers; skin cleansers [cosmetic]; skin cleansers [cosmetic]; refills for electric room fragrance dispensers; mouth 
[breath] fresheners, not for medical use; scented sachets; abrasive sand; baby wipes; impregnated cleaning pads 
impregnated with toilet preparations; tissues impregnated with cosmetics; wipes impregnated with a skin cleanser; moist 
paper hand towels impregnated with a cosmetic lotion; bleaching salts; perfumed tissues; disposable wipes impregnated 
with cleansing compounds for use on the face; feminine hygiene cleansing towelettes; moist wipes for sanitary and 
cosmetic purposes; moist wipes impregnated with a cosmetic lotion; carbolic soaps; antiperspirant soap; cosmetic 
soaps; shaving sticks [preparations]; soaps and gels; beauty soap; toilet soap; non-medicated toilet soaps; disinfectant 
soap; industrial soap; liquid soap for laundry; perfumed soaps; bar soap; laundry soap; hair conditioner bars; shampoo 
bars; shower soap; almond soap; deodorant soap; pre-moistened towelettes impregnated with a detergent for cleaning; 
tissues impregnated with essential oils, for cosmetic use; soaps for household use; paper soaps for personal uses; skin 
whitening creams; liquid soaps for hands and face; soaps for body care; medicated soap; facial soaps; baby shampoo 
mousse; dandruff shampoos, not for medical purposes; dandruff shampoo; shampoo; skin polishing rice bran (arai-
nuka); cosmetic foams containing sunscreens; hair mousse; styling mousse; bubble bath; hair lighteners; sun protecting 
creams [cosmetics]; waterproof sunscreen; shampoos for pets; medicated shampoos; non-medicated shampoos; non-
medicated hair shampoos; shampoos for pets; car shampoos; shampoo; shampoos for human hair; body shampoos; 
baby shampoo; carpet shampoo; shampoos for vehicles; dry shampoos; beauty serums; nail polish; nail polish base 
coat; destainers; non-medicated skin serums; eyebrows [false]; nail polish remover; solvents for removing varnishes; nail 
varnish remover [cosmetics]; solutions for cleaning spectacle lenses; nail polish; soda lye; bleaching soda; scouring 
solutions; cleaning solutions for dental ultrasonic sterilization apparatus; nail glitter; nail base coat [cosmetics]; nail 
polish; nail varnish for cosmetic purposes; emery; hair spray; spray cleaners for freshening athletic mouth guards; 
mineral water sprays for cosmetic purposes; furbishing preparations; cleaning agents for household purposes; self-
adhesive false eyebrows; nail varnish remover [cosmetics]; solvents for removing paints; nail polish remover; incense 
spray; antistatic sprays for clothing; scouring substances; graffiti removing substances; furbishing preparations; wax 
strips for removing body hair; teeth whitening strips; cloths impregnated with a detergent for cleaning; eye make up 
remover; shaving sprays; shoe sprays; scented fabric refresher sprays; scented body spray; scented linen sprays; 
abrasive strips; wicking fragrance diffusers for fragrancing rooms; sponges impregnated with soaps; SPF sun block 
sprays; body sprays; mouth sprays, not for medical use; hair spray; hair spray; body sprays [non-medicated]; dusting 
powder; talcum powder, for toilet use; eye make up remover; salves [non-medicated]; false nails; make-up for the face 
and body; make-up for the face; eye make-up; toiletries; tonics [cosmetics]; beauty tonics for application to the body; 
beauty tonics for application to the face; skin toners; hair tonic; scalp treatments (Non-medicated -); hair permanent 
treatments; make-up; dyes (Cosmetic -).

Cl.18;Fur pelt; trunks and travelling bags; umbrellas and parasols; walking sticks; clothing for pets; keycases; vanity 
cases, not fitted; vanity cases, not fitted; traveling trunks; sport bags; chain mesh purses; waterproof bags; purses; 
travelling sets [leatherware]; tool bags sold empty; briefbags; satchels; cases of leather or leatherboard; straps (Leather -
); collars for animals; coverings of skins [furs]; leather cords; moleskin [imitation of leather]; umbrella covers; leather 
leashes; imitation leather; pouch baby carriers; chin straps, of leather; parasols; umbrellas; animal skins; curried skins; 
skins of chamois, other than for cleaning purposes; card cases [notecases]; music cases; wallets; haversacks; bags 
[envelopes, pouches] of leather, for packaging; beach bags; boxes of leather or leatherboard; hat boxes of leather; 
umbrella or parasol ribs; valises; attache cases; attache cases; garment bags for travel; backpacks; cosmetic purses; 
shaving bags; cosmetic cases sold empty; travel cases; cosmetic purses; souvenir bags; clutches [purses]; small purses;
visiting card holders; kit bags; travelling sets; make-up boxes.

9730



Trade Marks Journal No: 1838 ,   26/02/2018           Class 99 
 

 

Priority claimed from 30/09/2016; Application No. : 2016-106127 ;Japan 

3547456    07/10/2016
[International Registration No. : 1342535]
Panasonic Corporation

1006, Oaza Kadoma, Kadoma-shi Osaka 571-8501 Japan

Proposed to be Used
IR DIVISION
Cl.9;Audio-video receivers; bar code readers; blinkers [signalling lights]; calculating machines; camcorders; cameras 
[photography]; cell phones; cinematographic cameras; computer game software; computer hardware; computer 
operating software; computer peripheral devices; computer software; computer software applications; computers; 
cordless telephones; data processing apparatus; digital photo frames; digital signs; downloadable image files; 
downloadable music files; electronic agendas; electronic book readers; electronic notice boards; electronic pocket 
translators; facsimile machines; intercommunication apparatus; laptop computers; light regulators [dimmers], electric; 
light-emitting diodes [LED]; lighting ballasts; loudspeakers; microphones; mobile telephones; modems; monitors 
[computer hardware]; navigation apparatus for vehicles [on-board computers]; electronic navigational and positioning 
instruments and apparatus; notebook computers; portable media players; projection apparatus; projection screens; 
radiotelegraphy sets; radiotelephony sets; road signs, luminous or mechanical; screens [photography]; signalling panels, 
luminous or mechanical; signals, luminous or mechanical; signs, luminous; smartglasses in the nature of wearable 
computers; smartphones; tablet computers; television sets; LCDs [liquid crystal displays]; digital signage display panels; 
digital signage monitors; computer software to enable the transmission of photographs to mobile telephones; computer 
software and telecommunications apparatus, including modems, to enable connection to databases, computer networks 
and the Internet; digital cameras; digital projectors; lighting control apparatus; video surveillance cameras; point-of-sale 
[POS] terminals; computer software for controlling self-service terminals; optical sensors; wireless POS (point of service) 
devices; electronic equipment for point-of-sales (POS) systems, namely, point-of-sale terminals, bar code readers, optical 
readers, advertisement display monitors, keyboards, printers, scanners, radio transmitters, radio receivers, computer 
hardware, and computer operating software; interactive computer kiosks comprising computers, computer hardware, 
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computer peripherals, and computer operating software; customer self service electronic checkout stations for point of 
sale; electronic cash registers; computer software for use in the field of VLC (visible light communications) for the 
transmission of electronic data, namely video, music, image, text and sound; railway signal apparatus, luminous or 
mechanical; vehicle breakdown warning triangles; luminous or mechanical road signs; cash registers; coin counting or 
sorting machines; electric sign boards for displaying target figures, current outputs or the like; photographic machines 
and apparatus; cinematographic machines and apparatus; optical machines and apparatus; measuring or testing 
machines and instruments; telecommunication machines and apparatus; electronic machines, apparatus and their parts; 
computer programs; phonograph records; downloadable music files; downloadable image files; recorded video discs and 
video tapes; power distribution or control machines and apparatus; rotary converters; phase modifiers; electronic 
publications.

Cl.11;Automobile lights; bicycle lights; ceiling lights; Chinese lanterns; electric lanterns; electric lamps; light bulbs; 
LED light bulbs; flares; lighting fixtures; flashlights [torches]; headlights for automobiles; lamps; lamps for directional 
signals of automobiles; light-emitting diodes [LED] lighting apparatus; lighting apparatus and installations; lighting 
apparatus for vehicles; lighting installations for air vehicles; street lamps; light-emitting diode [LED] luminaires; lighting 
apparatus for showcases; lighting apparatus for refrigerating or freezing showcases; light panels; lighting installations 
for air vehicles; electric lamps and other lighting apparatus.

Cl.38;Communications by computer terminals; communications by cellular phones; computer aided transmission of 
messages and images; electronic bulletin board services [telecommunications services]; information about 
telecommunication; message sending; providing telecommunications connections to a global computer network; 
providing user access to global computer networks; radio communications; rental of modems; rental of 
telecommunication equipment; transmission of digital files; data transmission and telecommunication services; 
electronic and digital transmission of voice, data, images, signals and messages; electronic transmission and streaming 
of digital media content for others via global and local computer networks; electronic transmission of audio, video and 
other data and documents among computers; electronic transmission of encrypted data; electronic transmission of 
sound, images and other data and information of all kinds via the Internet; consultancy, information and advisory services
in the field of telecommunications; telecommunication services using visible light communication (VLC) technologies; 
consultancy relating to telecommunication services using visible light communication (VLC) technologies; technical 
consultation in the field of data communications and telecommunications; telecommunication [other than broadcasting]; 
broadcasting; rental of telecommunication equipment including telephones and facsimile apparatus.

Cl.42;Cloud computing; computer programming; computer software consultancy; computer software design; creating 
and maintaining web sites for others; hosting computer sites [web sites]; maintenance of computer software; monitoring 
of computer systems by remote access; rental of computer software; rental of web servers; consultancy in connection 
with hardware and software for connection to, management of, operating and using computer networks; technical 
consultancy relating to the design of computer hardware, software and computer peripherals; computer technology 
consultancy; software as a service [SaaS]; hosting platforms on the Internet; platform as a service (PAAS) featuring 
computer software platforms for industrial or commercial purposes in the field of VLC (visible light communications) for 
the transmission of electronic data namely video, music, images, text and sound; technical support services relating to 
computer software, telecommunications and the Internet; computer software design, computer programming, or 
maintenance of computer software; designing of machines, apparatus, instruments [including their parts] or systems 
composed of such machines, apparatus and instruments; design and development of computer hardware; research on 
building construction or city planning; testing or research on prevention of pollution; testing or research on electricity; 
testing or research on civil engineering; testing or research on machines, apparatus and instruments; rental of 
computers; providing computer programs on data networks.
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3547473    06/12/2016
[International Registration No. : 1344390]
Lifekee, LLC

Suite B, 2520 SW 30th Avenue Hallandale Beach FL 33009 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for mobile phones, namely, software for use in managing databases of personal and 
business contacts; computer programs for use in managing databases of personal and business contacts; computer 
software platforms for information exchange among network users; computer software for application and database 
integration; downloadable mobile applications for managing personal and business contacts database; downloadable 
mobile applications for connecting computer network users and smartphone users; downloadable mobile applications for 
contact management for improving connections between users.

Cl.35;On-line business networking services; on-line professional networking services; providing business information 
and business contacts via an on-line computer database.
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Priority claimed from 03/03/2016; Application No. : 1038500 ;New Zealand 

3547489    23/08/2016
[International Registration No. : 1343690]
MCKENZIE GLOBAL HOLDINGS LIMITED

2 Garden Road, Raumati Beach Paraparaumu 5032 New Zealand

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus for recording, transmission or reproduction 
of sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; data 
processing equipment, computers; computer software; computer software applications including for medical purposes, 
treatment, and physical therapy; computer software and downloadable computer software in the field of medical 
treatment and physical therapy for use in accessing, updating, manipulating, maintaining, modifying, organizing, storing, 
backing up, synchronizing, transmitting, and sharing data, documents, files, information, text, photos, images, graphics, 
music, audio, video, and multimedia content via global computer networks, mobile telephones, and other communications
networks; computer software for storing, managing, tracking, analysing, and reporting data in the field of medical 
treatment and physical therapy; downloadable electronic publications including in the field of medical diagnosis, medical 
treatment and physical therapy; parts, fittings and accessories for all the aforementioned goods.

Cl.16;Printed matter; paper, cardboard and goods made from these materials, not included in other classes; 
publications including books, magazines, brochures, and pamphlets; books including books in the field of medical 
diagnosis, medical treatment and physical therapy; instructional and teaching material (except apparatus); parts, fittings 
and accessories for all the aforementioned goods.

Cl.25;Clothing, footwear, headgear.

Cl.41;Education services; provision of training; healthcare and medical education services including in the field of 
physical therapy; education and training for health service providers; on-line journals in the field of healthcare; arranging 
and conducting of seminars, training workshops, lectures, courses of instruction; publishing services; publishing by 
electronic means; publishing of documents, newsletters and printed matter; publication of information including journals, 
newsletters, texts, guides, training materials, visual training material and educational materials; providing online non-
downloadable electronic publications including in the field of medical diagnosis, medical treatment and physical therapy; 
advisory, consultancy and information services in relation to the aforesaid services; and including the provision of the 
aforesaid services online via a website, the Internet or other computer networks and/or accessible by mobile phone and 
other Internet-enabled devices.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; research services in the field of medicine, 
physical therapy, orthopaedics and medical treatment; medical research; design services including design of medical 
products and furniture; product design; providing temporary use of online non-downloadable software; providing 
temporary use of online non-downloadable software applications including for medical purposes, treatment, and physical 
therapy; providing temporary use of online non-downloadable software in the field of medical treatment and physical 
therapy for use in accessing, updating, manipulating, maintaining, modifying, organizing, storing, backing up, 
synchronizing, transmitting, and sharing data, documents, files, information, text, photos, images, graphics, music, audio, 
video, and multimedia content via global computer networks, mobile telephones, and other communications networks; 
providing temporary use of online non-downloadable software for storing, managing, tracking, analysing, and reporting 
data in the field of medical treatment and physical therapy; hosting of software as a service; advisory, consultancy and 
information services in relation to the aforesaid services; and including the provision of the aforesaid services online via 
a website, the Internet or other computer networks and/or accessible by mobile phone and other Internet-enabled devices.

Cl.44;Healthcare services; medical and physical treatment services; physical therapy services including therapy for 
spinal disorders; musculoskeletal treatment services; physiotherapy services; chiropractic services; conducting of 
physical examinations including musculoskeletal, regional, chiropractic and spinal examinations and evaluations; health 
assessment; health advisory services; occupational health and safety services (therapeutic and rehabilitation services); 
osteopathy; preparation of reports relating to health care, physiotherapy and musculoskeletal matters; provision of 
exercise facilities for health rehabilitation purposes; reflexology; remedial therapy services; therapeutic treatment of the 
body; diagnosis, treatment and rehabilitation services, including musculoskeletal, spinal, chronic injury, sports, and 
rehabilitation physiotherapy services; provision of physical manipulation, acupuncture, dry needling, hand therapy, 
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manual tissue techniques, exercise prescription, hydrotherapy, pilates and recovery programmes services; medical and 
physical therapy information services; advisory, consultancy and information services in relation to the aforesaid 
services; and including the provision of the aforesaid services online via a website, the Internet or other computer 
networks and/or accessible by mobile phone and other Internet-enabled devices.
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3547650    16/12/2016
[International Registration No. : 1344366]
BOWA electronic GmbH & Co. KG

Heinrich-Hertz-Str. 4-10 72810 Gomaringen Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, measuring, signalling and checking (supervision) apparatus and instruments; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating and controlling electricity.

Cl.10;Surgical, medical, dental and veterinary instruments and apparatus and accessories therefor.
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Priority claimed from 02/08/2016; Application No. : UK00003177938 ;United Kingdom 

3547733    16/12/2016
[International Registration No. : 1343226]
WINNING MOVES UK LIMITED

Lyntonia House, 7 Praed Street, Paddington London W2 1NJ United Kingdom

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer games software; computer games programs (software); computer programs for video and computer 
games; computer application software for mobile phones.

Cl.28;Games and playthings; apparatus for playing games; apparatus for playing electronic games; trading cards (card 
game); card games; hand held computer games (for use with television receivers only).

Cl.41;Electronic games services, including provision of computer games on line or by means of a global computer 
network; organisation of competitions; organisation of games.
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Priority claimed from 26/09/2016; Application No. : 1339966 ;Benelux 

3549027    05/01/2017
[International Registration No. : 1344338]
GHRAOUI CHOCOLATE GROUP SA

12, Jean Engling L-1466 Luxembourg

Proposed to be Used
IR DIVISION
Cl.29;Preserved, dried and cooked fruit and vegetables; jellies, jams, milk and dairy products, milk beverages made 
predominantly of milk; prepared foods and dishes made with the above products; candied fruits; canned fruits; fruit peel.

Cl.30;Coffee, tea, cocoa, sugar confectionery, artificial coffee; pastry and confectionery, edible ices; honey, treacle; 
ices for refreshment, cookies and biscuits, cakes, rusks, sugar confectionery, chocolate; beverages based on cocoa, 
coffee, chocolate or tea; prepared foods and dishes made with the above products; flavorings, other than essential oils, 
for beverages; candied sugar for food; chocolate and sugar decorations for cakes; essences for foodstuffs (except 
etheric essences and essential oils); non-medicinal infusions; flour-based foods; cake paste; ferment for batter; petit 
fours (pastries); cake powder; beverages made with coffee and tea; tea and iced coffee.
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3549028    06/03/2017
[International Registration No. : 1344098]
Sphynx Collection, LLC

8721 Santa Monica Blvd., Suite 407 Los Angeles CA 90069 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.3;After shave lotions; body lotions; cosmetic preparations for skin care; cosmetics; essential oils; ethereal oils; hair 
conditioners; shampoos; shaving preparations; shaving soaps; sun-tanning preparations; sunscreen preparations; non-
medicated soaps.

Cl.8;Razor blades; razors; cases for razors; disposable razors; non-electric razors; safety razors.
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Priority claimed from 20/06/2016; Application No. : 4520160004993 ;Republic of Korea 

3549033    19/12/2016
[International Registration No. : 1344535]
SAMSUNG ELECTRONICS CO., LTD.

129, Samsung-ro, Yeongtong-gu, Suwon-si Gyeonggi-do 16677 Republic of Korea

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.

PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.9;Smartphones; mobile phones; cellular phones; telecommunication machines and implements; smart phone 
application (software); computer software; computer programs; computer; computer hardware and computer peripheral 
devices; tablet computers.

Cl.41;Organization of exhibitions for cultural or educational purposes; providing of on-line electronic publications (not 
downloadable) via mobile devices; publication and editing of printed matter; publication of printed matter in electronic 
form; organization and conducting of contest exhibition for cultural and/or educational purposes; arranging of contest 
exhibition for cultural and/or educational purposes; organization of events for cultural purposes; news reporters services; 
photographic reporting; organization, arranging and conducting of contest exhibition in the field of design for cultural 
and/or educational purposes; organization and conducting of international contest exhibition in the field of design for 
cultural and/or educational purposes.
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3549042    06/02/2017
[International Registration No. : 1344049]
CUP & CINO KAFFEESYSTEM VERTRIEB GMBH & CO. KG

Paderborner Straße 33 33161 Hövelhof Germany

Address for service in India/Attorney address:
WORLDWIDE INTELLEC

313, BEST SKY TOWER, NETAJI SUBHASH PLACE, PITAMPURA, NEW DELHI-34

Proposed to be Used
IR DIVISION
Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes, in particular electric coffee machines and coffee systems, included in class 11, electric coffee roasting 
machines.

Cl.30;Coffee, coffee-based beverages, unroasted coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and
preparations made from cereals, bread, pastry and confectionery, ice-cream, iced tea, ices; honey, treacle; yeast, baking-
powder; salt, mustard; vinegar, fruit sauces, sauces (condiments); spices; ice, unprocessed ice, pasta, pizzas.

Cl.32;Beers, mineral and aerated waters and other non-alcoholic drinks; fruit drinks and fruit juices; syrups and other 
preparations for making beverages.

Cl.33;Alcoholic beverages (except beers), wine, spirits.

Cl.43;Providing of food and drink and temporary accommodation.
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Priority claimed from 27/10/2015; Application No. : 014732002 ;European Union 

3549773    22/04/2016
[International Registration No. : 1344524]
Watson-Marlow Limited

Falmouth Cornwall TR11 4RU United Kingdom

Proposed to be Used
IR DIVISION
Cl.4;Industrial oils and greases; lubricants.

Cl.6;Mechanical flow regulators; valves (other than parts of machines) made wholly or principally of metal and linings 
therefor; diaphragms for valves (other than parts of machines) made wholly or principally of metal and linings therefor; 
metal connectors; metal connectors for attaching probes, valves and instrumentation to process lines and vessels; metal 
manifolds; gaskets made wholly or partially of metal; metal seals; orifice plates; perforation plates; clamps, clips; metal 
screens for filtering fluids; metallic balls for check valves and o-rings; parts and fittings for all the aforesaid goods.

Cl.7;Flow regulators (being parts of machines); pumps; actuators; positioners (machines); mixing machines; magnetic 
mixers for use in the bioprocessing and pharmaceutical industries; agitators and mixers including motor/gear box 
assembly, driveshaft, impeller, blades, seals, bearings and magnets; pumping apparatus; pumps and pump heads; pump 
control valves; control apparatus for pumps motor gearbox assemblies and controllers for use with pumps; assembly 
machines; filling, stoppering and capping machines; peristaltic filling and capping systems; peristaltic pumps; pipes and 
tubing for pumps; power operated valves and linings therefor; diaphragms for valves; drives for valves; valves (being 
parts of machines) and linings therefor; valves for regulating fluid flow; liquid dispensers for peristaltic filling; positive 
displacement pumps for filling; trolleys and gating being components of filling systems, and electronic bottom-up filling 
systems; silicone bags adapted for use with filling systems [machine parts]; tubing connectors and product bags 
(product chambers) adapted for use with all the aforesaid goods; parts and fittings for all the aforesaid goods.

Cl.9;Flow measuring and regulating apparatus and instruments; control, metering, dosing, monitoring, measuring and 
regulating apparatus and instruments; pipes and tubing adapted for use with peristaltic pumps; peristaltic pumps, pipes 
and tubing for laboratory and scientific purposes and/or for biotechnology and biomedical applications; electrical and 
electronic control apparatus for valves; electrical and electronic actuators for valves; valves (operated automatically by 
electric or electronic control, by solenoid, or by temperature or other changes in physical conditions); switches for 
actuators and valves; electronic liquid filling, stoppering and capping apparatus; dosage dispensers, electronic master 
controllers; automatic dosing systems incorporating flexible pipes and tubing and silicone bags; software for use in 
connection with all the aforesaid goods; parts and fittings including tubing connectors and product bags (product 
chambers) for all the aforesaid goods.

Cl.10;Peristaltic pumps, pipes and tubing, for medical, biomedical and clinical purposes; parts and fittings including 
tubing connectors and product bags (product chambers) for all the aforesaid goods.

Cl.17;Flexible pipes, tubes and hoses; fabric braided and wire reinforced hoses; flow path components, namely tubes 
incorporating flow controllers and valves; valves (rubber); fittings, not of metal, clamps, clips, barbs, connectors, 
junctions, caps, product bags (product chambers) and end pieces; gaskets; seals; fluid seals; rubber balls for check 
valves and o-rings; parts and fittings for all the aforesaid goods.

Cl.20;Water-pipe valves of plastic; connectors for joining tubes, hose and pipes; sanitary adaptors being barbs for 
connecting tubing; diaphragms for valves (other than parts of machines) made wholly or principally of plastics and 
linings therefor; biopharmaceutical connectors for joining tubes; plastic connectors for attaching probes, valves and 
instrumentation to process lines and vessels; plastic manifolds; valves (other than parts of machines) made wholly or 
principally of plastics and linings therefor; non-metallic clamps, clips, barbs, connectors, junctions, caps and end pieces 
for flexible pipes, tubes and hoses; parts and fittings for all the aforesaid goods.

Cl.37;Repair, installation, commissioning, maintenance and custom construction of engineering systems, fluid 
technology systems, liquid filling systems, pumping systems and flow control apparatus and instruments; consultation 
services, provision of information and preparation of reports relating to all the aforesaid.

Cl.42;Professional consultations and advice relating to engineering, fluid technology, liquid filling systems and 
pumping systems; technological and research and consultation services relating to engineering, fluid technology, liquid 
filling systems and pumping systems; custom design of fluid technology systems, liquid filling systems, pumping 
systems and flow control systems; consultancy, provision of information and technical advisory services relating to 
custom design of fluid technology systems, liquid filling systems, pumping systems and flow control systems; technical 
research and feasibility studies; inspection and audit of fluid technology systems, liquid filling systems and pumping 
systems.
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Priority claimed from 26/07/2016; Application No. : 1336671 ;Benelux 

3550619    20/01/2017
[International Registration No. : 1344544]
Philips Lighting Holding B.V.

High Tech Campus 45 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and computer software programs for lighting systems, not included in other classes; electronic 
ballasts for lighting purposes; light emitting diodes (leds), organic light emitting diodes (oleds), laser diodes and zener 
diodes; solid state lighting and electronic lighting components, namely led modules consisting fully or partially of 
integrated leds, oleds, polymer emitting diodes; optical control apparatus, thermal control apparatus, electronic circuits 
for light control systems and light management systems.

Cl.11;Apparatus for lighting, electric lamps, lighting fixtures and lighting installations; lighting fixtures and lighting 
installations, fitted with led light sources; parts of the aforesaid goods.
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Priority claimed from 24/08/2016; Application No. : 015774359 ;European Union 

3550752    28/12/2016
[International Registration No. : 1343544]
EJOT HOLDING GMBH & CO. KG

Im Herrengarten 1 57319 Bad Berleburg Germany

Address for service in India/Attorney address:
SHARAD VADEHRA

KAN AND KRISHME, Attorneys at Law, KNK House, A-11, Shubham Enclave, Paschim Vihar, New Delhi-110063, INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer programs for the design and dimensioning of screws and screw connections; programs for the 
preliminary design and dimensioning of direct screw connections into thermoplastic materials; the aforesaid computer 
programs being recorded on a server; the aforesaid computer programs including being usable via the internet.

Cl.38;Providing access to computer programs and databases, in particular via data networks and the internet, providing
access to content, websites and internet portals.

Cl.42;Engineering, namely design and dimensioning of screws and screw connections; providing of a calculation 
service in relation to the design and dimensioning of screws and screw connections, planning and consultancy, namely in
the field of fastening technology; technical consultancy relating to product development; technical building construction 
consultancy; technical mechanical engineering consultancy; technical consultancy in the field of vehicles; providing of 
technical and scientific documents, namely of standardised tender documents for fastening technology products; 
technical consultancy in connection with fastening means, screws and screw connections; providing of information in the 
field of fastening technology; computerised design in the field of fastening technology and fastening technology goods; 
design of fastening means, design and development of fastening means, namely cables and wires (not for electric 
purposes), fastening and coupling elements, in particular bolts, screws, nuts and components and fittings therefor of 
metal, connecting means, namely screws, including screws for thin sheet-metal joints and mass-produced parts of metals 
of all kinds (small items of metal hardware), including nuts, rivets, bolts, nails, counter supports, hinges, support shells, 
fittings, dowels, discs and load distribution plates, profile rails, fittings and hinges, fastenings of common metal, fixing 
anchors, cotter pins, clips of metal for cables and pipes, fastening materials, fastening nails, fastening plates, shims, 
fastening screws, fastening parts for building, joining elements, connection elements for friction welding, fastening 
elements for friction welding, winged screws (fastenings), retainers (fastenings), hinges of metal for the fixing of pipes, 
locking rings (fastenings), pegs (pins), pipe connectors, connecting elements for pipes, cable junction sleeves, junction 
sleeves for non-electric cables, connecting rods, connecting rods for rods, pipes, clips made of plastics, threaded screws 
of plastic, threaded fasteners made of plastic, self-locking protective plastic caps for use with nuts and screws, fastening 
and connecting elements for industrial and building purposes and components and fittings therefor of plastic, connecting 
elements of plastic, screws of plastic, including screws for thin sheet-metal joints, mass-produced parts of plastic of all 
kinds, including nuts, rivets, bolts, nails, counter supports, hinges, support shells, fittings, dowels, discs and load 
distribution plates in the form of washers and shims, profile rails of plastic, fittings and hinges of plastic, machines for 
supplying, arranging and connecting of the aforesaid fastening means; design in relation to computer programs in the 
field of fastening technology; engineering in relation to the design of fastening means and machines for supply, arranging 
and connecting of fastening means.
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Priority claimed from 04/03/2016; Application No. : 15173552 ;European Union 

3550753    31/08/2016
[International Registration No. : 1343476]
SCHULER AG

Bahnhofstrasse 41 73033 Göppingen Germany

Address for service in India/Attorney address:
KHURANA & KHURANA

E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201310

Proposed to be Used
IR DIVISION
Cl.7;Industrial robots; robots with articulated arms for manipulating workpieces; transportation robots; opening 
mechanisms and closing mechanisms (parts of machines); lifting apparatus and elevating apparatus (machines and parts 
of machines, except cranes); conveying installations and belts for conveyors for forming machines; machines and 
machine tools for treatment of materials and for manufacturing; equipment for cutting treatment; equipment for drilling 
treatment; equipment for grinding treatment; equipment for sharpening treatment; equipment for surface treatment; 
chamfering machines; chisels for machines; bolt cutters [machines]; single spindle drilling machines; die-cutting and 
tapping machines; shaping machines [electric]; power saws; electric sharpeners; electric sharpeners; cutting tools being 
power-operated; cutting tools being power-operated; flat dies [parts of machines]; milling machines; screw-thread cutters 
[machines]; cemented carbide cutting tools; planing machines [for metalworking]; industrial honing machines; cutting 
tools being power-operated; punching presses [for metalworking]; perforating machines, other than for office use; die-
cutting machines; mechanical shears [machines]; metal finishing plant [machines]; numerically controlled tapping 
machines; pneumatic shears; cutting machines [for metalworking]; blanking presses; heavy duty grinding machines; 
servo-cutters [machines]; punches for use with machine tools; punching presses for the final punching of parts; 
punching presses for the pre-punching of parts; embossers (electric, except for office use); embossers (parts of 
machines, except for office requisites); photogravure printing presses; machine tools for parting; gear cutting machines; 
gear hobbing machines; gear cutters [machines]; chip cutting machines; cutting machines; milling machines and shaping 
and moulding machines; uncoiling machines for sheet metal; robot metal working presses; automatic stamping 
machines; bending presses [machines]; bending machines for sheets; wire extruding machines; wire drawing machines; 
injection moulding machines; extrusion moulding machines; compression moulding machines; forging moulds; casting 
moulds of metal [parts of machines]; drop-forging machines; smoothing presses; molds for use in the manufacture 
[machine parts]; casting machines; moulds [parts of machines]; hydraulic presses [for metalworking]; pipe induction 
bending machines; calender rollers [machines]; plastics moulding machines; spraying process machines; stretching 
process machines; blowing process machines; moulding process machines; machines for shaping; pressing machines; 
bending machines for tubes; mechanical stamping tools [parts for machines]; metal forming machines; metal forming 
machines; metal forming presses; metal stamping presses; metal extrusion presses; die-stamping machines; stamping 
machines for pressing [shaping] components from sheet materials; minting presses [machines]; pressing machines; 
press dies for metal forming; pressing machines; pressing machines; press rollers [parts of machines]; press tools [parts 
of machines]; bending machines for tubes; swaging machines; forging presses; injection moulds; injection moulding 
machines; injection moulding presses; stamping machines for pressing out components from sheet materials; extrusion 
moulding machines; drape moulding machines; swaging machines; transferring machines; roll forming machines; rolling 
machines for rolling metals; rolling presses [machines]; roll forming tools [machines]; engines and motors; drive units; 
general parts of machines; gears; couplings (machine parts); bearings [parts of machines]; hydraulic and pneumatic 
valves (parts of machines); machine transmission components, except for land vehicles (parts of machines); coin printing 
machines; embossing stamps for minting coins; machines for the solid forming and sheet forming of metals; machines 
for forming plastics; machines for high internal pressure forming; pig iron presses; extruders.

Cl.9;Recorded content; software; factory automation software; process controlling software; interfaces for computers; 
data communications software; firmware; recorded computer programs; integrated software packages for use in the 
automation of laboratories; control segment integration software; universal peripheral interface software; measuring 
instruments; detection instruments; surveillance instruments; monitoring apparatus; monitoring controllers; sensor; 
detectors; measuring apparatus; counters; aligning apparatus; calibrating apparatus; control devices; computer 
programs for controlling machines; computer programs for simulating machine sequences; computer programs for 
simulating automations.

Cl.37;Cleaning services; repair and maintenance; all the aforesaid services for economic purposes; installation and 
maintenance and repair of machines; maintenance and repair of instruments; maintenance and repair of engines; plant 
refurbishment; renovation of plants for economic purposes; repair and maintenance of metalworking machines and tools 
for treating metals; overhaul of machines; overhauling of machines for economic purposes; overhaul of engines; 
overhauling of motors and engines for economic purposes.

Cl.40;Customised manufacture and production; custom construction of machines; sub-assembly of components; metal 
treating; metal casting; swaging services in respect of automobile parts; metal casting; annealing of surfaces of machine 
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parts (services for the -); swaging services in respect of automobile parts; cold forming of metal; treatment of plastic 
materials to produce plastic mouldings; metal plating and laminating; laminating of plastic; laser scribing services; metal 
treating; treatment of materials by laser beam; metal treating; treating [forging] of metal; treating [embossing] of metal; 
treating [tempering] of metal; treating [tempering] of metal; treating [stamping] of metal; treating [tempering] of metal; 
treating [shaping] of metal; metal coating [not painting]; blacksmithing; blacksmithing; steel cutting; soldering; stamping 
[pressing]; processing of plastics; metal treating and metal transformation; plastic forming and conversion of plastics.

Cl.41;Vocational education in the field of mechanics; vocational training in the field of machine construction for 
economic purposes; postgraduate training courses relating to engineering technology; conducting of training courses for 
university graduates in the field of machine construction for economic purposes.

Cl.42;Software development; programming and implementation of computer software; computer programming and 
maintenance of computer programs; design, maintenance and up-dating of computer software; software development; 
software engineering; computer software technical support services; services in the fields of science and technology; 
engineering services; advisory services relating to design engineering; consultancy in connection with construction 
technology for economic purposes; consultancy services relating to product engineering; consultancy in connection with 
product development for economic purposes; consultancy in the field of industrial technology; computer assisted 
engineering design services; computer-aided engineering design and drawing services; electrical engineering services; 
engineering services for others; engineering consultancy services; engineering testing; engineering testing; preparation 
of technical reports; conducting engineering surveys; engineering feasibility studies; preparation of engineering reports; 
provision of engineering reports; provision of information relating to industrial engineering; research relating to 
mechanical engineering; engineering services relating to machine tool design; engineering services relating to metal 
handling systems; engineering services relating to robotics; engineering services relating to robotics; mechanical 
engineering; engineering services relating to metal forming systems; engineering services for the analysis of machinery; 
engineering services for the design of machinery; engineering consultancy services; engineering research; engineering 
and computer-aided engineering services; technological engineering analysis; providing technical advice in the field of 
software development, programming, maintenance, support, design and implementation of computer software, software 
engineering, engineering services, computer assisted engineering design services, computer-aided engineering design 
and drawing design, electrical engineering services, engineering services for others, engineering testing, preparation of 
technical reports, conducting engineering surveys, engineering feasibility studies, preparation of engineering reports, 
research relating to mechanical engineering, engineering services relating to machine tool design, engineering services 
relating to metal handling systems, engineering services relating to robotics, engineering service relating to robotics, 
mechanical engineering, engineering services relating to metal forming systems, engineering services for the analysis of 
machinery, engineering services for the design of machinery, engineering consultancy services, engineering research, 
engineering and computer-aided engineering services, technological engineering analysis, technical engineering, 
engineering design, engineering project management services, technological advisory services relating to machine 
engineering analysis; technical engineering; engineering design and consultancy; engineering design; engineering 
project management services; engineering design; technological advisory services relating to machine engineering 
analysis.
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3551308    20/10/2016
[International Registration No. : 1343439]
Egon Zehnder International GmbH

Beisheim Center, Berliner Freiheit 2 10785 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.35;Writing of résumés for others; work and personnel placement; consultancy in the field of personnel recruitment; 
consultancy in the field of human resources; consultancy on corporate management and corporate organization; 
consultancy on corporate management and corporate organization in the personnel management field; consultancy on 
personnel recruitment; consultancy on management and corporate organization; consultancy with regard to personnel 
recruitment; management consultancy relating to personnel placement; consultancy for personnel and job placement; 
consultancy in relation to management; consultancy in relation to personnel and job placement; consultancy in relation to
personnel placement; consultancy in relation to corporate management; consultancy on management issues; 
consultancy on management and corporate organisation issues; consultancy on personnel selection issues; consultancy 
on corporate management issues; consultancy on human resources issues; consultancy on staff recruitment; 
consultancy services in relation to personnel recruitment; services of personnel placement agencies; personality testing 
for personnel recruiting purposes; psychological testing for personnel selection purposes; determination of personnel 
requirements; professional consultancy relating to personnel management; professional personnel recruiting; personnel 
selection; personnel selection for third parties; personnel selection with help from psychological testing; personnel 
management and recruitment; personnel placement; personnel placement and recruitment; business consultancy in 
relation to personnel placement; placement of personnel for management tasks.

Cl.41;Training for executives; training for managers; training in the field of management; training in relation to 
management; management training; management training for adults; consultancy in relation to training, management 
training and personnel training; vocational consultancy; coaching in economic and management issues; conducting 
lectures in the field on management skills; management training; consultancy on management training.
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Priority claimed from 21/01/2016; Application No. : 015028723 ;European Union 

3551464    21/07/2016
[International Registration No. : 1344188]
Osmo Holz und Color GmbH & Co. KG

Affhüppen Esch 12 48231 Warendorf Germany

Proposed to be Used
IR DIVISION
Cl.2;Varnishes; dyestuffs; pigments; mordants; raw natural resins; agglutinants for paint; additives for paints (terms 
considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); protective coatings for 
metals [paints]; paints for protection against corrosion; coatings for use as primers; drying agents for paints and putties 
(terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); materials for the 
decoration [coloration] of wood; wood oils; wood lacquers; wood stains; wood preservatives; metal in foil and powder 
form; metals in leaf form for painters, decorators, and artists; additives for use in coatings; anti-corrosive compounds as 
additives to surface coatings; stabilising agents for use in paints; paint additives in the nature of balancers; paint 
additives in the nature of initiators; preparations [paints] containing agents for preventing attack of wood by rot; 
preparations [paints] containing agents for preventing attack of wood by insects; preparations [paints] containing agents 
for preventing attack of wood by fungus; cement preservatives [oils] (terms considered too vague by the International 
Bureau - rule 13.2.b) of the Common Regulations); oils for use in the treatment of wood; oils for the preservation of wood; 
french polish; preparations for waterproofing [paints].

Cl.4;Oils for surface treatment; dust controlling compositions; preservatives for metals [oils]; products for protecting 
concrete [oils]; preservatives for cement [oils]; concrete sealing agents [oils]; oil for the preservation of masonry; 
preservatives for concrete [oils]; oils containing rust preventing additives; protective coatings for buildings [oils]; wax 
[raw material].
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Priority claimed from 26/09/2016; Application No. : 1339965 ;Benelux 

3551485    05/01/2017
[International Registration No. : 1344616]
GHRAOUI CHOCOLATE GROUP SA

12, Jean Engling L-1466 Luxembourg

Proposed to be Used
IR DIVISION
Cl.29;Preserved, dried and cooked fruit and vegetables; jellies, jams, milk and dairy products, milk beverages made 
predominantly of milk; prepared foods and dishes made with the above products; candied fruits; canned fruits; fruit peel.

Cl.30;Coffee, tea, cocoa, sugar confectionery, artificial coffee; pastry and confectionery, edible ices; honey, treacle; 
ices for refreshment, cookies and biscuits, cakes, rusks, sugar confectionery, chocolate; beverages based on cocoa, 
coffee, chocolate or tea; prepared foods and dishes made with the above products; flavorings, other than essential oils, 
for beverages; candied sugar for food; chocolate and sugar decorations for cakes; essences for foodstuffs (except 
etheric essences and essential oils); non-medicinal infusions; flour-based foods; cake paste; ferment for batter; petit 
fours (pastries); cake powder; beverages made with coffee and tea; tea and iced coffee.
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3551641    06/01/2017
[International Registration No. : 1344360]
C.I. TAKIRON Corporation

3-1-3, Umeda, Kita-ku, Osaka-shi Osaka 530-0001 JP

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in the processing of plastics; chemicals for use in the manufacture of adhesives; chemicals for 
the manufacture of paints; fire retardant chemicals; adhesives for floor, ceiling and wall tiles; adhesives for use in the 
construction industry; synthetic resin adhesives for industrial purposes.

Cl.5;Composite materials for dental and dental technical purposes.

Cl.6;Metal brackets for use in the construction and assembly of decking; metal building materials; metal connectors for 
decking and decking joists; wire mesh.

Cl.7;Pumps [machines]; electric motors for machines.

Cl.10;Bone screws; apparatus for setting bones; instruments for use in prosthetic dentistry.

Cl.16;Plastic bags for packing; grocery bags of paper or plastic; plastic food storage bags for household use; plastic 
films used as packaging for food; plastic film for wrapping; dry erase writing boards; dry erase writing boards in sheet 
form.

Cl.17;Pipe joints, not of metal; electrical insulating materials; plastic sheeting for preventing weed growth; extruded 
plastics in the form of bars for use in manufacture; plastics in extruded form for use in manufacture; extruded plastics in 
the form of blocks for use in manufacture; synthetic rubber for use in manufacture; plastic film for agricultural purposes; 
hoses, not of metal, for agricultural purposes; hoses made of plastic; watering hoses; irrigation hoses; plastic sheeting 
for agricultural and horticultural purposes; waterproof packings; joint packings; graphite packing for gaskets; semi-
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processed plastics; semi-processed resins; semi-processed plastics, in the form of boards, sheets, rods and bars; semi-
processed resins, in the form of boards, sheets, rods and bars; soundproofing materials; insulators for railway tracks.

Cl.19;Plastic floorboards; floor tiles of plastic; rubber flooring; building materials [non-metallic]; non-metal fire-
resistant boards and panels for construction; cladding, not of metal, for construction and building; plastic pipes for 
plumbing purposes; shingles, not of metal; plastic conduits for drainage; wall boards [not of metal]; glass blocks for 
building; geotextiles for use in connection with road construction, railroad construction, tunnel construction, waterway 
construction and public works construction; modular silos [not of metal]; sewer pipes, not of metal; non-metal partitions 
for building; hardboard; plastic security windows allowing communication; pre-fabricated buildings, not of metal; pre-
fabricated storage sheds, not of metal; pre-fabricated houses, not of metal, for farmyard animals; modular stables, not of 
metal; plastic tiles; plastic boundary marking posts; multilayer panels of plastic for use in building.

Cl.22;Nets; tents, not for camping; tarpaulins, not for use with vehicles.

Cl.24;Agriculture sheets made of non-woven textile fabrics; agriculture covers made of non-woven textile fabrics; non-
woven textile fabrics.

Cl.27;Wallpaper.
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Priority claimed from 11/07/2016; Application No. : 20603955 ;China 

3554246    09/11/2016
[International Registration No. : 1344017]
GEELY HOLDING GROUP CO., LTD.

1760 Jiangling Road, Binjiang District, Hangzhou Zhejiang China

Proposed to be Used
IR DIVISION
Cl.12;Vehicles for locomotion by land, air, water or rail; electric vehicles; automobiles; automobile chassis; propulsion 
mechanisms for land vehicles; gear boxes for land vehicles; motorcycles; mobility scooters; tires for vehicle wheels; seat 
covers for vehicles.

Cl.37;Machinery installation, maintenance and repair; air conditioning apparatus installation and repair; motor vehicle 
maintenance and repair; disinfecting of vehicles; vehicle service stations [refuelling and maintenance]; vehicle 
breakdown repair services; varnishing; repair of tires [tyres]; Burglar alarm installation and repair.
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3554749    06/02/2017
[International Registration No. : 1343358]
Global Uprising, PBC

74 South Main Street Salt Lake City UT 84101 United States of America

Proposed to be Used
IR DIVISION
Cl.18;Backpacks.

Cl.25;Clothing, namely, base layers; heavy jackets; hooded sweatshirts; jackets; pants; rain jackets; shirts; shorts; t-
shirts; tank-tops; vests.

Cl.35;On-line retail store services featuring clothing, backpacks, water bottles, tents and sleeping bags.
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Priority claimed from 23/06/2016; Application No. : 201607220 ;Norway 

3555297    14/12/2016
[International Registration No. : 1345477]
Comrod Communication AS

Fiskåvegen 1 N-4120 Tau Norway

Proposed to be Used
IR DIVISION
Cl.9;Measuring and signalling apparatus and instruments; apparatus and instruments for conveying, distributing, 
transforming, storing, regulating or controlling electricity; apparatus for recording, transmission and reproduction of 
sound or images; computer software; transceivers; antennas; antennas for wireless communications apparatus; masts 
for wireless aerials.

Cl.17;Packing, stopping and insulating materials; pipes and pipe fittings not of metal; muffs not of metal; expansion 
joint fillers not of metal.

Cl.19;Posts, not of metal; masts not of metal; masts for meteorological instruments.

Cl.42;Scientific and technological services and research and design relating thereto; development of communication 
apparatus, posts and masts; design and development of computer software.
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Priority claimed from 16/12/2016; Application No. : 016173338 ;European Union 

3557362    30/12/2016
[International Registration No. : 1344999]
FEDERAZIONE ITALIANA GIUOCO CALCIO

Via Gregorio Allegri, 14 I-00198 Roma Italy

Address for service in India/Agents address:
L.S. DAVAR & CO.

5/1, KALKAJI EXTENSION, NEW DELHI- 110 019.

Proposed to be Used
IR DIVISION
Cl.9;Games software; games cartridges for use with electronic games apparatus; video game discs; computer software; 
computer databases; computer gaming software; computer joysticks; audiovisual headsets for video games; 
multifunction keyboards; videotapes; magnetic tapes; disks, magnetic; dvds; floppy discs; optical discs; compact discs; 
compact discs [read-only memory]; videodiscs; memory boards; usb flash drives [not pre-recorded]; electronic 
publications recorded on computer media; electronic publications, downloadable; spectacles [optics]; sunglasses; scuba 
goggles; swim goggles; covers for glasses; spectacle chains; eyeglass cords; binoculars; magnets; decorative magnets; 
sound recording apparatus; apparatus for recording images; apparatus for transmission of sound, data or images; sound 
reproduction apparatus; apparatus for the reproduction of images; dish aerials; decoders; high definition set-top boxes; 
tv sets; radios; home cinema systems; compact disc players; dvd players; mp3 players; digital music players; data 
processing equipment and accessories (electrical and mechanical); computer mouses; mouse pads; electronic navigation 
systems; personal digital assistants; video telephones; cell phones; point-to-point communications equipment; cell 
phone covers; headsets for mobile telephones; stands adapted for mobile phones; display screen protector; audio/visual 
and photographic devices; cameras [photography]; portable video cameras with built-in videocassette recorders; 
camcorders; electronic magnetic recording media; encoded magnetic cards; microchip cards; magnetic credit cards; 
smart cards [integrated circuit cards]; credit cards; cash cards [encoded]; sim cards; encoded reward cards; protective 
helmets for sports; helmets for motorcyclists; encoded identification bracelets, magnetic.

Cl.18;Leather, unworked or semi-worked; imitation leather; umbrellas; bags for sports; all-purpose carrying bags; travel
baggage; towelling bags; school book bags; backpacks; handbags; briefcases [leather goods]; beach bags; garment 
bags for travel; attache cases; briefbags; luggage tags; straps for luggage; carrying cases for documents; cases of 
imitation leather; travelling sets [leatherware]; cosmetic cases sold empty; keycases; wallets; small purses; whips; collars
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for animals.

Cl.25;Clothing; gym suits; children's wear; robes; bathing suits; belts [clothing]; neckties; foulards [clothing articles]; 
underwear; pajamas (Am.); nightwear; stockings; shawls; neck scarves [mufflers]; gloves [clothing]; footwear; headgear.

Cl.28;Games; toys; board games; parlor games; sportballs; balls for games; dolls; plush toys; toy vehicles; jigsaw 
puzzles; inflatable toys; playing cards; gymnastic and sporting articles; football gloves; soccer ball knee pads; elbow 
guards [sports articles]; shoulder pads for sports use; shin guards for soccer; soccer goals; table football tables; soccer 
ball goal nets; miniature replica football kits; cases adapted for sporting articles; flying discs [toys]; surfboards; paper 
party hats; kites; roller skates; scooters [toys]; skateboards [recreational equipment]; protectors for elbows for use when 
skateboarding [sports articles]; athletic protective arm pads for skateboarding; protectors for the knees for use when 
skateboarding [sports articles]; athletic protective wrist pads for skateboarding; game consoles; hand held units for 
playing video games; home video game machines; video game joysticks; video game apparatus; video output game 
machines for use with televisions.
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3711481    09/11/2017
[International Registration No. : 1381283]
POINT tec Electronic GmbH

Steinheilstr. 6 85737 Ismaning Germany

Proposed to be Used
IR DIVISION
Cl.3;Perfumery; ethereal oils; preparations for body and beauty care; hair lotions.

Cl.14;Alloys of precious metal; jewels; jewelry; precious stones; watches and chronometric instruments.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 12/05/2017; Application No. : 1843597 ;Australia 

3716421    10/11/2017
[International Registration No. : 1381850]
Skrilla Holdings Pty Ltd

FL3, 1 Breakfast Creek Rd NEWSTEAD QLD 4006 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware publications in electronic form; electronic publications (downloadable); game programmes 
(programs) and software for use with electronic games of all kinds; computer software; computer programs 
(downloadable software); video game computer programs; computer software (programs); computer software 
applications (downloadable); computer software products; computer software programs; computer hardware; interactive 
computer software; interactive entertainment software for use with computers; interactive video apparatus; interactive 
video instruments; interactive video players; interactive video software; computer games entertainment software; 
computer games programs; computer games programs downloaded via the internet (software); computer programs for 
computer games; computer programs for playing games; electrical apparatus for converting video games; games 
software.

Cl.41;Gambling; gambling services; wagering services; game services provided online (from a computer network); 
online (electronic) publication of news; providing information, including online, about education, training, entertainment, 
sporting and cultural activities; betting information services; betting on horses; betting services; electronic games 
services provided by means of the internet; provision of games by means of a computer based system; provision of non-
downloadable games on the internet; entertainment; provision of entertainment services via an online forum; video 
entertainment services; video game entertainment services.
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Priority claimed from 17/08/2017; Application No. : 87573774 ;United States of America 

3716883    02/11/2017
[International Registration No. : 1381594]
Atlassian Pty Ltd

341 George Street, Level 6 Sydney NSW 2000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use on computers and mobile devices for group messaging; computer software for use on 
computers and mobile devices for instant messaging, group communication, audio conferencing, video conferencing, file 
sharing, image sharing, screen sharing, desktop sharing, application sharing, content sharing, VOIP, and sensing and 
providing user presence information; computer software for use on computers and mobile devices for processing 
images, graphics, audio, video and text.

Cl.38;Communication services, namely, transmitting and receiving voice, data, messages, audio, video, images, text 
and graphics between two or multiple users via computer and telecommunications networks; instant messaging services; 
mobile phone communication services; audio and video teleconferencing services; web messaging; providing access to 
computer, electronic and online databases.

Cl.42;Providing online non-downloadable software for group messaging; software as a service (SAAS) services 
featuring software for group messaging; providing online non-downloadable software for use on computers and mobile 
devices for instant messaging, group communication, audio conferencing, video conferencing, file sharing, image 
sharing, screen sharing, desktop sharing, application sharing, content sharing, VOIP, and sensing and providing user 
presence information; providing online non-downloadable software and applications for processing images, graphics, 
audio, video and text; providing temporary use of a non-downloadable web application for use with instant messaging 
software, group communication software, file sharing software, communications software for electronically exchanging 
data, audio, video images and graphics via computer, mobile, wireless, telecommunications networks.
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Priority claimed from 23/06/2017; Application No. : 1852417 ;Australia 

3717122    10/11/2017
[International Registration No. : 1382123]
Webjet Marketing Pty Ltd

Level 2, 509 St Kilda Road Melbourne VIC 3004 Australia

Proposed to be Used
IR DIVISION
Cl.42;Information technology (IT) services (computer hardware, software and peripherals design and technical 
consultancy); computer support services (computer hardware, software and peripherals advisory and information 
services); computer support services (programming and software installation, repair and maintenance services); hosting 
of software as a service (SaaS); software as a service (SaaS); online provision of web-based applications (non-
downloadable); online provision of web-based software (non-downloadable); computer software advisory services; 
installation and maintenance of computer software; software creation; software engineering; updating of computer 
software; writing of computer software; design of computer software; design of computer programs; consultancy in the 
design and development of computer software; design and development of computer software (for others); design and 
development of search engines; web site design; web site design consultancy; upgrading of computer software; design 
services; providing information, including online, about design and development of computer hardware and software; all 
of the foregoing in relation to travel and accommodation including the reservation/booking of travel and accommodation.

Cl.43;Accommodation reservation services; hotel accommodation reservation services; temporary accommodation 
reservation services; accommodation finding services for tourists; accommodation finding services for travellers; 
arrangement of accommodation for holiday makers; arrangement of accommodation for tourists; arrangement of 
accommodation for travellers; arranging holiday accommodation; booking services for accommodation; booking of 
accommodation for travellers; consultancy and advisory services relating to the provision of temporary accommodation; 
holiday planning (accommodation); holiday information (accommodation); temporary accommodation; hotel 
accommodation services; rating holiday accommodation; resort accommodation; providing information, including online, 
about services for providing food and drink, and temporary accommodation; provision of information relating to the 
booking of accommodation; room booking; agency services for booking hotel accommodation; agency services for 
booking temporary accommodation; agency services for the reservation of accommodation; tourist agency services 
(provision of temporary accommodation); tourist agency services for booking accommodation; travel agency services for 
booking accommodation; travel agency services for reserving accommodation; reservation of temporary accommodation;
reservation of tourist accommodation; hotel reservation services; travel agency services for making hotel reservations; 
reservation of places at holiday resorts; reservation of rooms for travellers; providing food and drink; reservation of 
meals; appraisal of hotel accommodation; provision of information relating to the availability of accommodation; 
provision of information relating to hotels; hotel information; provision of information relating to restaurants; booking 
services for hotels; travel agencies for arranging accommodation; booking of hotel accommodation; booking of 
temporary accommodation; provision of restaurant booking or reservations from customer loyalty and frequent buyer 
schemes; restaurant booking or reservation services provided in relation to a customer loyalty or frequent buyer scheme; 
restaurant booking or reservation services provided in relation to frequent flyer schemes; temporary accommodation 
(hotels, motels, resorts) booking and reservation services provided in relation to a customer loyalty or frequent buyer 
scheme; temporary accommodation (hotels, motels, resorts) booking and reservation services provided in relation to a 
frequent flyer scheme; arranging hotel reservations; hotel reservations; hotel room reservation services; restaurant 
reservation services.
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Priority claimed from 11/05/2016; Application No. : 015424641 ;European Union 

3722041    09/11/2017
[International Registration No. : 1350985]
PERFECT GYM SOLUTIONS SPÓLKA AKCYJNA

Ul. Franciszka Klimczaka 1 PL-02-797 Warszawa Poland

Proposed to be Used
IR DIVISION
Cl.9;Electric and electronic apparatus and instruments, not included in other classes, namely apparatus and 
instruments for the electronic processing, recording and transmission of data; computers; computer hardware; electronic 
visual display units for use with computers; electric apparatus for recording and reproducing computer programs; 
computer programs; magnetic tapes; magnetic tape cassettes; magnetic discs for computers, and parts and fittings 
therefore, included in this class; electrical and electronic cables; insulated electric and electronic cables.

Cl.37;Repair, maintenance and installation of electric and electronic apparatus and instruments, in particular repair, 
maintenance and installation of computer network equipment, computers and associated peripheral devices.

Cl.42;Software programming; computer rental; rental of computer software and computer hardware; scientific and 
technical research; providing computer software via computer networks; consultancy in the field of computer hardware, 
computer software and computer programming; installation of computer software; implementation of computer systems; 
managing websites for others; administration of user rights in computer networks; updating of computer software; 
recovery of computer data; duplication of computer programs; computer software design; computer system design 
services; design of internet portals; computer software technical support services; data conversion services or 
conversion of documents from physical to electronic carriers; data conversion of computer programs and data [not 
physical conversion]; computer systems analysis; creating and maintaining web sites for others; leasing of computers for 
the electronic processing, recording and transmission of data; analysis, implementation, design, maintenance and 
updating of computer software; customisation of computer systems; technological computer services; computer software
support, including debugging, maintenance, repair and updating of computer software; consultancy in the field of 
planning, design and implementation of computer software projects; servicing of computer software.
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Priority claimed from 11/05/2016; Application No. : 015424625 ;European Union 

3723305    09/11/2017
[International Registration No. : 1350166]
PERFECT GYM SOLUTIONS SPÓLKA AKCYJNA

Ul. Franciszka Klimczaka 1 PL-02-797 Warszawa Poland

Proposed to be Used
IR DIVISION
Cl.9;Electric and electronic apparatus and instruments, not included in other classes, namely apparatus and 
instruments for the electronic processing, recording and transmission of data; computers; computer hardware; electronic 
visual display units for use with computers; electric apparatus for recording and reproducing computer programs; 
computer programs; magnetic tapes; magnetic tape cassettes; magnetic discs for computers, and parts and fittings 
therefore, included in this class; electrical and electronic cables; insulated electric and electronic cables.

Cl.37;Repair, maintenance and installation of electric and electronic apparatus and instruments, in particular repair, 
maintenance and installation of computer network equipment, computers and associated peripheral devices.

Cl.42;Software programming; computer rental; rental of computer software and computer hardware; scientific and 
technical research; providing computer software via computer networks; consultancy in the field of computer hardware, 
computer software and computer programming; installation of computer software; implementation of computer systems; 
managing websites for others; administration of user rights in computer networks; updating of computer software; 
recovery of computer data; duplication of computer programs; computer software design; computer system design 
services; design of internet portals; computer software technical support services; data conversion services or 
conversion of documents from physical to electronic carriers; data conversion of computer programs and data [not 
physical conversion]; computer systems analysis; creating and maintaining web sites for others; leasing of computers for 
the electronic processing, recording and transmission of data; analysis, implementation, design, maintenance and 
updating of computer software; customisation of computer systems; technological computer services; computer software
support, including debugging, maintenance, repair and updating of computer software; consultancy in the field of 
planning, design and implementation of computer software projects; servicing of computer software.
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Priority claimed from 26/07/2017; Application No. : 1861404 ;Australia 

3723319    08/11/2017
[International Registration No. : 1382433]
Motor Cycle Innovation Pty Ltd

276 Waterworks Rd ASHGROVE QLD 4060 Australia

Proposed to be Used
IR DIVISION
Cl.9;Automatic steering apparatus; articles of protective clothing, footwear and headgear, including for wear by 
motorcyclists and specifically adapted for protection against accident or injury.

Cl.12;Vehicles, including motor land vehicles and apparatus for locomotion by land, air or water and parts and fittings 
therefor.

Cl.25;Clothing, headgear and footwear.
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Priority claimed from 31/05/2017; Application No. : 87469795 ;United States of America 

3723591    07/11/2017
[International Registration No. : 1382778]
SOLA IP, LLC

4203 YOAKUM, STE 200 HOUSTON TX 77006 United States of America

Proposed to be Used
IR DIVISION
Cl.29;Nut-based food bars; yogurt.

Cl.30;Bread; breakfast cereals; granola; ice cream; natural sweetener; oatmeal.
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3725280    08/11/2017
[International Registration No. : 1383817]
Shenzhen Zeusis Technologies Co., Ltd.

Room 201, Building A, No. 1, Qianwan 1 Road, Qianhai, Shenzhen City Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.9;Computer peripheral devices; time recording apparatus; smartphones; monitoring apparatus, electric; precision 
measuring apparatus; plugs, sockets and other contacts [electric connections]; remote control apparatus; protective 
helmets; theft prevention installations, electric; battery chargers.

Cl.35;On-line advertising on a computer network; providing business information via a web site; organization of 
exhibitions for commercial or advertising purposes; business management and organization consultancy; provision of an 
on-line marketplace for buyers and sellers of goods and services; marketing; sales promotion for others; personnel 
management consultancy; systemization of information into computer databases; retail or wholesale services for 
medicine.

Cl.41;Tuition; correspondence courses; practical training [demonstration]; education information; arranging and 
conducting of workshops [training]; providing on-line electronic publications, not downloadable; microfilming; club 
services [entertainment or education]; rental of stadium facilities; teaching.
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Priority claimed from 30/10/2017; Application No. : 87664417 ;United States of America 

3725343    10/11/2017
[International Registration No. : 1382784]
Cocona Inc.

5480 Valmont Rd. Suite 300 Boulder CO 80301 United States of America

Proposed to be Used
IR DIVISION
Cl.22;Synthetic fibers and filaments for use in the manufacture of fabrics, textiles, and yarns; yarn fibers.

Cl.23;Synthetic yarn; yarn.

Cl.24;Textiles; substitutes for textiles; jeans fabric; knitted fabric; woven fabric; nylon fabric; synthetic fabric; polyester 
fabric; textile fabric for home and commercial interiors; textile fabric for the manufacture of lingerie; textile fabric for the 
manufacture of clothing; textile fabric for the manufacture of towels, linen, and bath linen; towels; linen; bath linen; fabric 
for footwear; fabric for clothing; bed covers; bedspreads; quilts; bed blankets, bed linen; bed clothes; mattress covers; 
pillow shams; pillowcases; sheets in the nature of textiles; sleeping bags.

Cl.25;Footwear; foundation garments; pants; short-sleeved or long-sleeved shirts; sweat pants; t-shirts; under 
garments; sports shirts; polo shirts; pullovers; dress shirts; shorts; sports shorts; skirts; athletic wear.
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Priority claimed from 22/06/2017; Application No. : 016907909 ;European Union 

3725351    08/11/2017
[International Registration No. : 1382805]
Codadood Kb

c/o Kolster Oy Ab, Stora Robertsgatan 23 FI-00120 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed plastics; polyurethane; raw chemicals for use in the manufacture of polyurethane resins.

Cl.17;Seals, sealants and fillers; insulation and barrier articles and materials; sealing agents for use in the construction 
industry.

Cl.19;Building materials (non-metallic); non-metallic rigid pipes for building; non-metallic transportable buildings.

Cl.37;Building, construction and demolition; building repair; advisory services relating to the alteration of buildings; 
beneath ground construction work relating to foundation laying and repair; installation of sealants, fillers and insulating 
materials in buildings and structures.
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Priority claimed from 12/05/2017; Application No. : 87448374 ;United States of America 

3725571    10/11/2017
[International Registration No. : 1383550]
Misapplied Sciences, Inc.

16128 NE 87th Street Redmond WA 98052 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer and software products and electrical and scientific products, namely, scientific, nautical, surveying, 
photographic, cinematographic, optical, weighing, measuring, signaling, checking, life-saving, and teaching apparatus 
and instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or 
controlling electricity; apparatus for recording, transmission or reproduction of sound or images; blank recording discs; 
magnetic carriers; cash registers; calculating machines; fire extinguishing apparatus; data processing apparatus; 
electronic displays, namely, digital signage; electric and electronic display panels; electric warning lights; air runway and 
transportation directional lights; illuminated exit signs; illuminated evacuation signs; prompters and cues for 
presentation and performance purposes; customized content distribution and delivery systems; customized content 
distribution and delivery systems, namely, computer software and computer hardware for electronic and static display; 
electric sensors; computer software and hardware for analyzing data from sensors and related sources; electronic 
systems comprising software and hardware for advertising, captioning, decoration, directions, education, effects, 
entertainment, gambling, gaming, guiding, illumination, information, marketing, marques, prompting, safety, security, 
signaling, scoreboards, traffic control, translations, transportation, wayfinding; electronic systems, namely, computer 
software and hardware for acquisition, analysis, and application of data in the field of content distribution and delivery, 
advertising, captioning, decoration, directions, education, effects, entertainment, gambling, gaming, guiding, illumination, 
information, marketing, marques, prompting, safety, security, signaling, scoreboards, traffic control, translations, 
transportation, and wayfinding; casings for displays and lights; supporting devices for multi-view systems comprising 
wands and wearables.

Cl.11;Environmental control instruments; lighting installations; lighting systems for use in the field of architectural 
lighting, cautionary lighting, decorative lighting, lighting effects, emergency lighting, entertainment lighting, evacuation 
lighting, guidance lighting, illumination, navigational lighting, runway lighting, show lighting, theatrical lighting, thematic 
lighting, transportation lighting; apparatuses for lighting, heating, steam generation, cooking, refrigerating, drying, 
ventilating, water supply, and sanitary purposes.

Cl.35;Advertising services; marketing services; business management; providing office functions; business 
administration services; retail store services featuring a wide variety of goods of others; analysis of market research data 
and statistics; marketing research, studies, analysis and assessment; providing advertising, marketing and promotional 
services, namely, experiential or immersive advertising, promotional, and marketing campaigns.

Cl.37;Building construction services; repair and installation services; technical consultation in the field of installation 
and maintenance of lighting apparatus, lighting instruments, and lighting systems; technical consultation in the field of 
content distribution and delivery; technical consultation in the field of content distribution and delivery for advertising, 
captioning, decoration, directions, education, effects, entertainment, gambling, gaming, guiding, illumination, information, 
marketing, marques, prompting, safety, security, signaling, scoreboards, traffic control, transportation, translations, and 
wayfinding; technical consultation in the field of experiential design; technical consultation for designs of theme park and 
other entertainment experiences, marketing campaign experiences, wayfinding systems, educational experiences, retail 
and dining experiences, architectural lighting programs, city planning, and transportation planning.

Cl.38;Communication services, namely, transmission of communications via sensory means.

Cl.41;Education and entertainment services, namely, in the field of entertainment, education, sports, culture, and 
personal enrichment; training services in the field of entertainment, education, sports, culture, and personal enrichment.

Cl.42;Scientific and technological services, namely, research and design in the field of computer systems; industrial 
analysis and research services; design and development of computer hardware and software; data acquisition and 
collection for use in the field comprising content distribution systems, advertising, captioning, decoration, directions, 
education, effects, entertainment, gambling, gaming, guiding, illumination, information, marketing, marques, prompting, 
safety, security, signaling, scoreboards, traffic control, transportation, translations, and wayfinding; computer services in 
the field comprising content distribution, advertising, captioning, decoration, directions, education, effects, 
entertainment, gambling, gaming, guiding, illumination, information, marketing, marques, prompting, safety, security, 
signaling, scoreboards, traffic control, transportation, translations, and wayfinding.
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Priority claimed from 12/05/2017; Application No. : 016709883 ;European Union 

3725978    07/11/2017
[International Registration No. : 1384053]
ASSA ABLOY AB

PO Box 70340 SE-107 23 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.6;Locks and lock goods, also including lock cases, lock cylinders, striking plates, keys and key blanks; safes and 
safety boxes; fittings and mountings for doors and windows as well as other door and window hardware; all the aforesaid 
goods being of metal or predominantly of metal.

Cl.9;Software for electronic lock systems, wired and wireless locking and access control apparatus, systems and 
devices; software for managing safes, warning and alarm apparatus, energy consumption in hotel, homes, companies, 
public establishments, dwellings and vehicles for locomotion by water; software that facilitates keycard encoding and 
management; cloud-based lock management software; software for computers, computer operative systems, electronic 
devices, mobile phones in the access control and facilities management fields; parts and fittings for all the aforesaid 
goods including electric and electronic locks, keycards, encoders for magnetic stripe cards, smart cards and RFID (radio-
frequency identification) cards and mobile credentials.

Cl.42;Providing use of on-line software and applications for managing, locating, activating and revoking electronic, 
electromechanical, electric locks, digital keys, access rights and facilities; design and development of computers, 
computer systems, computer software, technology solutions, mobile and web applications in the field of facilities access 
control and facilities management; design and development of apparatus and instruments in the field of access control.

9769



Trade Marks Journal No: 1838 ,   26/02/2018           Class 99 
 

Priority claimed from 11/05/2017; Application No. : 708783 ;Switzerland 

3726727    10/11/2017
[International Registration No. : 1383106]
ISL Switzerland GmbH

Glärnischstrasse 1 CH-8800 Thalwil Switzerland

Proposed to be Used
IR DIVISION
Cl.11;Water filters; filters for drinking water.

Cl.21;Utensils and containers for household or kitchen use; glassware; bottles; pocket flasks; drinking flasks for 
travelers; bottles with integrated filters for drinking water.

9770



Trade Marks Journal No: 1838 ,   26/02/2018           Class 99 
 

Priority claimed from 17/05/2017; Application No. : 4362250 ;France 

3726751    09/11/2017
[International Registration No. : 1383253]
ERCUIS

9 rue Royale F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.8;Hand-operated hand tools and implements; cutlery, forks and spoons; side arms, other than firearms; razors.

Cl.14;Precious metals and alloys thereof other than for dental use; jewelry, precious stones, timepieces and 
chronometric instruments.

Cl.21;Utensils and containers for household or kitchen use; combs; sponges; brushes (except paintbrushes); brush-
making materials; hand-operated cleaning instruments; steel wool; glass, unworked or semi-worked, except building 
glass; porcelain ware; earthenware; bottles; art objects of porcelain, ceramic, earthenware or glass; statuettes of 
porcelain, ceramic, earthenware or glass; figurines (statuettes) of porcelain, ceramic, earthenware or glass; toilet utensils; 
vanity cases; trash cans; glasses (receptacles); tableware.
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Priority claimed from 23/06/2017; Application No. : 87502726 ;United States of America 

3727096    09/11/2017
[International Registration No. : 1383999]
Plexxikon Inc.

91 Bolivar Drive Berkeley CA 94710 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for the treatment of cancer, diabetes, and central nervous system, autoimmune, bone, 
metabolic, and blood disorders.

Cl.42;Product development research, product development, and product development consultation regarding 
pharmaceutical, biological and biotechnological products; pharmaceutical research and development services; medical 
research and development services in the field of treatments for cancer, diabetes, and central nervous system, 
autoimmune, bone, metabolic, and blood disorders.
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Priority claimed from 15/05/2017; Application No. : 87449827 ;United States of America 

3727110    10/11/2017
[International Registration No. : 1383151]
EpiBone, Inc.

760 Parkside Ave 322 Brooklyn NY 11226 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Stem cells for medical purposes; biological tissues, namely, grafts for medical or clinical purposes; biological 
tissues, namely, living bone grafts engineered from mesenchymal stem cells for bone graft implantations in humans; 
bone growth media consisting of biological materials for medical and clinical use; cultured human mesenchymal stem 
cells for therapeutic bone graft use; pharmaceutical and biological preparations for use in humans for the treatment of 
bone defects; human cells and biological tissue cultures intended for subsequent implantation for medical or clinical use; 
cells for medical or clinical use; cultured human bone cells for therapeutic use; living biological tissue grown and 
regenerated ex vivo for subsequent implantation in vivo, namely, engineered living bone tissue; and biological implants, 
namely, vital processed human or animal tissue in the nature of a 3d tissue scaffold to be implanted in vivo, and 
replacement of bone tissues.

Cl.9;Bioreactors for tissue engineering, namely, for cell culturing of bone grafts.

Cl.44;Medical services, namely, culturing cells and biological tissues for medical or clinical purposes; medical 
services, namely, culturing human mesenchymal stem cells for bone graft regeneration in humans; medical services, 
namely, culturing human cells for seeding bone scaffolds for medical or clinical purposes, and for bone graft engineering 
and surgical implantation in humans.
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Priority claimed from 10/05/2017; Application No. : 87444672 ;United States of America 

3727234    10/11/2017
[International Registration No. : 1382981]
BLUEALLY, LLC

8609 Westwood Center Drive, Suite 100 Vienna VA 22182 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business consulting to software product developers in the fields of product innovation, new market creation, just 
in time delivery, application study and advice, application portfolio rationalization, enterprise application roadmap 
development, concept analysis, market research, investment advisory services, domain / business modeling, industrial 
design, user interface design, product design, product development, independent verification and validation, IP 
procurement and protection, branding and marketing, call center and data center services; assistance, advisory services 
and consultancy with regard to business planning, business analysis, business management, business transformation 
enablement and business organization.

Cl.42;Computer software design and development for others; computer software consultancy; computer software 
application services, namely, computer software design, computer programming, computer software maintenance, and 
periodic upgrading of software, in the nature of application re-alignment, platform up grade, legacy application 
modernization, application delivery models expansion in the fields of network, ASP, SaaS, embedded, mobile 
applications, open source application development and quality improvement of software, re-engineering of existing 
products and applications for enhanced functionality and cost efficiency, and early adoption of new delivery models; 
corrective software maintenance in the fields of defects and emergency fixes, perfective software maintenance in the field 
of enhancements, adaptive software maintenance in the fields of upgrades and migrations, preventative software 
maintenance in the fields of capacity planning, availability management, and service continuity; software customization, 
implementation, integration, migration, and maintenance; technical support services, namely, troubleshooting of software 
problems; computer consultation, namely, advisory services for the software industry in the fields of product 
development, application development, product lifecycle management, software as a service (SaaS) enablement, and 
business collaboration portals; providing temporary use of online non-downloadable software which provides an 
automated framework to build software applications.
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Priority claimed from 23/06/2017; Application No. : 87502746 ;United States of America 

3727921    09/11/2017
[International Registration No. : 1383460]
Plexxikon Inc.

91 Bolivar Drive Berkeley CA 94710 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for the treatment of cancer, diabetes, and central nervous system, autoimmune, bone, 
metabolic, and blood disorders.

Cl.42;Product development research, product development, and product development consultation regarding 
pharmaceutical, biological and biotechnological products; pharmaceutical research and development services; medical 
research and development services in the field of treatments for cancer, diabetes, and central nervous system, 
autoimmune, bone, metabolic, and blood disorders.
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3729040    08/11/2017
[International Registration No. : 1384262]
Xu Haiyan

No. 424, Gonghou Road, Longgang Town, Cangnan County, Wenzhou, Zhejiang China

Proposed to be Used
IR DIVISION
Cl.8;Beard clippers; curling tongs; hand implements for hair curling; nail clippers, electric or non-electric; manicure 
sets; depilation appliances, electric and non-electric; flat irons; scissors; table cutlery [knives, forks and spoons]; sabres.

Cl.11;Cooking utensils, electric; drying apparatus and installations; electric hair driers; regulating and safety 
accessories for water apparatus; lamps; refrigerators; hearths; radiators, electric; bath fittings; disinfectant apparatus.
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Priority claimed from 26/05/2017; Application No. : 4364123 ;France 

3740499    06/11/2017
[International Registration No. : 1385567]
ARTEFFECT

104 Avenue de la Résistance F-93100 MONTREUIL France

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission, reproduction, recovery, manipulation, reinforcement or treatment of 
light; light synthesis, processing and mixing apparatus; apparatus and systems for light amplification; software (recorded 
programs); simulation software for lighting effects; modules (computer programs) and software for controlling light and 
sound; amplifiers; electric and electronic amplifiers; electronic sound and lighting effect apparatus; audio mixers; mixing 
consoles; electric installations for remote control of lighting effects; stage lighting regulators.

Cl.11;Lighting apparatus and installations for entertainment halls, discotheques; lamps for lighting; light bulbs; 
suspension for lamps; luminous tubes for lighting; lamp reflectors; micro-lamps (LED); light projectors; lighting 
apparatus and installations for pursuits; laser lighting apparatus and installations; mirror balls as lighting elements.

Cl.41;Entertainment, organization and conducting of concerts, rental of show scenery, information relating to 
entertainment, rental of lighting apparatus for theatrical sets, television studios or night clubs; provision of recreational 
facilities; production of light shows; light stage design; night clubs (entertainment).
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3740584    10/11/2017
[International Registration No. : 1385868]
FERRETERIA LA PAZ, S.L.

C/ Ibsen nº 17 Pol. Ind. Guadalhorce E-29009 MÁLAGA Spain

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; building materials of metal; transportable buildings of metal; metallic materials 
for railway tracks; non-electric cables and wires of common metal; ironmongery and small items of metal hardware; pipes 
and tubes of metal; safes [strong boxes]; ores of metal.

Cl.20;Furniture.
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Priority claimed from 13/02/2017; Application No. : 30 2017 101 402 ;Germany  
3743030    18/07/2017
[International Registration No. : 1385428]
GEA Group Aktiengesellschaft

Peter-Müller-Str. 12 40468 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.35;Updating and maintenance of data in computer databases; compilation of cost-price analysis; business 
management and organization consultancy services; professional business consultancy and organization consultancy 
regarding management methods, in particular in the fields of knowledge management, innovation management, idea 
management, quality management, company suggestion scheme, company improvement management and employee 
involvement; business management consultancy; business organization consultancy; personnel management 
consultancy; advisory services for business management; procurement services for third parties (acquisition of goods 
and services for other companies); administrative processing of purchase orders; computerized file management; 
systemization of data in computer databases; compilation of data in computer databases; document reproduction; 
compilation of statistics; market research services; business inquiries; business investigations; business information 
services; efficiency experts; marketing research; opinion polling; word processing services; publication of publicity texts; 
economic consultancy and analysis; marketing (public relations services), sales promotion and advertising services; 
online advertising; design and production of advertising material (advertising agency services); creation and production 
of advertising films; compilation and distribution of advertising material, in particular of merchandising articles, leaflets, 
prospectuses and printed matter.

Cl.41;Organization and arranging of conferences and congresses; online publication of electronic books and 
periodicals; organization and arranging of conferences, congresses, symposiums; arranging and conducting of seminars 
and workshops; publication of texts; writing of texts; teaching; arranging and conducting of seminars; arranging and 
conducting of workshops; arranging and conducting of colloquiums; arranging of exhibitions for cultural or educational 
purposes; training, further training and further education in the fields of knowledge management, innovation 
management, idea management, company suggestion scheme, company improvement management and employee 
involvement; coaching (training); courses, training, coaching with regard to potential analysis and/or individual measures 
derived therefrom as well as cooperative projects based thereon and independent cross-firm and/or cross-company 9779



cooperative projects; training and further training for personnel development; sporting and cultural activities.

Cl.42;Computer software consultancy; consultancy in the field of computers; installation of computer programs; 
duplication of computer programs; updating of computer software; computer software design; maintenance of computer 
software; computer programming; website design and maintenance; scientific consultancy and analysis.
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3745562    08/11/2017
[International Registration No. : 1385943]
FREETECH ROAD RECYCLING CORPORATION

9 Hengfei Road, Economic & Technological Development Zone, Nanjing 210000 Jiangsu China

Proposed to be Used
IR DIVISION
Cl.7;Multi-purpose road maintainers.

Cl.37;Asphalting; rental of construction equipment; road paving; rental of road sweeping machines.
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Priority claimed from 17/05/2017; Application No. : 016744096 ;European Union 

3745611    09/11/2017
[International Registration No. : 1386508]
Più Udito S.r.l.

Via Tuscolana, 47 I-00182 Roma Italy

Proposed to be Used
IR DIVISION
Cl.9;Software for diagnosing hearing disorders; hearing aid adjustment software for regulating hearing aids for the 
purposes of compensating for hearing loss; software for measuring hearing functionality and ability; software for 
measuring, adjusting and regulating hearing aids, including remotely; software for evaluating hearing functionality, 
including remotely.

Cl.10;Audioprosthetic apparatus and instruments for regulating hearing aids for the purposes of compensating for 
hearing loss; apparatus and instruments for diagnosing hearing conditions; apparatus and instruments for producing 
audio stimuli for measuring hearing ability; instruments for measuring, adapting and regulating hearing aids, including 
remotely; audiological instruments for medical services; audiological instruments for technicians qualified to measure 
hearing ability; hearing stimulators for medical and therapeutic purposes; earmoulds being parts of hearing aids; hearing 
aids for the deaf [acoustic aids]; hearing aid devices; hearing protection devices; apparatus for examining and treating 
hearing disorders and deafness; medical instruments for use as aids to hearing.
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Priority claimed from 04/05/2017; Application No. : 016675134 ;European Union 

3748357    01/11/2017
[International Registration No. : 1386755]
Mercodia AB

Sylveniusgatan 8 A SE-754 50 Uppsala Sweden

Proposed to be Used
IR DIVISION
Cl.1;Chemical kits for analysing proteins; diagnostic preparations and reagents, other than for medical or veterinary 
purposes.

Cl.5;Clinical diagnostic reagents; medical diagnostic reagents and test strips; diagnostic agents, preparations, 
substances, test reagents and reagents for medical and veterinary purposes and use; medical diagnostic reagents and 
assays for testing of body fluids.
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Priority claimed from 17/05/2017; Application No. : 016744609 ;European Union 

3748358    08/11/2017
[International Registration No. : 1386756]
Kjellberg Stiftung, rechtsfähige Stiftung des bürgerlichen Rechts

Schloßstraße 6 c 03238 Finsterwalde Germany

Proposed to be Used
IR DIVISION
Cl.7;Handling machines (manipulators) for the movement of workpieces relative to tools, rotation devices, equipment 
carriers, tables, workpiece holders for the cutting, welding, joining, aligning, coating, marking, inscribing of materials, for 
the thermal treatment and processing of materials; parts and components for all of the aforesaid goods in the form of 
machines, and accessories, replacement parts and wearing parts therefor; machines for manufacturing welding 
electrodes, wires, rods and powders; machines, mechanical apparatus and mechanical implements and parts therefor, for 
the electric treatment of materials; machines for electric welding and cutting, namely welding machines, welding 
apparatus, automatic welding machines, soldering blow pipes, plasma cutting and plasma welding machines, plasma 
torches, electric arc welding apparatus; industrial robots (machines), including for joining and separating materials; 
mechanical apparatus for the positioning and clamping of work pieces and welding equipment parts; machines and 
apparatus for compressed air generation and processing; pick hammers, wire brushes; motors, other than for land 
vehicles; electric arc machines; photon beam machines; laser machines; plasma arc machines; plasma arc machines; 
plasma arc machines for the cutting, welding, joining, aligning, coating, spraying, marking and inscribing of materials, for 
the thermal treatment and processing of materials, consisting of torches, electric arc torches, plasma torches, electric 
power supply units, ignition units, exhaustion units, cooling devices, distance regulators, gas supply and control units 
(manual and automatic), wire feed units, powder supply units, photon sources, laser sources, connectors and conduits, 
flux supply units, photon sources, laser sources, connectors and ducts; welding accessories, namely welding guns; 
welding torches, mechanical, electric, electromagnetic, electronic, optical apparatus, energy-using instruments and 
energy-using equipment for arc welding machines; photon beam machines, laser machines, plasma arc machines; 
plasma arc welding machines for the cutting, welding, joining, aligning, coating, spraying, marking, inscribing of materials
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for the thermal treatment and processing of materials; tools for electric arc machines, photon beam machines, laser 
machines, plasma arc machines; tools for plasma arc machines, or cutting, welding, joining, aligning, coating, spraying, 
marking, inscribing of materials, for the thermal treatment and processing of materials, including components for torches, 
electric arc torches and/or plasma torches, electric power supply units, ignition units, exhaustion units, cooling devices, 
distance regulators, gas supply and control units (manual and automatic), wire feed units, powder supply units, photon 
sources, laser sources, connectors and conduits, all the aforesaid goods being parts of machines; electrodes for welding; 
replacement and wearing parts for all of the aforesaid goods.

Cl.8;Hand-operated implements and parts therefor for the electric treatment of materials, namely for the cutting, 
welding, joining, aligning, coating, spraying, marking, inscribing of materials and for thermal treatment; hand-operated 
implements for positioning and clamping work pieces and welding equipment parts; hand tools and implements (hand-
operated) for the treatment of materials, namely for the cutting, welding, joining, aligning, coating, spraying, marking, 
inscribing of materials and for thermal treatment; hand tools and implements for welding, cutting and for metalworking 
and plastic processing; replacement and wearing parts for all of the aforesaid goods.

Cl.9;Programmed machine-readable data carriers; welding goggles, welding masks; welding goggles, welding masks, 
welding helmets, clothing and gloves for use in welding for protection against accidents or injury, welding seam gauges, 
cored wire electrodes; electrical power supplies for welding; material testing machines; replacement and wearing parts 
for all of the aforesaid goods.

Cl.40;Treatment of materials, namely the cutting, welding, joining, aligning, coating, spraying, marking, inscribing of 
materials and for thermal treatment; soldering; services and consultancy in connection with the treatment of materials by 
means of the welding, cutting, joining, aligning, coating, marking, inscribing of materials, thermal treatment.
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Priority claimed from 15/02/2017; Application No. : 87337576 ;United States of America 

3748370    11/08/2017
[International Registration No. : 1386361]
Cummins Inc.

500 Jackson Street Columbus IN 47201 United States of America

Proposed to be Used
IR DIVISION
Cl.20;Non-metal containers for engine fluids.

Cl.37;Providing information about automotive engine repair and maintenance in the field of engine fluid analysis, 
engine fluid data interpretation, engine fluid maintenance via an Internet website.

Cl.41;Educational instruction, namely, conducting classes and tutorial sessions in the field of engine fluid analysis, 
engine fluid data interpretation, engine fluid maintenance.

Cl.42;Automotive engine diagnostic services.
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Priority claimed from 06/10/2017; Application No. : 1362084 ;Benelux 

3748392    20/10/2017
[International Registration No. : 1387367]
Fiep Amsterdam B.V.

Johannes Vermeerplein 5 NL-1071 DV Amsterdam

Proposed to be Used
IR DIVISION
Cl.9;Magnetic data carriers; recording disks; compact discs, DVDs and other digital recording media, whether pre-
recorded or not; downloadable programmes for electronic games; pre-recorded DVDs with games; calculating machines; 
software; multimedia software; multimedia recordings; mobile phones and smartphones; cases for mobile phones and 
smartphones; holders for phones; earphones; electronic publications, also downloadable, in the form of magazines and 
books; covers for electric outlets; decorative magnets; laptop bags.

Cl.16;Paper and cardboard; printed matter, including books, comic books and activity books (with stickers); drawing 
books and drawing cahiers; calendars; tear-off calendars; bookbinding material; photographs; posters; stationery; office 
requisites, except furniture; adhesives for stationery or household purposes; artists' materials; drawing materials; felt 
pens, pens, pencils and coloured pencils; paintbrushes; instructional and teaching materials [except apparatus]; plastic 
sheets, films and bags for wrapping and packaging; wallpaper stencils; paper tablecloths, napkins and placemats; paper 
party decorations; paper boxes; paper bags and bags for packaging; plastic bags for packaging; pictures and paintings, 
framed or not; canvas paintings; stickers, wall stickers, door stickers; cases for stationery.

Cl.41;Publishing services, namely publication of books, magazines and other printed matter, including via electronic 
channels; production and presentation of television programs; video production; writing of blogs; multimedia publishing 
of periodicals, magazines, newspapers and other printed matter; publication and publishing of electronic books and 
magazines on the internet; arranging and conducting of sport and cultural activities; providing online computer games.
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3748404    08/11/2017
[International Registration No. : 1387201]
X/Open Company Limited

Apex Plaza, Forbury Road Reading, RG1 1AX United Kingdom

Proposed to be Used
IR DIVISION
Cl.16;Printed matter; paper; forms, books; stationery, instructional and teaching materials; computer manuals; 
periodicals, newspapers, publications.

Cl.41;Education services, namely, providing training in the fields of enterprise and information technology architecture; 
provision of non-downloadable on-line electronic publications, namely, books and journals in the field of enterprise and 
information technology architecture.

Cl.42;Consultancy and testing services in the field of information technology and enterprise architecture; testing, 
analysis, and evaluation of the knowledge, skills and abilities of others for the purpose of certification and re-certification 
in the field of information technology and enterprise architecture; scientific, technological, research, and design services 
in the field of information technology and enterprise architecture; design and development of computer hardware, 
computer programs, and computer software in the field of information technology and enterprise architecture; providing 
information, advice and consultancy services in the field of information technology and enterprise architecture; updating 
computer hardware, computer software and computer programs; computer software installation; adaptation of computer 
software; computer hardware and computer software consultancy services; consultancy and certification services to 
other consortia to facilitate the development of standards, best practices and certification programs.
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Priority claimed from 05/10/2017; Application No. : 2017/87927 ;Turkey 

3748413    05/10/2017
[International Registration No. : 1387184]
ACT DIS TICARET ANONIM SIRKETI

Büyükdere Cad. Oya Sok. Devran Apt. No:2/1 Gayrettepe Sisli Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; processed meat products, dried pulses, soups, bouillon, processed olives, olive 
paste, milks of animal origin; milks of herbal origin; milk products; butter, edible oils, dried, preserved, frozen, cooked, 
smoked or salted fruits and vegetables; tomato paste, prepared nuts and dried fruits as snacks, hazelnut spreads and 
peanut butter; tahini (sesame seed paste), eggs and powdered eggs, potato chips.

Cl.30;Coffee, cocoa; coffee or cocoa based beverages, chocolate based beverages, pasta, stuffed dumplings, noodles, 
pastries and bakery products based on flour; desserts based on flour and chocolate; bread, simit [Turkish ring-shaped 
bagel covered with sesame seeds], pogaça [Turkish bagel], pita, sandwiches, katmer [Turkish pastry], pies, cakes, 
baklava [Turkish dessert based on dough coated with syrup], kadayif [Turkish dessert based on dough]; desserts based 
on dough coated with syrup; puddings, custard, kazandibi [Turkish pudding], rice pudding, keskül [Turkish pudding], 
honey, bee glue for human consumption, propolis for food purposes, condiments for foodstuff, vanilla (flavoring), spices, 
sauces (condiments), tomato sauce, yeast, baking powder, flour, semolina, starch for food, sugar, cube sugar, powdered 
sugar, tea, iced tea, confectionery, chocolate, biscuits, crackers, wafers, chewing gums, ice- cream, edible ices, salt, 
cereal-based snack food, popcorn, crushed oats, corn chips, breakfast cereals, processed wheat for human consumption, 
crushed barley for human consumption, processed oats for human consumption, processed rye for human consumption, 
rice, molasses for food.

Cl.32;Beers; preparations for making beer, mineral water, spring water, table water, soda water, fruit and vegetable 
juices, fruit and vegetable concentrates and extracts for making beverages, non-alcoholic soft drinks, energy drinks; 
protein-enriched sports beverages.
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Priority claimed from 01/08/2017; Application No. : 302017000088375 ;Italy 

3748414    09/11/2017
[International Registration No. : 1387227]
SAGGESE S.p.A.

Interporto di Nola, Lotto H, snc - Blocco D I-80035 NOLA (NA) Italy

Proposed to be Used
IR DIVISION
Cl.3;Air fragrancing preparations; antiperspirants [toiletries]; aromatics; astringents for cosmetic purposes; bath 
preparations, not for medical purposes; bath salts, not for medical purposes; cosmetic masks; bleaching preparations 
[decolorants] for cosmetic purposes; antiperspirant soap; breath freshening sprays; cleansing milk for toilet purposes; 
cloths impregnated with a detergent for cleaning; cosmetic creams; dyes (cosmetic -); cosmetic kits; cosmetic pencils; 
skincare cosmetics; cosmetics for eye-lashes; baths (cosmetic preparations for -); cosmetic preparations for slimming 
purposes; cosmetics; cosmetics for animals; cotton wool for cosmetic purposes; deodorants for human beings or for 
animals; deodorants for pets; deodorant soap; depilatories; wax (depilatory -); detergents, other than for use in 
manufacturing operations and for medical purposes; douching preparations for personal sanitary or deodorant purposes 
[toiletries]; dry shampoos; cologne; essential oils; ethereal essences; eyebrow cosmetics; eyebrow pencils; eyelashes 
(false -); false nails; greases for cosmetic purposes; hair balm; hair dye; hair lotion; hair spray; hair straightening 
preparations; hair waving preparations; henna [cosmetic dye]; incense; lip gloss; lipstick cases; lipstick; lotions for 
cosmetic purposes; make-up preparations; make-up powder; make-up removing preparations; mascara; massage gels, 
other than for medical purposes; mouthwashes, not for medical purposes; musk [perfumery]; nail art stickers; nail care 
preparations; nail polish; oils for cosmetic purposes; oils for toilet purposes; perfumery; perfume; potpourris 
[fragrances]; pomades for cosmetic purposes; sachets for perfuming linen; perfume water; shampoo; shampoos for pets 
[non-medicated grooming preparations]; shaving preparations; shaving soap; shower gels; skin whitening creams; 
soaps; soap for foot perspiration; sunscreen preparations; cosmetic sun-protecting preparations; talcum powder, for 
toilet use; teeth whitening strips; tissues impregnated with cosmetic lotions; tissues impregnated with make-up removing 
preparations; toiletry preparations; toilet water; after-shave preparations; after-shave preparations; aftershave creams; 
after-shave gel; dentifrices; laundry preparations; cleaning, polishing, scouring and abrasive preparations.

Cl.9;Spectacles [optics]; sunglasses; optical glasses; parts for spectacles; spectacles for make-up; spectacle lenses 
and frames, contact lenses, spectacle cases, spectacle chains and cords, parts and fittings for all of the aforesaid goods; 
smartwatches; covers for multimedia players; covers for mobile telephones; dvd jackets; jackets for cds; sheaths for 
computer cables; covers for apparatus for the reproduction of sound; covers for handheld devices; covers for electronic 
agendas; covers for video cameras and covers for photographic cameras; cell phones; smartphones; wireless 
communications devices with telecommunications functions enabling the transmission of texts, data, images, audio files 
and video files; electronic checking (supervision) devices incorporating microprocessors and accelerometers, for 
identifying, storing, communicating, monitoring, uploading and downloading data and information in relation to fitness 
and physical exercise; downloadable applications and software for smartwatches and mobile devices for managing, 
checking (supervision) and modification of data, enabling users to check presentation and the information contained in 
the aforesaid devices; wearable sensors for checking (supervision) of fitness and physical exercise enabling biometric 
data to be collected, incorporating monitors and displays, sold as a single unit; smartwatches; wearable activity trackers; 
pedometers; head protection; protective helmets for motor cyclists; articles of protective clothing for wear by 
motorcyclists for protection against accident or injury; smartbands.

Cl.14;Jewels; paste jewellery [costume jewelry (am.)]; earrings; rings; necklaces [jewellery]; bracelets; decorative pins 
of precious metal; jewellery charms; shoe ornaments of precious metal; boxes of precious metal; broches; tie bars; 
cufflinks; horological articles; wristwatches incorporating software for sending and receiving data or for monitoring 
personal physical activity; bracelets, rings or necklaces incorporating software for sending and receiving data or for 
monitoring personal physical activity; clocks; chronographs and chronometers; watchstraps; watchstraps; watch 
pouches; gems, pearl and precious metals and imitations of precious metals; medals; coins; jewellery boxes and watch 
boxes; key rings and key chains, and charms therefor; prayer beads; jewelry boxes; jewelry boxes; statues and figurines, 
made of or coated with precious or semi-precious metals or stones, or imitations thereof.

Cl.18;Handbags, travelling sets, card cases, card cases of leather, credit card holders of leather, pocket wallets, 
briefcases of leather, leather key cases, handbags, trunks, travelling bags, trolley bags, cosmetics bags, sports bags 
included in this class, athletics bags, evening bags and shoulder bags for women, shopping bags of leather, school 
satchels, garment bags for travel, shoe carriers for travel, beach bags, nappy bags, rucksacks, boston bags, canvas bags 
for shopping, overnight bags, bags for climbers, document wallets, formal handbags, beauty cases (empty), animal skins, 
hides, cases and boxes of leather, covers for animals, umbrella covers, coverings of skins (furs), covers for horses' 
saddles, furniture coverings of leather, shoulder bags of leather, umbrellas, leashes of leather; saddlery.
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Cl.25;Clothing, leather coats, leather jackets, leather trousers, leather skirts, leather tops, leather raincoats, leather 
belts, belts, suits, padded jackets, jackets, stuff jackets, jumpers, trousers, jeans, skirts, dresses, coats, overcoats, 
cloaks, raincoats, parkas, pullovers, shirts, t-shirts, blouses, sweaters, underwear, baby-dolls being nightwear, bathrobes, 
bathing costumes, negligee, swim suits, dressing gowns, nightgowns, one-piece dresses, two-piece dresses, evening 
dresses, shawls, scarves, ties, neckties, gentlemen suits, dress shirts, aloha shirts, sweat shirts, under shirts, polo shirts, 
body suits, blazers, shorts, sport shirts; footwear; athletic shoes, slippers, overshoes, low heel shoes, leather shoes, 
rubber shoes, galoshes, wooden clog, beach shoes, soles for footwear, footwear upper, heelpieces for shoes and boots, 
non-slipping pieces for shoes and boots, tips for footwear, rain shoes, straw shoes, boots, ski boots, half boots, arctic 
boots, esparto shoes or sandals, sandals, bath sandals; socks, sock suspenders, stockings, garters, gloves, mittens, 
muffs, shawls, ties, neckties; gloves (clothing), mittens; headgear; hats and caps, visor (headgear), leather hats and caps.

Cl.35;Business advice and consultancy relating to franchising; provision of an on-line marketplace for buyers and 
sellers of goods and services; presentation of goods and services on communication media, for retail purposes; 
demonstration of goods and services by electronic means; retail, on-line and wholesale services regarding clothing, 
footwear and related accessories, perfumery products, cosmetics, spectacles, jewellery, watches, bags, umbrellas; the 
bringing together for the benefit of others of cosmetics, perfumery, manicure and pedicure implements, spectacles, 
optical goods and cases for optical goods, electronic devices, telephones, smartwatches and covers for smartwatches, 
protective helmets, jewellery, timepieces, stationery, bags, wallets, suitcases, bath linen, clothing, footwear, headwear, 
belts; all the aforesaid goods, excluding the transport thereof, enabling customers to conveniently view and purchase 
those goods.
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3748709    01/11/2017
[International Registration No. : 1387203]
H. Lundbeck A/S

Ottiliavej 9 DK-2500 Valby Denmark

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals and medical preparations and substances; vaccines; pharmaceutical preparations and 
substances for the prevention and treatment of disorders and diseases in, generated by or acting on the central nervous 
system; pharmaceutical preparations and substances acting on the central nervous system; central nervous system 
stimulants; pharmaceutical preparations and substances for the prevention and treatment of psychiatric and neurological 
disorders and diseases; pharmaceutical preparations and substances for the prevention and treatment of dementia, 
Alzheimer's disorder and disease, dizziness, seizures, stroke, depression, cognitive impairment, cognitive disorders and 
diseases, mood disorders, psychosis, anxiety, apathy, epilepsy; pharmaceutical preparations and substances for the 
prevention and treatment of Lennox-Gastaut syndrome (LGS), sclerosis, porphyria, Huntington's disorder and disease, 
insomnia, Parkinson's disorder and disease, falls, movement disorders and diseases, tremor, schizophrenia, bipolar 
disorder and disease, mania, ADHD, PTSD, agitation, aggression, autism, melancholy, OCD, Tourette's syndrome, 
progressive supranuclear palsy (PSP), restlessness, akathisia, fatigue, somnolence, nausea, cancer, migraine, pain, 
alcoholism and dependency; preparations, substances, reagents and agents for diagnostic and medical purposes.

Cl.10;Surgical and medical apparatus and instruments; devices, syringes and needles for injections and medical 
purposes; apparatus and instruments for diagnostic purposes including test kits; integrated medical systems containing 
medical instruments and software for information and information management for use of a web-based physical and 
psychological and neurological examination and assessment of patients and clients at a distance and at a clinic; medical 
instruments for information, guidance, management and control of medicines.
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3748721    31/10/2017
[International Registration No. : 1387396]
Hüttlin GmbH

Hohe-Flum-Straße 42 79650 Schopfheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Packing machines; machines for the chemical industry and installations consisting thereof for granulating and 
coating pharmaceuticals and fine chemicals in granular or powdered form.

Cl.11;Drying apparatus and installations for powdered or granular goods.
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3748725    12/09/2017
[International Registration No. : 1387338]
Vogel & Partner Rechtsanwälte mbB

Königsbaupassagen Königstraße 26 70173 Stuttgart Germany

Proposed to be Used
IR DIVISION
Cl.10;Medical apparatus for physical exercise and physical therapy; physiotherapy apparatus; esthetic massage 
apparatus.

Cl.28;Sporting articles; appliances for gymnastics.

Cl.44;Services for physiotherapy and physical therapy; services for health and beauty care; massage services; services
for rehabilitation training to alleviate or reduce potential physical disabilities or physical disabilities caused by accidents 
or illness; services for fitness training to alleviate or reduce potential physical disabilities or physical disabilities caused 
by accidents or illness.
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Priority claimed from 20/10/2017; Application No. : 2017743623 ;Russian Federation 

3748734    25/10/2017
[International Registration No. : 1387446]
Aktsionernoe obshchestvo «Tsifrovoe Televidenie»

Leningradskii prospect, 31A, str. 1, et. 15, pom. I, com. 1 RU-125284 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; electrical adapters; batteries for electronic cigarettes; accumulators, electric; accumulators, 
electric, for vehicles; accelerometers; actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; 
anticathodes; apertometers [optics]; high-frequency apparatus; testing apparatus not for medical purposes; electro-
dynamic apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; 
remote control apparatus; monitoring apparatus, electric; sound recording apparatus; Global Positioning System [GPS] 
apparatus; distillation apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; 
apparatus to check franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing 
apparatus for underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for 
the production of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; 
intercommunication apparatus; stills for laboratory experiments; projection apparatus; fire extinguishing apparatus; 
radiological apparatus for industrial purposes; X-ray apparatus not for medical purposes; blueprint apparatus; flashing 
lights [luminous signals]; stereoscopic apparatus; telephone apparatus; facsimile machines; phototelegraphy apparatus; 
igniting apparatus, electric, for igniting at a distance; acid hydrometers; salinometers; acidimeters for batteries; 
aerometers; beacons, luminous; battery jars; barometers; anode batteries; galvanic batteries; batteries for lighting; solar 
batteries; solar panels for the production of electricity; batteries, electric; balances [steelyards]; betatrons; binoculars; 
biochips; electronic tags for goods; lens hoods; magnetic tape units for computers; computer memory devices; fire hose 
nozzles; encoded identification bracelets, magnetic; connected bracelets [measuring instruments]; safety tarpaulins; 
electronic key fobs being remote control apparatus; bullet-proof clothing; signalling buoys; life buoys; marking buoys; 
directional compasses; vacuum gauges; electrolysers; variometers; verniers; scales; baby scales; bathroom scales; letter 
scales; weighbridges; precision balances; scales with body mass analysers; levelling staffs [surveying instruments]; 
camcorders; video baby monitors; video cassettes; video telephones; video screens; viewfinders, photographic; sockets, 
plugs and other contacts [electric connections]; micrometer screws for optical instruments; viscosimeters; circuit 
closers; wavemeters; voltmeters; mechanical signs; signs, luminous; switchboxes [electricity]; current rectifiers; gas 
testing instruments; gasometers [measuring instruments]; galvanometers; hands-free kits for telephones; heliographic 
apparatus; hygrometers; hydrometers; weights; peepholes [magnifying lenses] for doors; holograms; plotters; sounding 
leads; plumb bobs; range finders; densimeters; densitometers; optical goods; detectors; smoke detectors; infrared 
detectors; counterfeit [false] coin detectors; joysticks for use with computers, other than for video games; transparencies 
[photography]; slide projectors; diaphragms [photography]; dictating machines; dynamometers; light-emitting diodes 
[LED]; floppy disks; sound recording discs; disks, magnetic; optical discs; circular slide rules; disk drives for computers; 
juke boxes for computers; DNA chips; electronic interactive whiteboards; electronic notice boards; bullet-proof 
waistcoats [vests (Am.)]; life jackets; reflective safety vests; identification threads for electric wires; nose clips for divers 
and swimmers; locks, electric; bells [warning devices]; alarm bells, electric; electric door bells; signal bells; audio 
interfaces; acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; marine depth finders; 
probes for scientific purposes; buzzers; needles for surveying compasses; needles for record players; measures; 
pressure measuring apparatus; simulators for the steering and control of vehicles; inverters [electricity]; pressure 
indicators; temperature indicators; incubators for bacteria culture; measuring instruments; cosmographic instruments; 
mathematical instruments; levelling instruments; instruments containing eyepieces; surveying instruments; azimuth 
instruments; interfaces for computers; ionization apparatus not for the treatment of air or water; spark-guards; coaxial 
cables; fibre [fiber (Am.)] optic cables; cables, electric; calipers; slide calipers; screw-tapping gauges; calorimeters; 
calculating machines; pocket calculators; decompression chambers; cinematographic cameras; thermal imaging 
cameras; mouth guards for sports; life-saving capsules for natural disasters; electronic pens [visual display units]; 
holders for electric coils; identity cards, magnetic; video game cartridges; toner cartridges, unfilled, for printers and 
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photocopiers; memory cards for video game machines; encoded magnetic cards; riding helmets; protective helmets; 
carriers for dark plates [photography]; automated teller machines [ATM]; cathodes; spools [photography]; choking coils 
[impedance]; coils, electric; electromagnetic coils; cinematographic film, exposed; computer keyboards; solenoid valves 
[electromagnetic switches]; wire connectors [electricity]; encoded key cards; electronic book readers; electronic 
agendas; push buttons for bells; magnetic encoders; anti-glare visors; collectors, electric; calibrating rings; smart rings; 
protective suits for aviators; commutators; compact discs [audio-video]; comparators; marine compasses; computers; 
laptop computers; tablet computers; notebook computers; condensers [capacitors]; contacts, electric; wind socks for 
indicating wind direction; traffic cones; branch boxes [electricity]; distribution boxes [electricity]; junction boxes 
[electricity]; battery boxes; cabinets for loudspeakers; diving suits; galena crystals [detectors]; reflecting discs for wear, 
for the prevention of traffic accidents; covers for electric outlets; logs [measuring instruments]; lasers, not for medical 
purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying 
chains; fire escapes; rulers [measuring instruments]; square rulers for measuring; slide-rules; contact lenses; correcting 
lenses [optics]; optical lenses; optical condensers; sounding lines; electricity conduits; measuring spoons; magnifying 
glasses [optics]; thread counters; magnets; decorative magnets; close-up lenses; crash test dummies; resuscitation 
mannequins [teaching apparatus]; pressure gauges; security tokens [encryption devices]; divers' masks; solderers' 
helmets; protective masks; respiratory masks, other than for artificial respiration; materials for electricity mains [wires, 
cables]; voting machines; money counting and sorting machines; material testing instruments and machines; furniture 
especially made for laboratories; megaphones; portable media players; diaphragms [acoustics]; diaphragms for scientific 
apparatus; metal detectors for industrial or military purposes; digital weather stations; metronomes; rules [measuring 
instruments]; carpenters' rules; dressmakers' measures; mechanisms for coin-operated apparatus; mechanisms for 
counter-operated apparatus; coin-operated mechanisms for television sets; shutter releases [photography]; micrometers; 
microprocessors; microscopes; microtomes; microphones; audio mixers; modems; lightning conductors [rods]; monitors
[computer hardware]; monitors [computer programs]; selfie sticks [hand-held monopods]; terminals [electricity]; junction 
sleeves for electric cables; teeth protectors; temperature indicator labels, not for medical purposes; knee-pads for 
workers; headphones; surveyors' levels; sound recording carriers; magnetic data media; optical data media; electronic 
sheet music, downloadable; computer software, recorded; sheaths for electric cables; identification sheaths for electric 
wires; weighing machines; computer hardware; punched card machines for offices; objectives [lenses] [optics]; lenses 
for astrophotography; egg-candlers; fire extinguishers; electrified fences; limiters [electricity]; clothing for protection 
against accidents, irradiation and fire; clothing for protection against fire; asbestos clothing for protection against fire; 
clothing especially made for laboratories; ozonisers [ozonators]; octants; eyepieces; ohmmeters; wrist rests for use with 
computers; eyeglass frames; oscillographs; plumb lines; mirrors [optics]; eyeglasses; sunglasses; goggles for sports; 
electronic collars to train animals; signalling panels, luminous or mechanical; radio pagers; pince-nez; electronic pocket 
translators; transmitters [telecommunication]; telephone transmitters; transmitters of electronic signals; switches, 
electric; periscopes; gloves for divers; gloves for protection against accidents; gloves for protection against X-rays for 
industrial purposes; asbestos gloves for protection against accidents; furnaces for laboratory use; pipettes; pyrometers; 
planimeters; plane tables [surveying instruments]; plates for batteries; wafers for integrated circuits; printed circuit 
boards; compact disc players; cassette players; protective films adapted for computer screens; protective films adapted 
for smartphones; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital 
signs; semi-conductors; polarimeters; fire pumps; measuring glassware; life belts; fuses; circuit breakers; converters, 
electric; telerupters; food analysis apparatus; diagnostic apparatus, not for medical purposes; distance recording 
apparatus; distance measuring apparatus; speed measuring apparatus [photography]; appliances for measuring the 
thickness of leather; apparatus for measuring the thickness of skins; speed checking apparatus for vehicles; teaching 
apparatus; time recording apparatus; apparatus and instruments for astronomy; surveying apparatus and instruments; 
weighing apparatus and instruments; nautical apparatus and instruments; navigational instruments; optical apparatus 
and instruments; apparatus and instruments for physics; chemistry apparatus and instruments; measuring apparatus; 
measuring devices, electric; boiler control instruments; meteorological instruments; naval signalling apparatus; 
observation instruments; navigation apparatus for vehicles [on-board computers]; satellite navigational apparatus; 
regulating apparatus, electric; precision measuring apparatus; audio- and video-receivers; prisms [optics]; computer 
software applications, downloadable; printers for use with computers; retorts' stands; apparatus for changing record 
player needles; drainers for use in photography; cleaning apparatus for sound recording discs; fire beaters; telescopic 
sights for firearms; telescopic sights for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; 
telegraph wires; telephone wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer 
programmes [programs], recorded; computer game software; computer programs [downloadable software]; computer 
operating programs, recorded; record players; processors [central processing units]; rods for water diviners; electronic 
publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; masts for 
wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire protection; 
frames for photographic transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage surge 
protectors; voltage regulators for vehicles; stage lighting regulators; speed regulators for record players; cell switches 
[electricity]; washing trays [photography]; marking gauges [joinery]; T-squares for measuring; time switches, automatic; 
relays, electric; X-ray photographs, other than for medical purposes; rheostats; respirators for filtering air; retorts; 
refractometers; refractors; grids for batteries; humanoid robots with artificial intelligence; speaking tubes; horns for 
loudspeakers; subwoofers; saccharometers; optical fibers [fibres] [light conducting filaments]; traffic-light apparatus 
[signalling devices]; dog whistles; signalling whistles; sextants; inductors [electricity]; safety nets; nets for protection 
against accidents; fire alarms; signals, luminous or mechanical; sirens; electronic access control systems for interlocking
doors; integrated circuit cards [smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; 
couplings, electric; sonars; sound locating instruments; lighting ballasts; resistances, electric; spectrograph apparatus; 
spectroscopes; speed indicators; alcoholmeters; satellites for scientific purposes; protection devices for personal use 
against accidents; audiovisual teaching apparatus; charging stations for electric vehicles; radiotelegraphy sets; 
radiotelephony sets; spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for 
photographic apparatus; stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; 
spherometers; integrated circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution 
counters; abacuses; egg timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; 
telegraphs [apparatus]; telescopes; teleprompters; teleprinters; cordless telephones; cellular phones; theodolites; 
interactive touch screen terminals; thermo-hygrometers; thermometers, not for medical purposes; thermostats; 
thermostats for vehicles; crucibles [laboratory]; tone arms for record players; totalizators; transistors [electronic]; 
transponders; protractors [measuring instruments]; transformers [electricity]; step-up transformers; vehicle breakdown 
warning triangles; triodes; starter cables for motors; discharge tubes, electric, other than for lighting; capillary tubes; 
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neon signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; squares for measuring; gauges; 
quantity indicators; automatic indicators of low pressure in vehicle tires [tyres]; gasoline gauges; water level indicators; 
electric loss indicators; light-emitting electronic pointers; slope indicators; levels [instruments for determining the 
horizontal]; mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; electric installations for the remote
control of industrial operations; baby monitors; steering apparatus, automatic, for vehicles; balancing apparatus; video 
recorders; sound reproduction apparatus; invoicing machines; tape recorders; protection devices against X-rays, not for 
medical purposes; railway traffic safety appliances; data processing apparatus; oxygen transvasing apparatus; theft 
prevention installations, electric; film cutting apparatus; drying apparatus for photographic prints; optical character 
readers; centering apparatus for photographic transparencies; dosage dispensers; battery chargers; chargers for electric 
batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus and machines; editing appliances for 
cinematographic films; cathodic anti-corrosion apparatus; couplers [data processing equipment]; anti-theft warning 
apparatus; computer peripheral devices; anti-interference devices [electricity]; demagnetizing apparatus for magnetic 
tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; adding machines; heat regulating 
apparatus; photocopiers [photographic, electrostatic, thermic]; electric and electronic effects units for musical 
instruments; bar code readers; downloadable image files; downloadable music files; animated cartoons; filters for 
respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; magic lanterns; optical lamps; signal 
lanterns; cameras [photography]; glazing apparatus for photographic prints; shutters [photography]; darkrooms 
[photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging apparatus [photography]; 
photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope slides; cases for 
smartphones; cases especially made for photographic apparatus and instruments; chromatography apparatus for 
laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; cyclotrons; 
compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for laptops; 
covers for personal digital assistants [PDAs]; covers for tablet computers; covers for smartphones; fire blankets; chips 
[integrated circuits]; jigs [measuring instruments]; pedometers; meteorological balloons; electrified rails for mounting 
spot lights; asbestos screens for firemen; fire hose; virtual reality headsets; protective helmets for sports; head guards 
for sports; cell phone straps; eyeglass cords; tripods for cameras; switchboards; distribution boards [electricity]; 
equalizers [audio apparatus]; workmen's protective face-shields; projection screens; radiology screens for industrial 
purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; galvanic cells; epidiascopes; 
ergometers; armatures [electricity]; black boxes [data recorders].

Cl.16;Fountain pens; aquarelles; albums; almanacs; document laminators for office use; mimeograph apparatus and 
machines; atlases; banknotes; banners of paper; paper bows; table linen of paper; tickets; forms, printed; announcement 
cards [stationery]; note books; pads [stationery]; drawing pads; loose-leaf binders; wristbands for the retention of writing 
instruments; pamphlets; booklets; paper sheets [stationery]; waxed paper; paper for recording machines; paper for 
radiograms; electrocardiograph paper; wood pulp paper; carbon paper; copying paper [stationery]; parchment paper; 
writing paper; rice paper; luminous paper; Xuan paper for Chinese painting and calligraphy; toilet paper; wrapping paper; 
filter paper; paper; blotters; newsletters; rollers for typewriters; house painters' rollers; composing sticks; modelling wax, 
not for dental purposes; signboards of paper or cardboard; sewing patterns; bunting of paper; newspapers; electrotypes; 
hectographs; modelling clay; polymer modelling clay; terrestrial globes; drawing sets; engravings; slate pencils; pencil 
leads; document holders [stationery]; pencil holders; chalk holders; holders for checkbooks [cheque books]; holders for 
stamps [seals]; page holders; diagrams; table runners of paper; engraving plates; writing slates; blackboards; galley 
racks [printing]; drawing boards; advertisement boards of paper or cardboard; duplicators; punches [office requisites]; 
cream containers of paper; magazines [periodicals]; money clips; tags for index cards; pen clips; bookmarkers; etching 
needles; tracing needles for drawing purposes; periodicals; printed publications; paper shredders for office use; graphic 
representations; credit card imprinters, non-electric; graining combs; drawing instruments; calendars; tracing paper; 
tracing cloth; tracing patterns; gums [adhesives] for stationery or household purposes; lithographic stones; ink stones 
[ink reservoirs]; pencils; pencil lead holders; charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], 
framed or unframed; wood pulp board [stationery]; cardboard; hat boxes of cardboard; files [office requisites]; cards; 
index cards [stationery]; geographical maps; paper tapes and cards for the recordal of computer programmes; trading 
cards, other than for games; perforated cards for Jacquard looms; catalogues; spools for inking ribbons; covers of paper 
for flower pots; paintbrushes; painters' brushes; writing brushes; typewriter keys; glue for stationery or household 
purposes; isinglass for stationery or household purposes; gluten [glue] for stationery or household purposes; starch 
paste [adhesive] for stationery or household purposes; printing blocks; books; manifolds [stationery]; comic books; 
drawing pins; cigar bands; envelopes [stationery]; boxes of paper or cardboard; cases for stamps [seals]; paint boxes 
[articles for use in school]; correcting fluids [office requisites]; printed coupons; stencils [stationery]; French curves; 
paper ribbons; typewriter ribbons; gummed tape [stationery]; adhesive bands for stationery or household purposes; 
correcting tapes [office requisites]; inking ribbons; inking ribbons for computer printers; adhesive tapes for stationery or 
household purposes; self-adhesive tapes for stationery or household purposes; square rulers for drawing; drawing 
rulers; flyers; absorbent sheets of paper or plastic for foodstuff packaging; humidity control sheets of paper or plastic for 
foodstuff packaging; viscose sheets for wrapping; sheets of reclaimed cellulose for wrapping; plastic bubble packs for 
wrapping or packaging; steel letters; type [numerals and letters]; lithographs; paint trays; architects' models; postage 
stamps; plastics for modelling; graphic prints; modelling materials; teaching materials [except apparatus]; sealing 
compounds for stationery purposes; adhesives [glues] for stationery or household purposes; stuffing of paper or 
cardboard; bookbinding material; packing [cushioning, stuffing] materials of paper or cardboard; packaging material 
made of starches; filtering materials [paper]; addressing machines; pencil sharpening machines, electric or non-electric; 
bookbinding apparatus and machines [office equipment]; typewriters, electric or non-electric; folders [stationery]; 
franking machines for office use; chalk for lithography; writing chalk; tailors' chalk; marking chalk; spray chalk; bags 
[envelopes, pouches] of paper or plastics, for packaging; garbage bags of paper or of plastics; plastic bags for pet waste 
disposal; painters' easels; hand-rests for painters; printing sets, portable [office requisites]; bibs of paper; stickers 
[stationery]; finger-stalls [office requisites]; writing cases [stationery]; cords for bookbinding; paper knives [cutters] 
[office requisites]; printed sheet music; numbering apparatus; bottle envelopes of paper or cardboard; sealing wafers; 
covers [stationery]; passport holders; plastic cling film, extensible, for palletization; embroidery designs [patterns]; 
handwriting specimens for copying; oleographs; musical greeting cards; greeting cards; postcards; etchings; conical 
paper bags; bags for microwave cooking; palettes for painters; ink sticks; pantographs [drawing instruments]; folders for 
papers; papier mâché; pastels [crayons]; modelling paste; pen cases; pen wipers; office perforators; pens [office 
requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals [stamps]; sealing stamps; clipboards; 
address plates for addressing machines; handkerchiefs of paper; plastic film for wrapping; letter trays; trays for sorting 
and counting money; coasters of paper; bookends; stamp stands; mats for beer glasses; stands for pens and pencils; 
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photograph stands; obliterating stamps; inking pads; stamp pads; binding strips [bookbinding]; towels of paper; inking 
sheets for document reproducing machines; inking sheets for duplicators; bookbinding cloth; gummed cloth for 
stationery purposes; printers' blankets, not of textile; portraits; paperweights; writing cases [sets]; inkstands; office 
requisites, except furniture; writing materials; writing instruments; drawing materials; school supplies [stationery]; 
adhesive tape dispensers [office requisites]; hand labelling appliances; printed matter; lithographic works of art; 
prospectuses; printed timetables; ledgers [books]; printers' reglets; indexes; rubber erasers; elastic bands for offices; T-
squares for drawing; graphic reproductions; penholders; marking pens [stationery]; tissues of paper for removing make-
up; face towels of paper; place mats of paper; tablemats of paper; tablecloths of paper; paper clasps; document files 
[stationery]; scrapers [erasers] for offices; paper-clips; staples for offices; erasing products; biological samples for use in 
microscopy [teaching materials]; histological sections for teaching purposes; steatite [tailor's chalk]; writing board 
erasers; composing frames [printing]; sealing wax; arithmetical tables; placards of paper or cardboard; writing or drawing 
books; fabrics for bookbinding; stationery; pencil sharpeners, electric or non-electric; transparencies [stationery]; stencil 
plates; cardboard tubes; Indian inks; moisteners [office requisites]; moisteners for gummed surfaces [office requisites]; 
squares for drawing; chart pointers, non-electronic; bottle wrappers of paper or cardboard; envelope sealing machines 
for offices; sealing machines for offices; vignetting apparatus; apparatus for mounting photographs; stapling presses 
[office requisites]; manuals [handbooks]; figurines [statuettes] of papier mâché; paper coffee filters; flags of paper; silver 
paper; molds for modelling clays [artists' materials]; photo-engravings; photographs [printed]; stencil cases; canvas for 
painting; chromolithographs [chromos]; compasses for drawing; numbers [type]; artists' watercolor saucers; correcting 
ink [heliography]; ink; inkwells; blueprints; stencils; erasing shields; balls for ball-point pens; cabinets for stationery 
[office requisites]; printing type; address stamps; stamps [seals]; shields [paper seals]; prints [engravings]; labels of 
paper or cardboard.

Cl.28;Arcade video game machines; video game machines; gaming machines for gambling; amusement machines, 
automatic and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelties for parties, dances 
[party favors, favours]; scratch cards for playing lottery games; starting blocks for sports; bodyboards; skating boots 
with skates attached; dolls' feeding bottles; tricycles for infants [toys]; stationary exercise bicycles; creels [fishing traps]; 
shuttlecocks; spinning tops [toys]; dumb-bells; gyroscopes and flight stabilizers for model aircraft; jigsaw puzzles; clay 
pigeons [targets]; punching bags; bite sensors [fishing tackle]; hang gliders; joysticks for video games; flying discs 
[toys]; discuses for sports; dolls' houses; dominoes; swimming kick boards; paddleboards; surfboards; spring boards 
[sports articles]; skateboards; sailboards; chessboards; checkerboards; drones [toys]; darts; Christmas trees of 
synthetic material; cups for dice; swimming jackets; ascenders [mountaineering equipment]; kites; needles for pumps for 
inflating balls for games; toys for pets; stuffed toys; plush toys; mobiles [toys]; practical jokes [novelties]; toys; parlor 
games; board games; ring games; games; building games; kaleidoscopes; bladders of balls for games; rosin used by 
athletes; edges of skis; bingo cards; playing cards; fairground ride apparatus; reels for fishing; rocking horses; swings; 
skittles; skittles [games]; billiard cues; golf clubs; hockey sticks; baby gyms; seal skins [coverings for skis]; bells for 
Christmas trees; dolls' rooms; controllers for toys; confetti; explosive bonbons [Christmas crackers]; ice skates; roller 
skates; in-line roller skates; dice; paintball guns [sports apparatus]; ski bindings; dolls' beds; roulette wheels; fish hooks; 
building blocks [toys]; dolls; flippers for swimming; fishing lines; gut for fishing; bows for archery; skis; waterskis; surf 
skis; mah-jong; hunting game calls; puppets; masks [playthings]; carnival masks; theatrical masks; fencing masks; 
matryoshka dolls; masts for sailboards; ball pitching machines; teddy bears; chalk for billiard cues; targets; electronic 
targets; toy models; scale model kits [toys]; scale model vehicles; kite reels; balls for games; artificial fishing bait; billiard 
table cushions; knee guards [sports articles]; billiard cue tips; elbow guards [sports articles]; backgammon games; 
pumps specially adapted for use with balls for games; dolls' clothes; fencing weapons; twirling batons; paragliders; 
pachinkos; baseball gloves; boxing gloves; golf gloves; gloves for games; batting gloves [accessories for games]; 
fencing gauntlets; pinatas; toy pistols; toy air pistols; percussion caps [toys]; caps for pistols [toys]; protective films 
adapted for screens for portable games; rattles [playthings]; horseshoe games; candle holders for Christmas trees; 
Christmas tree stands; sole coverings for skis; water wings; floats for fishing; portable games with liquid crystal displays; 
swimming belts; decoys for hunting or fishing; scent lures for hunting or fishing; archery implements; soap bubbles 
[toys]; divot repair tools [golf accessories]; billiard markers; protective paddings [parts of sports suits]; rackets; 
surfboard leashes; harness for sailboards; weight lifting belts [sports articles]; toy robots; sling shots [sports articles]; 
rollers for stationary exercise bicycles; harpoon guns [sports articles]; plush toys with attached comfort blanket; scooters
[toys]; sleds [sports articles]; bob-sleighs; butterfly nets; landing nets for anglers; nets for sports; tennis nets; bite 
indicators [fishing tackle]; slot machines [gaming machines]; appliances for gymnastics; quoits; bar-bells; climbers' 
harness; fishing tackle; artificial snow for Christmas trees; snowshoes; snowboards; remote-controlled toy vehicles; clay 
pigeon traps; billiard tables; coin-operated billiard tables; tables for table tennis; strings for rackets; gut for rackets; 
cricket bags; golf bags, with or without wheels; golf bag carts; slides [playthings]; body-building apparatus; machines for 
physical exercises; men's athletic supporters [sports articles]; rods for fishing; ornaments for Christmas trees, except 
illumination articles and confectionery; tennis ball throwing apparatus; conjuring apparatus; apparatus for games; 
bowling apparatus and machinery; toy figures; counters [discs] for games; chips for gambling; foosball tables; bags 
especially designed for skis and surfboards; marbles for games; billiard balls; playing balls; play balloons; paintballs 
[ammunition for paintball guns] [sports apparatus]; snow globes; chess games; checkers [games]; poles for pole 
vaulting; paper party hats; shin guards [sports articles]; camouflage screens [sports articles]; chest expanders 
[exercisers].

Cl.38;News agency services; wireless broadcasting; television broadcasting; cable television broadcasting; electronic 
bulletin board services [telecommunications services]; information about telecommunication; providing user access to 
global computer networks; providing access to databases; providing telecommunications connections to a global 
computer network; providing telecommunication channels for teleshopping services; video-on-demand transmission; 
message sending; computer aided transmission of messages and images; transmission of telegrams; transmission of 
digital files; providing online forums; videoconferencing services; rental of message sending apparatus; rental of access 
time to global computer networks; rental of modems; rental of telecommunication equipment; rental of telephones; rental 
of facsimile apparatus; radio broadcasting; radio communications; transmission of electronic mail; communications by 
fiber optic networks; communications by cellular phones; communications by computer terminals; satellite transmission; 
communications by telegrams; communications by telephone; facsimile transmission; paging services [radio, telephone 
or other means of electronic communication]; teleconferencing services; telex services; voice mail services; streaming of 
data; telegraph services; telephone services.

Cl.41;Modelling for artists; academies [education]; rental of indoor aquaria; rental of artwork; rental of sports grounds; 
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rental of tennis courts; lending library services; booking of seats for shows; videotaping; physical education; production 
of music; discotheque services; animal training; dubbing; gambling services; publication of books; education 
information; recreation information; entertainment information; movie studio services; health club services [health and 
fitness training]; nightclub services [entertainment]; layout services, other than for advertising purposes; microfilming; 
videotape editing; production of radio and television programmes; screenplay writing; game services provided on-line 
from a computer network; providing on-line electronic publications, not downloadable; religious education; aikido 
instruction; gymnastic instruction; correspondence courses; practical training [demonstration]; training services 
provided via simulators; organization of balls; organization of exhibitions for cultural or educational purposes; providing 
recreation facilities; arranging and conducting of colloquiums; arranging and conducting of congresses; arranging and 
conducting of conferences; arranging and conducting of concerts; arranging and conducting of workshops [training]; 
arranging and conducting of in-person educational forums; arranging and conducting of seminars; arranging and 
conducting of symposiums; organization of competitions [education or entertainment]; arranging of beauty contests; 
organization of lotteries; organization of fashion shows for entertainment purposes; organization of shows [impresario 
services]; organization of sports competitions; vocational guidance [education or training advice]; amusement park 
services; sign language interpretation; television entertainment; mobile library services; vocational retraining; providing 
on-line videos, not downloadable; providing on-line music, not downloadable; providing television programs, not 
downloadable, via video-on-demand transmission services; providing films, not downloadable, via video-on-demand 
transmission services; providing golf facilities; providing sports facilities; providing amusement arcade services; cinema 
presentations; presentation of circus performances; presentation of variety shows; presentation of live performances; 
theatre productions; conducting fitness classes; educational examination; film production, other than advertising films; 
rental of audio equipment; rental of video cameras; rental of video cassette recorders; rental of videotapes; rental of show 
scenery; rental of sound recordings; toy rental; rental of cinematographic apparatus; rental of motion pictures; games 
equipment rental; rental of stadium facilities; rental of lighting apparatus for theatrical sets or television studios; rental of 
radio and television sets; rental of skin diving equipment; rental of sports equipment, except vehicles; rental of stage 
scenery; electronic desktop publishing; on-line publication of electronic books and journals; publication of texts, other 
than publicity texts; radio entertainment; entertainer services; entertainment services; writing of texts; sado instruction 
[tea ceremony instruction]; zoological garden services; news reporters services; party planning [entertainment]; music 
composition services; subtitling; tutoring; holiday camp services [entertainment]; conducting guided tours; disc jockey 
services; personal trainer services [fitness training]; providing casino facilities [gambling]; calligraphy services; karaoke 
services; club services [entertainment or education]; songwriting; providing museum facilities [presentation, exhibitions]; 
teaching; educational services provided by schools; orchestra services; translation; scriptwriting, other than for 
advertising purposes; ticket agency services [entertainment]; coaching [training]; sport camp services; recording studio 
services; language interpreter services; nursery schools; photography; photographic reporting; timing of sports events; 
boarding school education; production of shows.
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Trade Marks Journal No: 1838 ,   26/02/2018           Class 99 
 

Priority claimed from 06/10/2017; Application No. : 1362082 ;Benelux 

3748771    20/10/2017
[International Registration No. : 1387368]
Fiep Amsterdam B.V.

Johannes Vermeerplein 5 NL-1071 DV Amsterdam

Proposed to be Used
IR DIVISION
Cl.9;Magnetic data carriers; recording disks; compact discs, DVDs and other digital recording media, whether pre-
recorded or not; downloadable programmes for electronic games; pre-recorded DVDs with games; calculating machines; 
software; multimedia software; multimedia recordings; mobile phones and smartphones; cases for mobile phones and 
smartphones; holders for phones; earphones; electronic publications, also downloadable, in the form of magazines and 
books; covers for electric outlets; decorative magnets; laptop bags.

Cl.16;Paper and cardboard; printed matter, including books, comic books and activity books (with stickers); drawing 
books and drawing cahiers; calendars; tear-off calendars; bookbinding material; photographs; posters; stationery; office 
requisites, except furniture; adhesives for stationery or household purposes; artists’ materials; drawing materials; felt 
pens, pens, pencils and coloured pencils; paintbrushes; instructional and teaching materials [except apparatus]; plastic 
sheets, films and bags for wrapping and packaging; wallpaper stencils; paper tablecloths, napkins and placemats; paper 
party decorations; paper boxes; paper bags and bags for packaging; plastic bags for packaging; pictures and paintings, 
framed or not; canvas paintings; stickers, wall stickers, door stickers; cases for stationery.

Cl.41;Publishing services, namely publication of books, magazines and other printed matter, including via electronic 
channels; production and presentation of television programs; video production; writing of blogs; multimedia publishing 
of periodicals, magazines, newspapers and other printed matter; publication and publishing of electronic books and 
magazines on the internet; arranging and conducting of sport and cultural activities; providing online computer games.
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Trade Marks Journal No: 1838 ,   26/02/2018           Class 99 
 

Priority claimed from 19/07/2017; Application No. : 87534385 ;United States of America 

3748794    17/08/2017
[International Registration No. : 1386993]
art & eden, pbc

260 West 39th Street, 10th Floor New York NY 10018 United States of America

Proposed to be Used
IR DIVISION
Cl.20;Pillows; curtain rings.

Cl.24;Bed sheets, pillow cases, comforters, duvet covers, blankets, bedspreads, throws, shams; bath towels, hand 
towels, washcloths, beach towels, kitchen towels; shower curtains, window curtains, draperies; table mats, place mats, 
table covers, tablecloths, table runners, napkins, fabric coasters; handkerchiefs.

Cl.27;Bath rugs; bath mats; rugs; carpets.
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Trade Marks Journal No: 1838 ,   26/02/2018           Class 99 
 

3748798    03/10/2017
[International Registration No. : 1386088]
ADVANEX INC.

1-1, Tabata 6-chome, Kita-ku Tokyo 114-8581 Japan

Proposed to be Used
IR DIVISION
Cl.6;Hardware of metal, small; screws of metal; stops of metal; nuts of metal; bolts of metal; washers of metal; springs 
[metal hardware].

Cl.7;Metal working machines; metal forming machines; press dies for metal forming; mechanical presses for 
metalworking; bending machines; shafts for machines; axles for machines; spindles for machines; bearings being parts 
of machines; ball-bearings; roller bearings; couplings for machines; shaft couplings for machines; shock absorbers for 
machines; springs being parts of machines.
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Trade Marks Journal No: 1838 ,   26/02/2018           Class 99 
 

Priority claimed from 30/03/2017; Application No. : 16523425 ;European Union 

3748880    19/09/2017
[International Registration No. : 1387336]
adp Gauselmann GmbH

Merkur-Allee 1-15 32339 Espelkamp Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software; coin-operated mechanisms; computer and video games software; games software in particular 
for use on any computer platform, including electronic entertainment and games consoles; computer game programs; 
video games (software); computer games provided through a global computer network or supplied by means of multi-
media electronic broadcast or through telecommunications or electronic transmission or via the internet; computer 
games, leisure and recreational software, video games and computer software, all being provided in the form of storage 
media; programs for operating electric and electronic apparatus for games, amusement and/or entertainment purposes; 
computer software for computer games on the internet; online games (software), in particular for online betting games, 
online prize games, online gambling games, online games of skill and online casino games; computer software in the 
form of an app for mobile devices and computers; calculating apparatus in coin-operated machines and parts for the 
aforesaid goods; electric, electronic, optical or automatic apparatus, for identifying data carriers, identity cards and credit 
cards, bank notes and coins; software in particular for casino and/or amusement arcade games, for gaming machines 
and/or slot machines each one with or without prize payouts; gaming software that generates or displays wager outcomes
of gaming machines; operational computer games software; computer software for managing of games (game collection); 
collection of video games software.

Cl.28;Games; toys; gaming apparatus (including coin-operated apparatus); coin-operated arcade games (machines); 
games for amusement arcades (included in class 28); coin-operated video gaming apparatus; video games apparatus 
adapted for use with external screens or monitors only; casino fittings, namely roulette tables, roulette wheels; coin-
operated automatic gaming machines and gaming machines, in particular for gaming arcades, with or without a prize 
payout; electronic or electrotechnical gaming apparatus, automatic gaming machines, gaming machines, slot machines 
operated by coins, tokens, banknotes, tickets or by means of electronic, magnetic or biometric storage media, in 
particular for commercial use in casinos and amusement arcades, with or without a prize payout; automatic gaming 
machines and gaming machines, in particular for commercial use in casinos and gaming arcades, with or without a prize 
payout; coin-operated gaming machines and/or electronic money-based gaming apparatus (machines), with or without 
prizes; housings adapted for gaming machines, gaming apparatus and automatic gaming machines, operated by means 
of coins, tokens, tickets or by means of electronic, magnetic or biometric storage media, in particular for commercial use 
in casinos and gaming arcades, with or without a prize payout; electronic games; electronic game entertainment 
apparatus and parts thereof; video output game machines; drawing apparatus for prize games and lotteries, draws or 
raffles; housings of metal, plastic and/or wood for coin-operated automatic machines; apparatus for games (including 
video games), other than adapted for use with external screens or monitors only; electropneumatic and electric slot 
machines with levers for pulling (gaming machines); gaming tables, in particular for table football, billiards, sliding 
games; flying discs (toys) and darts; gaming machines, namely, electric, electronic or electromechanical apparatus for 
bingo games, lotteries or video lottery games and for betting offices, connected or not connected to a computer network; 
LCD games consoles; automatic gaming machines; all the aforesaid automatic machines, machines and apparatus also 
operated via computer networks; apparatus and devices for accepting and storing money, being fittings for the aforesaid 
automatic machines, included in class 28; automatic lottery machines.
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Trade Marks Journal No: 1838 ,   26/02/2018           Class 99 
 

3748894    04/10/2017
[International Registration No. : 1387355]
Medprin Regenerative Medical Technologies Co., Ltd.

3/F, Zone E, 80 Lanyue Road, Science City, New High-Tech Industrial Park 510663 Guangzhou China

Proposed to be Used
IR DIVISION
Cl.5;Gelatine for medical purposes; opotherapy preparations; styptic preparations; stem cells for medical purposes; 
surgical implants comprised of living tissues; bone cement for surgical and orthopaedic purposes; biological tissue 
cultures for medical purposes; medicines for human purposes; cellulose esters for pharmaceutical purposes; collagen for
medical purposes; wadding for medical purposes; cotton for medical purposes; dressings, medical; absorbent wadding; 
surgical glues; radioactive drug; compounds of Chinese medicine preparation; gases for medical purposes; disinfectants 
for hygiene purposes; dietetic substances adapted for medical use; dental impression materials; pharmaceutical 
preparations; air-deodorising preparations.

Cl.7;Printing machines; machines for processing plastics; plastic pouring machine; transmissions for machines; 
bearings for transmission shafts; belts for machines; control mechanisms for machines, engines or motors; 3D printers.

Cl.9;Computer programmes [programs], recorded; computer software, recorded; printers for use with computers; 
computer software, recorded, for making 3D industrial models; computer software, recorded, for designing 3D objects; 
rapid prototyping printers for use with computers for making 3D models; joysticks for use with computers, other than for 
video games; resuscitation mannequins [teaching apparatus]; mannequins for medical research [teaching apparatus]; 
mannequins for medical training [teaching apparatus]; models of human organs for surgical planning; models of human 
organs for design of surgical approach; models of human tissue for medical education; models of human tissue for 
medical training; models of human tissue for medical research; models of human tissue for medical education [teaching 
apparatus].

Cl.10;Surgical apparatus and instruments; syringes for injections; drainage tubes for medical purposes; probes for 
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medical purposes; urological apparatus and instruments; medical apparatus and instruments; implantable subcutaneous 
drug delivery devices; biodegradable bone fixation implants; instruments for hemostatic sutures; otorhinolaryngological 
appliances; cannulae; testing apparatus, for medical purposes; traction apparatus for medical purposes; stents; 
physiotherapy apparatus; belts for medical purposes; cushions for medical purposes; slings [supporting bandages]; 
trocars; dental apparatus and instruments; artificial jaws; artificial skin for surgical purposes; surgical implants 
comprised of artificial materials; orthopedic articles; suture materials; artificial teeth; electric heating bandage for surgical
purposes; pads for preventing pressure sores on patient bodies; artificial breasts; intraocular prostheses, namely lenses, 
for surgical implantation.

Cl.16;Model sample for teaching; teaching materials [except apparatus]; modelling materials; architects' models; 
modelling wax, not for dental purposes; plastics for modelling.

Cl.17;Synthetic rubber; liquid rubber; artificial resins; synthetic resins [semi-finished products]; artificial resins [semi-
finished products]; thermal plastic substances, semi-processed; plastic substances, semi-processed (used as 3D printing 
materials); plastic substances, semi-processed; acrylic resins [semi- finished products]; artificial liquid resins [semi-
finished products].

Cl.35;Advertising; presentation of goods on communication media, for retail purposes; professional business 
consultancy; business research; commercial administration of the licensing of the goods and services of others; market 
studies; import-export agency services; procurement services for others [purchasing goods and services for other 
businesses]; marketing; sales promotion for others; retail or wholesale services for medical supplies.

Cl.40;Custom assembling of materials for others; material treatment information.

Cl.42;Technical research; research and development of new products for others; technological consultancy; quality 
control; chemical analysis; material testing; industrial design; computer software design; computer programming; data 
conversion of computer programs and data [not physical conversion]; computer software consultancy; maintenance of 
computer software; scientific laboratory services; biological research; bacteriological research; physics research; textile 
testing; packaging design.

Cl.44;Rest home services; dentistry services; telemedicine services; pharmacy advice; medical assistance; plastic 
surgery; beauty salon services; veterinary assistance; horticulture; rental of sanitation facilities.
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Priority claimed from 26/04/2017; Application No. : 30 2017 010 422 ;Germany 

3749032    25/08/2017
[International Registration No. : 1387347]
Ecolab Deutschland GmbH

Ecolab-Allee 1 40789 Monheim Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for use in the pulp and paper industry.

Cl.42;Consultancy relating to technical research in the field of pulp and paper industry.
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3750629    29/05/2017
[International Registration No. : 1387072]
Lablicate GmbH

Martin-Luther-King-Platz 6 20146 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Software for the evaluation, processing, editing and visualisation of analysis data in the field of chemical analysis.

Cl.41;Providing of training; arranging, conducting of seminars; sports training; arranging and conducting of workshops
(training) for the use and application of software.

Cl.42;Chemical research using software for the evaluation, processing, editing and visualisation of analysis data in the 
field of chemical analysis; design and development of software for the evaluation, processing, editing and visualisation of 
analysis data in the field of chemical analysis.
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3750631    18/07/2017
[International Registration No. : 1387106]
AMAG Austria Metall AG

Lamprechtshausener Straße 61 A-5282 Ranshofen Austria

Proposed to be Used
IR DIVISION
Cl.6;Aluminium; foil and wire of aluminium; sheets, plates and ingots of aluminium; strips and discs of aluminium; 
plates and profiles of aluminium; metal building materials; metal building materials; metal hardware; common metals and 
their alloys; molds of metal; doors, gates, windows and window coverings of metal; structures and transportable 
buildings of metal; signboards of metal [not luminous nor mechanical]; metal panels or boards [non-luminous and non-
mechanical] used for signaling, route showing or advertising; information boards of metal [not luminous nor mechanical]; 
ladders and scaffolding, of metal; construction elements of aluminium; moulded parts of aluminium; scrap of aluminium; 
facades of aluminium; facades of metal; aluminium and its alloys; aluminum siding; extruded aluminium sections; 
materials of metal for railway tracks; aluminium windows; doors and gates of aluminium; semi-finished articles of 
aluminium or its alloys; signboards of aluminium [not luminous nor mechanical]; aluminium panels or boards [non-
luminous and non-mechanical] used for signaling, route showing or advertising; information boards of aluminium [not 
luminous nor mechanical]; scrap of metal and alloys thereof; metal mouldings; casts of metal; cast parts of aluminium; 
ornaments of common metal for vehicles; non-luminous and non-mechanical traffic signs of metal; road signs of metal 
[not luminous nor mechanical]; cable and wires (not for electrical purposes); pipes and tubes of metal; ironmongery, 
small items of metal hardware; iron slabs, blocks, plates; cast, rolled and forged building components of metal for 
building structures [construction material]; cold-rolled and hot-rolled thin plates, medium plates and heavy plates of 
aluminium; heat-resistant, surface-finished, coated, plastic-coated, plated, rust-resistant, acid-resistant and corrosion-
resistant sheet metal; sheet metal pressed parts; construction parts of aluminium for structural engineering, hydraulic 
structures, bridges, hydropower and nuclear power plants, sheet metal construction; construction parts for halls, sports 
halls and baths; guard rails for roads; overhead road signs of metal, non-luminous and non-mechanical; construction 
elements of light metal and aluminium; roofing structures of metal, namely roof purlins; metal wall claddings, partitions 
and pilings of metal; boxes of common metal; masts of metal; bottles (metal containers) for compressed gas or liquids; 
swimming pools [metal structures]; mountaineering articles and mountaineering equipment of metal, namely climbing 
irons.

Cl.12;Rail vehicles; air and space vehicles; water vehicles; vehicles for use on land; parts and fittings for land vehicles; 
parts and fittings for rail, water, air and space vehicles; bicycles, bicycle parts; wheels; wheel trims; continuous tracks for 
vehicles; kinematic chains for land vehicles; commercial vehicles; trailers; bodies for trailers; interlocking panels for 
vehicle bodies; spray prevention flaps for vehicles; bodywork parts for vehicles; chain wheels for tyres; wheel sprockets; 
rolling stock for railways, railway carriages; ski lifts, cable cars and accessories; forklift trucks and accessories; ladle 
cars; tipping bodies for lorries [trucks]; motorbikes; civilian drones.

Cl.28;Athletic sporting goods; athletic equipment; hunting and fishing equipment; toys; sports equipment; 
mountaineering equipment of metal, namely ascenders [mountaineering equipment] of metal; skis; edges of skis; ski 
boards.
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Priority claimed from 19/12/2016; Application No. : 30 2016 111 546 ;Germany 

3750644    08/06/2017
[International Registration No. : 1387270]
Sanner GmbH

Schillerstraße 76 64625 Bensheim Germany

Proposed to be Used
IR DIVISION
Cl.40;Treatment of materials for the manufacture of plastic goods; material treatment information; providing 
information relating to the processing of plastics; providing material treatment information; treatment of plastic materials 
to produce plastic mouldings; processing of plastics; custom manufacture and assembly services; custom manufacture 
of moulds for use in industry; custom manufacture of elastomeric components; custom manufacture of thermoplastic 
components; moulding of synthetic products; custom manufacture of moulded components; custom manufacture of tools
for others.

Cl.42;Design services; consultancy relating to the design of packaging; computer aided part and mould design 
services; computer aided design services; product design; packaging design; computer-aided engineering design and 
drawing services; design planning; new product design; development of new products; industrial design; engineering 
services for the design of structures; construction drafting; product design and development; testing, authentication and 
quality control; quality assurance consultancy; consultancy services relating to quality control; engineering testing; 
quality checking and testing; scientific and technological services; consultancy services relating to technological 
research; engineering consultancy services; industrial development services; conducting of technical feasibility studies; 
technical data analysis services; research to develop new products; engineering services; consultancy services relating 
to product engineering; draftsman's services in the nature of technical drawing; research and development services; 
technological consultancy; technological services relating to manufacture; conducting technical project studies; 
technical consultancy relating to product development; technical research.
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3750654    30/10/2017
[International Registration No. : 1386366]
Aalto-korkeakoulusäätiö sr

PL 11000 FI-00076 Aalto Finland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures, fertilizing preparations; fire extinguishing compositions; 
tempering and soldering preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives 
used in industry.

Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; colorants; mordants; raw 
natural resins; metals in foil and powder form for painters, decorators, printers and artists.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; fuels (including motor 
spirit) and illuminants; candles and wicks for lighting.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides.

Cl.23;Yarns and threads, for textile use.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; edible oils and fats.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces (condiments); 
spices; ice.
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Priority claimed from 11/01/2017; Application No. : UK00003206144 ;United Kingdom 

3750673    10/07/2017
[International Registration No. : 1388294]
BBH Partners LLP

60 Kingly Street London W1B 5DS United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Advertising services, marketing services, public relations services; business consultancy, management 
consulting, business consulting, consultancy relating to online business, consulting in sales techniques and sales 
programmes, consultancy relating to search engine optimisation, search engine optimisation; market research, economic 
forecasting, business advice relating to growth financing, business enquiry and investigations; marketing study services; 
opinion polling; sales promotion for others; organisation of events, exhibitions and shows, reprographic services for 
commercial and advertising services; business information services; compilation of advertisements for use as web pages 
on the Internet; information and advisory services all related to the aforesaid services.

Cl.38;Telecommunications services, information services (including web pages), provision of telecommunications 
access and links to computer databases and the Internet.

Cl.41;Entertainment; sporting and cultural activities; production of on-line video; film distribution; publishing services; 
photographic post-production services; publication and online electronic publishing of texts and books in the fields of 
advertising, marketing and public relations consultancy; arranging and conducting seminars for instructional purposes in 
the field of advertising, marketing and public relations consultancy; providing online, non-downloadable electronic 
publications in the nature of books, newsletters, magazines, periodicals and catalogues; education services; education, 
teaching and training; information relating to entertainment or education provided on line from the computer database or 
the Internet.

Cl.42;IT consultancy services; computer advisory services; development of computer software application services; 
website hosting services; website design services; creating websites, software creation services; computer and 
information technology provided on line from a computer database or from the Internet; computer consultancy services; 
website design consultancy; website consultancy services; consultancy relating to user experience design on websites; 
animation and special-effects design for others; consultancy relating to the creation and design of websites, consultancy 
relating to the creation and design of websites for e-commerce.
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Priority claimed from 06/04/2017; Application No. : 016564908 ;European Union 

3750681    05/10/2017
[International Registration No. : 1386722]
Centogene AG

Schillingallee 68 18057 Rostock Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus and instruments; measuring, detecting and monitoring instruments and monitoring devices; 
information technology apparatus; recorded content; electronic publications downloadable from databases or the 
internet; computer software, in particular computer software for data searching, computer software for creating 
searchable databases, computer software for database management, downloadable software applications; parts and 
accessories for all the aforesaid goods, included in this class.

Cl.35;Administrative services; input of information into databases; data processing services; collating and systematic 
ordering of data in a computer database; computerised file management; data search in computer files for others; 
consultancy and information in relation to the aforesaid services, included in this class.

Cl.42;Services in the field of science and technology and related research and development services; conducting of 
scientific studies; scientific and medical research and development; chemical, medical and biological analyses for 
scientific purposes; design and development of testing and analysis methods; computerised scientific research and 
conducting of scientific tests and analysis; providing information in the field of pharmaceuticals research; computer 
hardware development; development, programming and implementation of software, in particular design of computer 
databases, programming of database management software for the processing and management of medical data; rental 
and updating of software for data processing; rental of operating software for using cloud computing networks and for 
access thereto; conversion of data or documents from physical to electronic media; electronic data storage and backup 
services; hosting, in particular hosting of databases, hosting of computerised data, files, applications and information; 
creating and maintaining web sites for others; providing computer programs on data networks; providing search engines 
for obtaining data via communication networks; providing of information and data in relation to medical and veterinary 
research and development, in particular by filing data for individual patients in an overall system; provision of information 
and data relating to scientific and technological research and development; rental of objects in connection with the 
providing of the aforesaid services, included in this class; consultancy and information in relation to the aforesaid 
services, included in this class.

Cl.44;Medical services, in particular conducting of medical analysis in connection with the treatment of individuals; 
conducting medical examinations; providing of information in relation to medical examinations; providing of information 
in the fields of medicine, veterinary medicine and pharmaceuticals, in particular by filing data for individual patients in an 
overall system; health centers; medical clinics; therapy services; consultancy and information in relation to the aforesaid 
services, included in this class.
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Priority claimed from 18/10/2016; Application No. : UK00003191846 ;United Kingdom 

3750693    18/04/2017
[International Registration No. : 1387254]
Huntsworth plc

8th Floor, Holborn Gate, 26 Southampton Buildings London WC2A 1AN United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Advertising services; marketing services; public relations services; market research, market analysis and 
strategic marketing services; investor relations services; preparation and copywriting of publicity material and 
preparation and copywriting of business reports; promotional services and public agency services; business 
management consultancy services; consultancy services relating to business operations, consultancy services relating 
to brand development; media relations services; public relations services including crisis communications services, 
digital communications services and corporate communications consultancy services; business events management and 
communications services; public policy services; business consultancy services; consultancy regarding public agency 
communications strategy; commercial lobbying services; information, advisory and consultancy services relating to all 
the aforesaid services and including where such services relate to mergers and acquisitions, Initial Public Offering share 
offers and other transactions and are offered in connection with consultancy services; providing business information 
and marketing consulting in the field of social media; information, advice, and consultancy services relating to the use of 
open content encyclopaedias for publicity, marketing and advertising purposes.

Cl.41;On-line video content development; social media training.

Cl.42;Design services, art work design, graphic design services, design services, namely, illustrator's services, web-
site design services; search engine optimisation advice; media evaluation and measurement services; information, 
advisory and consultancy services relating to all the aforesaid services.

Cl.45;Government relations consultancy services; political consultancy services; litigation support services.
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Priority claimed from 18/04/2017; Application No. : 1352237 ;Benelux 

3750715    18/10/2017
[International Registration No. : 1387371]
The Things Industries B.V.

Herengracht 182 NL-1016 BR Amsterdam

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; data processing equipment, computers; wireless devices and 
hardware, including network-, audio-, video- and telecommunication hardware; computer hardware, software and 
computer peripherals, also for wireless local and global networks; apparatus and instruments for wireless access to 
networks; servers for databases; hardware and software for creating wireless connections between computers, computer 
peripherals, electronic devices, machines and mobile devices; software and hardware for creating connections for 
wireless communication between computers, computer peripherals, electronic devices, machines and mobile devices; 
wireless communication devices; electronic (wireless) apparatus and instruments for monitoring, management and 
remote control; WAN hardware (Wide Area Network); wireless transmitters and receivers; wireless routers; WAN routers 
(Wide Area Network); interface network modems; digital sensory devices; sensory hardware and software; electric, 
magnetic, optical, thermal, ultrasonic and photoelectric sensors; stand alone micro controller circuit boards; 
downloadable digital databases; transducers; LED screens and monitors.

Cl.38;Telecommunications; providing access to the Internet, cable networks or other forms of data transfer; provision 
of interactive communication via the Internet, cable networks or other forms of data transfer; electronic transfer of data; 
telecommunication services provided by cable operators; data communication services; paging via radio, telephone or 
other electronic means of communication; wireless communication services; VAN communication services (Value Added 
Network); services in the field of VAN messaging (Value Added Network); communication with remote screens; artificial 
satellite communication services; providing information in the field of telecommunications; telephone services; digital 
and electronic transmission of sound, text and/or image; transmission of electronic information via global 
communications networks, private networks and networks with limited access; computer communication services; 
international data transmission; mobile communication services; television broadcasting services; providing access to 
computer databases; information and consultancy relating to the aforesaid services; all the aforesaid services whether or 
not provided via electronic channels, including the Internet.
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Cl.42;Rental of software and computers; rental of operating software for computer networks and servers; design and 
development of wireless computer networks; consultancy relating to computer networks; information relating to the 
development of computer networks; website hosting services; temporary provision of online non downloadable operating 
software for computer networks and servers; technical advice relating to computer hardware and software for networks; 
design and development of computer programs for data processing; design and development of computer and 
telecommunications systems; scientific and technological research in the field of telecommunications and computer 
networks; conversion via several platforms of digital content into other digital content; conversion of texts into digital 
formats; services of ICT engineers and programmers for copying, converting and encoding data and for managing 
computer servers; conversion of images into electronic media; information and consultancy relating to the aforesaid 
services; all the aforesaid services whether or not provided via electronic channels, including the Internet.
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Priority claimed from 01/07/2016; Application No. : 1335406 ;Benelux 

3750743    15/12/2016
[International Registration No. : 1385958]
Pon Bicycle I B.V.

Rondebeltweg 31 NL-1329 BN Almere

Proposed to be Used
IR DIVISION
Cl.12;Vehicles; motorized bicycles and scooters; bicycles and their parts; sports and racing bikes; mountain bikes; 
children's bicycles and their parts; push bikes, push bikes for children, bicycle trailers, go-carts and small wagons for 
transporting children [vehicles]; bicycles, accessories and parts for the aforementioned goods, namely, bicycle baskets, 
bags for bicycles, luggage carriers, bells, casings for pneumatic tires [tyres], inner tubes for pneumatic tyres [tyres], 
fittings for head frames, brakes, bells, fittings for brackets, double seater bicycle frames, frames, handles, dress guards, 
chains, wheel sprockets with cranks, chain cases, crown pieces, lantern hooks (parts of bicycles), bicycle cam chains, 
hubs, gears, brake hubs, pedals, pedal rubbers, pumps, stands, mudguards, handlebars, rims, spokes, forks, free wheels; 
bicycle seat posts and saddles; holders for water bottles for bicycles; sets for bicycles consisting of frames for bicycles, 
bicycle forks and bicycle seat posts, or a combination thereof.

Cl.25;Clothing, footwear and headgear; sports clothing [other than golf gloves]; sports shoes; sports jerseys, jumpers, 
trousers, cycling shorts, overcoats, gloves [clothing], body stockings, vests, short sleeved t-shirts, sportswear.

Cl.35;Advertising; business management; business administration; clerical services; commercial intermediation 
services and the provision of business and commercial advice relating to the purchase, sale, import and export of 
vehicles, motorised bicycles and scooters [vehicles], bicycles and bicycle parts, sports and racing bikes, mountain bikes, 
children's bicycles and their parts, push bikes, push bikes for children, bicycle trailers, go-carts, small wagons for 
transporting children [vehicles], bicycle accessories and parts thereof, sets for bicycles consisting of frames for bicycles, 
bicycle forks and bicycle seat posts, or a combination thereof, sporting goods, body-building apparatus, appliances for 
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gymnastics, spinning bikes, clothing, footwear and headgear; advertising and sales promotion; marketing; online 
marketing activities relating to bicycles and bicycle accessories, clothing, footwear and headgear; market surveys and 
market studies, public relations services, advertising and promotion in connection with the production and sale of 
bicycles; import, export and business intermediary services relating to the trading of bicycles and bicycle accessories, 
clothing, footwear and headgear; advisory services relating to promotional activities, including promotional activities for 
sporting purposes and competitions; administrative services; sponsorship search in the nature of recruiting sponsors for 
funds; lobbying for commercial purposes; organisation of events for commercial and advertising purposes; services with 
regard to product presentation to the public; promoting the goods and services of others; promotional services.
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3751023    13/02/2017
[International Registration No. : 1386158]
ARTSANA S.p.A

Via Saldarini Catelli, 1 I-22070 Grandate (Como) Italy

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; polishing preparations; soaps; perfumery, essential 
oils, cosmetics, hair lotions; dentifrices; eau de Cologne; lavender water; scented water; ammonia [volatile alkali] 
[detergent]; aloe vera preparations for cosmetic purposes; amber [perfume]; starch glaze for laundry purposes; fabric 
softeners for laundry use; aromatics [essential oils]; flavourings for beverages [essential oils]; cake flavourings [essential 
oils]; astringents for cosmetic purposes; non-medicated lotions; bath foam; flower perfumes (bases for -); cotton sticks 
for cosmetic purposes; javelle water; laundry wax; parquet floor wax; laundry blue; colorants for toilet purposes; 
cosmetics; creams (cosmetic -); barrier creams; polishing creams; skin whitening creams; washing soda, for cleaning; 
deodorants for human use (perfumery); detergents other than for use in manufacturing operations and for medical 
purposes; heliotropine; badian essence; mint essence [essential oil]; oil of turpentine for degreasing; bergamot oil; 
ethereal essences; extracts of flowers [perfumes]; massage gels other than for medical purposes; dental bleaching gels; 
geraniol; cleaning chalk; greases for cosmetic purposes; incense; ionone [perfumery]; almond milk for cosmetic 
purposes; cleansing milk for toilet purposes; scented wood; lotions for cosmetic purposes; lip gloss; shoe wax; cosmetic 
masks; mint for perfumery; transfers (decorative -) for cosmetic purposes; musk [perfumery]; cosmetic kits; oils for toilet 
purposes; massage oils; essential oils; cedarwood (essential oils of -); lemon (essential oils of-); oils for perfumes and 
scents; oils for cleaning purposes; oils for cosmetic purposes; gaultheria oil; jasmine oil; lavender oil; almond oil; rose 
oil; cotton wool for cosmetic purposes; polishing stones; smoothing stones; pumice stone; alum stones [astringents]; 
pomades for cosmetic purposes; pot-pourri; sun-tanning preparations [cosmetics]; baths (cosmetic preparations for -); 
douching preparations for personal sanitary or deodorant purposes [toiletries]; laundry glaze; shining preparations; sun 
tan lotion; colour brightening chemicals for household purposes [laudry]; skincare cosmetics; laundry preparations; 
antiperspirants [toiletries]; fumigation preparations [perfumes]; laundry bleach; dental rinses, non-medicated; nail care 
preparations; cleaning agents for household purposes; toiletries; smoothing preparations [starching]; laundry soaking 
preparations; sachets for perfuming linen; degreasers other than for use in manufacturing processes; make-up removing 
preparations; color-removing preparations; perfumery; air fragrancing preparations; starch for laundry purposes; bath 
salts, not for medical purposes; bleaching salts; cloths impregnated with a detergent for cleaning; almond soap; soap; 
antiperspirant soap; deodorant soap; soaps in liquid form; shampoo; dry shampoos; destainers; emery; bleaching soda; 
furbishing preparations; breath freshening sprays; talcum powder, for toilet use; emery cloth; glass cloth; terpenes 
[essential oils]; dyes (cosmetic -); beard dyes; tissues impregnated with cosmetic lotions; anti-bacterial detergents; 
cotton sticks for cleaning ears; body creams; non-medicated creams, namely non-medicated diaper rash creams; sun 
creams (cosmetic); detergents for cloths washing machines; cleansing milk for cosmetic purposes; skin conditioning 
creams non for medical use; sachets for perfuming linen; non medicated oils.

Cl.5;Pharmaceutical preparations; sanitary preparations for medical purposes; foods and dietetic substances adapted 
for medical use; food for babies; plasters, materials for dressings; disinfectants; preparations for destroying vermin; 
acaricides; fly catching paper; sea water for medicinal bathing; melissa water for pharmaceutical purposes; goulard 
water; mineral waters for medical purposes; thermal water; nutritional supplements; dietetic foods adapted for medical 
purposes; nutrition for infants; starch for dietetic or pharmaceutical purposes; amino acids for medical purposes; 
anaesthetics; antiseptics; dressings, medical; menstruation bandages; absorbent articles for personal hygiene; sanitary 
pads; post-partum pads; styptic preparations; oxygen baths; bath preparations for medical purposes; balms for medical 
purposes; liquorice for pharmaceutical purposes; sanitary wear; bandages for dressings; medicated dressings; dietetic 
beverages adapted for medical purposes; bicarbonate of soda for pharmaceutical purposes; medicine cases, portable, 
filled; lozenges for pharmaceutical purposes; rubber for dental purposes; quinquina for medical, purposes; chinoline for 
medical purposes; belts for sanitary napkins [towels]; eye- washes; compresses; cachets for pharmaceutical purposes; 
sterile gauze pads; antiseptic cotton; aseptic cotton; cotton for medical purposes; breast-nursing pads; decoctions for 
pharmaceutical purposes; deodorants, other than for personal use; air deodorising preparations; deodorants for clothing 
and textiles; depuratives; detergents for medical purposes; digestives for pharmaceutical purposes; disinfectants for 
hygiene purposes; disinfectants impregnated into tissues; balsamic preparations for medical purposes; eucalyptus for 
pharmaceutical purposes; eucalyptol for pharmaceutical purposes; laxatives; lacteal flour for babies; flour for 
pharmaceutical purposes; first-aid boxes, filled; milk ferments for pharmaceutical purposes; ferments for pharmaceutical 
purposes; fibre (dietary -); fennel for medical purposes; gauze for dressings; glycerine for medical purposes; plasters; 
insect repellent incense; medicinal infusions; insecticides; alginate dietary supplements; casein dietary supplements; 
enzyme dietary supplements; wheat germ dietary supplements; glucose dietary supplements; lecithin dietary 
supplements; yeast dietary supplements; pollen dietary supplements; propolis dietary supplements; protein dietary 
supplements; protein supplements for animals; mineral food supplements; iodine for pharmaceutical purposes; milk of 
almonds for pharmaceutical purposes; malted milk beverages for medical purposes; milk sugar for pharmaceutical 
purposes; cedar wood for use as an insect repellent; lotions for pharmaceutical purposes; eyepatches for medical 
purposes; bandaging material; haemostatic pencils; medicines for human purposes; medicines for dental purposes; mint 
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for pharmaceutical purposes; menthol; moleskin for medical purposes; fly destroying preparations; pants, absorbent, for 
incontinents; pants (sanitary -); adhesive bands for medical purposes; medicinal oils; camphor oil for medical purposes; 
cod liver oil; castor oil for medical purposes; flaxseed oil dietary supplements; absorbent wadding; wadding for medical 
purposes; diaper-pants (babies' -); disposable maternity underwear; incontinence pads; royal jelly dietary supplements; 
royal jelly for pharmaceutical purposes; parasiticides; jujube, medicated; pomades for medical purposes; aloe vera 
preparations for pharmaceutical purposes; preparations for topical treatment of insect bites; preparations of trace 
elements for human use; teething (preparations to facilitate -); bath (therapeutic preparations for the -); sunburn 
ointments; biological preparations for medical purposes; chemico-pharmaceutical preparations; sunburn preparations for 
pharmaceutical purposes; burns (preparations for the treatment of-); skin care (pharmaceutical preparations for -); 
organotherapy preparations; fumigation preparations for medical purposes; diagnostic preparations; air purifying 
preparations; mouth washes for medical use; insect repellents; propolis for pharmaceutical purposes; panty liners; 
chemical reagents for medical purposes; tonics (medicines); constipation (medicines for alleviating -); remedies for 
perspiration; mineral water salts; potassium salts for medical purposes; sodium salts for medical purposes; smelling 
salts; salts for mineral water baths; bath salts for medical purposes; salts for medical purposes; syrups for 
pharmaceutical purposes; solvents for removing adhesive plasters; dietetic substances adapted for medical use; cooling 
sprays for medical purposes; vulnerary sponges; surgical dressings; sulfur sticks [disinfectants]; menstruation 
compresses; medicinal tea; tincture of iodine; tinctures for medical purposes; herbal teas for medicinal purposes; tissues 
impregnated with pharmaceutical lotions; cachou for pharmaceutical purposes; mercurial ointments; ointments for 
pharmaceutical purposes; medicated creams; anti-bacterial preparations; anti-bacterial gel; anti-inflammatory gel for 
gums; cold cream for medical use; sterile solutions for medical purposes; sterilising solutions; disinfectants for medical 
use; medical dressings, coverings and applicators; first-aid boxes, filled; adhesive plasters; enema preparations; 
absorbent cotton; disinfectants; gauze for dressings; alcohol-based antibacterial skin sanitizer gels; cooling sprays for 
medical purposes; haemostatic preparations; haemostatics for medical purposes; medicated oils; sterile solutions for 
medical purposes; eyepatches for medical purposes; eye bandages for medical use; pregnancy testing preparations for 
home use; air deodorising preparations; gauze compresses; medicated plasters; saline solutions; diagnostic tests for 
medical purposes; diagnostic reagents; disinfectant soap; medicated soap.

Cl.6;Stove guards [of metal]; cabinet locks, wardrobe latch of metal; drawer latch of metal; door stops of metal; 
automatic security barriers.

Cl.8;Hand tools and implements (hand-operated); cutlery; silver plate [knives, forks and spoons]; whetstone holders; 
manicure sets; pedicure sets; knives; table cutlery [knives, forks and spoons]; spoons; ladles [hand tools]; scissors; nail 
scissors; table forks; rasps [hand tools]; nail files; nail files, electric; hair clippers for personal use, electric and non-
electric; nail extractors; cutlery for use by children; plastic cutlery; cutlery of silicon; manicure sets, electric; nail clippers, 
electric or non-electric; vegetable shredders; penknives; meat choppers [hand tools]; vegetable choppers; vaporizers 
(insecticide -) [hand tools].

Cl.9;Weighing, measuring, signaling, checking (supervision), life-saving and teaching apparatus and instruments; 
apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording discs; 
compact discs, DVDs and other digital recording media; data processing equipment, computers; computer software; 
precision measuring apparatus; projectors; weighing apparatus and instruments; regulating apparatus, electric; 
measuring devices, electric; monitoring apparatus, electric; amplifiers; audiovisual teaching apparatus; diagnostic 
apparatus, not for medical purposes; apparatus for recording sound; apparatus for the reproduction of sound; apparatus 
for the transmission of sound; transparency projection apparatus; security surveillance apparatus; radios; teaching 
apparatus; glasses cases; balancing apparatus; magnets (decorative -); smart cards [integrated circuit cards]; video game
cartridges; head protection; protective helmets for sports; safety restraints, other than for vehicle seats and sports 
equipment; discs (compact -) (audio-video); portable computers; measuring spoons; plug socket covers; transparencies 
[photography]; floppy disks; recording discs; music CDs; animated cartoons; anti-interference devices [electricity]; 
ignition (electric apparatus for remote -); safety locking devices (electric); dosimeters; downloadable image files; 
downloadable music files; record players; hygrometers; temperature indicating apparatus; compact disc players; disk 
drives for computers; DVD players; readers [data processing equipment]; portable media players; cassette players; 
cameras; rules [measuring instruments]; frames for glasses; monitors; voice monitors; intercommunication apparatus; 
sunglasses; spectacles [optics]; clocks (time -) [time recording devices]; lactometers; games software; audiovisual 
receivers; telephone receivers; life jackets; computer programmes [programs], recorded; measuring instruments; sound 
recording carriers; magnetic data carriers; optical data carriers; thermometers, not for medical purposes; thermometers 
for testing water temperature; bath thermometers; encoded magnetic cards; tablet-computers.

Cl.10;Medical or dental instruments and apparatus; orthopaedic articles; suture materials; teething rings; aerosol 
dispensers for medical purposes; obstetric apparatus; fumigation apparatus for medical purposes; massage apparatus; 
nursing appliances; diagnostic apparatus for medical purposes; body cavities (appliances for washing -); aesthetic 
massage apparatus; hot air therapeutic apparatus; ice bags for medical purposes; water bags for medical purposes; 
feeding bottle receptacles; babies bottles of polypropylene; elastic stockings for surgical purposes; wheeled trolleys 
adapted for use as walking aids; feeding bottle valves; umbilical belts; belts for orthopaedic purposes; maternity belts; 
droppers for medical purposes; abdominal corsets; spoons for administering medicine; thermal packs for first aid 
purposes; air cushions for medical purposes; cushions for medical purposes; pads (heating -), electric, for medical 
purposes; covers for baby feeding bottles; bandages, elastic; slings [supporting bandages]; corsets for medical 
purposes; gloves for massage; incontinence sheets; mouth guards for medical purposes; feeding bottles (babies bottles); 
nipple shields for personal use; ear picks; containers for use with breast pumps; syringes for injections; hypodermic 
syringes; dummies for babies; orthopaedic soles; thermometers for medical purposes; cases for thermometer probes for 
medical use; feeding bottle teats; breast pumps; breast pumps for use by nursing mothers; draw-sheets for sick beds; 
humidifying apparatus for medical use; vaporizers for medical purposes; nasal aspirators; babies' pacifiers (teats); 
medical syringe needles; apparatus for intestinal washing; urine and feces testing instruments for medical and diagnostic 
purposes; electric warming pads for medical use; heating cushions [pads], electric, for medical purposes; cushions 
[pads] (heating -), for medical purposes; cushions for medical purposes; chemically activated hot and cold gel packs for 
medical use; vaginal douche bags; supportive bandages; orthopaedic bandages; bandages, elastic; surgical mesh; 
sphygmomanometers; disposable syringes; medical syringes; stethoscopes; ear plugs for medical purposes; ear plugs 
for protection against noise; clinical thermometers; thermometers for medical purposes; electronic thermometers for 
medical use; digital thermometers for medical purposes; mercury thermometers for medical use; catheters; inhalers; rigid 
bandages for orthopaedic purposes; humidifiers and vaporisers for medical purposes; heat pads for medical use; ice 
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bags for medical purposes; disposable gloves; medical and surgical gloves; tourniquets; therapeutic devices for 
administering oxygen; surgical drapes; condoms; bracelets for medical purposes; feeding cups.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating; hot air apparatus; 
microwave ovens; deodorising apparatus, not for personal use; ionization apparatus for the treatment of air or water; 
ventilation [air-conditioning] installations and apparatus; air-purifying apparatus and machines; lighting apparatus and 
installations; refrigerating appliances and installations; cooking apparatus and installations; heating apparatus, electric; 
kilns; steaming apparatus (electric -) for cooking; fumigation apparatus, not for medical purposes; beverage cooling 
apparatus; disinfectant apparatus; hair driers [dryers]; electric kettles; germicidal burners; pads [cushions] (heating -) , 
electric, not for medical purposes; light diffusers; driers (air -); evaporators; steam generating apparatus; chandeliers; 
standard lamps; arc lamps; electric lamps; lamps; lights, electric, for Christmas trees; lightbulbs; lamp shades; water 
heaters [apparatus]; air heating apparatus; heaters, electric, for feeding bottles; baby bottle warmers; food warmers; toilet 
seats; sterilisers; sterilisers for babies’ feeding bottles; air humidifiers; humidifiers; room humidifiers; air humidifiers, 
other than for medical purposes; cooking utensils, electric; bathtubs; electric yoghurt makers; electric hot-water bottles; 
electric humidifiers.

Cl.12;Vehicles; apparatus for locomotion by land; car sun blinds; baby carriages; security harness for vehicle seats; 
vehicle safety harness for carry cots; vehicle safety harnesses for pram bodies; bicycles; wheeled transporters for 
babies; buggies; harnesses for prams; covers for baby carriages; rearview mirrors; wheels for bicycles, cycles; safety 
seats for children [for vehicles]; vehicle seats; security harness systems for vehicle seats; stroller covers; harnesses for 
use with pushchairs; covers for prams; pushchair covers and hoods; tricycles; sun blinds adapted for automobiles; 
baskets for strollers and prams; strollers covers; vehicle seat covers (fitted); parasols, umbrellas, sun shades for 
strollers; bottle holders (parts of strollers); frames for strollers; mosquito nets for strollers; mattresses and pillows 
adapted for strollers and prams.

Cl.18;Trunks and travelling bags; umbrellas and parasols; bags; key bags; vanity cases, not fitted; sling bags for 
carrying infants; gym bags; wallets; travelling sets [leatherware]; diaper bags; net bags; satchels; moleskin [imitation of 
leather]; slings for carrying infants; pouch baby carriers; parasols; umbrellas; net bags (handbags); haversacks; beach 
bags; baggage; bags for climbers; shopping bags; holdalls; briefcases; rucksacks; backpacks for carrying babies.

Cl.20;Furniture, mirrors, picture frames; bed fittings, not of metal; furniture fittings (not of metal); door fittings, not of 
metal; cupboards; security cabinets; coatstands; benches [furniture]; chests, not of metal; babies' playpens; expandable 
safety gates for stairs; infant walkers; chests for toys; chests of drawers; trays (not of metal); safety locks [non-metallic, 
non-electric]; child resistant security closures (non-metallic) for containers; containers, not of metal [storage, transport]; 
bed frames, cot frames, cradle frames; cots for use by children; safety cots; cushions; support pillows for use in car 
safety seats for babies and children; pregnancy cushions; air cushions, not for medical purposes; towel dispensers, 
fixed, not of metal; divans; display stands; corner cap components, not of metal; baby changing platforms; statuettes of 
wood, wax, plaster or plastic; hooks, not of metal, for clothes rails; clothes hooks, not of metal; safety hooks, not of 
metal; clothes hangers and clothes hooks; pillows; air pillows, not for medical purposes; signboards of wood or plastics; 
beds; mattresses; changing, mats; furniture; furniture for children's bedrooms; chimes (wind -) [decoration]; mattress 
(straw -); screens [furniture]; settees; armchairs for small children; book rests [furniture]; playpens; bed bases; furniture 
shelves; racks; shelves for storage; index cabinets; boxes of wood or plastic; babies' bouncing chairs; desks; sun 
loungers; chairs; babies' chairs; loungers; high chairs for babies; stools; mirrors (silvered glass); mirrors (hand-held) 
[toilet mirrors]; mats for infant playpens; drafting tables; wooden beds; interior textile window blinds; non-metallic 
barrels; armchairs; children bed guards; wooden dressers; cots; child seats; stove guards, not of metal; cabinet locks, 
wardrobe latch, not of metal or rubber; drawer latch, not of metal or rubber; door stops, not of metal or rubber; crib 
bumpers; anti mites mattresses; anti mites pillows.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paintbrushes); articles for 
cleaning purposes; deodorising apparatus for personal use; polishing apparatus and machines, for household purposes, 
non-electric aerosol dispensers, not for medical purposes; basins [bowls]; beverage glassware; beakers with spouts for 
children; cups of paper or plastic; bottles; glass flasks [containers]; insulating flasks; refrigerating bottles; vacuum flasks 
for holding drinks; pitchers; straws for drinking; baskets for domestic use; waste paper baskets; heat-insulated 
containers; thermal containers for babies’ bottles (non-electric); portable coolers; covers for dishes; pot lids; mixing 
spoons [kitchen utensils]; comb cases; electric devices for attracting and dispersing insects; soap dispensers; water 
apparatus for cleaning teeth and gums; milk powder dispensers; electric apparatus for killing insects; blenders, non-
electric, for household purposes; flasks; whisks, non-electric, for household purposes; portable cold boxes [non-electric];
graters for kitchen use; bastin gspoons, for kitchen use; toilet cases; picnic baskets (fitted -), including dishes; cleaning 
cloth; dustbins; combs; electric combs; combs for the hair (large-toothed-); plates to prevent milk boiling over; table 
plates; serving platters; paper plates; plastic plates; disposable table plates; saucers; soap boxes; sponge holders; 
napkin holders; fruit presses, non-electric, for household purposes; drinking vessels; lunch boxes; containers for 
household or kitchen use; kitchen containers; thermally insulated containers for food; piggy banks; heaters for feeding 
bottles, non-electric; dispensers for paper towels; cookie jars; soap dishes; baby bottle drying racks; buckets; trivets 
[table utensils]; brushes; hair for brushes; nail brushes; dishwashing brushes; brushes for cleaning tanks and 
containers; brushes for cleaning feeding equipment; feeding bottle brushes; toilet brushes; toothbrushes; toothbrushes, 
electric; toilet sponges; sponges for household purposes; cake moulds; cookery molds [moulds]; cleaning instruments, 
hand-operated; cups; saucepans (earthenware -); insect traps; kitchen grinders, non-electric; cosmetic utensils; cooking 
utensils, non-electric; kitchen utensils; household utensils; toilet utensils; perfume vaporizers; baby baths, portable; baby
bath tubs; pots; vases; chamber pots; potties; diaper pails; household containers for food storage.

Cl.24;Bed covers; table covers; mattress covers; face towels [made of textile materials]; towels; bath linen, except 
clothing; linens; bed linen; tablecloths, not of paper; diapered linen; bed blankets; bed covers of paper; travelling rugs 
(lap robes); labels of cloth; handkerchiefs of textile; pillowcases [pillow slips]; cushion covering materials; flags, not of 
paper; bath mitts; bed sheets; drugget; sleeping bag liners; moleskin [fabric]; ticks [mattress covers]; oilcloth for use as 
tablecloths; gummed cloth, other than for stationery; shower curtains of textile or plastic; nonwoven textile fabrics; place 
mats, not of paper; textile napkins; napkins, of cloth, for removing make-up; quilts; mosquito nets; cot covers; cot sheets; 
cot blankets; children blankets; linings (textile); linings (textile) for high chairs for babies.

Cl.25;Clothing, footwear, headgear; clothing of imitations of leather; clothing of leather; clothing for gymnastics; 
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gowns; bath robes; non-slipping devices for footwear; bandanas [neckerchiefs]; bibs, not of paper; caps [headwear]; 
berets; underwear; maternity lingerie; smocks; boas (necklets); teddies [undergarments]; garters; corsets; goloshes; 
sports shoes; stockings; slippers; socks; jodhpurs; short-sleeve shirts; shirts; hats; hats (paper -) [clothing]; jackets; 
hoods [clothing]; belts [clothing]; belts (money -) [clothing]; tights; shoulder wraps; detachable collars; neck warmers; 
ear muffs [clothing]; layettes [clothing]; suits; beachwear; masquerade costumes; ties; swimming caps; shower caps; 
headbands [clothing]; pocket squares; gaiters; jackets [clothing]; skirts; pinafore dresses; aprons [clothing]; girdles; 
gloves; ski gloves; mackintoshes; ready-to-wear clothing; paper clothing; knitwear [clothing]; jumpers; leg warmers; 
leggings [trousers]; singlets; hosiery; swimsuits; sweaters; muffs [clothing]; pelerines; skorts; maternity underwear; 
underpants; bathing drawers; babies' pants [clothing]; trousers; mules; parkas; pelisses; pyjamas; ponchos; pullovers; 
brassieres; nursing bras; sandals; bath sandals; infants' footwear; children's shoes; bath shoes; gymnastic shoes; beach 
shoes; ski boots; shawls; sashes for wear; topcoats; outerclothing; trouser straps; ankle boots; boots; teeshirts; 
combinations [clothing]; visors [headwear]; wooden shoes.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; decorations for Christmas 
trees; Christmas trees of synthetic material; swings; games (apparatus for -); conjuring apparatus; video game apparatus; 
kites; pools (swimming -) [play articles]; dolls; golf clubs; hockey sticks; twirling batons; targets; electronic targets; toy 
bicycles; marbles for playing games; skittles [games]; ninepins; blocks (building -) [toys]; playing balls; soap bubbles 
[toys]; cricket bags; golf bags, with or without wheels; cups for dice; kaleidoscopes; dolls room; bells for Christmas 
trees; paper party hats; playing cards; dolls' houses; rocking horses; confetti; toy construction kits; dice; ornaments for 
Christmas trees, except illumination articles and confectionery; flying discs [toys]; sling shots [sports articles]; darts; 
swimming floats for recreational use; toys; playthings of polyethylene, metal and wood; ride-on toys; rattles; radio-
controlled playthings; squeeze toys; stuffed toys; fabric toys; board games; ring games; building games; draughts; 
dominoes; chess games; parlour, games; portable games with liquid crystal displays; pachinkos; electronic games; 
musical games; talking toys; snow globes; gloves for games; baseball gloves; golf gloves; fencing gauntlets; batting 
gloves [accessories for games]; boxing gloves; paddings (protective -) [parts of sports suits]; scale model kits [toys]; 
dolls' beds; toy cameras; bowling apparatus and machinery; arcade video game machines; marionettes; masks 
[playthings]; theatrical masks; mobiles [toys]; scale model vehicles; scooters [toys]; snow for Christmas trees (artificial -
); novelties for parties, dances [party favors, favours]; party favors; teddy bears; balls for games; knee guards [sports 
articles]; elbow guards [sports articles]; shin guards [sports articles]; roller skates; in-line roller skates; ice skates; 
plushes [toys]; toy weapons; toy vehicle tracks; dolls' feeding bottles; candle holders for Christmas trees; toy projectors; 
punching bags; jigsaw- puzzles; bats for games; butterfly nets; chessboards; skateboards; sleds [sports articles]; rattles 
(playthings); skating boots with skates attached; foosball tables; tables for table tennis; play mats incorporating infant 
toys (playthings); checkerboards; trampolines; tops (spinning -) [toys]; tricycles [playthings]; toy cars; small play cars for 
children; radio- controlled toy vehicles; dolls' clothes; shuttlecocks; ride-on toy vehicles (motorised -); electronically 
operated toy motor vehicles.
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Priority claimed from 04/01/2017; Application No. : UK00003204884 ;United Kingdom 

3751083    01/06/2017
[International Registration No. : 1386356]
Global Coal Limited

Dashwood House (7th Floor), 69 Old Broad Street London EC2M 1QS United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software development tools; computer software to enable uploading, downloading, 
accessing, posting, displaying, streaming, linking, sharing or otherwise providing electronic media or information via 
computer and communication networks; downloadable electronic publications; computer software for remote monitoring 
and analysis; data collection software; computer software for wireless content delivery; software for the synchronization 
of data between a remote station or unit and a fixed or remote station or unit; computer software for internet, website, 
extranet, and intranet management, analytics and content management; computer software to enable searching of data; 
parts and fittings for all the aforesaid goods.

Cl.16;Printed matter; brochures and promotional material; newspapers, books, periodicals, leaflets, magazines and 
journals; commodity indices; legal publications and documentation; parts and fittings for the aforesaid goods.

Cl.35;Advertising, marketing and promotional services; market research; recruitment; business management; 
management and compilation of data in computer databases; collection and processing of data; business administration 
in the creation and management of trading systems; provision of statistical information; provision of on-line business 
information relating to coal and coal related products and services, including indices; provision of on-line pricing 
information; electronic commerce services, namely, providing information about products via telecommunication 
networks for advertising and sales purposes; consultancy and advisory services relating to the aforesaid services; 
provision of an electronic marketplace for buyers and sellers for trading of goods and services; online auction bidding for 
others; preparation and provision of forward pricing information; provision of an electronic marketplace for buyers and 
sellers for trading of goods and services; online auction bidding for others; preparation and provision of forward pricing 
information.

Cl.36;Financial services, namely, provision of an electronic marketplace for buyers and sellers for trading of financial 
instruments, shares, options, other derivative products, currency and other financial products; financial services, namely, 
online bidding of stock, financial instruments, shares, options, other derivative products, currency and other financial 
products; financial services, namely, preparation and provision of forward pricing information for stock, financial 
instruments, shares, options, other derivative products, currency and other financial products; commodities brokerage; 
financial advice and assistance; financial tendering; financial valuation; providing information over a global computer 
network on financial transactions; provision of advice and assistance on trading of commodities; consultancy and 
advisory services relating to the aforesaid services; financial services, namely, provision of an electronic marketplace for 
buyers and sellers for trading of financial instruments, shares, options, other derivative products, currency and other 
financial products; financial services, namely, online bidding of stock, financial instruments, shares, options, other 
derivative products, currency and other financial products; financial services, namely, preparation and provision of 
forward pricing information for stock, financial instruments, shares, options, other derivative products, currency and 
other financial products; financial services, namely, provision of an electronic marketplace for buyers and sellers for 
trading of financial instruments, shares, options, other derivative products, currency and other financial products; 
financial services, namely, online bidding of stock, financial instruments, shares, options, other derivative products, 
currency and other financial products; financial services, namely, preparation and provision of forward pricing 
information for stock, financial instruments, shares, options, other derivative products, currency and other financial 
products.

Cl.38;Telecommunications; providing access to databases; access to content, websites and portals; consultancy and 
advisory services relating to the aforesaid services.

Cl.41;Educational services; publishing services; non-downloadable electronic publications; provision of conferences, 
seminars and training courses; consultancy and advisory services relating to the aforesaid services.

Cl.42;Computer advisory services; design services; IT consultancy, advisory and information services; database 
design and development; design and development of computer software; installation, maintenance and development of 
database software; hosting of databases; reconstitution of databases; rental of database servers; quality control testing; 
testing of materials; technical testing; product testing; consultancy and advisory services relating to the aforesaid 
services.
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Priority claimed from 15/05/2017; Application No. : 016729469 ;European Union 

3751139    04/10/2017
[International Registration No. : 1387820]
Airwatergreen Group AB

Bolandsgatan 15 G2 SE-753 23 Uppsala Sweden

Proposed to be Used
IR DIVISION
Cl.11;Apparatus for heating, steam generating, refrigerating, drying, dehumidification, airconditioning, ventilation, gas 
condensing, drinking water and water production and water supply.

Cl.42;Research within the area of water treatment, water production, the use of humidity in air and humidity control.

Cl.45;Licensing of intellectual property.
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3751177    01/09/2017
[International Registration No. : 1387748]
Zhengzhou Liuyu Network Technology Co., Ltd.

No. 1205, 12F, Building 9, North Shangding Road, West Nongye East Road, Zhengdong New District Zhengzhou China

Proposed to be Used
IR DIVISION
Cl.35;Advertising; presentation of goods on communication media, for retail purposes; business management 
assistance; business information; commercial information and advice for consumers [consumer advice shop]; price 
comparison services; sales promotion for others; compilation of information into computer databases; accounting; 
sponsorship search.

Cl.36;Insurance consultancy; banking; financing services; capital investment; exchanging money; clearing, financial; 
loans [financing]; real estate brokerage; credit card services.

Cl.45;Intellectual property consultancy; licensing of intellectual property; monitoring intellectual property rights for 
legal advisory purposes; copyright management; registration of domain names [legal services]; missing person 
investigations; clothing rental; funerary undertaking; marriage agency services.
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Priority claimed from 28/04/2017; Application No. : 706308 ;Switzerland 

3751261    25/10/2017
[International Registration No. : 1388025]
TOFWERK AG

Uttigenstrasse 22 CH-3600 Thun Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Scientific measuring and teaching apparatus and instruments, particularly spectrometers, analyzing apparatus, 
mass spectrometers, time-of-flight mass spectrometers, ion mobility spectrometer; inductively coupled plasma mass 
spectrometers; electron-ionization spectrometers; ion sources for scientific measuring and teaching apparatus and 
instruments; components and parts for all the aforesaid goods; handling and monitoring devices for scientific measuring 
and teaching apparatus and instruments; software for application, handling and control for scientific measuring and 
teaching apparatus and instruments, particularly software for the input, processing, viewing and analysis of measurement 
data.

Cl.10;Apparatus for clinical diagnosis and medical diagnosis, particularly breathable air analysis and respiratory gas 
analysis apparatus.

Cl.42;Scientific and technological services and research and design services relating thereto, particularly in connection 
with scientific measuring and teaching apparatus and instruments and with handling and monitoring devices for scientific 
measuring and teaching apparatus and instruments, software for application, handling and monitoring for scientific 
measuring and teaching apparatus and instruments and for handling and monitoring devices; design and development of 
scientific measuring and teaching apparatus and instruments, handling and monitoring devices for scientific measuring 
and teaching apparatus and instruments, software for application, handling and monitoring for scientific measuring and 
teaching apparatus and instruments and for handling and monitoring devices, as well as apparatus for clinical diagnosis 
and medical diagnosis, particularly breathable air analysis and respiratory gas analysis apparatus.
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CORRIGENDA 
APPL 
NO

CORRIGENDA DESCRIPTION  

2066434 2066434 - (1830-0) 
THE NAME OF THE APPLICANT WILL READ AS MINTKART INDIA PRIVATE LIMITED 
OF THE ADDRESS No. 1261, 6th Floor, #. 12, Solitaire Corporate Park, No. 167, Guru 
Hargovindji Marg, Andheri (East), Mumbai City, Mumbai – 400 093, Maharashtra, India. 

2066439 2066439 - (1823-0) 
THE NAME OF THE APPLICANT WILL READ AS MINTKART INDIA PRIVATE LIMITED 
OF THE ADDRESS No. 1261, 6th Floor, #. 12, Solitaire Corporate Park, No. 167, Guru 
Hargovindji Marg, Andheri (East), Mumbai City, Mumbai – 400 093, Maharashtra, India. 

2263435 2263435 - (1835-0) 
THE PRIORITY APPLICATION NO. IS 85/405,074. 

2323285 2323285 - (1824-0) - PRIORITY DETAILS OF THE APPLICANT IS INCORPORATED TO 
READ AS "PRIORITY APPLICATION NO. 1241912, DATED 15/02/2012, COUNTRY - 
BENELUX". 

2417789 2417789 - (1827-0) - TYPOGRAPHICAL ERROR IN THE PRIORITY COUNTRY NAME IS 
CORRECTED TO READ AS "AUSTRIA" INSTEAD OF "U.S.A.". 

2543920 2543920 - (1830-0)TYPOGRAPHICAL ERROR IN THE USER DETAILS IS CORRECTED 
TO READ AS "Proposed to be used" INSTEAD OF "10/12/2012". 
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

6525 1 26/10/2016

90369 30 20/12/2017

99932 14 02/08/2018

147630 16 21/02/2018

147735 5 01/03/2018

150096 6 03/08/2018

150691 2 12/09/2018

150692 3 12/09/2018

150693 4 12/09/2018

151951 2 13/12/2018

151952 3 13/12/2018

151953 4 13/12/2018

189542 34 19/03/2018

191076 3 11/07/2018

193064 1 29/10/2018

215775 5 27/05/2015

233608 34 10/02/2018

233685 9 15/02/2018

233938 20 26/02/2018

277309 9 29/12/2016

285341 1 12/01/2018

285865 29 07/02/2018

285866 32 07/02/2018

285869 32 07/02/2018

288453 8 31/05/2018

288454 25 31/05/2018

288588 5 08/06/2018

358235 34 05/02/2018

358585 7 14/02/2018

358586 12 14/02/2018

358587 6 14/02/2018

358588 6 14/02/2018

358612 30 15/02/2018

358720 3 19/02/2018

361078 2 24/04/2018

362772 9 11/06/2018

363251 9 27/06/2018

364649 30 06/08/2018

413562 12 23/11/2014

441685 7 13/08/2016
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

455780 17 20/06/2017

455781 17 20/06/2017

456569 5 09/07/2017

461616 7 13/10/2017

467507 9 11/02/2018

467524 9 11/02/2018

467527 5 11/02/2018

467605 7 13/02/2018

468076 10 23/02/2018

468238 1 25/02/2018

468323 29 27/02/2018

468324 29 27/02/2018

468481 21 02/03/2018

468757 9 15/03/2018

469091 5 12/03/2018

469215 12 13/03/2018

469265 16 17/03/2018

469378 5 17/03/2018

469530 7 20/03/2018

469844 25 26/03/2018

469951 16 30/03/2018

469952 16 30/03/2018

470206 14 02/04/2018

470651 17 13/04/2018

470652 11 13/04/2018

470654 8 13/04/2018

470655 7 13/04/2018

470656 6 13/04/2018

471067 3 20/04/2018

471155 2 22/04/2018

473098 24 04/06/2018

473187 31 05/06/2018

473999 9 22/06/2018

475833 16 24/07/2018

478600 1 18/09/2018

478601 1 18/09/2018

482109 30 03/12/2018

482358 9 08/12/2018

483102 7 21/12/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

483850 2 05/01/2009

485918 20 16/02/2018

512206 9 21/06/2009

512206 9 21/06/2009

528965 14 03/05/2014

533348 1 16/07/2014

534508 5 03/08/2014

534510 5 03/08/2014

544551 3 04/02/2011

546477 5 04/03/2018

583915 3 02/11/2002

594995 12 19/04/2013

595091 5 20/04/2017

618359 5 02/02/2018

618664 10 04/02/2018

619145 21 10/02/2018

619146 21 10/02/2018

619147 21 10/02/2018

619148 21 10/02/2018

619420 11 14/02/2018

619800 12 17/02/2018

620050 7 21/02/2018

620051 12 21/02/2018

620456 10 04/02/2018

620972 11 01/03/2018

621209 7 03/03/2018

621642 9 08/03/2018

621664 1 09/03/2018

621765 16 10/03/2018

621766 9 10/03/2018

622424 30 18/03/2018

623016 29 23/03/2018

623844 9 30/03/2018

625331 9 08/04/2018

625332 16 18/04/2018

628419 9 18/05/2014

628646 10 23/05/2018

628647 10 23/05/2018

628648 8 23/05/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

628872 5 24/05/2014

632864 12 04/07/2018

633029 1 05/07/2014

633029 1 05/07/2014

633532 7 11/07/2018

634629 16 22/07/2018

634630 16 22/07/2018

634898 10 25/07/2004

660973 8 30/03/2015

663927 13 27/04/2015

675534 8 03/08/2015

675536 9 03/08/2015

679420 33 08/09/2012

680063 33 14/09/2015

680063 33 14/09/2015

681651 11 26/09/2015

700696 30 05/03/2006

701231 6 11/03/2016

717033 30 09/09/2016

719828 12 21/06/2016

721464 33 04/11/2016

721464 33 04/11/2016

725556 7 29/08/2016

726011 11 18/09/2016

734548 5 20/02/2017

766295 20 13/08/2017

767358 16 22/08/2017

767416 33 21/08/2017

767550 5 29/09/2017

767551 5 29/09/2017

767552 5 29/09/2017

767651 25 01/10/2017

767879 25 10/07/2017

769544 2 19/09/2017

769545 1 19/09/2017

773782 24 27/10/2017

773966 5 29/10/2017

774378 21 05/09/2017

777146 1 05/11/2017
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785335 25 17/01/2018

787540 34 14/01/2018

788862 1 23/01/2018

788866 1 23/01/2018

788870 1 23/01/2018

788871 1 23/01/2018

788888 1 23/01/2018

789285 24 28/01/2018

789707 16 02/02/2018

789722 12 02/02/2018

789954 12 03/02/2018

789983 1 03/02/2018

790583 25 06/02/2018

790584 25 06/02/2018

790699 30 09/02/2018

790745 20 09/02/2018

790746 19 09/02/2018

790747 20 09/02/2018

790748 19 09/02/2018

790840 25 10/02/2018

790952 30 10/02/2018

791044 1 11/02/2018

791045 1 11/02/2018

791046 1 11/02/2018

791048 1 11/02/2018

791119 30 12/02/2018

791140 4 12/02/2018

791227 19 12/02/2018

791292 29 13/02/2018

791295 7 13/02/2018

791296 9 13/02/2018

791308 16 13/02/2018

791309 16 13/02/2018

791328 17 13/02/2018

791329 12 13/02/2018

791338 14 13/02/2018

791339 18 13/02/2018

791340 25 13/02/2018

791365 14 13/02/2018
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791366 14 13/02/2018

791462 34 16/02/2018

791463 34 16/02/2018

791478 9 16/02/2018

791490 18 17/02/2018

791491 21 17/02/2018

791492 18 17/02/2018

791493 21 17/02/2018

791601 25 17/02/2018

791689 6 17/02/2018

791690 7 17/02/2018

791744 14 17/02/2018

791781 16 18/02/2018

791782 3 18/02/2018

791783 32 18/02/2018

791784 30 18/02/2018

791850 11 18/02/2018

791882 16 18/02/2018

791917 5 18/02/2018

791918 5 18/02/2018

791950 17 19/02/2018

791951 17 19/02/2018

791955 6 19/02/2018

792089 16 19/02/2018

792625 30 24/02/2018

793195 12 27/02/2018

793231 30 27/02/2018

793232 30 27/02/2018

793694 5 04/03/2018

793695 5 04/03/2018

793746 8 04/03/2018

793747 7 04/03/2018

793749 5 04/03/2018

793880 30 05/03/2008

793902 12 05/03/2018

794016 3 06/03/2018

794039 12 06/03/2018

794045 7 06/03/2018

794046 12 06/03/2018
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794237 30 09/03/2018

794239 3 09/03/2018

794511 1 10/03/2018

794565 9 10/03/2018

794640 9 10/03/2018

795085 16 16/03/2018

795086 16 16/03/2018

795615 30 19/03/2018

795616 30 19/03/2018

795617 30 19/03/2018

795905 7 23/03/2018

796050 14 24/03/2018

796066 12 24/03/2018

796334 16 25/03/2018

797084 5 31/03/2018

797589 8 03/04/2018

798249 9 13/04/2018

799461 7 21/04/2018

799615 12 22/04/2018

800317 9 28/04/2018

800319 3 28/04/2018

800321 17 28/04/2018

801198 24 06/05/2018

801788 1 12/05/2018

801910 12 13/05/2018

803317 11 22/05/2018

803356 21 25/05/2018

803390 25 25/05/2018

803652 2 26/05/2018

803653 2 26/05/2018

803654 2 26/05/2018

804300 3 01/06/2018

805282 9 08/06/2018

806284 12 16/06/2018

806497 16 17/06/2018

806499 16 17/06/2018

809883 5 13/07/2018

810401 5 16/07/2018

811097 30 21/07/2018
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811785 25 24/07/2018

812088 11 27/07/2018

815538 9 21/08/2018

817163 3 31/08/2018

817164 3 31/08/2018

817785 24 04/09/2018

817786 25 04/09/2018

822107 9 07/10/2008

823278 18 15/10/2018

826580 31 09/11/2018

828306 9 19/11/2018

830007 12 30/11/2018

831519 1 09/12/2018

833801 29 24/12/2018

835088 1 04/01/2009

835274 11 05/01/2019

838983 25 29/01/2019

869182 32 02/08/2009

893261 24 21/12/2009

923446 26 09/05/2010

930415 33 08/06/2010

938238 11 10/07/2010

944257 5 01/08/2010

988214 16 06/02/2011

1059169 34 13/11/2011

1087373 16 15/03/2012

1088307 21 19/03/2012

1116999 5 08/07/2012

1123519 16 02/08/2012

1123520 16 02/08/2012

1123521 16 02/08/2012

1127365 29 20/08/2012

1133321 7 13/09/2012

1133322 11 13/09/2012

1153455 29 26/11/2012

1153456 29 26/11/2012

1153805 30 27/11/2012

1153806 29 27/11/2012

1165528 9 09/01/2013
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1186849 5 28/03/2013

1224383 3 14/08/2013

1224384 3 14/08/2013

1236600 37 15/09/2013

1236728 99 15/09/2013

1236762 41 15/09/2013

1246464 30 29/10/2013

1246466 30 29/10/2013

1261056 99 14/01/2014

1281190 21 28/04/2014

1281930 30 05/05/2014

1283321 32 11/05/2014

1311225 41 27/09/2014

1315730 35 18/10/2014

1346332 99 22/03/2015

1346333 99 22/03/2015

1346334 99 22/03/2015

1347817 99 30/03/2015

1354523 9 02/05/2015 14:28:00

1368353 41 01/07/2015

1368354 41 01/07/2015

1368368 41 01/07/2015

1368369 41 01/07/2015

1379804 25 25/08/2015

1392859 38 19/10/2015

1403116 17 01/12/2015

1423143 99 21/02/2016

1466666 5 30/06/2016

1511233 12 08/12/2016 12:49:00

1520754 5 15/01/2017

1528886 36 07/02/2017

1529027 7 07/02/2017

1529224 99 08/02/2017

1529445 9 09/02/2017

1529448 38 09/02/2017

1529449 41 09/02/2017

1531459 5 15/02/2017

1531462 5 15/02/2017

1531464 5 15/02/2017
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1531465 5 15/02/2017

1531467 5 15/02/2017

1531469 5 15/02/2017

1531472 5 15/02/2017

1531473 5 15/02/2017

1531477 5 15/02/2017

1532380 5 20/02/2017

1540406 34 15/03/2017

1542566 18 22/03/2017

1542567 22 22/03/2017

1542568 17 22/03/2017

1542583 24 22/03/2017

1546439 35 03/04/2017

1547771 37 09/04/2017

1557609 6 11/05/2017

1558624 17 15/05/2017

1573290 19 27/06/2017

1576842 99 09/07/2017

1585559 3 30/07/2017

1588052 99 07/08/2017

1588287 30 08/08/2017

1591975 42 20/08/2017

1592500 20 21/08/2017

1602535 41 17/09/2017

1602537 14 17/09/2017

1604317 29 21/09/2017

1607106 9 01/10/2017

1607572 25 03/10/2017

1608850 5 08/10/2017

1615873 30 29/10/2017

1617056 25 01/11/2017

1620617 31 14/11/2017

1620988 5 15/11/2017

1620989 5 15/11/2017

1622194 4 19/11/2017

1623271 1 21/11/2017

1626451 24 30/11/2017

1628048 25 05/12/2017

1628751 3 07/12/2017
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1630909 34 13/12/2017

1631484 16 17/12/2017

1631485 6 17/12/2017

1636848 5 01/01/2018

1637675 10 03/01/2018

1637676 10 03/01/2018

1637677 10 03/01/2018

1643365 35 18/01/2018

1644498 41 22/01/2018

1646630 35 28/01/2018

1647789 35 30/01/2018

1647946 5 30/01/2018

1647947 5 30/01/2018

1648144 11 30/01/2018

1648390 32 31/01/2018

1648415 12 31/01/2018

1648700 5 01/02/2018

1648701 5 01/02/2018

1648702 5 01/02/2018

1648703 5 01/02/2018

1648704 5 01/02/2018

1648705 5 01/02/2018

1648706 5 01/02/2018

1648722 41 01/02/2018

1648723 42 01/02/2018

1648811 5 01/02/2018

1648812 5 01/02/2018

1648813 5 01/02/2018

1648816 5 01/02/2018

1648817 5 01/02/2018

1648818 5 01/02/2018

1648819 5 01/02/2018

1649186 2 01/02/2018

1649342 35 04/02/2018

1649374 24 04/02/2018

1649381 39 04/02/2018

1649382 39 04/02/2018

1649383 39 04/02/2018

1649384 39 04/02/2018
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1649385 39 04/02/2018

1649386 39 04/02/2018

1649484 41 04/02/2018

1649512 9 04/02/2018

1649557 1 04/02/2018

1649566 42 04/02/2018

1649936 2 05/02/2018

1649937 2 05/02/2018

1649944 7 05/02/2018

1649945 7 05/02/2018

1650181 5 05/02/2018

1650232 34 05/02/2018

1650275 25 05/02/2018

1650276 25 05/02/2018

1650285 36 05/02/2018

1650286 36 05/02/2018

1650476 14 06/02/2018

1650491 41 06/02/2018

1650492 42 06/02/2018

1650493 41 06/02/2018

1650494 43 06/02/2018

1650875 3 07/02/2018

1651293 5 08/02/2018

1651383 6 08/02/2018

1651419 29 08/02/2018

1651453 9 08/02/2018

1651476 25 08/02/2018

1651477 24 08/02/2018

1651478 24 08/02/2018

1651506 32 08/02/2018

1651508 3 08/02/2018

1651609 23 08/02/2018

1651663 5 08/02/2018

1651694 9 08/02/2018

1651695 35 08/02/2018

1651696 38 08/02/2018

1651697 42 08/02/2018

1651705 5 08/02/2018

1651783 7 08/02/2018
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1651784 12 08/02/2018

1651785 38 08/02/2018

1651786 42 08/02/2018

1651821 35 08/02/2018

1651822 36 08/02/2018

1651836 11 11/02/2018

1651953 42 11/02/2018

1651956 42 11/02/2018

1651957 29 11/02/2018

1651958 29 11/02/2018

1651971 1 11/02/2018

1651972 16 11/02/2018

1652014 25 11/02/2018

1652028 11 11/02/2018

1652128 99 11/02/2018

1652147 25 11/02/2018

1652148 12 11/02/2018

1652174 42 11/02/2018

1652175 41 11/02/2018

1652176 38 11/02/2018

1652177 35 11/02/2018

1652178 16 11/02/2018

1652179 9 11/02/2018

1652186 3 11/02/2018

1652188 5 11/02/2018

1652214 9 11/02/2018

1652215 11 11/02/2018

1652240 42 11/02/2018

1652241 42 11/02/2018

1652274 5 11/02/2018

1652281 16 11/02/2018

1652282 16 11/02/2018

1652283 18 11/02/2018

1652284 18 11/02/2018

1652356 42 12/02/2018

1652368 19 12/02/2018

1652403 20 12/02/2018

1652423 44 12/02/2018

1652427 9 12/02/2018
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1652464 41 12/02/2018

1652465 9 12/02/2018

1652466 9 12/02/2018

1652520 99 12/02/2018

1652531 3 12/02/2018

1652535 35 12/02/2018

1652723 7 12/02/2018

1652736 41 12/02/2018

1652737 42 12/02/2018

1652738 16 12/02/2018

1652741 32 12/02/2018

1652742 32 12/02/2018

1652743 32 12/02/2018

1652744 32 12/02/2018

1652745 32 12/02/2018

1652746 32 12/02/2018

1652747 32 12/02/2018

1652748 32 12/02/2018

1652749 32 12/02/2018

1652750 32 12/02/2018

1652761 42 12/02/2018

1652918 3 12/02/2018

1652920 3 12/02/2018

1652922 8 12/02/2018

1653019 99 12/02/2018

1653044 42 12/02/2018

1653045 35 12/02/2018

1653058 36 12/02/2018

1653060 7 12/02/2018

1653073 99 12/02/2018

1653074 99 12/02/2018

1653096 3 13/02/2018

1653097 8 13/02/2018

1653098 10 13/02/2018

1653099 21 13/02/2018

1653100 22 13/02/2018

1653101 26 13/02/2018

1653102 42 13/02/2018

1653103 3 13/02/2018
 
 

9840



Trade Marks Journal No: 1838 ,   26/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1653104 8 13/02/2018

1653105 10 13/02/2018

1653106 21 13/02/2018

1653107 22 13/02/2018

1653108 26 13/02/2018

1653109 44 13/02/2018

1653110 3 13/02/2018

1653111 8 13/02/2018

1653112 10 13/02/2018

1653113 21 13/02/2018

1653114 22 13/02/2018

1653115 26 13/02/2018

1653116 44 13/02/2018

1653117 3 13/02/2018

1653118 8 13/02/2018

1653119 10 13/02/2018

1653120 21 13/02/2018

1653121 22 13/02/2018

1653122 26 13/02/2018

1653123 44 13/02/2018

1653131 42 13/02/2018

1653142 19 13/02/2018

1653143 19 13/02/2018

1653145 21 13/02/2018

1653146 21 13/02/2018

1653156 3 13/02/2018

1653162 30 13/02/2018

1653250 5 13/02/2018

1653257 5 13/02/2018

1653258 5 13/02/2018

1653259 5 13/02/2018

1653263 5 13/02/2018

1653264 5 13/02/2018

1653265 5 13/02/2018

1653266 5 13/02/2018

1653268 5 13/02/2018

1653288 7 13/02/2018

1653292 35 13/02/2018

1653308 5 13/02/2018
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1653370 9 13/02/2018

1653402 2 13/02/2018

1653407 5 13/02/2018

1653409 5 13/02/2018

1653412 23 13/02/2018

1653414 99 13/02/2018

1653415 99 13/02/2018

1653434 29 13/02/2018

1653435 30 13/02/2018

1653457 25 13/02/2018

1653462 25 13/02/2018

1653467 14 13/02/2018

1653506 11 13/02/2018

1653523 29 13/02/2018

1653524 18 13/02/2018

1653541 25 13/02/2018

1653563 41 13/02/2018

1653566 3 13/02/2018

1653567 6 13/02/2018

1653568 6 13/02/2018

1653617 9 13/02/2018

1653618 16 13/02/2018

1653619 25 13/02/2018

1653673 12 13/02/2018

1653675 42 13/02/2018

1653678 34 14/02/2018

1653694 31 14/02/2018

1653773 42 14/02/2018

1653782 35 14/02/2018

1653804 25 14/02/2018

1653808 42 14/02/2018

1653811 35 14/02/2018

1653845 99 14/02/2018

1653846 99 14/02/2018

1653847 99 14/02/2018

1653873 99 14/02/2018

1653885 16 14/02/2018

1653886 7 14/02/2018

1653887 9 14/02/2018
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1653889 9 14/02/2018

1653890 24 14/02/2018

1653894 9 14/02/2018

1653895 25 14/02/2018

1653896 16 14/02/2018

1653921 99 14/02/2018

1653929 34 14/02/2018

1653956 6 14/02/2018

1653962 25 14/02/2018

1653975 7 15/02/2018

1653976 25 15/02/2018

1653983 25 15/02/2018

1654020 14 15/02/2018

1654064 21 15/02/2018

1654093 99 15/02/2018

1654151 5 15/02/2018

1654155 5 15/02/2018

1654170 12 15/02/2018

1654245 5 15/02/2018

1654249 35 15/02/2018

1654252 16 15/02/2018

1654254 16 15/02/2018

1654256 42 15/02/2018

1654290 30 15/02/2018

1654303 3 15/02/2018

1654308 5 15/02/2018

1654336 20 15/02/2018

1654337 20 15/02/2018

1654338 99 15/02/2018

1654350 5 15/02/2018

1654522 5 18/02/2018

1654537 19 18/02/2018

1654588 30 18/02/2018

1654647 99 18/02/2018

1654648 26 18/02/2018

1654676 99 18/02/2018

1654718 17 18/02/2018

1654946 25 18/02/2018

1655162 5 19/02/2018
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1655399 8 19/02/2018

1655432 30 19/02/2018

1655518 5 19/02/2018

1655596 41 19/02/2018

1655598 36 19/02/2018

1655631 36 19/02/2018

1655647 14 19/02/2018

1655719 3 20/02/2018

1655720 9 20/02/2018

1655721 16 20/02/2018

1655722 21 20/02/2018

1655723 25 20/02/2018

1655724 35 20/02/2018

1655725 41 20/02/2018

1655726 35 20/02/2018

1655727 41 20/02/2018

1655728 21 20/02/2018

1655729 25 20/02/2018

1655730 16 20/02/2018

1655731 9 20/02/2018

1655732 41 20/02/2018

1655803 36 20/02/2018

1656001 30 20/02/2018

1656002 22 20/02/2018

1656029 35 20/02/2018

1656068 12 20/02/2018

1656069 37 20/02/2018

1656210 7 20/02/2018

1656274 3 20/02/2018

1656275 25 20/02/2018

1656307 9 20/02/2018

1656309 99 20/02/2018

1656325 99 20/02/2018

1656351 1 20/02/2018

1656424 24 21/02/2018

1656666 16 21/02/2018

1656667 41 21/02/2018

1656668 41 21/02/2018

1656669 16 21/02/2018
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1656670 41 21/02/2018

1656704 41 21/02/2018

1656708 25 21/02/2018

1656720 19 21/02/2018

1656742 99 21/02/2018

1656806 19 21/02/2018

1656815 99 21/02/2018

1656826 9 21/02/2018

1656880 3 22/02/2018

1656881 5 22/02/2018

1656882 5 22/02/2018

1656883 29 22/02/2018

1656884 30 22/02/2018

1656885 1 22/02/2018

1656886 3 22/02/2018

1656887 5 22/02/2018

1656889 30 22/02/2018

1656890 31 22/02/2018

1656909 25 22/02/2018

1657022 29 22/02/2018

1657085 99 22/02/2018

1657086 99 22/02/2018

1657134 42 22/02/2018

1657188 11 22/02/2018

1657196 41 22/02/2018

1657197 41 22/02/2018

1657198 35 22/02/2018

1657199 35 22/02/2018

1657230 35 22/02/2018

1657288 99 22/02/2018

1657292 30 22/02/2018

1657293 30 22/02/2018

1657295 30 22/02/2018

1657297 30 22/02/2018

1657298 30 22/02/2018

1657368 35 25/02/2018

1657422 24 25/02/2018

1657713 5 25/02/2018

1657878 12 25/02/2018
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1657929 12 25/02/2018

1657996 18 26/02/2018

1658051 41 26/02/2018

1658107 9 26/02/2018

1658171 36 26/02/2018

1658190 35 26/02/2018

1658197 5 26/02/2018

1658297 7 26/02/2018

1658298 7 26/02/2018

1658322 5 26/02/2018

1658400 5 27/02/2018

1658648 99 27/02/2018

1658738 24 28/02/2018

1658754 5 28/02/2018

1658755 5 28/02/2018

1658827 35 28/02/2018

1658829 1 28/02/2018

1658916 99 28/02/2018

1658933 41 28/02/2018

1658997 42 28/02/2018

1659060 3 28/02/2018

1659061 5 28/02/2018

1659062 16 28/02/2018

1659063 5 28/02/2018

1659108 21 28/02/2018

1659126 19 28/02/2018

1659153 35 28/02/2018

1659169 12 28/02/2018

1659261 34 28/02/2018

1659351 1 28/02/2018

1659355 3 28/02/2018

1659356 3 28/02/2018

1659357 3 28/02/2018

1659358 3 28/02/2018

1659430 30 28/02/2018

1659920 5 28/02/2018

1659921 5 28/02/2018

1659942 7 28/02/2018

1659964 1 28/02/2018
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1659965 3 28/02/2018

1659966 4 28/02/2018

1659967 8 28/02/2018

1659968 10 28/02/2018

1659969 12 28/02/2018

1659970 16 28/02/2018

1659971 17 28/02/2018

1659972 20 28/02/2018

1659973 21 28/02/2018

1659974 35 28/02/2018

1659975 36 28/02/2018

1659976 37 28/02/2018

1659977 39 28/02/2018

1659978 41 28/02/2018

1659979 42 28/02/2018

1660022 99 28/02/2018

1660176 25 03/03/2018

1660316 32 03/03/2018

1660328 42 03/03/2018

1660365 5 03/03/2018

1660366 42 03/03/2018

1660373 5 03/03/2018

1660374 5 03/03/2018

1660396 14 03/03/2018

1660397 14 03/03/2018

1660454 9 03/03/2018

1660480 9 03/03/2018

1660555 3 03/03/2018

1660601 9 04/03/2018

1660602 37 04/03/2018

1660622 5 04/03/2018

1660926 32 04/03/2018

1660988 34 04/03/2018

1661034 5 04/03/2018

1661548 2 05/03/2018

1661550 2 05/03/2018

1661551 2 05/03/2018

1661552 2 05/03/2018

1661553 2 05/03/2018
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Trade Marks Journal No: 1838 ,   26/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1661554 2 05/03/2018

1661555 2 05/03/2018

1661556 2 05/03/2018

1661557 99 05/03/2018

1661558 5 05/03/2018

1661789 35 06/03/2018

1661891 7 07/03/2018

1661920 25 07/03/2018

1662044 7 07/03/2018

1662076 42 07/03/2018

1662077 42 07/03/2018

1662079 42 07/03/2018

1662163 8 07/03/2018

1662164 21 07/03/2018

1662259 16 07/03/2018

1662260 35 07/03/2018

1662285 9 07/03/2018

1662505 11 10/03/2018

1662519 9 10/03/2018

1662522 9 10/03/2018

1662523 11 10/03/2018

1662535 11 10/03/2018

1662936 99 10/03/2018

1663050 99 10/03/2018

1663051 99 10/03/2018

1663052 99 10/03/2018

1663149 33 11/03/2018

1663229 4 11/03/2018

1663631 3 11/03/2018

1663879 9 12/03/2018

1663890 30 12/03/2018

1663946 44 12/03/2018

1664179 14 13/03/2018

1664180 14 13/03/2018

1664181 14 13/03/2018

1664182 14 13/03/2018

1664243 29 13/03/2018

1665141 99 14/03/2018

1665142 99 14/03/2018
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Trade Marks Journal No: 1838 ,   26/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1665282 21 17/03/2018

1665283 20 17/03/2018

1665291 16 17/03/2018

1666126 24 18/03/2018

1666204 41 18/03/2018

1666225 31 18/03/2018

1666586 9 18/03/2018

1667135 35 19/03/2018

1667420 5 20/03/2018

1667657 31 24/03/2018

1667851 3 24/03/2018

1667852 14 24/03/2018

1667853 18 24/03/2018

1667854 24 24/03/2018

1667855 35 24/03/2018

1667882 99 24/03/2018

1668012 35 24/03/2018

1668162 3 24/03/2018

1668165 12 24/03/2018

1668192 99 24/03/2018

1668275 39 24/03/2018

1668481 9 25/03/2018

1668692 5 26/03/2018

1668977 99 26/03/2018

1669182 20 26/03/2018

1669356 5 27/03/2018

1669357 5 27/03/2018

1669404 20 27/03/2018

1669405 17 27/03/2018

1669406 20 27/03/2018

1669407 17 27/03/2018

1669408 20 27/03/2018

1669409 17 27/03/2018

1669502 24 27/03/2018

1669598 16 27/03/2018

1669765 35 27/03/2018

1669766 35 27/03/2018

1669767 26 27/03/2018

1669768 7 27/03/2018
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Trade Marks Journal No: 1838 ,   26/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1669953 99 28/03/2018

1670056 10 28/03/2018

1670058 10 28/03/2018

1670114 42 28/03/2018

1670544 16 31/03/2018

1670741 1 31/03/2018

1671053 18 01/04/2018

1671054 18 01/04/2018

1671057 18 01/04/2018

1671094 29 01/04/2018

1671133 99 01/04/2018

1671611 36 02/04/2018

1671612 37 02/04/2018

1671897 17 02/04/2018

1672253 3 03/04/2018

1672342 41 04/04/2018

1672384 21 04/04/2018

1673102 3 07/04/2018

1673104 3 07/04/2018

1673160 12 07/04/2018

1673166 3 07/04/2018

1673754 3 08/04/2018

1673790 5 08/04/2018

1673791 5 08/04/2018

1673792 5 08/04/2018

1673793 5 08/04/2018

1673794 31 08/04/2018

1674277 8 09/04/2018

1674451 29 10/04/2018

1674819 7 10/04/2018

1675680 99 11/04/2018

1676045 23 15/04/2018

1676571 35 16/04/2018

1676572 21 16/04/2018

1676573 19 16/04/2018

1676697 37 16/04/2018

1676698 42 16/04/2018

1676699 39 16/04/2018

1676861 99 16/04/2018
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Trade Marks Journal No: 1838 ,   26/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1677023 3 17/04/2018

1677024 3 17/04/2018

1677054 36 17/04/2018

1677172 29 17/04/2018

1677178 10 17/04/2018

1677483 3 17/04/2018

1677484 9 17/04/2018

1677493 99 17/04/2018

1677494 99 17/04/2018

1677556 32 21/04/2018

1678301 31 21/04/2018

1678412 14 22/04/2018

1679097 41 22/04/2018

1679189 36 23/04/2018

1679277 29 23/04/2018

1679567 1 23/04/2018

1679799 30 24/04/2018

1680473 42 25/04/2018

1680665 99 25/04/2018

1680923 1 28/04/2018

1681183 29 28/04/2018

1681184 29 28/04/2018

1681316 5 28/04/2018

1681351 1 28/04/2018

1681352 1 28/04/2018

1681390 35 28/04/2018

1681391 42 28/04/2018

1682318 12 30/04/2018

1682319 12 30/04/2018

1682473 35 01/05/2018

1682479 11 01/05/2018

1682626 9 01/05/2018

1682697 21 01/05/2018

1683375 12 05/05/2018

1683898 41 06/05/2018

1683935 7 06/05/2018

1684809 25 07/05/2018

1684840 99 07/05/2018

1684973 2 08/05/2018
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Trade Marks Journal No: 1838 ,   26/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1684975 5 08/05/2018

1685278 41 08/05/2018

1686203 34 12/05/2018

1687050 21 14/05/2018

1687243 30 14/05/2018

1687388 9 14/05/2018

1687670 3 15/05/2018

1687679 9 15/05/2018

1687697 16 15/05/2018

1687788 3 15/05/2018

1688312 41 16/05/2018

1688398 99 16/05/2018

1688574 5 19/05/2018

1688577 5 19/05/2018

1688579 5 19/05/2018

1688580 5 19/05/2018

1688581 5 19/05/2018

1688583 5 19/05/2018

1688584 5 19/05/2018

1688585 5 19/05/2018

1688591 5 19/05/2018

1688592 5 19/05/2018

1688595 5 19/05/2018

1688596 5 19/05/2018

1689610 3 21/05/2018

1689931 25 22/05/2018

1690156 11 22/05/2018

1690445 35 23/05/2018

1690540 42 23/05/2018

1690677 5 23/05/2018

1690767 7 26/05/2018

1690778 5 26/05/2018

1690779 29 26/05/2018

1690780 30 26/05/2018

1690781 32 26/05/2018

1690911 14 26/05/2018

1690913 9 26/05/2018

1690945 3 26/05/2018

1691251 5 26/05/2018
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Trade Marks Journal No: 1838 ,   26/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1691422 7 27/05/2018

1691894 30 28/05/2018

1692873 14 29/05/2018

1692874 9 29/05/2018

1693152 30 30/05/2018

1693238 9 30/05/2018

1693369 99 30/05/2018

1694442 1 03/06/2018

1694692 34 03/06/2018

1694693 34 03/06/2018

1694891 25 04/06/2018

1695633 2 05/06/2018

1695634 2 05/06/2018

1695635 2 05/06/2018

1695636 2 05/06/2018

1695965 35 06/06/2018

1695967 39 06/06/2018

1695968 41 06/06/2018

1697242 18 10/06/2018

1697243 18 10/06/2018

1697357 28 10/06/2018

1697358 25 10/06/2018

1697359 16 10/06/2018

1697426 99 10/06/2018

1698515 9 13/06/2018

1698516 9 13/06/2018

1699015 7 16/06/2018

1700102 32 17/06/2018

1700104 25 17/06/2018

1700105 25 17/06/2018

1700383 3 18/06/2018

1700514 30 18/06/2018

1700669 29 19/06/2018

1700891 30 19/06/2018

1700892 30 19/06/2018

1700893 30 19/06/2018

1700894 30 19/06/2018

1702798 1 24/06/2018

1702799 2 24/06/2018
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Trade Marks Journal No: 1838 ,   26/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1702800 3 24/06/2018

1702801 4 24/06/2018

1702802 6 24/06/2018

1702803 7 24/06/2018

1702804 8 24/06/2018

1702805 9 24/06/2018

1702806 10 24/06/2018

1702807 11 24/06/2018

1702808 12 24/06/2018

1702809 13 24/06/2018

1702811 15 24/06/2018

1702812 16 24/06/2018

1702813 17 24/06/2018

1702814 18 24/06/2018

1702815 19 24/06/2018

1702816 20 24/06/2018

1702817 21 24/06/2018

1702818 22 24/06/2018

1702820 24 24/06/2018

1702821 25 24/06/2018

1702822 26 24/06/2018

1702823 27 24/06/2018

1702824 28 24/06/2018

1702825 29 24/06/2018

1702826 30 24/06/2018

1702827 32 24/06/2018

1702828 33 24/06/2018

1702829 34 24/06/2018

1702831 36 24/06/2018

1702833 38 24/06/2018

1702834 39 24/06/2018

1702835 40 24/06/2018

1702836 41 24/06/2018

1702837 42 24/06/2018

1703109 36 24/06/2018

1703259 36 25/06/2018

1703359 37 25/06/2018

1703360 42 25/06/2018

1703718 42 26/06/2018
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Trade Marks Journal No: 1838 ,   26/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1704056 5 26/06/2018

1704057 5 26/06/2018

1704058 5 26/06/2018

1704059 5 26/06/2018

1704060 5 26/06/2018

1704061 5 26/06/2018

1704063 5 26/06/2018

1704064 5 26/06/2018

1704065 5 26/06/2018

1704066 5 26/06/2018

1704067 5 26/06/2018

1704069 5 26/06/2018

1704070 5 26/06/2018

1704071 5 26/06/2018

1704072 5 26/06/2018

1704487 5 27/06/2018

1704488 5 27/06/2018

1704489 5 27/06/2018

1704809 29 30/06/2018

1704938 9 30/06/2018

1705654 3 01/07/2018

1705655 3 01/07/2018

1705656 3 01/07/2018

1706076 99 02/07/2018

1706739 42 04/07/2018

1706754 32 04/07/2018

1707195 35 07/07/2018

1707196 14 07/07/2018

1708463 25 09/07/2018

1708495 99 09/07/2018

1709103 34 10/07/2018

1709267 9 10/07/2018

1709370 16 11/07/2018

1710660 6 15/07/2018

1711159 5 16/07/2018

1711160 5 16/07/2018

1711382 30 17/07/2018

1711708 42 18/07/2018

1711881 99 18/07/2018
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Trade Marks Journal No: 1838 ,   26/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1711882 99 18/07/2018

1711952 2 18/07/2018

1712252 5 21/07/2018

1712873 42 22/07/2018

1713616 1 23/07/2018

1713847 30 23/07/2018

1713878 3 23/07/2018

1714058 2 24/07/2018

1714167 35 24/07/2018

1714592 99 25/07/2018

1716176 30 30/07/2018

1716256 21 30/07/2018

1716754 99 31/07/2018

1717723 29 04/08/2018

1717792 30 05/08/2018

1718557 3 06/08/2018

1718605 11 06/08/2018

1720190 41 12/08/2018

1720893 6 13/08/2018

1720894 7 13/08/2018

1721442 30 13/08/2018

1721690 2 14/08/2018

1721691 2 14/08/2018

1721692 2 14/08/2018

1721726 37 14/08/2018

1722232 99 18/08/2018

1722482 3 18/08/2018

1723406 29 21/08/2018

1723407 35 21/08/2018

1724283 35 22/08/2018

1724351 10 25/08/2018

1724352 10 25/08/2018

1725010 35 26/08/2018

1725714 19 27/08/2018

1725715 19 27/08/2018

1726460 9 28/08/2018

1726935 9 29/08/2018

1727893 3 02/09/2018

1727894 5 02/09/2018
 
 

 

9856



Trade Marks Journal No: 1838 ,   26/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1729647 31 09/09/2018

1729917 25 10/09/2018

1730581 41 11/09/2018

1730582 38 11/09/2018

1730583 35 11/09/2018

1730584 32 11/09/2018

1730585 28 11/09/2018

1730586 25 11/09/2018

1730587 18 11/09/2018

1730588 16 11/09/2018

1730589 12 11/09/2018

1730590 9 11/09/2018

1730591 4 11/09/2018

1730592 3 11/09/2018

1730593 3 11/09/2018

1730594 12 11/09/2018

1730595 32 11/09/2018

1730596 35 11/09/2018

1730597 38 11/09/2018

1730598 41 11/09/2018

1734305 35 19/09/2018

1734559 19 19/09/2018

1735074 5 22/09/2018

1735465 37 23/09/2018

1735466 38 23/09/2018

1735472 36 23/09/2018

1735474 36 23/09/2018

1735550 35 23/09/2018

1737223 9 25/09/2018

1740502 30 06/10/2018

1740504 25 06/10/2018

1741148 9 07/10/2018

1741260 42 07/10/2018

1741278 6 07/10/2018

1746997 16 22/10/2018

1747004 35 22/10/2018

1747489 35 23/10/2018

1747490 36 23/10/2018

1747491 41 23/10/2018
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Trade Marks Journal No: 1838 ,   26/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1747493 39 23/10/2018

1748978 39 30/10/2018

1750451 9 04/11/2018

1752294 30 10/11/2018

1752618 15 11/11/2018

1752664 38 11/11/2018

1753384 33 12/11/2018

1753385 33 12/11/2018

1754054 9 17/11/2018

1754055 9 17/11/2018

1754129 7 17/11/2018

1754190 9 17/11/2018

1754940 18 18/11/2018

1754941 21 18/11/2018

1755872 5 20/11/2018

1755878 5 20/11/2018

1755885 5 20/11/2018

1755886 5 20/11/2018

1758137 6 26/11/2018

1758138 6 26/11/2018

1758190 34 27/11/2018

1758203 31 27/11/2018

1758204 34 27/11/2018

1758205 34 27/11/2018

1758206 34 27/11/2018

1758207 31 27/11/2018

1758208 31 27/11/2018

1759417 30 03/12/2018

1761949 11 10/12/2018

1762753 41 11/12/2018

1762754 16 11/12/2018

1762755 16 11/12/2018

1763824 99 15/12/2018

1764172 25 16/12/2018

1764632 38 17/12/2018

1764633 38 17/12/2018

1766887 44 22/12/2018

1767152 18 23/12/2018

1767153 25 23/12/2018
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Trade Marks Journal No: 1838 ,   26/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1767158 35 23/12/2018

1768278 20 26/12/2018

1768733 10 29/12/2018

1771298 5 06/01/2019

1775576 31 19/01/2019
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Trade Marks Journal No: 1838 ,   26/02/2018  
 

NOTIFICATION 
SNo. NOTIFICATION 

1 specification of goods in the application No.1020437 in class 05 is amended to read 
as -Pharmaceutical and medical preparations excluding vaccines and injectibles. 

2 2090724 in class 30 - The word BASMATI RICE is deleted from the representation of 
the mark. 

3 1791798 in class 36 - The specification of services is amended to read as REAL 
ESTATE AFFAIRS. 

4 2543467 in class 3 - The device of ATOMIUM is deleted from the representation of 
the mark 

5 2662524 in class 31 - The device of RIBBON is deleted from the representation of 
the mark. 

6 2798972 in class 03 - The word DANTMANI is deleted from the representation of the 
mark. 

7 2629603 in class 30 - The device of BEAR is deleted from the representation of the 
mark. 

8 1852861 in class 30 - The specification of goods is amended to read as RICE, 
SAGO, FLOUR AND PREPARATIONS MADE FROM CEREALS, BREAD, PASTRY 
AND CONFECTIONERY, ICES, HONEY, TREACLE, YEAST, BACKING-POWDER, 
SALT MUSTARD, VINEGAR, SAUCES, SPICES, ICE. 
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Trade Marks Journal No: 1838 ,   26/02/2018  
 

PR Section 
J/  

SUBSEQUENT PROPRIETORS REGISTERED  

1607111 - 41: Proprietor Altered to OML ENTERTAINMENT PRIVATE LIMITED , A-304, Shiv Gauri, 
Off Link Road, Malad West, Mumbai - 4000645 
ONLY MUCH LOUDER EVENT MANAGEMNETN PVT LTD.

509778 - 25: Proprietor Altered to ANKIT JAIN , M/S TEBRO HINDUSTAN 1094, BARTAN MARKET 
SADAR BAZAR DELHI-110006.  
TEBRO HINDUSTAN.

749033 - 1: Proprietor Altered to KYOWA HAKKO BIO CO., LTD. , 1-6-1 Ohtemachi, Chiyoda-ku, 
Tokyo, Japan 
KYOWA HAKKO KOGYO CO. LTD.

450419 - 33: Proprietor Altered to GLOBUS SPIRITS LIMITED , A-46, Friends Colony (East), New 
Delhi-110065, 
ASSOCIATED DISTILLERIES LIMITED

1458710 - 99: Proprietor Altered to LA REDOUTE, A SOCIETE ANONYME ORGANIZED UNDER 
THE LAWS OF FRANCE , 57, RUE DE BLANCHEMAILLE- 59100 ROUBAIX FRANCE 
REDCATS

1263104 - 6: Proprietor Altered to RAMARAM J. CHOUDHARY,MANARAM J. CHOUDHARY trading 
as M/S MATHAJI SANITARY , 152, Kumbarpet Main Road, Bangalore — 560 002. 
SATYAM TECHNOCAST

451857 - 9: Proprietor Altered to SAINT -GOBAIN CERAMICS & PLASTICS, INC., , 20 
Moores Road, Malvern, Pennsylvania 19355, United States of America, 
SAINT-COBAIN ADVANCED CERAMICS LLC,

1337113 - 99: Proprietor Altered to SJR ENTERPRISES , 3rd FLOOR, BALAVANA, PLOT NO. 61, 
5th 'A' BLOCK, KORAMANGALA, BANGALORE-560 095. 
SJR BUILDERS

595262 - 33: Proprietor Altered to BROWN FORMAN FINLAND LTD , PORKKALANKATU 24, 00180 
HELSINKI, FINLAND 
FINLANDIA VODKA WORLDWIDE LTD.,

698262 - 5: Proprietor Altered to COROMANDEL INTERNATIONAL LIMITED , COROMANDEL 
HOUSE 1-2-10, SARDAR PATEL ROAD, SECUNDERABAD - 500 003. ANDHRA PRADESH, 
E.J.D.PARRY(INDIA) LTD.

477961 - 10: Proprietor Altered to MR. LAXMICHAND MORARJI GALA & MR. DEEPAK MORARJI 
GALA , 302A,AmayaHouse,J.P.Road, 
Andheri-West,Mumbai-400058 
DELTA MEDICAL APPLIANCES

1027745 - 32, 1213695 - 30, 1027743 - 3, 1213696 - 32, 1027744 - 2, 1213694 - 3: Proprietor Altered 
to M/S FAB FLAVOURS & FRAGRANCES PVT. LTD. , 1489/91, 1st Floor S.P. Mukherjee Marg, New 
Delhi-110006 
RED CLUB FLAVOURS PVT LTD., RED CLUB FLAVOURS PVT. LTD., RED CLUB FLAVOURS (P) 
LTD.,

1022282 - 5, 1022281 - 5: Proprietor Altered to NOVARTIS AG , CH - 4002, BASEL, SWITZERLAND 
PHARMACIA & UPJOHN COMPANY, PHARMACIA & UPJOHN COMPANY LLC

1421627 - 25: Proprietor Altered to STAR POLYTECH PRIVATE LIMITED , KHASRA NO.636, 
EXTENDED LAL DORA, ROHTAK ROAD MUNDKA, DELHI-110041 
M/S GLORY FOOTWEARS PRIVATE LIMITED

1282073 - 5: Proprietor Altered to DOW AGROSCIENCES LLC , 9330 
Zionsville Road, Indianapolis Indiana 46268, United States of America 
DOW AGROSCIENCES INDIA PRIVATE LIMITED.

1393397 - 9: Proprietor Altered to DELL, INC. , One Dell Way, Round Rock, Texas 76862, USA 
SONICWALL, LLC

1315016 - 99: Proprietor Altered to FOODWORLD SUPERMARKETS PRIVATE LIMITED , No. 740, 
Eswari Industrial Estate, Gate 2, Hulimavu, Bannerghatta ROad, Bangalore 560 076. 
M/S HEALTH & GLOW RETAILING PRIVATE LIMITED.

1544762 - 10: Proprietor Altered to HILL-ROM SERVICES, INC, A CORPORATION ORGANIZED 
AND EXISTING UNDER THE STATE OF INDIANA, USA , 1069 STATE ROUTE 46 EAST 
BATESVILLE INDIANA 47006, UNITED STATES OF AMERICA 
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BG INDUSTRIES, LLC

1406881 - 38, 1406882 - 38, 1406879 - 38: Proprietor Altered to ATC IP LLC, , 116 HOUNTINGTON 
AVENUE, HBOSTON, MASSACHUSETTS 02116, USA 
AMERICAN TOWER CORPORATION

1326666 - 3: Proprietor Altered to UNILEVER PLC. , PORT SUNLIGHT, WIRRAL MERSEYSIDE, 
ENGLAND, UNITED KINGDOM 
UNILEVER HOME & PERSONAL CARE INTERNATIONAL B.V.

1049731 - 31, 1049304 - 29: Proprietor Altered to ANSHUL GARG,MANOJ KUMAR GARG,RAVI 
GARG,VIVEK GARG trading as M/s. B.M. OIL INDUSTRIES , F—19/ 20, Brij Industrial Area, 
Bharatpur (Raj). 
GOYAL OIL INDUSTRIES, GOYAL OIL INDUSTRIES

1641901 - 5, 2157797 - 5, 485420 - 5, 486170 - 5, 485421 - 5, 485422 - 5, 2103573 - 5, 1938268 - 5, 
2203240 - 5, 1938267 - 5, 1938266 - 5, 1932433 - 5, 1932433 - 5: Proprietor Altered to ALIVIRA 
ANIMAL HEALTH LIMITED , 301,3 rd  Floor, ‘Dosti Pinnacle’ Plot no. E7, Road No. 22, Wagle Indl. 
Estate, Thane (W), Mumbai 400 604, India, 
LYKA EXPORTS LIMITED, LYKA EXPORTS LIMITED, LYKA LABS AND ALSO AS LYPHIN 
CHEMICALS, LYKA EXPORTS LIMITED

566213 - 34, 1324057 - 34, 1546151 - 34, 1022824 - 34, 536334 - 34: Proprietor Altered to RAHUL 
MAHENDRA PATEL, SON OF MAHENDRA CHUNILAL PATEL, , 7th, ¿OM PALACE¿, House No: 
4/106, Rainbow Park, Karamsad ¿ Vidhyanagar Road, At: Karamsad, Tal/Dist: Anand, Gujarat, 
PATEL PRODUCTS, PATEL PRODUCTS, PATEL PRODUCTS.

1324291 - 35, 408752 - 30: Proprietor Altered to SHRI KISHAN CHANDRA JHANWAR , 
Raghuveerpura, Chittor Road, Bundi- 
323001 (Rajasthan) 
PRAKASH OIL MILL.

1275196 - 29, 1260021 - 3, 1194549 - 29, 1185856 - 29: Proprietor Altered to MR. SUNIL AGARWAL , 
G 1-15, RIICO Industrial 
Area, Govindpur Bawadi, Bundi Road, Kota(Raj.) 
M/S. HARSHA PROTEINS PVT. LTD.,

349498 - 11: Proprietor Altered to M/S FAIRDEALS trading as , F-261, ROAD NO.13, VKI AREA, 
JAIPUR, RAJASTHAN 
INDOKRATES PRIVATE LIMITED.

1080806 - 24: Proprietor Altered to MANICKAM ASHOK KUMAR , No. 13 [Old No.7], CORAL 
MERCHANT STREET, CHENNAI- 600 001, STATE OF TAMILNADU, INDIA. 
V. S. TEXTILE

965829 - 16, 965827 - 21, 965828 - 24, 965830 - 25: Proprietor Altered to BANYAN TREE HOLDINGS 
LIMITED , 211 UPPER BUKIT TIMAH ROAD, SINGAPORE 588182 
TROPICAL RESORTS MANAGEMENT CO. LTD.

465537 - 5: Proprietor Altered to DHARAMDAS MEGHRAJ TAHILIANI,SHYAMLAL MEGHRAJ 
TAHILAINI,POONAMBEN VASUDEV TAHILAINI,RAJESHBHAI MEGHRAJ TAHILAINI,VASUDEV 
MEGHRAJ TAHILAINI trading as INDIA SPICES , C-1-7, G.I.D.C. ESTATE, NADIAD, DIST.- KHEDA, 
GUJARAT 
INDIA SPICES.

1318158 - 5: Proprietor Altered to NYCOMED GERMANY HOLDING GMBH, , Byk-Guldcn-Str. 2, 
78467 Konstanz, Germany 
TAKEDA GMBH

1133757 - 5: Proprietor Altered to MSD INTERNATIONAL GMBH , Weystrasse 20, 6000 Lucerne 6, 
Switzerland. 
FULFORD (INDIA) LIMITED

587381 - 16: Proprietor Altered to BASSON TRADING,LLC , 908 RABBIT 
RUN,WILMINGTON,NORTH CAROLINA 28409,UNITED STATES OF AMERICA 
BENTLEY SYSTEMS, INCORPORATED

1312679 - 5: Proprietor Altered to HAHNEMANN LABORATORY (DRUGS & COSMETICS] LLP , 285, 
B. B. Ganguly 
Street, Police Station : Bowbazar, Kolkata: 700 012 ( India), 
HAHNEMANN LABORATORY LTD.

1332901 - 33: Proprietor Altered to TAITTINGER COMPAGNIE COMMERCIALE ET VITICOLE 
CHAMPENOISE. , 9, Place Saint Nicaise, 51100 Reims, France 
TAITTINGER COMPAGNIE COMMERCIALE ET

440546 - 7: Proprietor Altered to SAGA WINDEL PUMPS PVT. LTD. , Khodiyar Estate, Opp. 
Reliance Petrol Pump, Memco, Bapunagar Road, Ahmedabad 382345, Gujarat India 
SAGA WINDEL ENGINEERS PRIVATE LIMITED
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1318158 - 5: Proprietor Altered to NYCOMED ASSET MANAGEMENT GMBH , Byk-Gulden-Str. 2, 
78467 Konstanz, Germany 
NYCOMED GERMANY HOLDING GMBH,

406888 - 26: Proprietor Altered to TAEWON NEEDLE LTD , 20 Gumgang-ro 62 beon-gil, Dongnae-
gu, Busan,607-834, Republic of Korea 
K.O. NEEDLES CO. LIMITED

1544542 - 3: Proprietor Altered to SUDESH SHARMA , A-50/ A ASHOK VIHAR PHASE II DELHI 52 
PRETTY ENTERPRISES

1193906 - 14: Proprietor Altered to GRUPO MUNRECO, S.L. , AVENIDA DE BRUSELAS, 32-P.I. 
ARROYO DE LA VEGA-28108 ALCOBENDAS (MADRID-SPAIN) 
MR. JUAN PALACIOS SERRANO

461506 - 16: Proprietor Altered to SMT. LAXMI DEVI,SHRI DHMENDRA BHARDWAJ,MAYANK 
BHARDWAJ,SMT. RITU BHARDWAJ trading as KAMAL PAPER CINVERTS , 3,LAL BAHADUR 
SHASTRI UDYOGPURI, BEAWAR - 305 901, RAJASTHAN. 
KAMAL PAPER CINVERTS

1344175 - 29: Proprietor Altered to M/S. NIWA AGRO FOODS,RAJESH P.K. trading as M/s. NIWA 
AGRO FOODS , M/s. NIWA AGRO FOODS, Door No. 7/175A, Alakkaparamba, Manassery Post, 
Muthalam, Pin 673602, Kozhikode Dt, Kerala, India 
NIVA AGRO FOOD

461506 - 16: Proprietor Altered to SHRI SATYA NARAIAN BHARDWAJ,SMT. LAXMI DEVI,SHRI 
DHMENDRA BHARDWAJ trading as KAMAL PAPER CINVERTS , 3,LAL BAHADUR SHASTRI 
UDYOGPURI, BEAWAR - 305 901, RAJASTHAN. 
KAMAL PAPER CINVERTS.

780173 - 25: Proprietor Altered to SKECHERS U.S.A. INC. II , 228 MANHATTAN BEACH BLVD., 
MANHATTAN BEACH, CA 90266, U.S.A. 
SKECHERS U.S.A. INC

531471 - 3, 980728 - 3, 1308574 - 3, 1308575 - 3, 549966 - 3, 531473 - 3, 531472 - 3: Proprietor 
Altered to MR.VIKRAMBHAI MULCHANDBHAI SHAH.,MR. NALINKUMAR VIKRAMBHAI 
SHAH,MR.TEJAS HASMUKHBHAI SHAH trading as M/S.VIKRAM STORES , 1207, Opp.New 
Madhupura Gate,Ahmedabad-380 004, Gujarat State, India 
VIKRAM STORES, M/S. VIKRAM STORES., VIKRAM STORES, VIKRAM STORES

1290014 - 25: Proprietor Altered to M/S.UNITED SPIRITS LIMITED. , UB TOWER,24,VITTAL 
MALLYA ROAD, 
BANGALORE - 560 001. 
SHAW WALLACE DISTILLERIES LIMITED

868849 - 7: Proprietor Altered to K.R. KAMALAKANNAN , 330/2B, SITRA ROAD,SHARP NAGAR 
KALAPPATTI, COIMBATORE-641035 
SHARP PUMPS PVT. LTD.

683123 - 1: Proprietor Altered to ISP INVESTMENTS INC. , 300 DELAWARE AVENUE, SUITE 303, 
WILMINGTON, DELAWARE 19801, U.S.A. 
CREANOVA INC.

1343157 - 30: Proprietor Altered to JAYA CHICKIES COMPANY (P) LTD., , SURVEY NO. 246, 
MANGALAPALLY (V)-501 506, IBRAHIMPATNAM (M), R.R.DISTRICT (TS). 
JAYAVANI FOODS

684032 - 10: Proprietor Altered to NOBEL BIOCARE SERVICES AG , BALZ ZIMMERMANN-
STRASSE 7, 8302 KLOTEN, SWITZERLAND 
NOBEL BIOCARE AB.

1641473 - 99, 1501956 - 99, 1502737 - 99: Proprietor Altered to PARKER HANNIFIN FRANCE SAS, 
SOCIETE PAR ACTIONS SIMPLIFIEE , 142 RUE DE LA FORET, 74130 CONTAMINE- SUR-ARVE 
FRANCE 
OLAER INDUSTRIES, SOCIETE A RESPONSABILITE LIMITEE

832210 - 32: Proprietor Altered to SKOL BEWERIES LIMITED , 1,MAHAL INDUSTRIAL ESTATE, 
MAHAKALI ROAD,ANDHERI(EAST) MUMBAI 400093 
MYSORE BREWERIES LTD.

306615 - 23: Proprietor Altered to MR. NANDLAL CHABBRIA , 13D, THACKER INDUSTRIAL 
ESTATE, N.M. JOSHI MARG, LOWER PAREL (E), MUMBAI-400011 
M/S. DHARAMDAS & COMPANY
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386132 - 5: Proprietor Altered to PFIZER ITALIA S.R.L. , Latina, Strada, Statale 156, at Kilometer 
no. 50, Italy 
PHARMACIA ITALIA SPA

1344979 - 42: Proprietor Altered to CJ FOODVILLE CORP , 1026-28, Bangbae-dong, Seocho-ku, 
Seoul, Republic of Korea 
CJ CORP.

774287 - 11: Proprietor Altered to VISTEON CORPORATION, , 5500 AUTO CLUB DRIVE, 
DEARBORN, MICHIGAN 48126, UNITED STATE OF AMERICA.  
FORD MOTOR COMPANY

485680 - 24: Proprietor Altered to KAYEL SYNTEX LIMITED , 276, 2ND FLOOR, NEW CLOTH 
MARKET, O/S. RAIPUR GATE, RAIPUR, AHMEDABAD-380 002, GUJARAT STATE, INDIA. 
K.L. FABRICS PVT. LTD

643693 - 9: Proprietor Altered to PITNEY BOWES SOFTWARE INC. , 4200 Parliament Place – Suite 
600, Lanham, Maryland 20706, USA 
PITNEY BOWES MAPINFO CORPORATION

1535018 - 2: Proprietor Altered to RAMESHBHAI ARJANDAS LACHHANI , Block No. 149, Village: 
Malarpura, Kashipura Road, Bareja - Kheda Highway, Kheda, Tal. : Kheda,Dist.: Kheda, Pin: 
387540, Gujarat - India. 
DELCOT PAINTS INDIA

1504590 - 6: Proprietor Altered to SHRI CHETAN VIRJI KHIMANI , Dallas Building, Ground Floor, 
22-21 Ashlane, Dadar West, Mumbai 400028- 
ROCK INNOVATION

554965 - 30: Proprietor Altered to HEMABEN DHARAMDAS TAHELYANI,PUNAMBEN VASUDEV 
TAHELIANI,ASHISH DHARAMDAS TAHELYANI trading as K. M. INDUSTRIES , 46, G. I. D. C., 
NAIDIAD-387 001, GUJARAT. 
RAJESH MEGHRAJ TAHELIANI

533716 - 7: Proprietor Altered to NOVEL SEWING MACHINE COMPANY LLP , 777, RAVIWAR 
PETH, PUNE- 411002, MAHARASHTRA 
NOVEL SEWING MACHINE CO. PVT. LTD.

790766 - 14: Proprietor Altered to DE BEERS INTANGIBLES LIMITED , 17, CHARTER HOUSE 
STREET, LONDON, ECIN 6RA UNITED KINGDOM. 
DE BEERS CONSOLIDATED MINES LIMITED

1495371 - 99, 753717 - 23, 1337573 - 1: Proprietor Altered to ASCEND PERFORMANCE 
MATERIALS LLC. , 600 TRAVIS STRRET SUITE 300 HOUSTON TX 77002 
SOLUTIA INC., SOLUTIA INC., SOLUTIA INC.

386132 - 5: Proprietor Altered to PHARMACIA ITALIA SPA , Via Robert Koch 1.2, Milan 
FARMITALIA CARLO ERBA S.R.L.

1057007 - 3, 1057006 - 3, 1710675 - 3, 1067399 - 3, 1067394 - 3, 1067393 - 3, 1067392 - 3: Proprietor 
Altered to KETAN KAPASI,VIMAL KAPASI,ASHOK V. SHAH,NIRANGJAN R. SACHADE trading as 
M/s. Tide Industries , 401, SAI CHAMBERS, BEHIND BUS DEPO, OPP. SANTACRUZ RAILWAY 
STATION, SANTACRUZ ( E ), MUMBAI - 400 055. , 312, PARADISE COMPLEX, SAYAJIGUNJ, 
BARODA- 390 005, GUJARAT., 312, Paradise Complex, Sayajigunj, Baroda, Gujarat. 
TIDE INDUSTRIES, TIDE INDUSTRIES, TIDE INDUSTRIES, TIDE INDUSTRIES, M/S. TIDE 
INDUSTRIES, UNIVERSAL MARKETING INC.

1286199 - 3, 1286200 - 5, 1286201 - 11, 1286202 - 20, 1286203 - 21: Proprietor Altered to 
RUBBERMAID COMMERCIAL PRODUCTS LLC. , 3 GLENLAKE PARKWAY, ATLANTA, GA 30328, 
USA 
TECHNICAL CONCEPTS INTERNATIONAL LTD.

1338934 - 9: Proprietor Altered to ODYSSEY TECHNOLOGIES LIMITED. , 8A-E, 8th Floor, GEE 
GEE Emerald, No.312, Valluvarkottam high Raod, Nungambakkam,Chennai-600 034. 
TAEXPERT.COM LTD.,

1213197 - 32: Proprietor Altered to M/S.UNITED SPIRITS LIMITED. , UB TOWER,24,VITTAL 
MALLYA ROAD, 
BANGALORE - 560 001. 
SHAW WALLACE & COMPANY LIMITED

1304888 - 9: Proprietor Altered to ILABS HYDERABAD TECHNOLOGY CENTRE PRIVATE 
LIMITED , Building NO.3,ILabs centre,Plot No.18, Software unit layout,Madhapur, Hyderabad-
500081. 
ILABS LTD.
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781561 - 5: Proprietor Altered to OTSUKA AGRITECHNO CO., LTD , 2-2, Kanda Tsukasa-machi, 
Chiyoda-ku, Tokyo, Japan  
 
OTSUKA CHEMICAL COMPANY, LIMITED

432117 - 19: Proprietor Altered to DILIPKUMAR RATILAL PATEL,CHANDUBHAI R. 
PATEL,BIPINBHAI R. PATEL,PANKAJBHAI R. PATEL trading as CALCIUM CHEMICAL 
INDUSTRIES , NARODA-NAROL HIGH WAY, THAKKAR BAPANAGAR, AHMEDABAD. 
CALCIUM CHEMICAL INDUSTRIES

1255368 - 35: Proprietor Altered to EXLSERVICE.COM, LLC , 280 Park Avenue, 38th Floor, New 
York, New 
York 10017  
INDUCTIS GROUP LLC

661931 - 1: Proprietor Altered to EVERPURE LLC , 5500 Wayzata- Boulevard, 
Suite 800, Golden Valley MN 55416- 1259  
EVERPURE, INC.

1290015 - 39: Proprietor Altered to M/S.UNITED SPIRITS LIMITED, , NO. 51, LEPARAC RICHMOND 
ROAD, BANGALORE - 560 025. 
SHAW WALLACE DISTILLERIES LIMITED

1290013 - 18: Proprietor Altered to M/S.UNITED SPIRITS LIMITED, , NO. 51, LEPARAC RICHMOND 
ROAD, BANGALORE - 560 025. 
SHAW WALLACE DISTILLERIES LIMITED

875480 - 5, 2040715 - 5, 883949 - 5, 875478 - 5, 2040713 - 5, 883948 - 5, 883946 - 5, 875481 - 5: 
Proprietor Altered to SUSHANT MOHAN LAL , 10-2-58, STREET NO. 3, WEST MARREDPALLY, 
SECUNDERABAD - 500 026, A.P. 
COMBAT DRUGS LTD, COMBAT DRUGS LIMITED

1336001 - 5: Proprietor Altered to PIRAMAL HEALTHCARE LIMITED , Piramal Tower, Peninsula 
Corporate Park, Ganpatrao Kadam Marg, LowerParel, Mumbai, 400013, India 
F. HOFFMANN - LA ROCHE AG

1284299 - 5: Proprietor Altered to ALIVIRA ANIMAL HEALTH LIMITED , 301, DOSTI PINNACLE, 
PLOT NO.E/7, ROAD NO.22, WAGLE INDUSTRIAL ESTATE, THANE (WEST), MAHARASHTRA - 
400604 
SEQUENT SCIENTIFIC LIMITED

791818 - 11: Proprietor Altered to SHRI RAKESH AGGARWAL , 3238/15, AMARNATH MARKET, 
GALI PEEPAL MAHADEV, HAUZ QAZI DELHI 110006. 
AGGARWAL ENTERPRISES

1782553 - 11: Proprietor Altered to PANKAJ M JAIN , 615/3, 1st CROSS, 10th "A" MAIN, 4th 
BLOCK, JAYANAGAR, BANGALORE SOUTH, BANGALORE-560 011, INDIA. 
RAJENDRA AGENCIES

443473 - 5: Proprietor Altered to CADILA HEALTHCARE LTD., , ZYDUS TOWER, SATELLITE 
CROSS ROADS, AHMEDABAD-380 015. 
CADILA ANTIBIOTICS PVT. LTD.

1191987 - 3: Proprietor Altered to CHURCH & DWIGHT CO., INC. , 469 North Harrison Street, 
Princeton, New Jersey 08543-5297, U.S.A. 
ARMKEL, LLC

1275793 - 5: Proprietor Altered to INCLINE THERAPEUTICS INC , 900 SAGINAW DRIVE, SUITE 
200, REDWOD CITY, CA 94063, USA 
JOHNSON & JOHNSON

1240503 - 21: Proprietor Altered to LOCK & LOCK CO., LTD , 386 GASAN-LI, SEONJANG-MYUN, 
ASAN CHUNGNAM, KOREA 
HANA COBI CO., LTD.

1846939 - 21: Proprietor Altered to SH. GURCHARAN SINGH,SH. HARPREET SINGH trading as 
Uttam Metal Industries , Court Road, Opp. Gupta Palace, Jagadhri-135003, Dist. Yamuna 
Nagar, Haryana  
UTTAM INDUSTRIES

1418256 - 9: Proprietor Altered to NEXPERIA B.V , JONKERBOSPLEIN 52, 6534 AB NIJMEGEN, 
THE NETHERLANDS 
NXP B.V

721497 - 29: Proprietor Altered to U.M.KUPPUSAMY,K.V.E.ANAND,K.LEELAVATHI,A. ARUNA 

9865



trading as M/S. V.V.ANAND & CO. , 22, Water Works Road, Erode 
M/S. V.V.ANAND & CO.

1194689 - 12: Proprietor Altered to HILTON VALVES PRIVATE LIMITED , HADAMTALA GIDC, 
SURVEY NO. 75/2, BEHIND RAGHUVIR COTTON, NH 27, HADAMTALA, TALUKA KOTADA 
SANGANI, DISTRICT RAJKOT, GUJARAT, INDIA 
HILTON ENGINE VALVES

1315841 - 3: Proprietor Altered to B.S. NARAYAN,B. N. SHAKUNTALA trading as INCENSE 
CREATORS , NO. 33, 9th CROSS, MICO - BANNERGHATTA ROAD, BANGALORE - 560 030, 
KARNATAKA ;  
C. N. RAM BABU

461506 - 16: Proprietor Altered to SHRI MAYANK BHARDWAJ,SMT. RITU BHARDWAJ trading as 
KAMAL PAPER CINVERTS , 3,LAL BAHADUR SHASTRI UDYOGPURI, BEAWAR - 305 901, 
RAJASTHAN. 
KAMAL PAPER CINVERTS 

411644 - 9: Proprietor Altered to INDUSTRIE DE NORA S.P.A. , VIA BISTOLFI 35, 20134 MILAN, 
ITALY. 
ORONZIO DE NORA S.A.

1375138 - 7, 1280589 - 6: Proprietor Altered to VIJAY ANAND,KEWAL KRISHAN 
ANAND,DEVENDER KUMAR ANAND trading as KAPMAN INDSUTRIES. , H-9, GROUND FLOOR 
HARBANS BHAWAN -II 6, DDA COMPLEX, NANGAL RAYA NEW DELHI-110046 
VIJAY ANAND

288183 - 12: Proprietor Altered to STEMCO LLC, A DELAWARE LIMITED LIABILITY COMPANY , 
300 East Industrial Boulevard, Longview, Texas 75606 
STEMCO MANUFACTURING COMPANY, INC.

1325150 - 1: Proprietor Altered to POLYGIENE AB , C/o Bellevue Kontorshotell, Stadiongatan 65, 
SE-217 62 Malmo, 
Sweden. 
PERSTORP COMPOUNDS AB.,

1340551 - 25: Proprietor Altered to MRS. INDRANI , No. 9/6,Sir C.V.Raman Street, 
Kumaranthapuram, Tirupur-641 602, Tamil Nadu.  
NEW ARROW CREATIONS

353713 - 32: Proprietor Altered to SMT. GOWRI RAJENDRAN , PLOT NO. 507-509, G.I.D.C. INDL 
ESTATE, MAKARPURA, P.BOX NO. 709, VADODARA 390 010 
MODERN FOOD PRODUCTS.

1650585 - 2, 1400744 - 2: Proprietor Altered to AKZO NOBEL COATINGS INC. , 525 WEST VAN 
BUREN STREET, CHICAGO, IL 60607 USA 
THE GLIDDEN COMPANY

1146813 - 30: Proprietor Altered to DHANJIBHAI GANGARAMDAS PATEL (H. U. F.) , GANJ 
BAZAR, UNJHA - 384 170, GUJARAT, INDIA. 
GANGARAM LALLUDAS PATEL

1034169 - 30: Proprietor Altered to KUTBUDDIN KANORWALA , 250, Outside Hathipole, Udaipur, 
313 001 in the State of Rajasthan. 
Z.A.KANORWALA

1257565 - 24: Proprietor Altered to ASHOK KUMAR L. TALREJA,MR. ASHOK LACHHMANDAS 
TALREJA,MR. MUKESH LACHHMANDAS TALREJA,MRS. GOPIBAI LACHHMANDAS 
TALREJA,MRS. SANGEETA ASHOK TALREJA,MRS. RESHMA MUKESH TALREJA trading as M. 
LACHHMANDAS & CO. , 282, KALBADEVI ROAD, MUMBAI - 400 002.  
M. LACHHMANDAS & CO.

1325590 - 5: Proprietor Altered to HAHNEMANN LABORATORY (DRUGS & COSMETICS] LLP , 285, 
B. B. Ganguly 
Street, Police Station : Bowbazar, Kolkata: 700 012 ( India), 
HAHNEMANN LABORATORY LTD.

2399 - 5: Proprietor Altered to SOCIETE DES PRODUITS NESTLE S. A. , 1800 VEVEY, CANTON OF 
VAUD, SWITZERLAND. 
WYETH LLC

1146810 - 30: Proprietor Altered to DHANJIBHAI GANGARAMDAS PATEL (H. U. F.) , GANJ 
BAZAR, UNJHA - 384 170, GUJARAT, INDIA. 
GANGARAM LALLUDAS PATEL
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1147789 - 25: Proprietor Altered to AND DESIGNS INDIA LIMITED , 88,MAROL CO-OP,INDUSTRIAL 
ESTATE, M.V.ROAD,ANDHERI (EAST),MUMBAI-400059. 
INDIANA FASHIONS

1302145 - 7: Proprietor Altered to QUADRO ENGINEERING, , 150 Water Street Cambridge, Ontario, 
CanadaNIR 3E2. 
GANSONS LIMITED.,

288183 - 12: Proprietor Altered to STEMCO LP , 300 East Industrial Boulevard, Longview, Texas 
75606, U.S.A 
STEMCO DELAWARE LP

1019957 - 7: Proprietor Altered to S. MANIDERJIT SINGH , D-154, f floor, Industrial Area, Phase-VII 
Mohali (PB). 
SKY LARK INDUTSTRIES

534904 - 3: Proprietor Altered to WIPRO ENTERPRISES LIMITED , C BLOCK, CCLG DIVISION, 
DODDAKANNELLI, SARJAPUR ROAD, BANGALORE - 560035, KARNATAKA, INDIA 
WIPRO TRADEMARKS HOLDING LIMITED

420988 - 24: Proprietor Altered to SANGAM (INDIA) LIMITED , ATUN, CHITTOREGARH ROAD, 
BHILWARA-311001, RAJASTHAN, INDIA 
RAJASTHAN SYNTHETICS.

1187666 - 17: Proprietor Altered to MAHENDRA GHAMANDIRAM SHAH , PLOT NO.503/D/4/2, G. I. 
D. C. ESTATE, DIST.: PANCHAMAHAL, HALOL-389 350, GUJARAT STATE, INDIA. 
CLASSIC POLY PACK

1204770 - 5: Proprietor Altered to ANIS G. MAHIDA , NEAR BALIM JAMAATKHANA, BEHIND DHAL 
ROAD MASJID, JUNAGADH (GUJARAT) INDIA. 
G. K. MAHIDA

439973 - 5: Proprietor Altered to TROIKAA PHARMACEUTICALS LTD., , COMMERECE HOUSE, -1, 
SATYA MARG, BODAKDEV, AHMEDABAD- 380 054 
TROIKAA LABORATORIES

1338774 - 24: Proprietor Altered to MCR TEXTILES PRIVATE LIMITED. , KATHIRAMPATTI ROAD, 
NASIYANOOR, ERODE-638 107, TAMIL NADU.  
MCR TEXTILES

1290012 - 16: Proprietor Altered to M/S.UNITED SPIRITS LIMITED. , UB TOWER,24,VITTAL 
MALLYA ROAD, 
BANGALORE - 560 001. 
SHAW WALLACE DISTILLERIES LIMITED

1019427 - 5: Proprietor Altered to ROHIT CHABBRA , B-36/ 5 (Rear Side), G.T. Karnal Road 
Industrial Area, Delhi - 110033  
KARONA CHEMICALS

1316330 - 9: Proprietor Altered to FACTIVA., INC , RIDGE RD., BLDG 5.,MONMOUTH JUNCTION, 
NJ 08852, USA 
DOW JONES REUTERS BUSINESS INTERACTIVE LLC

1338775 - 24: Proprietor Altered to MCR TEXTILES PRIVATE LIMITED. , Kathirampatti 
Road,Nasiyanoor, ERODE-638 107, Tamil Nadu,India.  
MCR TEXTILES

832209 - 32: Proprietor Altered to SKOL BEWERIES LIMITED , 1,MAHAL INDUSTRIAL ESTATE, 
MAHAKALI ROAD,ANDHERI(EAST) MUMBAI 400093 
MYSORE BREWERIES LTD.

643692 - 9: Proprietor Altered to PITNEY BOWES SOFTWARE INC. , ONE, GLOBAL VIEW, TROY, 
NEW YORK 121180, UNITED STATES OF AMERICA. , 4200 Parliament Place – Suite 600, Lanham, 
Maryland 20706, USA 
PITNEY BOWES MAPINFO CORPORATION

643693 - 9: Proprietor Altered to PB MAPINFO CORPORATION , ONE, GLOBAL VIEW, TROY, NEW 
YORK 121180, UNITED STATES OF AMERICA. 
MAPINFO CORPORATION

1240957 - 99: Proprietor Altered to SIGNUM INTERNATIONAL S.A.R.L. LUXEMBOURG , LUZERN 
BRANCH,HALDENSTRASSE 4,CH-6006 LUZERN,SWITZERLAND 
ENGLISHTOWN, INC.
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1258723 - 25: Proprietor Altered to MANOJ KHEMKA , Space Town Housing Complex, VIP Road, 
Block - 
1, Flat - 5A, Tegharia, Kolkata - 700052, India. 
BAZAR RETAIL LIMITED

1302505 - 41: Proprietor Altered to N. E. BALAKRISHNA MARAR,ROSAN MANOHAR,N. E. 
MANOHARAN trading as T B S PUBLISHERS DISTRIBUTORS , T B S BUILDING, G. H. ROAD, 
KOZHIKODE, KERALA - 673 001, KERALA.  
T B S PUBLISHERS DISTRIBUTORS

1213196 - 32: Proprietor Altered to M/S.UNITED SPIRITS LIMITED. , UB TOWER,24,VITTAL 
MALLYA ROAD, 
BANGALORE - 560 001. 
SHAW WALLACE & COMPANY LIMITED

1541970 - 7, 1541969 - 7: Proprietor Altered to MEDITEK INTERNATIONAL PRIVATE LIMITED , C-
43 DSIDC PACKING COMPLEX, KIRTI NAGAR, NEW DELHI 110015 
M/S MEDI-TEK INTERNATIONAL

1532238 - 41, 1532232 - 38, 1848009 - 9, 1532235 - 41, 1532236 - 38, 1532233 - 9: Proprietor Altered 
to NULLSOFT, INC. AN ARIZONA CORPORATION , 2200 AOL WAY, DULLES, VA 20166, UNITED 
STATES OF AMERICA 
AOL INC

1658820 - 10, 1658819 - 5: Proprietor Altered to ORAPHARMA, INC. , 732, LOUIS DRIVE, 
WARMINSTER, PENNYSYLVANIA - 18974, U.S.A. 
JOHNSON & JOHNSON

1603087 - 5, 1603089 - 5, 1682957 - 5, 1497346 - 5: Proprietor Altered to Z -MEDICA , LLC, A 
LIMITED LIABILITY COMPANY , 4 FAIRFIELD BOULEVARD WALLINGFORD, CT 06492, USA 
Z-MEDICA CORPORATION

1887468 - 99, 1602783 - 99, 1602782 - 99, 2043725 - 99, 1847353 - 99, 1847352 - 99, 1886557 - 99, 
1847355 - 99, 1671893 - 99, 1602786 - 99, 1847354 - 99, 1887050 - 99, 1672094 - 99, 1729014 - 99, 
1602784 - 99, 1602785 - 99, 1505838 - 99, 1534428 - 99, 1729013 - 99, 2030553 - 99, 1728664 - 99, 
1690748 - 99, 1961877 - 99, 1887051 - 99, 1602787 - 99: Proprietor Altered to SIEMENS CANADA 
LIMITED , 1577 NORTH SERVICE ROAD EAST, OAKVILLE, ONTARIO L6H OH6 CANADA. 
RUGGEDCOM INC., RUGGEDCOM INC.

1240960 - 41, 1240958 - 41: Proprietor Altered to SIGNUM INTERNATIONAL S.A.R.L. 
LUXEMBOURG , LUZERN BRANCH,HALDENSTRASSE 4,CH-6006 LUZERN,SWITZERLAND 
EF COLLEGES LTD

1330747 - 12: Proprietor Altered to DC-AFAM (A NAAMLOZE VENNOOTSCHAP) , VENECOWEG 
20A, 9810 NAZARETH, BELGIUM 
KETTEN WULF

1462451 - 25: Proprietor Altered to FORALL CONFEZIONI S.P.A. , VIA FABIO FILZI 34, 36050 
QUINTO VICENTINO (VICENZA), ITALY 
QUERINI S.R.L.

1317400 - 9: Proprietor Altered to CANADA INC., , 175 Terence Matthews Crescent, Kanata, 
Ontario, Canada, K2M 1W8 
QNX SOFTWARE SYSTEMS GMBH &. CO. KG

1127918 - 3, 1210928 - 5, 1210927 - 5, 993096 - 3, 927275 - 3: Proprietor Altered to M/S PT. KINO 
INDONESIA , JL CIBOLERANG NO. 203 KAV. 03 KOTA BANDUANG INDONESIA 
HARRY SANUSI, DRS. HARRY SANUSI, UNITED OVERSEAS TRADE MARK COMPANY., DRS. 
HARRY SANUSI

1317400 - 9: Proprietor Altered to QNX SOFTWARE SYSTEMS CO. , 175 Terence Matthews 
Crescent, Kanata, Ontario, Canada, K2M 1W8 
CANADA INC.,

1565481 - 5, 1616697 - 5, 1426284 - 5, 1650660 - 5, 1661337 - 5, 1426283 - 5: Proprietor Altered to 
BIOMIICRON PHARMA INDIA PRIVATE LIMITED , NO: 18, (NEW NO:32),DR. AMBEDKAR ROAD, 
KODAMBAKKAM, CHENNAI - 600024. 
BIOMICORN PHARMACEUTICALS, BIOMIICRON PHARMACEUTICALS, BIOMICORN 
PHARMACEUTICALS, M/S.BIOMIICRON PHARMACEUTICALS, BIOMIICRON PHARMACEUTICALS

424509 - 3: Proprietor Altered to VIBHU DRINKS PRIVATE LIMITED , F-4 (A), M.I.D.C., INDUSTRIAL 
AREA, HINGNA, NAGPUR. 
NIRANJAN AYURVED BHAVAN PRIVATE LIMITED
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1310845 - 99, 1310844 - 42: Proprietor Altered to DELIFRANCE S. A. , 99, RUE MIRABEAU, 94200 
IVRY SUR SEINE, FRANCE. 
GRANDS MOULINS DE PARIS ( A JOINT STOCK COMPANY )

1146811 - 30: Proprietor Altered to DHANJIBHAI GANGARAMDAS PATEL (H. U. F.) , GANJ 
BAZAR, UNJHA - 384 170, GUJARAT, INDIA. 
GANGARAM LALLUDAS PATEL

1146809 - 30: Proprietor Altered to DHANJIBHAI GANGARAMDAS PATEL (H. U. F.) , GANJ 
BAZAR, UNJHA - 384 170, GUJARAT, INDIA. 
GANGARAM LALLUDAS PATEL

592886 - 24, 1736340 - 24, 1736342 - 36, 1736341 - 35, 1736343 - 24: Proprietor Altered to 
PRASHANT PRAKASHCHAND JAIN , B-3033-3034, 1st floor, 
Millennium Textile Market, Ring Road, Surat-395002 (Gujarat) 
VIKAS SILK MILLS, M/S. VIKAS SILK MILLS

698525 - 18, 698526 - 28, 698527 - 18, 698528 - 16, 698529 - 16, 698531 - 25: Proprietor Altered to 
JANET CHRISTINE DEPENNING , NO. 28/1, CENOTAPH ROAD, IIND LANE, CHENNAI- 600 018, 
TAMIL NADU, INDIA. 
DANDI CONSULTANTS PRIVATE LTD., DANDI CONSULTANTS PRIVATE LTD.

1563095 - 35, 1563096 - 41: Proprietor Altered to DDB MUDRA PRIVATE LIMITED , Mudra House, 
Opp. Grand Hyatt., Santacruz (e), 
Mumbai – 400055, Maharashtra, 
DDB MARKETING SERVICES PRIVATE LIMITED

592580 - 9, 540830 - 9, 397306 - 9: Proprietor Altered to MAHENDRA SURAJMAL JHAVERI,Deepak 
Jhaveri,Amitbhai J. Jhaveri,Sushil Mahendra Jhaveri,Nihal R. Jhaveri,Saurabh Vijay 
Jhaveri,SANKET RAJNIKANT JHAVERI,SANDEEP JORMAL JHAVERI trading as Atlas Radio 
Traders. , 27, New Queens Road, Mumbai- 400 004. 
ATLAS RADIO TRADERS

543114 - 11: Proprietor Altered to MAHENDRA SURAJMAL JHAVERI,Deepak Jhaveri,Amitbhai J. 
Jhaveri,Sushil Mahendra Jhaveri,Nihal R. Jhaveri,Saurabh Vijay Jhaveri,SANKET RAJNIKANT 
JHAVERI,SANDEEP JORMAL JHAVERI trading as Atlas Radio Traders. , 27, New Queens Road, 
Mumbai- 400 004. 
CROWN TELEVISON LIMITED

913241 - 25, 1799137 - 35, 1799138 - 24: Proprietor Altered to RITU MOHNANI , B-19, EAST OF 
KAILASH, NEW DELHI 110065 
SUNDRI APPARELS (INDIA) PRIVATE LIMITED, SUNDRI APPARELS (INDIA) PVT LTD

1372398 - 30, 1653162 - 30: Proprietor Altered to V. SUNDERASAN,S. TAMILARASI,S. VIMAL 
KUMAR,K. SINDU trading as SHRI VARALAKSHMI COMPANY , SHRI VARALAKSHMI DIVYAA 
TOWERS, NO.320, VIVEKANANDA STREET, NEW FAIRLANDS, SALEM - 636016, TAMILNADU. 
SHRI VARALAKSHMI COMPANY, SHRI VARALAKSHMI COMPANY

1559447 - 37: Proprietor Altered to BAKERI PROJECTS PRIVATE LIMITED , SANSKRUT NEAR 
OLD HIGH COURT, OFF ASHRAM ROAD, AHMEDABAD - 380009, GUJARAT, INDIA.  
BAKERI ENGINEERING AND INFRASTRUCTURE PRIVATE LIMITED

1216998 - 3, 1216996 - 3, 1216993 - 2: Proprietor Altered to MANOJ KUMAR SHYAMSUKHA,SMT. 
MADHU JAIN,SAKET SHYAMSUKHA trading as M/s. ARVIND & COMPANY , 28, JAI 
JAWAN COLONY, IST TONK ROAD, JAIPUR. (RAJ.) 
MRS.RATNI DEVI SHYAMSUKHA, MRS.RATNI DEVI SHYAMSUKHA

994366 - 5, 1276845 - 5, 1273674 - 5: Proprietor Altered to NEON LABORATORIES LIMITED , 140, 
DAMJI SHAMJI INDUSTRIAL COMPLEX, MAHAKALI CAVES ROAD, ANDHERI (EAST), MUMBAI-
400093 
VHB LIFE SCIENCES LIMITED, MRS. RAJVI VIPUL BHAGAT

2426572 - 35, 2360644 - 5, 2243620 - 5, 1986685 - 5, 1986683 - 5, 1979850 - 5, 1979849 - 5, 1944314 - 
5, 1910392 - 5, 1846911 - 3, 1604737 - 5, 1472860 - 5, 1403944 - 5, 1221148 - 5, 1148161 - 5, 1142362 
- 5, 1142359 - 5, 1142357 - 5, 1142355 - 5: Proprietor Altered to DEVESH GHORAVAT , C / 4 /104, 
GOYAL INTERCITY, OPP. T.V. TOWER, DRIVE IN ROAD, AHMEDABAD - 380054, GUJARAT INDIA. 
M/S.NATIONAL CHEMICAL AND PHARMACEUTICAL WORKS PVT. LTD.,, NATIONAL CHEMICAL 
AND PHARMACEUTICAL WORKS PVT. LTD., NATIONAL CHEMICAL AND PHARMACEUTICAL 
WORKS PVT. LTD.,, M/S.NATIONAL CHEMICAL &&NBSP;PHARMACEUTICAL WORKS PVT. LTD., 
M/S.NATIONAL CHEMICAL PHARMACEUTICAL WORKS PVT. LTD., NATIONAL CHEMICALS AND 
PHARMACEUTICALS WORKS,

1842841 - 11, 1842842 - 19, 1638776 - 19, 1140029 - 19: Proprietor Altered to BHUDARBHAI 
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GANGARAMBHAI JETPARIYA,BHUDARBHAI GANGARAMBHAI JETPARIYHA,MAHADEVBHAI 
GANGARAMBHAI PATEL,SMT. JIVTIBEN RAVJIBHAI,SMT. DAYABEN MAHADEVBHAI 
JETPARIYA,KARSHANBHAI GANGARAMBHAI JETPARIYA,SMT. LABHUBEN KARSHANBHAI 
JETPARIYA,SMT. RANJANBEN BHUDARBHAI JETPARIYA,VALJIBHAI GANGARAMBHAI 
JETPARIYHA,SMT. MANJULABEN VALJIBHAI JETPARIYA,RAVJIBHAI KANJIBHAI 
KACHROLA,ASHISH BHUDARBHAI JETPARIYA,NIMESH KARSHANBHAI JETPARIYA,PRATIK 
RAVJIBHAI KACHROLA trading as SONEX INDUSTRIES , 8-A, NATIONAL HIGHWAY, LALPAR, 
MORBI (DIST. RAJKOT) GUJARAT 
SONEX INDUSTRIES, SONEX INDUSTRIES

438169 - 7, 438172 - 7: Proprietor Altered to FLSMIDTH A/S , Vigerslev Allé 77, DK2500 Valby, 
Denmark 
FULLER COMPANY., FULLER COMPANY.

1280929 - 3, 472733 - 3, 415317 - 3: Proprietor Altered to VIJAYKUMAR KRISHANALAL 
SUKHIJA,AKSHAY VIJAY SUKHIJA,AJAY KRISHNALAL PARNAMI (SUKHIJA),,MURLIDHAR 
VIJAYKUMAR PARNAMI trading as VIJAY PERFUMERY WORKS , PARNAMI AGARBATTI MARG, 
VADODARA -JAMBUSAR HIGHWAY, DIST-BARODA -391 440, GUJARAT, INDIA 
VIJAY PERFUMERY WORKS., VIJAY PERFUMERY WORKS, VIJAY PERFUMERY WORKS

1745036 - 21, 1745035 - 11, 1724184 - 21, 1724183 - 11, 1681799 - 11, 1681798 - 11, 1275646 - 21, 
1275645 - 11, 799013 - 11, 799011 - 21, 456073 - 21: Proprietor Altered to M/S RADHA MADHAV 
CORPORATION LIMITED, , SURVEY NO. 50/9A, DAMAN INDUSTRIAL ESTATE, VILLAGE 
KADAIYA, DAMAN 396 210. 
M/S. SWASTIK SANITARYWARES LIMITED, SWASTIK SANITARYWARES LIMITED, SWASTIK 
SANITARYWARES LIMITED, SWASTIK SANITARYWARES LTD.,

402870 - 3, 402869 - 3: Proprietor Altered to AKBARBHAI GULAMALI BHATIA,FIROZ 
ABDULHUSEN BHATIA trading as APAR SAOP FACTORY , 3881, BHOIWADA, DIST. 
PANCHMAHAL, DOHAD-389 151. 
 
APAR SAOP FACTORY, APAR SAOP FACTORY

2413544 - 43, 2413543 - 32, 2413542 - 31, 2413541 - 30, 2413540 - 29, 2266868 - 43, 2228825 - 33, 
1992689 - 43, 1840628 - 41, 1293263 - 42, 1293262 - 32, 1293261 - 31, 1293260 - 30, 1293259 - 29, 
549403 - 30: Proprietor Altered to DUSHYANT LALBABU AGRAWAL,INDIRA VIJAY GUPTA,ANIL 
RAMESHBHAI AGRAWAL,LALBABU RAMESHBHAI AGRAWAL,ASHABEN LALBABU 
AGRAWAL,VIJAY RAMESHBHAI GUPTA,AMITABEN ANILBHAI AGRAWAL,HARIN VIJAYBHAI 
GUPTA,ABHISHEK VIJAYBHAI GUPTA,RAJESH JASPAL MITTAL,NIDHI DUSHYANTBHAI 
AGRAWAL trading as THE HONEST REVEIRA , G- 201, CIRCLE—P, PRAHLADNAGAR CROSS 
ROAD, SARKHEJ—GANDHINAGAR HIGHWAY, AHMEDABAD—380 054, GUJARAT, INDIA. 
THE HONEST REVEIRA, THE HONEST REVEIRA, THE HONEST REVEIRA, THE HONEST REVEIRA, 
THE HONEST REVEIRA, THE HONEST REVEIRA, THE HONEST REVEIRA

1608101 - 99: Proprietor Altered to TISHMAN SPEYER INDIA PRIVATE LIMITED , Nicholas piramal 
towers, peninsula corporate park, ganpatro kadam marg, lower parel, mumabai- 400013 
M/S. TSI BUSINESS PARKS (HYDERABAD ) PRIVATE LTD.,

1673924 - 42, 1673924 - 40, 1673924 - 37, 1673924 - 9, 1673924 - 8, 1673924 - 7, 1673924 - 3, 408416 
- 7, 408415 - 7: Proprietor Altered to L. KELLENBERGER & CO.AG , Heiligkreuzstrasse 28, 9008 
St.Gallen, Switzerland 
LAPMASTER WOLTERS GMBH

555953 - 14, 555949 - 14, 555948 - 14: Proprietor Altered to AJANTA INDIA LIMITED , AJANTA 
INDUSTRIAL ESTATE, OPP. REWA PARK, MORBI - RAJKOT HIGHWAY, MORBI - 363 641, 
GUJARAT. 
AJANTA TRANSISTOR CLOCK MANUFACTURING CO.

407394 - 21: Proprietor Altered to GHISULAL RATHOD,PRADEEP RATHOD,PANKAJ RATHOD 
trading as Cello Plastic Industrial Works , Cello House, 'B' Wing CorporateAvenue, Sonawala 
Road, Goregaon (East), Mumbai 400063 
CELLO PLASTIC INDUSTRIAL WORKS.

451439 - 33, 451440 - 33: Proprietor Altered to THE ABSOLUT COMPANY AKTIEBOLAG , SE-
11797, Stockholm, Sweden 
ABSOLUT HOLDING FILIAL

1553703 - 5, 1553711 - 30: Proprietor Altered to RIDDHI SIDDHI CORN PROCESSING PVT LTD , 12 
A AND 14B ABHISHREE CORPORATE PARK, OPP. MADHURYA RESTAURANT, AMBLI-BOPAL 
ROAD, AMBLI, AHMEDABAD 380058, GUJARAT, INDIA 
RIDDHI SIDDHI GLUCO BIOLS LIMITED

1146812 - 30: Proprietor Altered to DHANJIBHAI GANGARAMDAS PATEL (H. U. F.) , GANJ 
BAZAR, UNJHA - 384 170, GUJARAT, INDIA. 
GANGARAM LALLUDAS PATEL

1205358 - 32, 1205359 - 32, 1304194 - 32, 1304195 - 32: Proprietor Altered to SHRI SHABBIR 
SADRUDDIN MASANI,,SHRI SHABBIR SADRUDDIN MASANI,SHRI RAHIM SHAHBUDDIN 
ROY,SMT. PARIN NIZAR THANAWALA,MASTER ABHUDAYSING VIKRAMSING PARMAR trading 
as SILVASSA BOTTLING CO , 131/I,SHED NO A. KHANVEL,SILVASSA MAIN ROAD,NEAR 
GLOBAL HEALTH CATRE, DAPADA,UNION TERRITORY OF SILVASSA. 
SILVASSA BOTTLING COMPANY, SILVASSA BOTTLING COMPANY
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1146814 - 30: Proprietor Altered to DHANJIBHAI GANGARAMDAS PATEL (H. U. F.) , GANJ 
BAZAR, UNJHA - 384 170, GUJARAT, INDIA. 
GANGARAM LALLUDAS PATEL

1043272 - 9, 906065 - 7, 906064 - 7, 839594 - 21, 839593 - 11, 839592 - 9, 839591 - 8, 839590 - 7, 
839589 - 21, 839588 - 11, 839586 - 8, 839585 - 7, 658962 - 8, 658961 - 9, 438421 - 7: Proprietor 
Altered to TIME APPLIANCES LLP , B/66, Kiran Industrial Estate, M.G. Road, Goregaon (W), 
Mumbai 400 062, 
BOSTON APPLIANCES, TIME APPLIANCES PRIVATE LIMITED, TIME APPLIANCES PRIVATE 
LIMITED, TIME APPLIANCES PRIVATE LIMITED, MULCHAND VIRJI GALA, TIME APPLIANCES 
PRIVATE LIMITED, TIME APPLIANCES PRIVATE LIMITED

1012612 - 3, 452055 - 3: Proprietor Altered to JAYANTILAL KESHAVLAL SHAH,SURESHCHANDRA 
RATILAL SHAH,MANOJKUMAR VIMALBHAI SHAH trading as VATAN SOAP INDUSTRIES , VATAN 
HOUSE, NR. CHAKUDIYA MAHADEV, 
KASHIWALA ESTATE, AHMEDABAD - 23 , GUJARAT, INDIA 
VATAN SOAP INDUSTRIES, VATAN SOAP INDUSTRIES

427425 - 34, 427426 - 34: Proprietor Altered to ABDULSHAKUR RAMJAN TAMBOLI,MOHAMMED 
IQBAL RAMJAN TAMBOLI,SHABBIR ABDULGANI TAMBOLI,MEHBOOBBI ABDULGANI 
TAMBOLI,IRFAN AMIN TAMBOLI trading as Babulal Imambhai Tamboli , 3361,RUIOLE,BARSHI, 
MAHARASHTRA 
BABULAL IMAMBHAI

454073 - 25: Proprietor Altered to SHRI DALSUKH UJAMSHI TRCVADIA (SHRI TREVADIA 
DALSUKH),SHRI TUSHAR DALSUKH TREVADIA,SHRI JIGAR DALSUKH TREVADIA trading as M/s 
OCEAN INTERNATIONAL , 328, Ashish Industrial Estate, Gokhale Road (South), Dadar, Mumbai - 
400 028., 
M/S. OCEAN APPARELS

2332621 - 5, 2332623 - 5: Proprietor Altered to AUFTRITT HEALTHCARE PVT LTD , A-303, SAI 
SHRADDHA APT., BEHIND INDIAN OIL PETROL PUMP, OPP PUNE KATRAJ BYPASS, PUNE - 411 
046 
FLUENSE PHARMACEUTICALS
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479773 - 3, 482891 - 3: Proprietor Altered to PRAVIN PREM PRAKASH KHANNA (AS KARTA AND 
ON BEHALF OF PREM PRAKASH KHANNA HUF),ANIL C. KHANNA (AS KARTA AND ON BEHALF 
OF CHANDER PRAKASH KHANNA HUF),PRAVIN PREM PRAKASH KHANNA trading as NAND 
KISHORE KHANNA & SONS , HOMACOL HOUSE,PLOT NO B-9,MIDC MAIN ROAD,MIDC ANDHERI
(ESAT)MUMBAI -400093 
NAND KISHORE KHANNA & SONS

2384766 - 29, 2384765 - 29, 2074882 - 30, 2074899 - 30, 2074898 - 30, 2074892 - 30, 2074889 - 30, 
2074886 - 30, 2074884 - 30, 2074883 - 30, 2004353 - 30, 2004352 - 30, 2004354 - 30, 1402713 - 30, 
1265302 - 30, 1265301 - 30, 1191626 - 30: Proprietor Altered to SANJEEV VADILAL SHAH,RAJEEV 
VADILAL SHAH,HIRAVANTI VADILALSHAH,AAKASH SANJEEV SHAH, trading as S. NARENDRA 
KUMAR & CO. , 5TH FLOOR, KRUSHAL COMMERCIAL COMPLEX, G. M. ROAD, AMAR MAHAL, 
CHEMBUR - WEST, MUMBAI - 400 089.  
S. NARENDRAKUMAR AND CO, NARENDRA KUMAR & CO., S. NARENDRA KUMAR & CO., S. 
NARENDRAKUMAR AND CO, S. NARENDRAKUMAR AND CO

1338935 - 9: Proprietor Altered to FUKUIN CORPORATION , 88-8 Matsuyamachi, Chuo-ku,Osaka-
shi, Osaka, Japan 
PATLITE CORPORATION,

450109 - 16, 450110 - 25: Proprietor Altered to MEXX GLOBAL B.V. , Johan Huizingalaan 400 1066 
JS Amsterdam, Netherlands 
MEXX INTERNATIONAL B. V

1561548 - 30, 1561547 - 29: Proprietor Altered to VINOD KUMAR & COMPANY,VINOD KUMAR 
BAGLA trading as , B-24, GULABI NAGAR, AJMER ROAD, SODALA,JAIPUR-302006 . (RAJ.) 
VINOD KUMAR & BROTHERS PVT. LTD.

1256959 - 24: Proprietor Altered to NIRAV BAKUL SHAH,NIRAV BAKUL SHAH,. FENIL HIMANSHU 
SHAH,MRS. NUTAN HIMANSHU SHAH trading as M/ s Vijay Textile Factory , 62/68, 1st floor, 
Vithalwadi, Kalbadevi Road, Mumbai- 400 002 
VIJAY TEXTILE FACTORY

434422 - 5, 436284 - 5, 436288 - 5, 436290 - 5: Proprietor Altered to CHEMOSYN LIMITED , AKSHAY 
MITTAL INDS PREMISES SOCIETY LTD, SANJAY BUILDING, NO. 5-B, UNIT NO. 46, M. V. ROAD, 
ANDHERI - EAST, MUMBAI - 400 059 
MR. SAMIR KANTILAL SHAH, SAMIR KANTILAL SHAH, MR. SAMIR KANTILAL SHAH

559581 - 7: Proprietor Altered to DEVANI MAHI V , 2150-C, Junibhagvati, kalvibid, Bhavnagar-364 
002, State - Gujarat, 
INDIA 
NIJANAND ENGINEERING.

2349623 - 99: Proprietor Altered to MUSION DAS HOLOGRAM LIMITED , 90,HIGH HOLBORN, 
LONDON, WC1V6XX 
MUSION SYSTEMS LTD

1653935 - 41, 1653935 - 38, 1653934 - 41, 1653934 - 38, 1653933 - 41, 1653933 - 38, 1269348 - 41: 
Proprietor Altered to VIDEOPERSEL LTD , Dammstrasse 19, 6301 Zug, Switzerland 
TELEVISA MEXICO LTD.

1307169 - 32: Proprietor Altered to M/S.UNITED SPIRITS LIMITED. , UB TOWER,24,VITTAL 
MALLYA ROAD, 
BANGALORE - 560 001. 
SHAW WALLACE & COMPANY LIMITED

1653935 - 41, 1653935 - 38, 1653934 - 41, 1653934 - 38, 1653933 - 41, 1653933 - 38, 1269348 - 41: 
Proprietor Altered to VIDEOPERSEL LTD , Dammstrasse 19, 6301 Zug, Switzerland 
VIDEOPERSEL LTD

1046404 - 24: Proprietor Altered to MR. ARPIT JAIN , 57, Kanchipuram, Basant Vihar, Bhilwara -
311 001[Rajasthan] 
OSWAL FAB

1298335 - 42, 1298336 - 42, 1298337 - 42: Proprietor Altered to MR. ALIFF FAZALBHOY, MR. 
SAMEER TAPIA, MR. HITESH JAIN, MR. S.R. ARUN, MR. PRASHANT POPAT, MS. STATI,MR. 
SAMEER TAPIA,MR. HITESH JAIN,MR. S.R. ARUN,MR. PRASHANT POPAT,,MS. STATIRA 
RANINA,,MS. RYNA KARANI,MS. DHANYA MENON trading as , 4th Floor, Express Towers, 
Nariman Point, Mumbai 400 014 
ALMT LEGAL, ALMT LEGAL

1122185 - 5, 1705093 - 5: Proprietor Altered to SUN PHARMA LABORATORIES LIMITED , ACME 
PLAZA, ANDHERI-KURLA ROAD, ANDHERI (EAST), MUMBAI-400 059. 
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SUN PHARMACEUTICAL INDUSTRIES LIMITED, SUN PHARMACEUTICAL INDUSTRIES LIMITED

1615903 - 5, 1615902 - 5, 1130191 - 5, 1597832 - 5, 1597831 - 5, 1327324 - 5, 1327323 - 5, 1327322 - 
5, 1130190 - 5, 1126589 - 5: Proprietor Altered to ASIA BIOTECH PVT. LTD. , 52, HEERA NAGAR, 
AJMER ROAD, JAIPUR (RAJ.) 
M/S. BIOTECH, BIOTECH, BIOTECH, BIOTECH, JAI RAM MUTREJA.

1476163 - 31, 1214684 - 30, 1476162 - 29: Proprietor Altered to ARVINDBHAI PATEL,RAKESH 
PATEL,CHIRAG PATEL trading as M/s. ARVIND SON'S , 15, Utsav Bunglows, Opp. Sal Hospital, 
Thaltej, 
Ahmedabad - 380054, Gujarat. 
RAMDEV MASALA, RAMDEV MASALA

997289 - 30, 997288 - 30, 571322 - 30: Proprietor Altered to JITENDRABHAI SOMABHAI PATEL 
TRUST,KAMLABEN SOMABHAI PATEL,HARDIK JITENDRABHAI PATEL trading as C. SOMABHAI 
& COMPANY , 103, 1ST FLOOR, AKASHGANGA, GUJARAT COLLEGE ROAD, ELLISBRIDGE, 
AHMEDABAD 380006, GUJARAT, INDIA 
SOMABHAI TEA PROCESSORS LTD., SOMABHAI TEA PROCESSORS PVT. LTD.

1340615 - 14: Proprietor Altered to N.P.R. THANDAPANI,N.T. PREMSAI,N.T.SASIREKHA trading as 
SREE AKHILA JEWELLERY , NO.55, MADURAI ROAD, THENI - 625 531. 
SREE AKHILA JEWELLERY

534915 - 25, 534917 - 5: Proprietor Altered to WIPRO ENTERPRISES LIMITED , C BLOCK, CCLG 
DIVISION, DODDAKANNELLI, SARJAPUR ROAD, BANGALORE - 560035, KARNATAKA, INDIA 
WIPRO TRADE MARKS HOLDING LIMITED

1324291 - 35, 408752 - 30: Proprietor Altered to RADHEY SHYAM ZANWAR.,GIRIRAJ MAL 
NAYATI,MAHAVIRPRASHAD ZANWAR,RAMESHWAR DAYAL trading as PRAKASH OIL MILL. , 
BYE-PASS ROAD, BUNDI (RAJASTHAN).,  
PRAKASH OIL MILL, PRAKASH OIL MILL.

1166110 - 5, 894469 - 5, 894464 - 5, 894476 - 5, 1046639 - 5: Proprietor Altered to BENNET 
PHARMACEUTICALS LTD., , 608, B-WING, MANUBHAI TOWER, SAYAJIGUNJ, VADODARA - 390 
005, GUJARAT  
BENNET PHARMACEUTICALS, BENNET PHARMACEUTICALS, BENNET PHARMACEUTICALS, 
BENNET PHARMACEUTICALS

1181908 - 5, 1166103 - 5, 1046624 - 5: Proprietor Altered to M/S. BENNET PHARMACEUTICALS 
LTD. , 608, B, WING MANUBHAI TOWER, SAYAJIGUNJ, VADODARA, GUJRAT 
DEPONE ORGANICS PVT. LTD., RONALD PHARMACEUTICALS PVT. LTD.

1289992 - 25, 1289993 - 24, 1317580 - 24, 1317581 - 25: Proprietor Altered to MMI-IPCO, LLC , 46, 
Stafford street, Lawrence, Massachusetts, 01842, 
United States of America 
AES PROPERTIES CORP. INC.

549105 - 32, 573590 - 32: Proprietor Altered to MERGER BEVERAGES PVT. LTD. , "SUMMER 
HOUSE", KAVOOR, MANGALORE-575 015, KARNATAKA. 
AARON VAS, SUMMER DRINK

429371 - 11, 429370 - 9, 429369 - 11, 429368 - 9: Proprietor Altered to HEMENDRA NAGARDAS 
VADALIA,BHARTI HEMENDRA VADALIA trading as HEMVIN INDUSTRIES. , 457 GIDE ESTATE, 
P.O. BOX 747, MAKARPURA ROAD, BARODA-390 010.  
HEMVIN INDUSTRIES., HEMVIN INDUSTRIES., HEMVIN INDUSTRIES.

1176005 - 7, 1176103 - 7, 1491502 - 7: Proprietor Altered to SUNKRISHNA ENGINEERS PVT LTD. , 
40-41-42-42/1, Adarsh Estate, Opposite Gravity 
House, Chakudiya Mahadev Road, Rakhial, Ahmedabad 380023, Gujarat India. 
SUN ENGINEERING INDUSTRIES, SUN KRISHNA ENGINEERING INDUSTRIES

474414 - 11: Proprietor Altered to NILABEN JAGDISHCHANDRA KANSARA , 403 - 2, VASTA 
DEVDI ROAD, OPP. NITYA DYEING, SURAT - 395004, GUJARAT STATE, INDIA 
ACTION SANITARY

1114788 - 12, 1352312 - 12, 1352311 - 7: Proprietor Altered to MAGNA SEATING (GERMANY) 
GMBH , KURFUREST=EPPSTEIN-RING 5,63877 SAILAUF,GERMANY. 
VOGELSITZE GMBH, MAGNA SEATING (GERMANY) GMBH

1305663 - 11, 1305660 - 11, 1305664 - 11, 1305665 - 11, 1305672 - 11: Proprietor Altered to M. S. OM 
PRAKASH,A. S. KHAN,H. BALAKRISHNA trading as Mysore Light Work India , 64/2, First Floor, 
6th Main, New Guruppanpalya, Bannerghatta Road, Bangalore-560029, Karnataka. 
MYSORE LIGHT WORKS INDIA, MYSORE LIGHT WORKS INDIA, MYSORE LIGHT WORKS INDIA

1036483 - 9: Proprietor Altered to KANADIA FYR FYTER PVT. LTD. , PLOT NO.7, PARAS 
INDUSTRIEAL ESTATE, B/H. GARIBSHA PIR, DIST : BHAVNAGAR. SIHOR-364240. GUJARAT-
INDIA. 
KANADIA FYR FYTER CO

1557855 - 12, 1557856 - 12: Proprietor Altered to GENERAL MOTORS LLC , 300 RENAISSANCE 
CENTER, CITY OF DETROIT, STATE OF MICHIGAN 48265-3000, UNITED STATES OF AMERICA 
GENERAL MOTORS INDIA PVT. LTD.
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1226654 - 5, 1226653 - 5, 1224676 - 5, 1224675 - 5, 1224674 - 5, 1224673 - 5, 1224672 - 5: Proprietor 
Altered to SANJAY J. JHA,JAGDISH B. DESAI trading as M/s. Amideep Pharmaceuticals. , 9 A, 
LAXMIINDUSTRIAL ESTATE,BLOCKNO.634, 
RAKANPUR,TAL: KAlOl, DIST : GANDHINAGAR.GUJARAT- INDIA. 
 
AMIDEEP PHARMACEUTICALS, AMIDEEP PHARMACEUTICALS

1562359 - 2: Proprietor Altered to LUXTURE SURFACE COATINGS PVT. LTD. , H-14, Near Godrej 
Agro Vet, New RICCO Industrial Area, Makhupura,Ajmer Rajesthan. 
LUXTURE SURFACE COATINGS

 
 

9874



Trade Marks Journal No: 1838 ,   26/02/2018  
 

PR Section 
J/1838 

 
497693 - 33: Proprietor Altered to BHARAT DISTILLERIES LIMITED , NEAR KHEMANI SCHOOL, 
ULHASNAGAR-421008 
BHARAT MANUFACTURING CORPORATION

1117991 - 9, 1117990 - 9, 1117989 - 9, 1117988 - 9: Proprietor Altered to TATA CONSULTANCY 
SERVICES LIMITED , TCS House, 21, D.S. Marg, Raveline Street, Fort, Mumbai, Maharashtra 400 
001, India 
TATA INFOTECH LIMITED

781282 - 7: Proprietor Altered to NIKKY MOHONOT , NO:5, CHARLES CAMPBELL ROAD, COX 
TOWN, BANGALORE - 560005, KARNATAKA, INDIA. 
JAY PLASTIC COMPANY.

455852 - 3: Proprietor Altered to MR. MAVJI KANJI PASAD,MRS.BHARTI LAHERCHAND PASAD 
trading as M/s. Kanchan Soap Works , Sagbaug, Opp. B.M.C. School, Andheri Kurla Road, Near 
Mithi River, Sakinaka, Andheri (East), Mumbai - 400059 
ATAM SOAP FACTROY

1257806 - 42, 1322893 - 1, 1322894 - 1, 1322895 - 1, 1322895 - 6, 1322895 - 19, 1322896 - 1, 1322897 
- 1, 1322898 - 1, 1322899 - 1, 1322900 - 1, 1322901 - 1: Proprietor Altered to M/S ECOLAB INC. , 370 
WABASHA STREET N ST.PAUL , MN 55102 U.S.A. 
SYSTEMATIC HYGIENE CHEMICALS PRIVATE LIMITED

833302 - 3, 786035 - 3, 667855 - 3, 786034 - 3, 1078824 - 3, 833301 - 3: Proprietor Altered to M/S. 
VANI SOAP WORKS PVT. LTD , NO.25, EAST STREET PADUTHARKOLLAI, T.R. PATINAM 
COMMUNE PANCHAYAT, THITTACHERRY POST,KARAIKAL 609703 
SRI VANI SOAP WORKS, VANI SOAP WORKS, VANI SOAP WORKS PVT. LTD., VANI SOAP 
WORKS, VANI SOAP WORKS, SRI VANISOAP

1003029 - 3: Proprietor Altered to D.KUMARESAN , NARASINGAAPURAM,THIRUKOORANAM 
POST PALAYAM-VIA VEDASADUR TK, DINDIGUL DISTRICT, PIN-624620 
DURAISAMY.A

418439 - 32, 619626 - 32, 1068364 - 16, 1068365 - 16, 1068366 - 16, 1068367 - 25, 1068368 - 25, 
1121661 - 32, 1121662 - 32, 1255034 - 21, 1291930 - 16, 1291931 - 32, 1293500 - 16, 1351708 - 32: 
Proprietor Altered to UNITED BREWERIES LIMITED , UB TOWER, LEVEL 4, UB CITY, # 
24, VITTAL MALLYA ROAD, BANGALORE - 560 001, India 
ASSOCIATED BREWERIES & DISTILLERIES LTD., ASSOCIATED BREWERIES & DISTILLERIES 
LIMITED., ASSOCIATED BREWERIES & DISTILLERIES

1555965 - 9, 1575148 - 9, 1584495 - 9, 1584496 - 9, 1584494 - 9, 1632270 - 9, 1896642 - 9, 1896643 - 
9: Proprietor Altered to LISSOM CABLES INDIA PRIVATE LIMITED , Block - B, 164 / 1 Opp. Maruti 
Stone Nr. Gurukrupa Cold Storage Sabarmati Industrial Estate, Sabarmati Ahmedabad 380 005. 
Gujarat. 
M/S SHALIBHADRA CABLE, SHALIBHADRA CABLE, SHALIBHADRA CABLE

1144088 - 5, 1144089 - 5, 1232841 - 5, 1232842 - 5, 1240154 - 5, 1240155 - 5: Proprietor Altered to 
MSD INTERNATIONAL GMBH , Weystrasse 20, 6000 Lucerne 6, Switzerland. 
MSP SINGAPORE COMPANY LLC, MSP SINGAPORE COMPANY LLC., MSP SINGAPORE 
COMPANY LLC

1409088 - 32, 1409088 - 33, 1409089 - 32, 1409089 - 33: Proprietor Altered to BROWN- FORMAN 
CORPORATION , 850 DIXIE HIGHWAY, LOUISVILLE, KENTUCKY 40210 USA 
TEQUILA HERRANDURA S.A.DE C.V.

272447 - 32, 272448 - 32: Proprietor Altered to AURANGABAD BREWERIES LIMITED , Chowgule 
House, Mormugao Harbour, Goa - 403 803, 
ARLEM BREWERIES LIMITED

1048147 - 3: Proprietor Altered to MR. SANJEEV SURINDRER KHURANA , 302, III Floor, Swami 
Krupa Bldg, 
Motiram Park, Near Ganesh Mandir, Ambemath (E), Thane. 
MESSRS KLARON HERBALS

1188132 - 30: Proprietor Altered to VISHNU DANGAYANCH,RAMSHARAN DANGAYACH trading as 
M/s. ROSHAN FOOD PRODUCTS , 328, HIMMAT NAGAR, GOPALPURA MODE, TONK ROAD, 
JAIPUR (RAJ.) 
 
ROSAN FOOD PRODUCTS

1609482 - 41, 1275664 - 41: Proprietor Altered to NAVITAS SAE HOLDINGS PTY LIMITED , 2, 
KIRINCENTRE, 15 OGILVIE RD., MT. PLEASANT, WA 6153, AUSTRALIA. 
SOLOTRAK HOLDING S.A., THOMAS MISNER
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614346 - 7, 306685 - 7, 614347 - 11, 1341859 - 7: Proprietor Altered to MAHESH CHANDER , 5656-
57, Kucha Khan 
Chand, Nai Sarak, Delhi - 110 006 
KAMAL TRADERS, KAMAL TRADERS, KAMAL TRADERS

1129877 - 29, 1554235 - 29, 851041 - 29, 851042 - 29, 851043 - 29, 851044 - 29, 1470832 - 29, 
1478767 - 29, 602345 - 29, 585713 - 29, 494225 - 29, 1478766 - 29, 602344 - 29, 1470831 - 29: 
Proprietor Altered to MOTHER DAIRY FRUIT & VEGETABLE PVT. LTD. , AAKASHGANGA,RACE 
COURSE CIRCLE(EAST), VADODARA390007, STATE OF GUJATAT,INDIA., PATPARGANJ, DELHI- 
110 092., OM HOUSE, ELLORA PARK, VADODARA - 390 023, GUJARAT STATE. , 
AAKASHGANGA, RACE COURSE CIRCLE(EAST) VADODRA,390007, STATE OF GUJRAT,INDIA 
DHARA VEGETIBALE OIL AND FOODS COMPANY LTD., DHARA VEGETABLE OIL AND FOODS 
COMPANY LIMITED, DHARA VEGETABLE OIL AND FOODS COMPANY LIMITED, DHARA 
VEGETABLE OIL AND FOODS COMPANY LIMITED, DHARA VEGETABLE OIL AND FOODS 
COMPANY LIMITED, MOTHER DAIRY FRUIT & VEGETABLE PVT. LTD., DHARA VEGETABLE OIL 
AND FOODS COMPANY LIMITED

475022 - 5: Proprietor Altered to AGLOWMED LIMITED , 702-A, POONAM CHAMBERS, DR. A B 
ROAD, WORLI, MUMBAI-400018. 
AGLOWMED (PRIVATE) LIMITED.

1118125 - 31: Proprietor Altered to GEET SAGAR FOODS PVT. LTD , E-106, (A) ROAD NO.7, 
VISHWAKARMA INDUSTRIAL AREA, JAIPUR (RAJ.)  
S.R. PRODUCTS

1210368 - 3, 1210369 - 3, 1210370 - 3, 1210371 - 3: Proprietor Altered to SAMPATLAL M. 
OSWAL,SUSHILA S. JAIN,SAMPATLAL M. OSWAL trading as OSPRA LABORATORIES , 215, 2ND 
FLOOR, NITIN IND. COMPLEX, SUHASINI PAWASKAR ROAD, OFF. WESTERN EXPRESS 
HIGHWAY DAHISAR (EAST), MUMBAI-400068 
OSPRA LABORATIOREIS, OSPRA LABORATIOREIS

466940 - 3: Proprietor Altered to MESO PRIVATE LIMITED , 101, CENTRE POINT, JIJIBHAI LANE, 
LAL BAUG, OPP. PAREL POST OFFICE, MUMBAI -400 012. 
UTTAM ENTERPRISE

505718 - 24: Proprietor Altered to GAUTAMCHAND CHAMPALALJI,LLLESH 
GAUTAMCHANDJI,CHAMPALAL SEHEJRAM trading as MAHENDRA TEXTILES. , E-103, 
INDUSTRIAL AREA, IST PHASE, BALOTRA (RAJASTHAN) 
MAHENDRA TEXTILES.

1064649 - 5: Proprietor Altered to LUPIN LIMITED , 159, C.S.T. ROAD, KALINA, SANTACRUZ 
(EAST), MUMBAI-400098 
M/S. SMILAX PHARMACEUTICALS

1146721 - 5: Proprietor Altered to LUPIN LIMITED , 159, C.S.T. ROAD, KALINA, SANTACRUZ 
(EAST), MUMBAI-400098 
RICHLYNS HEALTH CARE

1146713 - 5: Proprietor Altered to LUPIN LIMITED , 159, C.S.T. ROAD, KALINA, SANTACRUZ 
(EAST), MUMBAI-400098 
RICHLYNS HEALTH CARE

1146700 - 5: Proprietor Altered to LUPIN LIMITED. , 159, C. S. T. ROAD, KALINA, SANTACRUZ 
(EAST), BOMBAY - 400 098. 
RICHLYNS HEALTH CARE

1064633 - 5: Proprietor Altered to LUPIN LIMITED , 159, C.S.T. ROAD, KALINA, SANTACRUZ 
(EAST), MUMBAI-400098 
SMILAX PHARMACEUTICALS

1146701 - 5: Proprietor Altered to LUPIN LIMITED , 159, C.S.T. ROAD, KALINA, SANTACRUZ 
(EAST), MUMBAI-400098 
RICHLYNS HEALTH CARE

1064631 - 5: Proprietor Altered to LUPIN LIMITED. , 159, C. S. T. ROAD, KALINA, SANTACRUZ 
(EAST), BOMBAY - 400 098. 
SMILAX PHARMACEUTICALS

438820 - 12: Proprietor Altered to ASHOK AMARCHAND SOMAIYA,NIRAV ASHOKBHAI SOMAIYA 
trading as MASCO ENGINEERING CORPORATION. , 12, BHAKTI NAGAR, STATION PLOT, 
RAJKOT—360 002 
(GUJARAT) 
MASCO ENGINEERING CORPORATION.

1146710 - 5: Proprietor Altered to LUPIN LIMITED , 159, C.S.T. ROAD, KALINA, SANTACRUZ 
(EAST), MUMBAI-400098 
RICHLYNS HEALTH CARE

549403 - 30: Proprietor Altered to ANIL RAMESHBHAI AGRAWAL,INDIRA VIJAY GUPTA,VIJAY 
RAMESHBHAI GUPTA,ASHABEN LALBABU AGRAWAL,AMITABEN ANILBHAI 
AGRAWAL,LALBABU RAMESHBHAI AGRAWAL,HARIN VIJAYBHAI GUPTA,ABHISHEK 
VIJAYBHAI GUPTA,DUSHYANT LALBABU AGRAWA trading as THE HONEST REVEIRA , 2, 
UPPER FLOOR, ANTRIKSH COMPLEX, NR. SAHAJANAND COLLEGE, POLYTECHNIC, 
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AHMEDABAD 380 015 
ANILKUMAR RAMESH AGARWAL

759945 - 16, 759946 - 9: Proprietor Altered to CHICKEN SOUP FOR THE SOUL PUBLISHING, LLC , 
132 East Putnam Avenue, Cos Cob, 
Connecticut 06807, USA 
MARK V. HANSEN

1092392 - 29: Proprietor Altered to DHANVARSHA OIL MILLS PVT. LTD. , F-157-I58-159, 
TNDUSTRIAL AREA,KEKRI (RAJ.)  
JINDAL PRODUCTS
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1145067 - 16: Proprietor Altered to NILESHKUMAR,AJIT KUMAR SHAH trading as M/S. SHREE 
CHAMUNDA TRADERS , Block A, Cellar, Nobles Building, 
Opp. Nehru Bridge, Ashram Road, 
Ahmedabad-380 009, Gujarat State, India. 
SHREE CHAMUNDA TRADERS

1261448 - 31: Proprietor Altered to GEET SAGAR FOODS PVT. LTD. , AT- E- 106, (A) ROAD NO. 7, 
VISHWAKARMA UNDUSTRIAL AREA, JAIPUR, RAJ. 
S.R. PRODUCTS

495866 - 7, 495867 - 7: Proprietor Altered to SHRI NILKANTBHAI ISHWARBHAI PATEL,SMT. 
MAMTABEN NILKANTBHAI PATEL,SHRI RAJANIKANT MAGANBHAI PATEL,SMT. USHABEN 
RAJANIKANT PATEL,SMT. HANSABEN ISHWARBHAI PATEL trading as ASIAN AGRICO 
INDUSTRIES , GANDEVI ROAD, BILIMORA-396 321, DIST. BALSAR, GUJARAT. 
LAXMIDAS DESAIBHAI PATEL

NAME,ADDRESS AND DESCRIPTION ALTERED IN THE RWGISTER OF THE 
FORM ARE SHOWN HERE IN ITALICS  

1266692 - 12: Proprietor Name Altered to ASHISH ENTERPRISE 
ASHISH ENTERPRISE

1121076 - 7: Proprietor Name Altered to MUEZ-HEST INDIA PRIVATE LIMITED 
MUEZ-HEST PROCESS THECHNOLOGIES PRIVATE LIMITED

987135 - 5: Proprietor Name Altered to TAIJI GROUP, CHONGQING TONG JUN GE 
PHARMACEUTICAL FACTORY 
TAIJI GROUP, CHONGQING TONG JUN GE PHARMACEUTICAL FACTORY

1455342 - 5: Proprietor Name Altered to SYNTHITE INDUSTRIES LIMITED 
SYNTHITE INDUSTRIAL CHEMICALS LTD

1487642 - 5: Proprietor Name Altered to OAT AGURIO KABUSHIKI KAISHA D/B/A OAT AGRIO CO., 
LTD. 
OTSUKA AGURITEKUNO KABUSHIKI KAISHA D/B/A/ OTSUKA AGRITECHNO CO., LTD.

440638 - 20: Proprietor Name Altered to SINTEX INDUSTRIES LTD 
SINTEX PLAST CONTAINERS PLASTIC DIVISION OF THE BHARAT VIJAY MILLS LTD.

257652 - 9: Proprietor Name Altered to NILFISK A/S 
NILFISK-ADVANCE A/S

987135 - 5: Proprietor Name Altered to TAIJI GROUP, CHONGQING TONG JUN GE 
PHARMACEUTICAL FACTORY CO., LTD. 
TAIJI GROUP, CHONGQING TONG JUN GE PHARMACEUTICAL FACTORY

480304 - 16, 480303 - 9: Proprietor Name Altered to BULL S.A.S. 
BULL S.A.

775334 - 9: Proprietor Name Altered to NIDEC COPAL CORPORATION. 
COPAL COMPANY LIMITED

1344910 - 42: Proprietor Name Altered to UNITED RESTAURANTS LIMITED 
UNITED RESTAURANTS LIMITED

1312835 - 2: Proprietor Name Altered to FLINT GROUP INCORPORATED 
FLINT INK CORPORATION.

222717 - 5: Proprietor Name Altered to BAYER PHARMA AKTIENGESELLSCHAFT 
SCHERING AKTIENGESELLSCHAFT

1340481 - 99: Proprietor Name Altered to SGL CARBON SE 
SGL CARBON AG

506990 - 1: Proprietor Name Altered to GEORGIA-PACIFIC LLC 
GEORGIA-PACIFIC CORPORATION

1018539 - 3: Proprietor Name Altered to GUINOT, A FRENCH JOINT STOCK COMPANY 
GUINOT.

943402 - 5: Proprietor Name Altered to KERALA AYURVEDA LIMITED 
KERALA AYURVEDA PHARMACY LTD.

1018167 - 16: Proprietor Name Altered to M/S TRIDENT LIMITED 
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TRIDENT INFOTECH CORPORATION LIMITED

455633 - 5: Proprietor Name Altered to TORRENT PHARMACEUTICALS LTD 
TORRENT PHARMACEUTICALS PVT. LTD.

1297234 - 18: Proprietor Name Altered to ANKEET R. PARMAR 
RAMESH PARMAR

1559447 - 37: Proprietor Name Altered to BAKERI ENGINEERING AND INFRASTRUCTURE 
PRIVATE LIMITED 
BAKERI ENGINEERING & INFRASTRUCTURE LTD.

1628129 - 41: Proprietor Name Altered to GLOBAL INDIAN FOUNDATION LIMITED 
GLOBAL INDIAN EDUCATION FOUNDATION

779753 - 7: Proprietor Name Altered to VMI HOLLAND B.V. 
VMI EPE HOLLAND B.V.

1337838 - 99: Proprietor Name Altered to A.M.F S.P.A. UNIPERSONALE, 
DESIGN SOLUTION & EXPERIENCE S.R.L,.

1260951 - 37: Proprietor Name Altered to  

297248 - 6: Proprietor Name Altered to ARCELORMITTAL-STAINLESS & NICKEL ALLOYS 
IMPHY ALLOYS

943401 - 5: Proprietor Name Altered to KERALA AYURVEDA LIMITED 
KERALA AYURVEDA PHARMACY LTD.

1762959 - 32: Proprietor Name Altered to  

1452794 - 31, 1442068 - 31, 1442069 - 31: Proprietor Name Altered to DCM SHRIRAM LIMITED 
DCM SHRIRAM CONSOLIDATED LIMITED

843580 - 31, 843574 - 31, 843579 - 31, 1111697 - 29, 1265682 - 29, 843578 - 31, 1111696 - 29, 843577 
- 31, 843576 - 31, 843581 - 31, 843575 - 31: Proprietor Name Altered to CPF(INDIA) PRIVATE 
LIMITED 
CHAROEN POKPHAND PVT. LTD.

297234 - 6: Proprietor Name Altered to ARCELORMITTAL-STAINLESS & NICKEL ALLOYS 
IMPHY ALLOYS
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1346729 - 30: Proprietor Name Altered to FLURYS SWISS CONFECTIONERY LIMITED 
FLURYS SWISS CONFECTIONERY LTD.

297250 - 6: Proprietor Name Altered to ARCELORMITTAL-STAINLESS & NICKEL ALLOYS 
IMPHY ALLOYS

1323041 - 5: Proprietor Name Altered to ABBOTT BIOLOGICALS B.V. 
SOLVAY BIOLOGICALS B.V.

1316330 - 99: Proprietor Name Altered to FACTIVA, LLC., 
FACTIVA., INC

804779 - 5: Proprietor Name Altered to KEMIRA CHEMSOLUTIONS B.V. 
VERDUGT BV

1251896 - 9: Proprietor Name Altered to NOVALED GMBH 
NOVALED AG.

1312714 - 9, 1312715 - 42: Proprietor Name Altered to ALTIMETRIK INDIA PRIVATE LIMITED 
ALTIMETRIK INDIA PRIVATE LIMITED

1552149 - 5: Proprietor Name Altered to VASU HEALTHCARE PVT. LTD. 
VASU PHARMACEUTICALS PVT. LTD.

533446 - 34: Proprietor Name Altered to GOLDEN TOBACCO LIMITED 
GTC INDUSTRIES LIMITED

297242 - 6: Proprietor Name Altered to ARCELORMITTAL-STAINLESS & NICKEL ALLOYS 
IMPHY ALLOYS

398705 - 5: Proprietor Name Altered to ASTRAZENECA PHARMA INDIA LIMITED 
AKTIEBOLAGET ASTRA

1501956 - 99, 1641473 - 99, 1502737 - 99: Proprietor Name Altered to OLAER INDUSTRIES, 
SOCIETE A RESPONSABILITE LIMITEE 
OLAER INDUSTRIES,

448542 - 5, 399731 - 5, 413579 - 5, 399733 - 5, 654000 - 5, 406168 - 5, 600065 - 5, 709149 - 5, 449793 - 
5, 448538 - 5, 791200 - 3, 448538 - 5, 400371 - 5, 405961 - 5: Proprietor Name Altered to LIVA 
PHARMA LIMITED. 
LIVA PHARMA PRIVATE LIMITED.

539588 - 5: Proprietor Name Altered to LABORATOIRES FOURNIER S.A.S. 
LABORATOIRES DEBAT

1300279 - 7, 1300280 - 7, 1301369 - 37, 1301370 - 37: Proprietor Name Altered to  

2657938 - 99, 2660069 - 99: Proprietor Name Altered to ADAMA AGAN LTD. 
AGAN CHEMICAL MANUFACTURERS LTD.

781561 - 5: Proprietor Name Altered to OAT AGRIO CO. LTD. 
OTSUKA AGRITECHNO CO., LTD

754904 - 6: Proprietor Name Altered to UMICORE 
N.V. UNION MINIERE S.A.

446428 - 11: Proprietor Name Altered to VILLEROY & BOCH GUSTAVSBERG AB 
VILLEROY & BOCH GUSTAVSBERG AB

1323975 - 3: Proprietor Name Altered to REDSTONE HAUTE COUTURE CO., LTD. 
SHENZHEN REDSTONE FASHION CO. LTD.

1098372 - 30: Proprietor Name Altered to CHOUKI DHANI MOTELS (GUJARAT) PKIVATE LIMITED 
KAVERI HOTELS PVT. LTD.

752524 - 17: Proprietor Name Altered to CLYSAR, LLC 
BEMIS CLYSAR, INC.,

297238 - 6: Proprietor Name Altered to ARCELORMITTAL-STAINLESS & NICKEL ALLOYS 
IMPHY ALLOYS

1270924 - 23: Proprietor Name Altered to KIRAN TEXPRO PRIVATE LIMITED. 
PIONEER THREADS PVT. LTD.

319068 - 12: Proprietor Name Altered to ZF FRIEDRICHSHAFEN AG 
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ZAHNRADFABRIK FRIEDRICHSHAFAN AKTIENGESELLSCHAFT

789517 - 16: Proprietor Name Altered to DE LA RUE HOLDINGS PLC 
DE LA RUE PLC.

773851 - 9: Proprietor Name Altered to RITTAL RUDOLF LOH GMBH & CO. KG 
RITTAL-WERK RUDOLF LOH GMBH & CO. KG

804779 - 5: Proprietor Name Altered to VERDUGT BV 
VERDUGT HOLDINGS SUB BV

1030244 - 6: Proprietor Name Altered to M/S DUNAN HOLDING GROUP CO. LTD. 
ZHEJIANG DUNAN GROUP CO., LTD.

395596 - 3: Proprietor Name Altered to NOVA OLEOCHEM LIMITED 
BOMBAY EXTRACTIONS LIMITED.

422819 - 5: Proprietor Name Altered to TORRENT LABORATORIES LIMITED 
TORRENT LABORATORIES PVT.LTD.

774937 - 5: Proprietor Name Altered to DANDY APS 
DANDY A\S

928628 - 16: Proprietor Name Altered to MEGA CABS LIMITED 
MEGA CABS PVT. LTD.

577548 - 24: Proprietor Name Altered to  
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Trade Marks Journal No: 1838 ,   26/02/2018  
 

PR Section 
J/1838 

 
765833 - 12: Proprietor Name Altered to MAHLE ENGINE COMPONENTS JAPAN KABUSHIKI 
KAISHA 
MAHLE ENGINE COMPONENTS JAPAN KABUSHIKI KAISHA

1524931 - 99: Proprietor Name Altered to TAKEDA AS 
NYCOMED PHARMA AS

1461939 - 99: Proprietor Name Altered to SAVE THE CHILDREN ASSOCIATION 
SAVE THE CHILDREN INTERNATIONAL

451857 - 9: Proprietor Name Altered to SAINT-COBAIN ADVANCED CERAMICS LLC, 
KENNECOTT CORPORATION

9882



Trade Marks Journal No: 1838 ,   26/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

239400 3 23/02/2018 12:03:02

244890 24 19/02/2018 12:45:52

397817 5 21/02/2018 12:46:32

584481 1 20/02/2018 11:50:02

584594 3 20/02/2018 12:32:22

584594 3 20/02/2018 12:32:22

584595 3 20/02/2018 12:33:28

585047 5 21/02/2018 12:05:25

585533 34 21/02/2018 15:01:56

687371 1 21/02/2018 14:16:50

687371 1 21/02/2018 14:16:50

687381 5 21/02/2018 14:17:48

687760 16 20/02/2018 15:54:11

690135 25 23/02/2018 11:47:56

1143194 5 19/02/2018 12:02:45

1143241 11 19/02/2018 11:42:51

1143243 30 19/02/2018 11:43:37

1143282 25 19/02/2018 11:44:09

1143323 9 19/02/2018 11:44:38

1143331 5 19/02/2018 11:50:24

1143332 5 19/02/2018 11:51:36

1143333 5 19/02/2018 11:52:13

1143334 5 19/02/2018 11:52:43

1143408 9 19/02/2018 11:53:30

1143411 24 19/02/2018 11:54:42

1143412 20 19/02/2018 12:04:55

1143415 7 19/02/2018 11:55:51

1143416 11 19/02/2018 11:56:22

1143418 11 19/02/2018 11:57:20

1143468 24 19/02/2018 11:58:05

1143470 32 19/02/2018 11:58:41

1143551 30 19/02/2018 11:59:13

1143551 30 19/02/2018 11:59:13

1143552 25 19/02/2018 11:59:53

1143569 30 19/02/2018 12:00:28

1143771 9 19/02/2018 12:06:22

1143772 11 19/02/2018 12:06:53

1143842 5 19/02/2018 12:07:27

1143845 5 19/02/2018 12:07:56

1143846 5 19/02/2018 12:08:29
 
 

 

9883



Trade Marks Journal No: 1838 ,   26/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1143848 14 19/02/2018 12:13:43

1143850 3 19/02/2018 12:14:23

1143854 5 19/02/2018 12:14:51

1143865 3 19/02/2018 12:15:34

1143889 24 19/02/2018 12:17:15

1143946 5 19/02/2018 12:19:43

1143948 5 19/02/2018 12:21:05

1143949 5 19/02/2018 12:21:59

1143951 5 19/02/2018 12:22:26

1143952 5 19/02/2018 12:23:01

1143953 5 19/02/2018 12:23:33

1143954 5 19/02/2018 12:27:18

1143955 5 19/02/2018 12:27:56

1143957 5 19/02/2018 12:28:52

1143958 5 19/02/2018 12:29:24

1143959 5 19/02/2018 12:29:57

1143962 5 19/02/2018 12:30:29

1143963 5 19/02/2018 12:31:03

1143964 5 19/02/2018 12:31:47

1143965 5 19/02/2018 12:32:39

1143967 5 19/02/2018 12:33:22

1143969 5 19/02/2018 12:34:09

1143970 5 19/02/2018 12:34:51

1144024 3 19/02/2018 12:35:58

1144028 3 19/02/2018 12:36:32

1144032 16 19/02/2018 12:37:11

1144032 16 19/02/2018 12:37:11

1144033 16 19/02/2018 12:47:16

1144034 3 19/02/2018 12:38:18

1144073 29 19/02/2018 12:40:16

1144075 7 19/02/2018 12:40:59

1144076 6 19/02/2018 12:41:55

1144081 16 19/02/2018 12:42:30

1144086 16 19/02/2018 12:43:14

1144212 25 19/02/2018 14:17:59

1144214 30 19/02/2018 14:19:25

1144220 16 19/02/2018 14:20:14

1144221 9 19/02/2018 14:20:55

1144222 16 19/02/2018 14:21:32
 
 

 

9884



Trade Marks Journal No: 1838 ,   26/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1144284 12 19/02/2018 14:22:07

1144284 12 19/02/2018 14:22:07

1144289 5 19/02/2018 14:22:39

1144291 5 19/02/2018 14:23:35

1144322 24 19/02/2018 14:24:07

1144325 32 19/02/2018 14:24:49

1144328 11 19/02/2018 14:25:30

1144329 9 19/02/2018 14:26:00

1144331 5 19/02/2018 14:27:11

1144332 5 19/02/2018 14:27:46

1144332 5 19/02/2018 14:27:46

1144342 5 19/02/2018 14:30:56

1144343 5 19/02/2018 14:31:34

1144344 5 19/02/2018 14:33:12

1144345 32 19/02/2018 14:33:42

1144346 5 19/02/2018 14:34:24

1144347 5 19/02/2018 14:35:00

1144348 5 19/02/2018 14:35:32

1144350 5 19/02/2018 14:36:02

1144352 5 19/02/2018 14:36:33

1144353 16 19/02/2018 14:37:27

1144353 16 19/02/2018 14:37:27

1144356 28 19/02/2018 14:38:17

1144358 25 19/02/2018 14:42:26

1144359 16 19/02/2018 14:44:26

1144362 20 19/02/2018 14:44:58

1144363 3 19/02/2018 14:45:40

1144364 5 19/02/2018 14:46:56

1144366 30 19/02/2018 14:47:32

1144393 9 19/02/2018 14:48:24

1146089 3 19/02/2018 12:00:46

1146100 16 19/02/2018 12:01:47

1146114 3 19/02/2018 12:02:37

1146115 6 19/02/2018 12:03:09

1146116 8 19/02/2018 12:03:35

1146117 7 19/02/2018 14:34:00

1146118 11 19/02/2018 14:34:44

1146210 17 19/02/2018 14:35:06

1146294 25 19/02/2018 14:35:25
 
 

 

9885



Trade Marks Journal No: 1838 ,   26/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1146305 5 19/02/2018 14:35:44

1146306 5 19/02/2018 14:36:11

1146307 5 19/02/2018 14:36:29

1146308 5 19/02/2018 14:36:51

1146311 5 19/02/2018 14:37:13

1146313 5 19/02/2018 14:37:38

1146315 5 19/02/2018 14:38:07

1146316 5 19/02/2018 14:38:26

1146318 5 19/02/2018 14:38:47

1146320 5 19/02/2018 14:39:05

1146324 5 19/02/2018 14:39:28

1146325 5 19/02/2018 14:42:04

1146335 16 19/02/2018 14:42:25

1146336 16 19/02/2018 14:43:37

1146339 16 19/02/2018 14:43:55

1146383 3 19/02/2018 14:44:14

1146441 11 19/02/2018 14:44:37

1146443 9 19/02/2018 14:45:50

1146444 12 19/02/2018 14:46:15

1146454 3 19/02/2018 14:46:38

1146467 9 19/02/2018 14:47:10

1146471 9 19/02/2018 14:47:31

1146472 9 19/02/2018 14:47:54

1146473 25 19/02/2018 14:48:14

1146474 21 19/02/2018 14:48:33

1146476 25 19/02/2018 14:48:53

1146477 5 19/02/2018 14:49:13

1146482 9 19/02/2018 14:49:53

1146484 25 19/02/2018 14:50:14

1146490 16 19/02/2018 14:50:34

1146493 16 19/02/2018 14:50:55

1146499 14 19/02/2018 14:51:18

1146510 25 19/02/2018 14:51:40

1146521 23 19/02/2018 14:56:25

1146522 23 19/02/2018 14:56:49

1146523 3 19/02/2018 14:57:05

1146541 28 19/02/2018 14:57:24

1146560 14 19/02/2018 14:57:41

1146563 16 19/02/2018 14:58:01
 
 

 

9886



Trade Marks Journal No: 1838 ,   26/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1146566 5 19/02/2018 14:58:25

1146567 5 19/02/2018 14:58:48

1146590 30 19/02/2018 14:59:30

1146599 30 19/02/2018 14:59:49

1146610 30 19/02/2018 15:00:09

1146612 5 19/02/2018 15:00:31

1146614 5 19/02/2018 15:00:53

1146618 5 19/02/2018 15:01:16

1146641 3 19/02/2018 15:01:36

1146728 31 19/02/2018 15:07:29

1146732 16 19/02/2018 15:09:16

1146733 9 19/02/2018 15:10:44

1146735 25 19/02/2018 15:11:06

1146758 5 19/02/2018 15:11:26

1146760 5 19/02/2018 15:11:52

1146778 9 19/02/2018 15:14:24

1146792 16 19/02/2018 15:15:53

1146794 1 19/02/2018 15:16:12

1146795 16 19/02/2018 15:16:36

1146799 16 19/02/2018 15:16:57

1146838 30 19/02/2018 15:17:20

1146840 6 19/02/2018 15:17:40

1146843 19 19/02/2018 15:18:11

1146845 19 19/02/2018 15:19:01

1146847 16 19/02/2018 15:19:25

1146849 3 19/02/2018 15:19:46

1146892 30 19/02/2018 15:53:04

1146898 30 19/02/2018 15:53:32

1146899 5 19/02/2018 15:53:50

1146901 5 19/02/2018 15:54:13

1146903 5 19/02/2018 16:09:00

1146905 5 19/02/2018 16:09:22

1146906 34 19/02/2018 16:09:43

1146922 3 19/02/2018 16:10:02

1146925 27 19/02/2018 16:10:21

1146954 16 19/02/2018 16:10:38

1146956 24 19/02/2018 16:10:56

1146983 19 19/02/2018 16:11:20

1147001 5 19/02/2018 16:11:57
 
 

 

9887



Trade Marks Journal No: 1838 ,   26/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1147002 5 19/02/2018 16:12:43

1147030 17 19/02/2018 16:13:00

1147033 25 19/02/2018 16:13:16

1147047 25 19/02/2018 16:13:34

1147049 30 19/02/2018 16:13:50

1147052 30 19/02/2018 16:14:07

1147080 5 19/02/2018 16:14:26

1147087 9 19/02/2018 16:14:44

1147089 16 19/02/2018 16:15:01

1147091 34 19/02/2018 16:15:20

1147093 16 19/02/2018 16:15:37

1147121 32 19/02/2018 15:14:08

1147123 30 19/02/2018 15:14:49

1147124 29 19/02/2018 15:15:30

1147125 30 19/02/2018 15:16:07

1147126 32 19/02/2018 15:17:36

1147127 29 19/02/2018 15:19:06

1147129 32 19/02/2018 15:20:20

1147130 21 19/02/2018 15:21:00

1147131 9 19/02/2018 15:21:33

1147134 3 19/02/2018 15:22:11

1147135 29 19/02/2018 15:22:39

1147146 3 19/02/2018 15:23:38

1147162 11 19/02/2018 15:24:11

1147162 11 19/02/2018 15:24:11

1147163 7 19/02/2018 15:24:41

1147169 3 19/02/2018 16:00:35

1147171 5 19/02/2018 16:01:13

1147180 9 19/02/2018 16:01:43

1147190 30 19/02/2018 16:02:16

1147194 30 19/02/2018 16:02:44

1147195 31 19/02/2018 16:03:16

1147196 32 19/02/2018 16:03:47

1147197 34 19/02/2018 16:04:16

1147199 31 19/02/2018 16:04:45

1147200 32 19/02/2018 16:05:31

1147201 34 19/02/2018 16:06:03

1147202 30 19/02/2018 16:06:31

1147206 30 19/02/2018 16:06:59
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Trade Marks Journal No: 1838 ,   26/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1147207 31 19/02/2018 16:07:48

1147210 30 19/02/2018 16:09:18

1147211 31 19/02/2018 16:09:50

1147212 32 19/02/2018 16:10:15

1147213 34 19/02/2018 16:10:43

1147214 30 19/02/2018 16:11:16

1147214 30 19/02/2018 16:11:16

1147216 32 19/02/2018 16:11:45

1147217 34 19/02/2018 16:12:10

1147218 30 19/02/2018 16:12:36

1147219 31 19/02/2018 16:13:04

1147220 32 19/02/2018 16:13:34

1147221 34 19/02/2018 16:14:11

1147222 30 19/02/2018 16:14:56

1147224 32 19/02/2018 16:15:23

1147226 30 19/02/2018 16:15:50

1147227 31 19/02/2018 16:16:22

1147228 32 19/02/2018 16:17:05

1147229 34 19/02/2018 16:17:38

1147230 30 19/02/2018 16:18:07

1147231 31 19/02/2018 16:18:39

1147231 31 19/02/2018 16:18:39

1147232 32 19/02/2018 16:19:03

1147234 30 19/02/2018 16:19:39

1147235 31 19/02/2018 16:20:07

1147236 32 19/02/2018 16:20:41

1147237 34 19/02/2018 16:21:15

1147240 32 19/02/2018 16:21:40

1147241 34 19/02/2018 16:22:38

1147242 30 19/02/2018 16:23:03

1147243 31 19/02/2018 16:23:30

1147247 31 19/02/2018 16:23:56

1147248 32 19/02/2018 16:24:27

1147250 30 19/02/2018 16:24:57

1147251 31 19/02/2018 16:25:23

1147252 32 19/02/2018 16:26:03

1147252 32 19/02/2018 16:26:03

1147253 34 19/02/2018 16:26:29

1147255 31 19/02/2018 16:27:03
 
 

 

9889



Trade Marks Journal No: 1838 ,   26/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1147256 32 19/02/2018 16:27:32

1147257 34 19/02/2018 16:28:13

1147262 30 19/02/2018 16:28:52

1147263 31 19/02/2018 16:29:51

1147264 32 19/02/2018 16:30:26

1147265 34 19/02/2018 16:30:55

1147267 31 19/02/2018 16:31:31

1147268 32 19/02/2018 16:31:59

1147269 34 19/02/2018 16:32:24

1147270 30 19/02/2018 16:32:56

1147271 31 19/02/2018 16:33:28

1147272 32 19/02/2018 16:34:03

1147273 34 19/02/2018 16:34:37

1147274 30 19/02/2018 16:35:23

1147275 31 19/02/2018 16:35:57

1147276 32 19/02/2018 16:36:32

1147277 34 19/02/2018 16:37:01

1147278 30 19/02/2018 16:37:26

1147279 31 19/02/2018 16:37:52

1147280 32 19/02/2018 16:38:18

1147282 30 19/02/2018 16:38:41

1147283 31 19/02/2018 16:39:11

1147284 32 20/02/2018 11:37:37

1147285 34 20/02/2018 11:38:17

1147286 30 20/02/2018 11:38:43

1147287 31 20/02/2018 11:39:08

1147288 32 20/02/2018 11:39:34

1147289 34 20/02/2018 11:39:59

1147307 5 20/02/2018 11:40:33

1147322 25 20/02/2018 11:41:07

1147329 14 20/02/2018 11:41:43

1147344 19 20/02/2018 11:42:15

1147344 19 20/02/2018 11:42:15

1147388 5 20/02/2018 11:43:01

1147397 25 20/02/2018 11:43:27

1147816 9 19/02/2018 16:43:24

1147817 14 19/02/2018 16:43:47

1147818 25 19/02/2018 16:44:08

1147819 25 19/02/2018 16:44:29
 
 

9890



Trade Marks Journal No: 1838 ,   26/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1147820 5 19/02/2018 16:44:49

1147830 5 19/02/2018 16:45:09

1147831 5 19/02/2018 16:45:29

1147837 25 19/02/2018 16:45:47

1147856 24 19/02/2018 16:46:09

1147858 11 19/02/2018 16:46:29

1147859 9 19/02/2018 16:48:21

1147879 2 19/02/2018 16:51:14

1147880 2 20/02/2018 11:05:20

1147883 2 20/02/2018 11:05:52

1147884 2 20/02/2018 11:06:32

1147886 2 20/02/2018 11:07:17

1147887 2 20/02/2018 11:07:41

1147920 16 20/02/2018 11:11:08

1147921 16 20/02/2018 11:13:31

1147924 16 20/02/2018 11:13:54

1147926 16 20/02/2018 11:14:11

1147928 16 20/02/2018 11:14:44

1147929 19 20/02/2018 11:15:23

1147929 19 20/02/2018 11:15:23

1147931 5 20/02/2018 11:15:39

1147932 5 20/02/2018 11:16:05

1147933 5 20/02/2018 11:16:27

1147934 5 20/02/2018 11:16:47

1147935 5 20/02/2018 11:17:13

1148082 11 20/02/2018 11:17:33

1148085 21 20/02/2018 11:17:51

1148087 9 20/02/2018 11:18:20

1148088 9 20/02/2018 11:18:44

1148090 9 20/02/2018 11:19:03

1148091 9 20/02/2018 11:19:22

1148093 2 20/02/2018 11:19:41

1148094 5 20/02/2018 11:20:00

1148101 24 20/02/2018 11:20:25

1148135 25 20/02/2018 11:22:28

1148136 25 20/02/2018 11:22:50

1148138 30 20/02/2018 11:23:29

1148229 5 20/02/2018 11:24:48

1148231 5 20/02/2018 11:25:33
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Trade Marks Journal No: 1838 ,   26/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1148259 9 20/02/2018 11:25:58

1148261 9 20/02/2018 11:26:21

1148262 16 20/02/2018 11:26:54

1148485 16 20/02/2018 11:36:28

1148573 19 20/02/2018 11:37:19

1148816 34 20/02/2018 11:38:46

1148928 29 20/02/2018 11:40:29

1148930 16 20/02/2018 11:45:41

1148932 16 20/02/2018 11:46:38

1148933 16 20/02/2018 11:47:14

1148934 3 20/02/2018 11:48:23

1148993 25 20/02/2018 11:54:19

1148997 16 20/02/2018 11:54:42

1149019 5 20/02/2018 11:55:03

1149021 5 20/02/2018 11:55:25

1149022 5 20/02/2018 11:55:46

1149023 5 20/02/2018 11:56:05

1149024 5 20/02/2018 11:57:20

1149029 9 20/02/2018 11:57:40

1149030 3 20/02/2018 11:59:13

1149148 29 20/02/2018 12:03:20

1149149 29 20/02/2018 12:04:35

1149153 5 20/02/2018 12:05:21

1149206 5 20/02/2018 12:05:46

1149207 5 20/02/2018 12:06:07

1149208 5 20/02/2018 12:06:33

1149209 5 20/02/2018 12:06:58

1149210 5 20/02/2018 12:07:24

1149214 5 20/02/2018 12:07:44

1149215 5 20/02/2018 12:08:03

1149216 5 20/02/2018 12:08:30

1149218 5 20/02/2018 12:10:55

1149248 25 20/02/2018 12:11:19

1149249 25 20/02/2018 12:11:38

1149260 16 20/02/2018 12:12:00

1149266 21 20/02/2018 12:18:58

1149272 3 20/02/2018 12:19:22

1149274 24 20/02/2018 12:19:43

1149275 25 20/02/2018 12:20:02
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Trade Marks Journal No: 1838 ,   26/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1149278 5 20/02/2018 12:20:28

1149279 5 20/02/2018 12:20:47

1149280 5 20/02/2018 12:21:06

1149281 5 20/02/2018 12:29:34

1149286 3 20/02/2018 12:29:58

1149287 25 20/02/2018 12:30:26

1149294 5 20/02/2018 12:30:48

1149372 24 20/02/2018 12:31:17

1149374 24 20/02/2018 12:31:36

1149375 24 20/02/2018 12:31:54

1149378 14 20/02/2018 12:32:14

1149416 16 20/02/2018 12:32:32

1149423 30 20/02/2018 12:32:51

1149437 30 20/02/2018 12:33:08

1149445 16 20/02/2018 12:33:27

1149447 16 20/02/2018 12:33:44

1149451 16 20/02/2018 12:34:03

1149751 5 20/02/2018 11:50:57

1149752 5 20/02/2018 11:51:26

1149767 2 20/02/2018 11:52:01

1149769 2 20/02/2018 11:54:11

1149770 2 20/02/2018 11:55:08

1149770 2 20/02/2018 11:55:08

1149776 2 20/02/2018 11:56:27

1149791 5 20/02/2018 11:56:57

1149793 5 20/02/2018 11:57:28

1149796 5 20/02/2018 12:00:19

1149858 16 20/02/2018 12:00:50

1149858 16 20/02/2018 12:00:50

1149870 16 20/02/2018 12:01:50

1149885 5 20/02/2018 12:02:40

1149935 30 20/02/2018 12:03:14

1149951 30 20/02/2018 12:04:21

1149952 30 20/02/2018 12:04:58

1149953 30 20/02/2018 12:05:38

1149986 9 20/02/2018 12:06:26

1150000 16 20/02/2018 12:07:01

1150018 5 20/02/2018 12:08:21

1150019 5 20/02/2018 12:08:55
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Trade Marks Journal No: 1838 ,   26/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1150022 5 20/02/2018 12:09:30

1150023 5 20/02/2018 12:10:13

1150182 16 20/02/2018 14:26:23

1150183 16 20/02/2018 12:34:39

1150186 9 20/02/2018 12:35:12

1150202 30 20/02/2018 12:35:50

1150213 16 20/02/2018 12:36:24

1150222 16 20/02/2018 12:37:02

1150223 16 20/02/2018 12:37:36

1150223 16 20/02/2018 12:37:36

1150225 16 20/02/2018 12:38:23

1150227 9 20/02/2018 12:38:53

1150231 1 20/02/2018 12:39:22

1150234 34 20/02/2018 14:27:16

1150235 31 20/02/2018 12:40:51

1150251 6 20/02/2018 12:41:20

1150252 6 20/02/2018 12:41:54

1150253 3 20/02/2018 12:42:38

1150257 30 20/02/2018 14:13:32

1150260 7 20/02/2018 14:14:18

1150268 19 20/02/2018 14:14:48

1150272 18 20/02/2018 14:15:21

1150272 18 20/02/2018 14:15:21

1150273 10 20/02/2018 14:16:03

1150274 10 20/02/2018 14:16:58

1150275 10 20/02/2018 14:17:29

1150276 10 20/02/2018 14:19:35

1150282 17 20/02/2018 14:20:30

1150283 17 20/02/2018 14:20:56

1150288 21 20/02/2018 14:22:26

1150292 5 20/02/2018 14:23:27

1150322 3 20/02/2018 14:28:33

1150323 5 20/02/2018 14:29:13

1150325 5 20/02/2018 14:30:16

1150326 30 20/02/2018 14:34:02

1150327 30 20/02/2018 14:31:53

1150327 30 20/02/2018 14:31:53

1150367 4 20/02/2018 14:32:41

1150467 9 20/02/2018 14:34:48
 
 

 

9894



Trade Marks Journal No: 1838 ,   26/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1150476 11 20/02/2018 14:35:39

1150532 24 20/02/2018 14:37:23

1150576 7 20/02/2018 14:38:06

1150577 5 20/02/2018 14:38:44

1150579 34 20/02/2018 14:39:20

1150580 30 20/02/2018 14:39:51

1150606 9 20/02/2018 14:40:23

1150607 11 20/02/2018 14:41:23

1150607 11 20/02/2018 14:41:23

1150714 7 20/02/2018 14:42:04

1150742 24 20/02/2018 14:42:35

1150764 25 20/02/2018 14:43:48

1150765 25 20/02/2018 14:44:31

1150765 25 20/02/2018 14:44:31

1150783 30 20/02/2018 14:55:44

1150783 30 20/02/2018 14:55:44

1150784 31 20/02/2018 14:56:31

1150785 32 20/02/2018 14:57:02

1150786 34 20/02/2018 14:57:33

1150788 31 20/02/2018 14:58:05

1150789 32 20/02/2018 15:02:51

1150790 34 20/02/2018 15:03:22

1150791 30 20/02/2018 15:03:49

1150792 31 20/02/2018 15:04:15

1150793 32 20/02/2018 15:04:40

1150794 34 20/02/2018 15:05:09

1150795 16 21/02/2018 11:19:34

1150797 16 20/02/2018 15:05:41

1150800 5 20/02/2018 15:06:08

1150801 5 20/02/2018 15:06:33

1150806 19 20/02/2018 15:06:59

1150807 19 20/02/2018 15:07:31

1150811 19 20/02/2018 15:07:59

1150812 19 20/02/2018 15:08:37

1150819 7 20/02/2018 15:09:07

1150823 9 20/02/2018 15:09:45

1150848 16 20/02/2018 16:02:14

1150852 5 20/02/2018 16:04:07

1150875 33 20/02/2018 16:05:07
 
 

 

9895



Trade Marks Journal No: 1838 ,   26/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1150877 3 20/02/2018 16:05:52

1150878 5 20/02/2018 16:07:14

1150930 11 20/02/2018 16:09:54

1150936 12 20/02/2018 16:10:37

1150957 10 20/02/2018 16:11:27

1150958 11 20/02/2018 16:11:55

1150961 14 20/02/2018 16:12:28

1150962 15 20/02/2018 16:13:01

1150967 20 20/02/2018 16:13:26

1150968 21 20/02/2018 16:14:02

1150969 22 20/02/2018 16:14:47

1150970 23 20/02/2018 16:16:30

1150971 24 20/02/2018 16:17:01

1150972 25 20/02/2018 16:17:33

1150973 26 20/02/2018 16:17:58

1150974 27 20/02/2018 16:18:25

1150975 28 20/02/2018 16:19:17

1150976 29 20/02/2018 16:19:43

1150977 30 20/02/2018 16:28:37

1150978 31 20/02/2018 16:29:23

1150979 32 20/02/2018 16:29:50

1150980 33 20/02/2018 16:30:19

1150981 34 21/02/2018 11:05:26

1150984 30 21/02/2018 11:06:37

1150999 22 21/02/2018 11:07:10

1151000 22 21/02/2018 11:07:43

1151003 9 21/02/2018 11:08:13

1151004 16 21/02/2018 11:08:51

1151014 9 21/02/2018 11:09:27

1151015 1 21/02/2018 11:10:02

1151026 29 21/02/2018 11:10:56

1151027 19 21/02/2018 11:11:25

1151028 27 21/02/2018 11:27:46

1151029 24 21/02/2018 11:13:28

1151030 20 21/02/2018 11:15:33

1151030 20 21/02/2018 11:15:33

1151033 5 21/02/2018 11:16:40

1151055 16 21/02/2018 11:17:08

1151187 11 21/02/2018 12:07:02
 
 

9896



Trade Marks Journal No: 1838 ,   26/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1151196 31 21/02/2018 12:44:44

1151201 30 21/02/2018 12:10:19

1151252 29 21/02/2018 12:47:32

1151253 29 21/02/2018 12:12:58

1151350 30 21/02/2018 12:13:34

1151431 5 21/02/2018 12:14:02

1151441 18 21/02/2018 12:14:34

1151445 9 21/02/2018 12:15:01

1151463 12 21/02/2018 12:17:01

1151464 16 21/02/2018 12:18:03

1151469 5 21/02/2018 12:18:52

1151470 5 21/02/2018 12:21:11

1151471 5 21/02/2018 12:22:11

1151472 5 21/02/2018 12:23:24

1151473 5 21/02/2018 12:25:08

1151474 5 21/02/2018 12:27:03

1151475 5 21/02/2018 12:27:48

1151476 5 21/02/2018 12:31:46

1151477 5 21/02/2018 12:32:16

1151478 5 21/02/2018 12:32:48

1151479 5 21/02/2018 12:33:32

1151480 5 21/02/2018 12:34:03

1151481 5 21/02/2018 12:34:44

1151483 5 21/02/2018 12:35:12

1151505 16 21/02/2018 12:35:41

1151507 11 21/02/2018 12:43:48

1151508 16 21/02/2018 12:36:44

1151509 16 21/02/2018 12:37:26

1151520 30 21/02/2018 12:38:00

1151523 2 21/02/2018 12:38:26

1151545 16 21/02/2018 12:38:58

1151598 9 21/02/2018 12:39:42

1151599 11 21/02/2018 12:40:17

1151600 16 21/02/2018 12:40:44

1151601 21 21/02/2018 12:41:19

1151643 16 21/02/2018 14:18:25

1151658 16 21/02/2018 14:18:55

1151691 5 21/02/2018 14:19:35

1151693 24 21/02/2018 14:20:39
 
 

 

9897



Trade Marks Journal No: 1838 ,   26/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1151712 18 21/02/2018 14:28:20

1151783 5 21/02/2018 14:28:53

1151784 5 21/02/2018 14:29:22

1151784 5 21/02/2018 14:29:22

1151785 5 21/02/2018 14:29:53

1151786 5 21/02/2018 14:30:20

1151787 5 21/02/2018 14:30:49

1151791 5 21/02/2018 14:31:34

1151793 5 21/02/2018 14:32:00

1151805 5 21/02/2018 14:32:44

1151807 5 21/02/2018 14:34:26

1151827 30 21/02/2018 14:34:56

1151828 29 21/02/2018 14:35:32

1151878 7 21/02/2018 14:36:32

1151879 9 21/02/2018 14:37:09

1151880 12 21/02/2018 14:37:43

1151881 16 21/02/2018 14:41:10

1151882 18 21/02/2018 14:41:57

1151916 9 21/02/2018 14:42:48

1151917 9 21/02/2018 15:03:42

1151918 7 21/02/2018 15:04:45

1151919 9 21/02/2018 15:05:19

1151921 9 21/02/2018 15:06:07

1151922 9 21/02/2018 15:06:38

1151954 9 21/02/2018 15:07:54

1151963 29 21/02/2018 15:08:30

1151963 29 21/02/2018 15:08:30

1151964 30 21/02/2018 15:09:31

1151965 31 21/02/2018 15:10:02

1151966 32 21/02/2018 15:10:28

1151967 33 21/02/2018 15:11:24

1151968 34 21/02/2018 15:12:14

1151972 16 21/02/2018 15:13:00

1151982 16 21/02/2018 15:13:32

1151983 9 21/02/2018 15:19:18

1151984 16 21/02/2018 15:19:46

1151985 9 21/02/2018 15:20:47

1151986 16 21/02/2018 15:21:15

1151987 9 21/02/2018 15:21:43
 
 

 

9898



Trade Marks Journal No: 1838 ,   26/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1151988 16 21/02/2018 15:22:09

1151992 9 21/02/2018 15:22:37

1151993 16 21/02/2018 15:23:12

1151994 16 21/02/2018 15:24:00

1151995 9 21/02/2018 15:25:22

1151996 16 21/02/2018 15:25:49

1151997 9 21/02/2018 16:09:13

1151998 16 21/02/2018 16:09:57

1151999 9 21/02/2018 16:10:33

1152002 16 21/02/2018 16:11:38

1152003 9 21/02/2018 16:12:12

1152004 16 21/02/2018 16:12:40

1152005 9 21/02/2018 16:13:10

1152006 9 21/02/2018 16:13:36

1152007 16 21/02/2018 16:14:05

1152042 30 21/02/2018 16:16:41

1152048 24 21/02/2018 16:17:34

1152050 24 21/02/2018 16:17:58

1152059 30 21/02/2018 16:18:41

1152078 2 20/02/2018 14:55:55

1152080 2 20/02/2018 14:57:27

1152081 16 20/02/2018 14:57:52

1152082 2 20/02/2018 14:58:12

1152083 16 20/02/2018 14:58:36

1152110 5 20/02/2018 14:58:58

1152114 5 20/02/2018 14:59:17

1152115 2 20/02/2018 14:59:39

1152143 11 20/02/2018 15:00:06

1152148 3 20/02/2018 15:00:27

1152163 10 20/02/2018 15:00:49

1152172 34 20/02/2018 15:01:10

1152173 34 20/02/2018 15:01:31

1152228 24 20/02/2018 15:03:20

1152238 7 20/02/2018 15:04:05

1152239 7 20/02/2018 15:04:27

1152240 7 20/02/2018 15:04:48

1152245 3 20/02/2018 15:05:10

1152246 5 20/02/2018 15:05:29

1152247 10 20/02/2018 15:10:33
 
 

9899



Trade Marks Journal No: 1838 ,   26/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1152257 16 20/02/2018 15:10:58

1152364 9 20/02/2018 15:11:21

1152366 3 20/02/2018 15:12:30

1152367 16 20/02/2018 15:13:00

1152368 16 20/02/2018 15:13:23

1152369 18 20/02/2018 15:13:44

1152370 30 20/02/2018 15:14:01

1152381 21 20/02/2018 15:16:48

1152382 9 20/02/2018 15:17:17

1152383 9 20/02/2018 15:17:38

1152386 25 20/02/2018 15:17:59

1152391 16 20/02/2018 15:18:19

1152394 6 20/02/2018 15:18:37

1152396 9 20/02/2018 15:19:01

1152399 29 20/02/2018 15:19:39

1152408 14 20/02/2018 15:19:56

1152482 16 20/02/2018 16:10:17

1152505 32 20/02/2018 16:11:03

1152506 32 20/02/2018 16:11:28

1152511 5 20/02/2018 16:11:51

1152616 25 20/02/2018 16:12:13

1152630 3 20/02/2018 16:12:33

1152641 16 20/02/2018 16:12:58

1152642 9 20/02/2018 16:13:20

1152643 16 20/02/2018 16:13:40

1152644 9 20/02/2018 16:13:59

1152645 16 20/02/2018 16:14:25

1152646 9 20/02/2018 16:14:55

1152647 12 20/02/2018 16:15:52

1152648 12 20/02/2018 16:16:12

1152649 12 20/02/2018 16:16:36

1152710 25 20/02/2018 16:16:55

1152735 9 20/02/2018 16:17:15

1152756 11 20/02/2018 16:17:34

1152761 24 20/02/2018 16:18:57

1152772 9 20/02/2018 16:22:12

1152773 16 20/02/2018 16:22:31

1152792 16 20/02/2018 16:22:53

1152796 9 20/02/2018 16:23:34
 
 

9900



Trade Marks Journal No: 1838 ,   26/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1152797 9 20/02/2018 16:24:06

1152811 30 20/02/2018 16:24:28

1152817 5 20/02/2018 16:25:22

1152818 5 20/02/2018 16:25:47

1152819 5 20/02/2018 16:26:32

1152820 5 20/02/2018 16:27:36

1152821 25 20/02/2018 16:28:00

1152831 25 20/02/2018 16:29:32

1152832 6 20/02/2018 16:30:06

1152833 9 20/02/2018 16:30:31

1152834 3 20/02/2018 16:31:09

1152837 24 20/02/2018 16:31:41

1152840 25 20/02/2018 16:32:09

1152843 29 20/02/2018 16:32:46

1152844 9 20/02/2018 16:33:07

1152851 5 21/02/2018 11:00:10

1152852 5 21/02/2018 11:00:59

1152853 5 21/02/2018 11:01:44

1152854 5 21/02/2018 11:02:12

1152855 5 21/02/2018 11:02:37

1152856 5 21/02/2018 11:03:03

1152857 5 21/02/2018 11:03:27

1152858 5 21/02/2018 11:04:02

1152859 5 21/02/2018 11:04:41

1152860 5 21/02/2018 11:05:25

1152863 34 21/02/2018 11:05:49

1152968 5 21/02/2018 11:06:58

1152969 5 21/02/2018 11:10:24

1152973 5 21/02/2018 11:25:18

1152974 5 21/02/2018 11:25:41

1152975 5 21/02/2018 11:26:02

1152976 5 21/02/2018 11:26:23

1152977 5 21/02/2018 11:27:05

1152979 5 21/02/2018 11:34:26

1152992 34 21/02/2018 11:34:56

1152995 16 21/02/2018 11:35:16

1153035 25 21/02/2018 11:36:31

1153038 5 21/02/2018 11:37:14

1153049 3 21/02/2018 11:37:48
 
 

 

9901



Trade Marks Journal No: 1838 ,   26/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1153102 29 21/02/2018 11:38:21

1153103 29 21/02/2018 11:42:21

1153104 29 21/02/2018 11:50:48

1153129 25 21/02/2018 11:51:16

1153138 16 21/02/2018 11:51:40

1153163 25 21/02/2018 12:01:45

1153164 25 21/02/2018 12:02:44

1153169 5 21/02/2018 12:04:01

1153170 5 21/02/2018 12:04:36

1153177 5 21/02/2018 12:05:05

1153180 6 21/02/2018 12:05:51

1153191 16 21/02/2018 12:06:33

1153198 24 21/02/2018 12:07:06

1153200 24 21/02/2018 12:07:50

1153201 24 21/02/2018 12:08:20

1153202 3 21/02/2018 12:08:50

1153203 16 21/02/2018 12:10:18

1153204 30 21/02/2018 12:10:56

1153217 11 21/02/2018 12:11:19

1153218 16 21/02/2018 12:12:08

1153234 25 21/02/2018 12:12:36

1153238 16 21/02/2018 12:13:23

1153239 16 21/02/2018 12:14:00

1153249 5 21/02/2018 12:14:26

1153250 5 21/02/2018 12:16:35

1153251 5 21/02/2018 12:17:43

1153252 5 21/02/2018 12:18:13

1153253 16 21/02/2018 12:19:01

1153254 16 21/02/2018 12:19:21

1153262 16 21/02/2018 12:19:45

1153263 16 21/02/2018 12:20:33

1153264 16 21/02/2018 12:20:54

1153265 1 21/02/2018 12:21:12

1153294 5 21/02/2018 12:24:25

1153295 5 21/02/2018 12:24:47

1153296 5 21/02/2018 12:25:07

1153297 5 21/02/2018 12:37:37

1153298 5 21/02/2018 12:38:20

1153304 30 21/02/2018 12:38:44
 
 

9902



Trade Marks Journal No: 1838 ,   26/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1153365 24 21/02/2018 12:39:21

1153366 24 21/02/2018 12:39:50

1153373 24 21/02/2018 12:40:12

1153380 24 21/02/2018 12:41:14

1153381 24 21/02/2018 12:41:32

1153382 24 21/02/2018 12:41:51

1153383 24 21/02/2018 12:42:14

1153400 34 21/02/2018 12:42:33

1153403 34 21/02/2018 12:42:54

1153404 30 21/02/2018 12:43:12

1153509 5 21/02/2018 12:43:29

1153515 9 21/02/2018 12:43:54

1153516 16 21/02/2018 12:44:12

1153517 9 21/02/2018 12:44:37

1153518 16 21/02/2018 12:46:24

1153543 5 21/02/2018 12:46:43

1153545 24 21/02/2018 12:47:07

1153548 3 21/02/2018 12:53:15

1153562 4 21/02/2018 12:53:35

1153571 5 21/02/2018 12:53:54

1153572 5 21/02/2018 12:54:18

1153574 5 21/02/2018 12:54:38

1153587 9 21/02/2018 12:54:56

1153621 11 21/02/2018 12:55:13

1153622 34 21/02/2018 12:55:30

1153624 9 21/02/2018 12:55:49

1153625 9 21/02/2018 12:56:05

1153636 25 21/02/2018 12:56:24

1153646 9 21/02/2018 12:56:43

1153654 9 21/02/2018 12:57:00

1153661 17 21/02/2018 14:39:09

1153662 2 21/02/2018 14:39:31

1153674 16 21/02/2018 14:39:55

1153737 29 21/02/2018 14:40:16

1153738 30 21/02/2018 14:40:38

1153757 30 21/02/2018 14:41:00

1153777 16 21/02/2018 14:41:20

1153797 5 21/02/2018 14:41:46

1153803 3 21/02/2018 14:42:15
 
 

 

9903



Trade Marks Journal No: 1838 ,   26/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1153871 9 21/02/2018 14:44:58

1153875 3 21/02/2018 14:46:36

1153912 16 21/02/2018 14:46:59

1153913 16 21/02/2018 14:47:25

1153914 17 21/02/2018 14:47:48

1153921 9 21/02/2018 14:48:09

1153990 5 21/02/2018 16:07:04

1153991 6 21/02/2018 16:07:26

1153992 7 21/02/2018 16:07:51

1153993 8 21/02/2018 16:08:12

1153994 9 21/02/2018 16:08:32

1153996 11 21/02/2018 16:08:52

1153997 12 21/02/2018 16:10:40

1153998 13 21/02/2018 16:11:02

1153999 14 21/02/2018 16:11:25

1154000 15 21/02/2018 16:12:10

1154002 17 21/02/2018 16:12:35

1154003 18 21/02/2018 16:13:04

1154004 19 21/02/2018 16:13:31

1154005 20 21/02/2018 16:13:50

1154006 21 21/02/2018 16:14:14

1154007 22 21/02/2018 16:15:41

1154008 23 21/02/2018 16:16:21

1154012 27 21/02/2018 16:28:03

1154018 33 21/02/2018 16:30:53

1154019 34 21/02/2018 16:31:38

1154022 25 21/02/2018 16:32:17

1154025 24 21/02/2018 16:32:48

1154036 5 21/02/2018 16:33:32

1154038 5 21/02/2018 16:34:14

1154040 24 21/02/2018 16:34:43

1154042 25 21/02/2018 16:35:19

1154046 24 21/02/2018 16:35:47

1154047 24 21/02/2018 16:36:24

1154048 24 21/02/2018 16:37:19

1154049 24 21/02/2018 16:37:57

1154050 24 21/02/2018 16:38:30

1154051 24 21/02/2018 16:39:26

1154064 1 21/02/2018 16:39:59
 
 

 

9904



Trade Marks Journal No: 1838 ,   26/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1154069 1 21/02/2018 16:40:44

1154074 12 22/02/2018 11:14:17

1154092 12 22/02/2018 11:14:49

1154113 30 22/02/2018 11:15:35

1154115 14 22/02/2018 11:16:20

1154117 22 22/02/2018 11:20:11

1154144 5 22/02/2018 11:20:46

1154145 5 22/02/2018 11:24:37

1154146 5 22/02/2018 11:38:44

1154147 5 22/02/2018 11:39:15

1154149 5 22/02/2018 11:39:55

1154149 5 22/02/2018 11:39:55

1154150 5 22/02/2018 11:40:25

1154151 5 22/02/2018 11:41:51

1154152 25 22/02/2018 11:45:53

1154153 19 22/02/2018 11:46:33

1154154 19 22/02/2018 11:47:08

1154209 9 22/02/2018 11:47:44

1154211 30 22/02/2018 11:49:48

1154218 18 22/02/2018 11:53:40

1154218 18 22/02/2018 11:53:40

1154220 16 22/02/2018 12:22:35

1154221 1 22/02/2018 12:23:22

1154223 25 22/02/2018 12:23:52

1154225 18 22/02/2018 12:24:16

1154226 25 22/02/2018 12:25:27

1154231 1 22/02/2018 12:27:32

1154232 9 22/02/2018 12:29:37

1154236 16 22/02/2018 12:33:10

1154239 5 22/02/2018 12:33:42

1154266 34 22/02/2018 12:34:12

1154273 2 22/02/2018 12:34:37

1154275 2 22/02/2018 12:35:04

1154276 2 22/02/2018 12:35:37

1154277 9 22/02/2018 12:36:10

1154327 9 22/02/2018 12:36:39

1154328 16 22/02/2018 12:37:21

1154332 14 22/02/2018 12:38:12

1154335 5 22/02/2018 12:47:09
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Trade Marks Journal No: 1838 ,   26/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1154336 5 22/02/2018 12:55:11

1154337 5 22/02/2018 13:00:05

1154357 5 22/02/2018 14:36:05

1154358 5 22/02/2018 14:37:12

1154360 5 22/02/2018 14:38:06

1154362 5 22/02/2018 14:38:45

1154364 5 22/02/2018 14:39:52

1154365 5 22/02/2018 14:40:51

1154366 5 22/02/2018 14:42:33

1154367 5 22/02/2018 14:43:07

1154368 5 22/02/2018 14:51:54

1154380 18 22/02/2018 15:07:33

1154393 24 22/02/2018 15:08:44

1154406 5 22/02/2018 15:14:06

1154407 5 22/02/2018 15:15:14

1154413 5 22/02/2018 15:15:46

1154461 16 22/02/2018 15:17:11

1154462 7 22/02/2018 15:17:49

1154476 25 22/02/2018 15:18:38

1154477 24 22/02/2018 15:19:31

1154479 25 22/02/2018 15:20:12

1154481 16 22/02/2018 15:20:54

1154563 25 22/02/2018 15:22:13

1154704 31 23/02/2018 12:00:14

1154705 5 23/02/2018 12:01:31

1154707 5 23/02/2018 12:03:07

1154708 5 23/02/2018 12:04:06

1154709 5 23/02/2018 12:05:52

1154712 5 23/02/2018 12:08:43

1154714 5 23/02/2018 12:09:39

1154718 5 23/02/2018 12:43:08

1154719 5 23/02/2018 12:44:42

1154720 5 23/02/2018 12:45:08

1154729 20 23/02/2018 12:45:33

1154730 20 23/02/2018 12:46:27

1154734 30 23/02/2018 12:47:21

1154734 30 23/02/2018 12:47:21

1154737 1 23/02/2018 12:49:25

1154738 5 23/02/2018 12:53:01
 
 

9906



Trade Marks Journal No: 1838 ,   26/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1154773 5 23/02/2018 12:53:27

1154775 5 23/02/2018 12:54:35

1154777 5 23/02/2018 14:48:30

1154778 5 23/02/2018 14:50:09

1154780 5 23/02/2018 14:52:40

1154783 5 23/02/2018 14:54:06

1154785 5 23/02/2018 14:55:08

1154785 5 23/02/2018 14:55:08

1154788 5 23/02/2018 14:56:02

1154789 5 23/02/2018 14:57:07

1154791 5 23/02/2018 14:59:07

1154793 5 23/02/2018 15:00:06

1154794 5 23/02/2018 15:01:26

1154798 5 23/02/2018 15:02:19

1154800 5 23/02/2018 15:03:00

1154804 5 23/02/2018 15:03:41

1154806 5 23/02/2018 15:04:26

1154846 32 23/02/2018 15:12:32

1154876 9 23/02/2018 15:14:30

1157139 5 23/02/2018 11:51:14

1157143 5 23/02/2018 11:51:45

1157146 5 23/02/2018 11:52:09

1157147 5 23/02/2018 11:52:42

1157169 5 23/02/2018 11:53:11

1157173 30 23/02/2018 11:54:26

1157248 5 23/02/2018 11:54:59

1157249 5 23/02/2018 11:55:28

1157279 19 23/02/2018 11:56:35

1157283 21 23/02/2018 11:57:08

1157323 16 23/02/2018 11:57:32

1157409 9 23/02/2018 11:58:01

1157410 9 23/02/2018 11:58:30

1157412 11 23/02/2018 11:58:55

1157414 16 23/02/2018 11:59:20

1157448 25 23/02/2018 11:59:42

1157485 16 23/02/2018 12:00:05

1157486 7 23/02/2018 12:02:02

1157518 11 23/02/2018 14:12:54

1157519 9 23/02/2018 14:13:30
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Trade Marks Journal No: 1838 ,   26/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1157520 30 23/02/2018 16:00:56

1157525 3 23/02/2018 16:01:29

1157538 3 23/02/2018 16:02:02

1157539 9 23/02/2018 16:04:05

1157542 14 23/02/2018 16:04:50

1157543 14 23/02/2018 16:05:21

1157545 25 23/02/2018 16:05:48

1157546 25 23/02/2018 16:06:24

1157548 25 23/02/2018 16:07:11

1157549 25 23/02/2018 16:07:33

1157550 25 23/02/2018 16:18:39

1157552 25 23/02/2018 16:19:13

1157572 29 23/02/2018 16:19:35

1157573 32 23/02/2018 16:19:58

1157574 34 23/02/2018 16:20:24

1157592 24 23/02/2018 16:21:23

1157593 24 23/02/2018 16:21:42

1157594 7 23/02/2018 16:22:05

1157595 7 23/02/2018 16:22:28

1157597 20 23/02/2018 16:23:16

1157598 16 23/02/2018 16:23:46

1157599 16 23/02/2018 16:24:10

1157629 25 23/02/2018 16:24:36

1157652 21 23/02/2018 16:24:59

1157674 7 23/02/2018 16:25:49

1157675 9 23/02/2018 16:26:11

1157676 9 23/02/2018 16:26:34

1157713 16 23/02/2018 16:33:29

1157715 30 23/02/2018 16:35:26

1157716 30 23/02/2018 16:35:48

1157718 29 23/02/2018 16:36:17

1157719 14 23/02/2018 16:36:49

1157722 24 23/02/2018 16:37:14

1157797 5 23/02/2018 16:37:35

1158013 16 23/02/2018 16:38:57
 
 

 

9908



Trade Marks Journal No: 1838 ,   26/02/2018  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

629082 629989 648102 836026 841990

882581 900133 927898 991972 993069

997359 1047584 1058910 1093912 1204799

1306517 1306518 1334551 1343769 1362414

1363922 1365377 1384369 1420400 1447319

1501611 1501612 1515934 1515936 1526747

1529553 1529919 1532788 1557938 1571875

1582842 1582843 1600353 1603442 1610229

1618020 1655490 1657931 1664046 1669135

1676455 1676474 1686532 1688981 1694354

1708884 1717661 1732813 1738591 1741578

1742379 1743595 1748638 1750376 1781787

1787948 1791798 1815552 1821594 1829372

1838474 1841701 1843188 1843955 1847597

1848414 1851466 1852744 1853655 1863918

1866065 1866071 1872042 1875377 1876469

1881143 1883664 1887727 1887921 1891715

1911791 1918162 1933118 1935064 1966479

1967197 1975262 1982626 1996839 1997100

1997130 1997601 1997620 1997988 1998279

1998734 1998827 1998897 1999312 1999491

1999873 1999879 2000135 2001076 2001619

2003144 2003656 2004731 2004837 2005355

2005490 2005547 2006564 2008900 2011005

2011351 2011614 2014638 2017587 2017589

2019203 2029293 2036540 2037651 2045539

2048494 2057190 2061820 2062596 2062840

2065704 2065705 2065891 2066687 2066694

2066779 2067053 2067572 2067867 2068229

2068235 2068236 2068238 2068246 2068247

2068706 2068717 2068718 2068809 2068833

2068962 2068969 2068972 2068973 2069110

2069151 2069184 2069185 2069200 2069244

2069263 2069295 2069298 2069389 2069390

2069391 2069397 2070078 2070082 2070128

2070181 2070183 2070261 2070402 2070406
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

2070488 2070498 2070846 2070930 2070932

2070936 2070937 2071009 2071010 2071013

2071024 2071027 2071038 2071040 2071052

2071055 2071060 2071063 2071067 2071069

2071075 2071107 2071109 2071125 2071126

2071128 2071139 2071143 2071148 2071152

2071222 2071340 2071344 2071348 2071368

2071424 2071428 2071435 2071436 2071499

2071500 2071508 2071509 2071510 2071511

2071512 2071513 2071520 2071527 2071530

2071600 2071612 2071623 2071675 2071697

2071754 2071755 2071756 2071925 2071927

2071934 2072011 2072012 2072013 2072118

2072126 2072139 2072216 2072251 2072355

2072356 2072357 2072358 2072406 2072407

2072420 2072435 2072495 2072581 2072590

2072593 2072597 2072751 2073076 2073516

2073517 2073518 2073519 2073590 2073613

2073620 2073625 2073628 2073642 2073649

2073666 2073667 2073673 2073753 2073764

2073770 2073794 2073983 2074508 2074528

2074554 2074557 2074587 2074634 2074638

2074650 2074664 2074671 2078551 2081031

2083018 2083923 2084564 2087531 2097367

2101598 2104703 2124858 2132825 2132906

2135996 2154242 2169025 2172118 2172122

2182785 2183235 2199191 2201352 2203685

2207488 2215714 2217259 2219411 2220781

2220905 2222332 2224659 2229050 2229113

2237246 2237796 2238311 2242424 2248982

2259856 2261048 2262434 2262435 2268287

2275309 2277682 2277683 2283234 2283771

2283775 2283785 2283836 2284542 2284593

2284621 2284622 2284623 2284773 2284871

2285274 2285921 2286023 2286036 2286040

2286055 2286150 2286324 2286459 2286592
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

2286765 2287080 2287595 2288191 2288400

2289460 2289841 2289876 2289891 2290178

2290203 2290690 2290843 2290956 2291454

2291616 2292243 2292498 2293208 2293574

2293863 2294457 2294893 2295154 2295155

2295584 2295615 2295616 2295617 2295618

2295619 2295620 2295621 2295625 2295626

2295627 2295628 2296412 2296486 2296680

2296681 2296794 2296795 2297241 2297242

2297259 2297307 2298624 2298625 2298788

2298789 2298832 2299178 2299394 2299412

2299417 2299542 2299543 2299546 2300118

2306853 2307984 2316242 2322821 2334631

2335030 2347898 2348131 2349220 2349922

2349923 2350405 2350407 2350408 2350410

2350800 2356027 2368769 2376156 2376875

2384564 2387989 2388250 2388252 2388261

2388628 2388897 2389231 2389629 2389893

2390028 2392493 2392626 2393316 2393883

2394161 2394548 2394793 2394809 2395208

2395264 2395301 2395366 2395375 2395376

2395380 2395384 2395386 2395387 2395388

2395389 2395393 2395398 2396458 2396503

2396504 2397666 2397667 2408079 2414218

2418277 2422199 2473791 2477985 2479108

2493699 2499474 2509652 2518789 2518790

2519256 2524328 2524343 2529023 2529024

2538806 2542016 2543467 2544051 2553835

2554770 2556833 2575284 2575652 2578984

2601876 2605145 2606077 2608603 2610773

2619782 2619875 2629603 2655151 2656257

2656262 2662524 2673071 2675662 2676601

2676619 2677377 2677454 2677847 2677850

2677851 2679463 2679501 2689608 2690359

2690550 2690552 2692042 2694676 2697691

2701440 2701482 2708105 2709096 2709097
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

2712452 2712754 2712820 2715060 2716665

2718314 2720081 2720402 2722311 2722471

2722472 2723506 2726516 2727712 2728988

2729150 2731274 2732105 2732709 2733433

2733435 2734048 2734576 2735068 2735828

2737048 2737095 2737549 2740600 2741183

2741477 2742046 2742177 2742444 2742649

2742650 2742656 2742657 2742658 2742660

2743208 2743461 2745084 2746793 2746794

2746796 2746797 2751088 2751093 2751100

2753369 2753370 2754109 2754416 2754417

2754418 2755812 2755814 2755815 2755816

2755820 2755821 2755823 2756698 2757850

2758141 2758602 2758668 2759008 2759009

2759010 2759011 2759012 2759014 2759015

2759018 2759020 2759349 2759362 2759363

2759364 2760107 2760186 2760190 2760192

2760200 2760379 2760380 2760381 2760382

2760383 2760571 2760572 2761223 2761433

2761434 2761435 2761473 2761734 2762080

2764191 2764501 2764510 2765054 2765296

2765297 2765329 2765330 2766117 2766130

2766131 2766132 2766172 2766209 2766243

2766466 2766567 2766568 2766569 2766570

2766571 2766733 2766922 2766937 2766957

2767029 2767033 2767242 2767497 2767713

2767714 2767789 2767790 2767792 2767793

2768399 2768474 2768526 2768527 2768661

2768682 2769345 2770163 2770522 2770607

2770610 2770611 2770924 2770927 2770928

2771881 2772660 2772809 2773066 2773572

2773574 2773643 2773683 2774068 2774722

2775312 2775313 2775315 2775317 2775318

2775324 2775424 2775733 2775734 2775764

2775868 2775869 2775871 2776035 2777051

2777052 2777104 2777109 2777362 2777363
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

2777367 2777368 2777963 2778761 2778800

2779430 2779432 2779438 2779494 2779751

2780926 2780957 2781406 2782497 2782526

2782527 2782620 2782766 2782839 2782848

2782849 2782857 2782890 2783933 2791494

2794335 2794336 2794337 2796828 2798191

2798703 2798704 2798972 2801622 2805310

2806101 2809162 2813319 2813582 2813583

2814051 2814808 2817502 2821818 2822300

2823985 2824367 2824472 2825681 2826109

2826385 2827742 2827743 2827744 2827746

2831171 2832685 2832916 2832927 2834235

2834238 2835262 2835293 2839581 2839599

2839693 2840332 2840334 2840802 2841022

2841606 2842055 2843650 2845590 2845682

2845830 2845831 2845832 2848358 2850504

2850509 2854175 2856525 2857610 2858143

2858436 2858913 2858961 2859453 2860157

2860167 2860202 2860355 2861254 2862019

2862320 2862391 2862856 2863734 2865292

2865836 2867534 2867934 2868762 2869846

2869919 2869932 2870139 2870140 2870411

2870412 2871550 2872104 2872112 2872198

2872796 2873543 2873568 2873598 2873775

2874092 2876776 2877689 2878699 2879003

2879747 2879820 2880333 2881726 2881782

2881969 2882464 2882898 2884948 2885611

2885763 2889398 2889519 2890293 2891234

2893529 2893580 2894144 2894566 2894644

2895669 2896599 2896600 2897305 2897334

2897503 2897641 2897642 2898995 2901517

2902601 2903270 2904941 2904942 2904947

2905445 2906040 2907244 2907896 2910529

2910666 2911151 2911385 2911598 2913072

2913359 2913360 2913528 2914130 2915309

2915327 2916439 2917971 2918021 2918026
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

2918027 2921449 2921484 2922477 2922722

2924297 2924300 2925239 2925240 2926069

2926511 2926594 2926602 2926867 2927860

2928049 2928715 2928927 2929041 2929475

2929557 2930604 2930605 2930606 2930607

2931779 2933220 2933566 2933864 2939406

2940193 2941355 2941832 2942326 2942585

2943085 2943642 2944161 2944444 2946645

2946667 2950586 2950599 2950627 2950830

2955883 2958829 2958889 2960396 2960397

2961173 2961310 2961820 2962017 2962206

2962354 2964396 2964409 2964410 2964411

2964413 2964414 2964815 2967284 2967945

2967946 2968478 2968506 2968611 2969497

2969516 2970627 2971661 2971821 2974708

2976232 2976233 2976746 2978635 2979591

2979628 2979810 2979811 2979906 2982330

2982424 2983718 2983748 2984775 2984942

2985222 2985457 2986147 2987580 2988416

2989170 2989694 2989695 2989739 2990172

2990178 2990299 2992050 2992508 2992548

2994202 2994203 2994204 2994205 2994206

2994207 2994208 2994209 2994210 2994211

2994212 2994215 2994216 2994219 2994220

2994221 2994222 2994223 2994224 2994225

2994226 2994227 2994228 2994229 2994230

2994231 2994247 2994254 2994255 2994256

2994261 2994262 2994267 2994268 2994269

2994270 2994271 2994272 2994273 2994274

2994279 2994280 2994283 2994284 2994319

2994320 2994321 2994324 2994326 2994789

2995093 2995423 2996622 2997054 2997294

2998605 2999192 2999944 3003073 3003222

3004608 3004656 3004682 3004713 3004719

3005777 3006618 3006620 3007777 3007778

3008342 3008375 3010560 3010573 3010591
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

3010646 3010647 3012178 3012937 3013207

3014865 3014866 3015119 3015505 3015532

3019864 3019920 3020138 3021432 3021433

3021434 3021957 3022820 3023514 3024251

3024839 3027273 3027760 3028191 3028764

3030271 3030291 3030384 3031993 3032137

3032138 3032830 3033709 3033712 3033715

3033717 3033718 3034165 3034175 3034349

3034780 3036097 3036498 3037392 3037846

3037908 3039369 3040693 3040749 3041216

3043115 3043356 3043358 3044384 3044721

3044780 3045443 3047610 3047611 3047616

3048960 3050023 3050601 3051383 3052299

3052380 3054024 3054507 3054762 3054799

3054885 3054887 3055135 3056254 3056607

3056709 3056710 3057440 3057443 3057446

3059243 3060042 3061083 3061084 3061085

3062164 3062302 3062340 3063167 3063204

3064478 3066062 3066063 3067233 3068838

3068881 3071875 3072366 3072837 3075616

3075933 3076496 3076726 3077407 3078033

3078043 3079826 3080955 3083110 3084996

3086695 3086731 3087275 3087704 3087705

3087715 3088029 3088102 3088192 3088194

3088195 3088196 3089327 3089988 3090789

3090790 3090799 3093998 3094076 3094463

3096152 3097936 3098052 3098986 3099043

3099815 3100185 3101077 3101080 3101084

3101504 3103278 3104335 3108000 3109831

3110685 3111984 3113310 3113665 3116008

3120542 3121639 3121646 3121727 3121851

3123302 3123468 3123469 3123759 3124036

3124578 3125511 3126198 3126786 3127208

3127939 3129284 3130392 3130777 3130788

3132610 3133869 3134151 3135395 3135622

3137424 3137646 3138401 3139310 3139616
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

3141850 3142946 3143572 3143588 3143589

3144129 3144918 3145179 3148393 3149668

3151187 3151188 3151189 3151494 3151774

3153643 3153644 3153645 3153827 3154310

3154371 3155043 3155799 3156140 3156578

3156742 3156796 3157792 3157793 3160069

3160241 3161300 3161778 3161996 3162803

3163029 3163052 3163316 3163555 3164479

3166917 3167952 3167991 3168374 3170242

3170558 3170782 3173247 3173447 3173510

3173576 3174390 3175457 3175584 3176214

3176560 3176759 3176806 3177497 3177583

3177973 3178524 3179804 3179806 3179807

3179808 3179809 3179810 3179812 3179813

3179996 3179998 3181559 3181853 3182084

3182416 3183364 3184093 3185459 3185972

3186047 3188617 3188899 3190011 3191064

3191529 3192062 3192919 3193251 3193896

3194497 3194969 3195884 3196015 3196561

3198263 3198496 3198721 3199118 3199658

3199670 3199872 3201186 3201446 3201530

3201544 3202140 3202760 3202845 3202978

3203072 3203272 3203275 3203901 3203903

3204265 3204290 3204711 3204954 3205183

3205600 3205701 3205868 3206077 3206432

3206718 3206767 3206769 3206883 3207020

3207064 3207522 3208112 3209216 3209244

3209385 3209695 3209787 3210174 3210785

3210998 3211024 3211263 3211338 3211386

3211941 3212844 3213443 3213522 3213623

3213687 3214654 3214660 3214662 3215239

3215250 3215977 3216088 3216210 3216738

3216857 3216859 3217151 3217155 3217292

3217530 3217817 3218030 3218119 3218126

3218136 3218139 3218438 3218577 3219007

3219009 3219133 3219137 3219138 3219142
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

3219256 3219937 3221600 3221734 3221774

3221862 3221905 3221983 3222373 3223016

3223017 3223206 3223608 3223864 3223876

3224085 3224707 3224708 3224709 3224710

3224711 3224712 3224713 3224728 3224799

3224844 3225478 3225739 3225773 3225922

3226132 3226380 3226398 3226462 3226964

3227107 3227112 3227163 3227327 3227341

3227379 3227421 3227530 3227594 3227596

3227628 3227797 3227960 3228108 3228118

3228316 3228394 3228411 3228597 3228599

3228923 3229028 3229065 3229088 3229189

3229218 3229260 3229293 3229355 3229487

3229981 3230041 3230042 3230081 3230098

3230101 3230139 3230231 3230341 3230409

3230415 3230520 3230940 3231155 3231228

3231264 3231317 3231404 3231496 3231505

3231582 3231583 3231660 3231685 3231693

3231741 3231786 3231790 3232101 3232103

3232113 3232116 3232117 3232330 3232435

3232436 3232437 3232439 3232627 3232628

3232629 3232760 3232808 3232881 3232957

3232961 3233025 3233057 3233058 3233112

3233113 3233347 3233498 3233640 3233645

3233663 3233685 3233784 3233859 3234173

3234178 3234355 3234411 3234412 3234475

3234618 3234634 3234744 3234779 3234809

3234850 3234937 3234939 3234990 3235037

3235056 3235063 3235130 3235158 3235168

3235215 3235585 3235645 3235800 3235802

3235908 3235959 3236070 3236090 3236106

3236107 3236215 3236216 3236276 3236437

3236453 3236454 3236633 3236758 3236797

3236811 3236813 3236814 3236815 3236816

3236902 3236907 3237187 3237269 3237271

3237299 3237321 3237369 3237389 3237447
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3237451 3237466 3237469 3237529 3237537

3237548 3237555 3237570 3237601 3237603

3237604 3237608 3237610 3237666 3237675

3237767 3237770 3237793 3237826 3237827

3237828 3237834 3237853 3237997 3238014

3238015 3238016 3238017 3238082 3238103

3238131 3238132 3238176 3238227 3238276

3238325 3238326 3238339 3238359 3238376

3238377 3238421 3238427 3238563 3238695

3238697 3238829 3238831 3238846 3238858

3238867 3238893 3238899 3238931 3238933

3238995 3239009 3239071 3239245 3239347

3239355 3239371 3239398 3239531 3239534

3239704 3239709 3239740 3239814 3239823

3239827 3239861 3239884 3239927 3239940

3239947 3239959 3239962 3240047 3240074

3240169 3240170 3240171 3240181 3240209

3240240 3240281 3240316 3240328 3240330

3240331 3240334 3240335 3240368 3240426

3240431 3240441 3240442 3240527 3240530

3240533 3240534 3240668 3240700 3240712

3240787 3240789 3240791 3240792 3240795

3240839 3240851 3240889 3241046 3241091

3241092 3241109 3241237 3241257 3241262

3241318 3241382 3241411 3241412 3241420

3241626 3241656 3241659 3241702 3241795

3241804 3241823 3241832 3241880 3241885

3241953 3242124 3242126 3242127 3242130

3242138 3242168 3242182 3242245 3242271

3242274 3242292 3242299 3242316 3242358

3242365 3242373 3242382 3242490 3242510

3242530 3242544 3242545 3242552 3242555

3242558 3242571 3242595 3242597 3242598

3242599 3242601 3242665 3242757 3242758

3242765 3242768 3242770 3242817 3242866

3242873 3242888 3242889 3242894 3242897
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3242900 3242986 3242988 3243007 3243024

3243056 3243064 3243087 3243090 3243195

3243223 3243260 3243261 3243262 3243275

3243287 3243309 3243406 3243450 3243455

3243487 3243522 3243523 3243524 3243525

3243526 3243528 3243529 3243553 3243683

3243685 3243689 3243712 3243727 3243734

3243754 3243761 3243785 3243788 3243848

3243850 3243851 3243868 3243873 3243912

3243979 3244001 3244045 3244046 3244047

3244048 3244051 3244116 3244137 3244138

3244170 3244172 3244176 3244181 3244188

3244253 3244254 3244263 3244289 3244345

3244371 3244420 3244487 3244504 3244507

3244543 3244544 3244545 3244546 3244592

3244594 3244595 3244597 3244601 3244604

3244616 3244621 3244622 3244658 3244794

3244849 3244860 3244883 3244884 3244926

3244927 3244941 3244988 3244989 3244991

3244993 3245039 3245144 3245145 3245147

3245159 3245220 3245245 3245258 3245335

3245336 3245338 3245341 3245451 3245453

3245521 3245525 3245526 3245529 3245530

3245719 3245722 3245731 3245734 3245736

3245739 3245759 3245812 3245824 3245856

3245935 3245970 3246062 3246082 3246118

3246152 3246153 3246167 3246221 3246294

3246383 3246523 3246527 3246581 3246583

3246627 3246662 3246678 3246707 3246800

3246801 3246802 3246803 3246821 3246865

3246880 3246887 3246889 3246890 3246891

3246941 3246958 3247047 3247130 3247144

3247146 3247147 3247149 3247162 3247175

3247176 3247177 3247186 3247189 3247233

3247273 3247274 3247301 3247305 3247310

3247311 3247366 3247379 3247380 3247425
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3247430 3247457 3247502 3247508 3247509

3247511 3247514 3247538 3247544 3247549

3247558 3247617 3247630 3247632 3247649

3247662 3247770 3247837 3247851 3247897

3247898 3247903 3247909 3247910 3247911

3247913 3247914 3247947 3247950 3248004

3248046 3248063 3248068 3248210 3248215

3248229 3248230 3248236 3248238 3248253

3248273 3248284 3248285 3248286 3248317

3248343 3248344 3248345 3248346 3248364

3248388 3248389 3248390 3248425 3248426

3248427 3248428 3248429 3248431 3248432

3248465 3248466 3248467 3248558 3248580

3248594 3248666 3248669 3248694 3248698

3248703 3248725 3248728 3248749 3248773

3248779 3248791 3248797 3248801 3248814

3248868 3248878 3248882 3248883 3248887

3248891 3248967 3249012 3249013 3249058

3249085 3249094 3249169 3249175 3249187

3249195 3249210 3249231 3249232 3249249

3249271 3249316 3249318 3249323 3249324

3249379 3249425 3249426 3249481 3249496

3249499 3249500 3249509 3249560 3249561

3249562 3249564 3249601 3249662 3249664

3249672 3249674 3249676 3249678 3249713

3249745 3249758 3249761 3249778 3249783

3249791 3249794 3249797 3249858 3249862

3249893 3249898 3249928 3249931 3249932

3249941 3249942 3249943 3249960 3249973

3249979 3249987 3250067 3250080 3250081

3250100 3250152 3250178 3250229 3250230

3250238 3250290 3250302 3250331 3250341

3250358 3250388 3250424 3250435 3250436

3250437 3250438 3250456 3250573 3250592

3250631 3250714 3250716 3250721 3250785

3250803 3250818 3250827 3250866 3250867
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3250897 3250909 3250935 3250965 3250967

3250998 3251066 3251075 3251083 3251131

3251164 3251191 3251192 3251210 3251246

3251254 3251257 3251275 3251308 3251321

3251359 3251363 3251364 3251382 3251396

3251405 3251424 3251426 3251427 3251466

3251489 3251499 3251521 3251534 3251535

3251538 3251540 3251549 3251566 3251600

3251603 3251678 3251720 3251766 3251770

3251780 3251792 3251819 3251850 3251861

3251862 3251865 3251869 3251883 3251887

3251935 3251959 3251960 3251962 3251963

3251964 3251965 3252065 3252067 3252068

3252069 3252074 3252080 3252081 3252082

3252083 3252086 3252092 3252096 3252097

3252099 3252128 3252140 3252141 3252159

3252176 3252198 3252241 3252242 3252243

3252244 3252245 3252246 3252299 3252306

3252307 3252309 3252338 3252378 3252495

3252515 3252586 3252587 3252588 3252591

3252611 3252619 3252621 3252623 3252664

3252674 3252676 3252683 3252725 3252726

3252760 3252786 3252811 3252842 3252852

3252899 3252921 3252934 3252938 3252940

3252942 3252957 3252983 3253105 3253163

3253167 3253203 3253205 3253242 3253275

3253277 3253304 3253312 3253377 3253388

3253389 3253392 3253394 3253395 3253396

3253398 3253421 3253434 3253436 3253452

3253477 3253484 3253485 3253494 3253501

3253503 3253504 3253520 3253532 3253541

3253549 3253562 3253566 3253571 3253581

3253582 3253587 3253599 3253601 3253604

3253605 3253606 3253626 3253629 3253771

3253781 3253782 3253819 3253820 3253857

3253917 3253938 3253953 3254008 3254010
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3254012 3254013 3254014 3254034 3254081

3254087 3254091 3254100 3254104 3254128

3254140 3254157 3254167 3254173 3254226

3254227 3254233 3254256 3254258 3254259

3254263 3254271 3254272 3254311 3254313

3254326 3254337 3254342 3254344 3254360

3254361 3254362 3254363 3254375 3254377

3254389 3254390 3254404 3254412 3254446

3254458 3254475 3254477 3254486 3254487

3254505 3254510 3254516 3254524 3254532

3254533 3254535 3254557 3254600 3254603

3254666 3254668 3254671 3254674 3254686

3254689 3254831 3254840 3254845 3254864

3254868 3254869 3254890 3254891 3254904

3254906 3254907 3254908 3254946 3255001

3255004 3255065 3255066 3255096 3255099

3255159 3255163 3255167 3255169 3255175

3255199 3255200 3255213 3255219 3255250

3255253 3255281 3255288 3255294 3255301

3255332 3255334 3255338 3255353 3255381

3255382 3255389 3255390 3255427 3255445

3255446 3255449 3255509 3255514 3255515

3255517 3255529 3255727 3255728 3255780

3255782 3255784 3255792 3255815 3255886

3255895 3255896 3255948 3255963 3255982

3255984 3255993 3255996 3256033 3256042

3256050 3256059 3256060 3256062 3256063

3256082 3256097 3256099 3256133 3256147

3256159 3256180 3256188 3256195 3256288

3256289 3256295 3256308 3256325 3256331

3256353 3256354 3256355 3256367 3256389

3256437 3256441 3256453 3256460 3256461

3256463 3256481 3256482 3256529 3256546

3256556 3256562 3256570 3256576 3256587

3256589 3256602 3256646 3256647 3256691

3256742 3256772 3256795 3256803 3256805
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3256806 3256809 3256810 3256812 3256813

3256816 3256817 3256840 3256841 3256842

3256844 3256850 3256853 3256861 3256910

3256933 3256934 3256978 3256979 3256989

3257004 3257045 3257086 3257091 3257093

3257095 3257102 3257125 3257144 3257154

3257156 3257158 3257159 3257160 3257161

3257162 3257163 3257168 3257169 3257182

3257185 3257216 3257244 3257246 3257255

3257261 3257289 3257296 3257321 3257370

3257383 3257384 3257391 3257397 3257398

3257400 3257402 3257407 3257408 3257410

3257412 3257445 3257450 3257465 3257483

3257518 3257562 3257597 3257598 3257600

3257612 3257613 3257632 3257634 3257635

3257640 3257647 3257690 3257700 3257716

3257734 3257751 3257754 3257775 3257814

3257815 3257816 3257817 3257840 3257853

3257854 3257872 3257892 3257893 3257903

3257914 3257925 3257930 3257938 3257940

3257946 3257948 3257949 3257950 3257951

3257955 3257966 3257972 3257974 3257976

3258029 3258039 3258040 3258041 3258045

3258047 3258058 3258082 3258092 3258131

3258132 3258133 3258137 3258168 3258176

3258200 3258208 3258256 3258281 3258308

3258317 3258336 3258342 3258388 3258393

3258394 3258395 3258397 3258399 3258400

3258401 3258402 3258406 3258413 3258415

3258416 3258419 3258441 3258456 3258485

3258486 3258556 3258573 3258574 3258575

3258581 3258590 3258605 3258619 3258620

3258621 3258651 3258673 3258674 3258681

3258699 3258706 3258715 3258718 3258728

3258749 3258750 3258751 3258784 3258785

3258786 3258825 3258843 3258845 3258873
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3258877 3258879 3258881 3258889 3258891

3258936 3258938 3258959 3259008 3259014

3259016 3259017 3259020 3259048 3259056

3259057 3259156 3259158 3259160 3259161

3259162 3259163 3259164 3259165 3259186

3259193 3259196 3259222 3259223 3259224

3259235 3259249 3259250 3259251 3259259

3259260 3259262 3259264 3259268 3259270

3259273 3259279 3259309 3259314 3259318

3259319 3259321 3259322 3259365 3259366

3259381 3259386 3259389 3259390 3259392

3259393 3259396 3259415 3259417 3259419

3259420 3259424 3259466 3259473 3259521

3259525 3259548 3259566 3259573 3259587

3259591 3259593 3259654 3259655 3259661

3259670 3259679 3259685 3259686 3259690

3259695 3259696 3259723 3259727 3259773

3259879 3259880 3259881 3259885 3259886

3259899 3259907 3259911 3259912 3259913

3259914 3259938 3259947 3259948 3259950

3259951 3259952 3259980 3259988 3260007

3260023 3260031 3260032 3260039 3260043

3260049 3260066 3260067 3260068 3260070

3260099 3260133 3260138 3260140 3260141

3260142 3260143 3260146 3260147 3260148

3260150 3260152 3260158 3260159 3260162

3260164 3260165 3260166 3260167 3260168

3260197 3260229 3260231 3260232 3260250

3260254 3260258 3260283 3260285 3260287

3260289 3260290 3260292 3260293 3260313

3260328 3260341 3260351 3260390 3260403

3260414 3260455 3260470 3260474 3260480

3260505 3260508 3260509 3260511 3260517

3260518 3260520 3260521 3260574 3260586

3260598 3260599 3260600 3260601 3260607

3260610 3260611 3260613 3260617 3260618
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3260664 3260666 3260667 3260668 3260671

3260722 3260723 3260724 3260748 3260750

3260829 3260847 3260850 3260869 3260870

3260871 3260876 3260878 3260914 3260920

3260921 3260922 3260942 3260943 3260989

3261063 3261088 3261139 3261144 3261165

3261198 3261201 3261202 3261205 3261206

3261214 3261220 3261227 3261236 3261237

3261240 3261282 3261287 3261312 3261335

3261341 3261343 3261347 3261354 3261355

3261357 3261370 3261379 3261399 3261402

3261420 3261422 3261425 3261434 3261452

3261453 3261454 3261486 3261491 3261492

3261493 3261503 3261554 3261564 3261615

3261624 3261626 3261641 3261650 3261651

3261655 3261660 3261706 3261707 3261709

3261727 3261743 3261794 3261798 3261804

3261805 3261811 3261812 3261833 3261856

3261859 3261861 3261862 3261863 3261904

3261909 3261935 3261936 3261938 3261939

3261941 3261943 3261948 3261949 3261954

3261993 3261994 3262040 3262048 3262049

3262059 3262063 3262081 3262087 3262105

3262108 3262117 3262121 3262123 3262132

3262176 3262219 3262220 3262224 3262300

3262304 3262317 3262321 3262325 3262326

3262345 3262356 3262357 3262405 3262425

3262426 3262433 3262434 3262452 3262478

3262509 3262510 3262512 3262551 3262583

3262588 3262663 3262722 3262744 3262745

3262746 3262747 3262749 3262750 3262751

3262830 3262834 3262844 3262860 3262905

3262908 3262919 3262923 3262987 3262988

3262989 3263126 3263128 3263129 3263211

3263213 3263214 3263249 3263291 3263295

3263296 3263297 3263298 3263309 3263312
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3263316 3263352 3263418 3263421 3263422

3263423 3263425 3263426 3263442 3263459

3263461 3263528 3263633 3263745 3263756

3263757 3263763 3263768 3263772 3263779

3263780 3263785 3263791 3263792 3263882

3263936 3264017 3264052 3264053 3264059

3264072 3264100 3264142 3264180 3264181

3264183 3264230 3264283 3264296 3264365

3264366 3264396 3264403 3264404 3264434

3264435 3264436 3264437 3264442 3264457

3264484 3264599 3264673 3264682 3264724

3264782 3264791 3264860 3264882 3264889

3264890 3264894 3264929 3264932 3264966

3264967 3264968 3264969 3264970 3264982

3264987 3265005 3265015 3265030 3265036

3265052 3265071 3265073 3265114 3265121

3265123 3265141 3265155 3265156 3265174

3265186 3265204 3265205 3265232 3265237

3265239 3265252 3265330 3265333 3265345

3265346 3265347 3265348 3265349 3265350

3265368 3265397 3265399 3265400 3265410

3265428 3265475 3265486 3265558 3265594

3265609 3265624 3265661 3265761 3265763

3265771 3265772 3265789 3265798 3265816

3265914 3265916 3265920 3265924 3265958

3265972 3265986 3266003 3266004 3266031

3266034 3266035 3266037 3266038 3266048

3266076 3266082 3266086 3266093 3266096

3266097 3266105 3266106 3266170 3266174

3266202 3266220 3266233 3266247 3266254

3266307 3266342 3266347 3266350 3266351

3266358 3266360 3266362 3266367 3266370

3266388 3266395 3266399 3266418 3266421

3266430 3266557 3266566 3266567 3266568

3266569 3266570 3266608 3266658 3266659

3266660 3266675 3266701 3266736 3266754
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3266756 3266772 3266787 3266805 3266844

3266866 3266877 3266878 3266880 3266881

3266905 3266906 3266912 3266932 3266964

3266965 3266992 3267001 3267002 3267052

3267058 3267060 3267087 3267089 3267092

3267093 3267119 3267124 3267127 3267128

3267220 3267221 3267222 3267223 3267224

3267225 3267226 3267227 3267228 3267229

3267230 3267231 3267237 3267271 3267279

3267295 3267299 3267318 3267322 3267357

3267361 3267380 3267402 3267420 3267427

3267455 3267458 3267482 3267500 3267512

3267523 3267536 3267578 3267580 3267586

3267587 3267588 3267600 3267608 3267676

3267681 3267706 3267730 3267775 3267776

3267782 3267815 3267821 3267923 3267929

3268041 3268042 3268046 3268067 3268113

3268135 3268137 3268144 3268147 3268148

3268182 3268192 3268207 3268213 3268220

3268221 3268233 3268328 3268331 3268373

3268393 3268436 3268439 3268471 3268491

3268497 3268499 3268501 3268504 3268627

3268660 3268690 3268695 3268702 3268703

3268710 3268719 3268721 3268756 3268757

3268769 3268793 3268802 3268803 3268822

3268839 3268851 3268852 3268868 3268894

3268898 3268899 3268901 3268984 3268987

3268992 3269020 3269030 3269048 3269050

3269053 3269058 3269059 3269060 3269062

3269064 3269080 3269089 3269119 3269133

3269137 3269138 3269157 3269161 3269180

3269184 3269185 3269204 3269208 3269251

3269278 3269279 3269280 3269281 3269333

3269350 3269352 3269354 3269356 3269362

3269363 3269380 3269394 3269395 3269396

3269397 3269398 3269404 3269411 3269415
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3269423 3269428 3269429 3269435 3269441

3269442 3269443 3269444 3269455 3269464

3269465 3269466 3269469 3269473 3269474

3269482 3269484 3269485 3269517 3269566

3269573 3269583 3269623 3269652 3269694

3269720 3269767 3269769 3269809 3269842

3269846 3269852 3269869 3269871 3269972

3269994 3269995 3270008 3270011 3270029

3270037 3270051 3270075 3270076 3270096

3270233 3270278 3270279 3270280 3270281

3270285 3270287 3270390 3270444 3270456

3270487 3270489 3270492 3270519 3270523

3270524 3270569 3270610 3270611 3270617

3270620 3270624 3270627 3270635 3270640

3270646 3270649 3270651 3270659 3270660

3270663 3270666 3270673 3270675 3270692

3270747 3270754 3270787 3270796 3270829

3270835 3270836 3270894 3270913 3270914

3270925 3270926 3270930 3270941 3270980

3270985 3271015 3271023 3271035 3271040

3271041 3271042 3271043 3271050 3271134

3271143 3271154 3271176 3271200 3271225

3271229 3271250 3271296 3271318 3271327

3271339 3271346 3271351 3271357 3271358

3271362 3271372 3271373 3271374 3271378

3271379 3271403 3271409 3271410 3271522

3271562 3271571 3271572 3271574 3271577

3271660 3271732 3271733 3271752 3271761

3271774 3271777 3271778 3271801 3271839

3271852 3271864 3271870 3271873 3271875

3271877 3271898 3271935 3271937 3271994

3271998 3272000 3272001 3272002 3272004

3272005 3272020 3272026 3272028 3272053

3272055 3272095 3272110 3272130 3272183

3272184 3272224 3272225 3272261 3272304

3272330 3272349 3272352 3272353 3272356
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3272378 3272406 3272408 3272410 3272501

3272507 3272552 3272567 3272568 3272569

3272570 3272571 3272597 3272598 3272623

3272624 3272627 3272631 3272701 3272704

3272706 3272707 3272722 3272738 3272743

3272746 3272747 3272751 3272758 3272759

3272783 3272784 3272787 3272788 3272807

3272846 3272856 3272892 3272963 3272967

3272973 3273036 3273038 3273044 3273047

3273059 3273060 3273062 3273122 3273123

3273124 3273125 3273126 3273179 3273193

3273198 3273199 3273219 3273220 3273222

3273260 3273294 3273296 3273337 3273338

3273340 3273341 3273342 3273344 3273348

3273353 3273354 3273381 3273382 3273383

3273385 3273388 3273389 3273415 3273430

3273446 3273497 3273558 3273564 3273567

3273577 3273606 3273609 3273614 3273620

3273625 3273675 3273677 3273678 3273680

3273681 3273739 3273742 3273743 3273744

3273746 3273773 3273775 3273791 3273792

3273833 3273872 3273961 3273989 3274024

3274065 3274122 3274130 3274149 3274151

3274153 3274164 3274175 3274179 3274182

3274186 3274231 3274251 3274254 3274255

3274286 3274317 3274325 3274358 3274364

3274365 3274366 3274383 3274389 3274390

3274391 3274394 3274428 3274436 3274437

3274439 3274452 3274453 3274462 3274464

3274465 3274482 3274500 3274568 3274589

3274602 3274604 3274660 3274667 3274671

3274682 3274700 3274702 3274703 3274704

3274705 3274706 3274707 3274728 3274748

3274780 3274781 3274788 3274806 3274815

3274861 3274864 3274865 3274878 3274881

3274882 3274883 3274885 3274890 3274907
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3275046 3275133 3275138 3275143 3275154

3275181 3275207 3275209 3275218 3275237

3275240 3275277 3275278 3275279 3275323

3275325 3275339 3275343 3275358 3275366

3275368 3275371 3275425 3275460 3275464

3275467 3275487 3275498 3275522 3275524

3275527 3275529 3275530 3275531 3275532

3275534 3275535 3275543 3275549 3275550

3275551 3275554 3275590 3275591 3275592

3275594 3275595 3275597 3275620 3275688

3275717 3275737 3275738 3275739 3275740

3275751 3275758 3275760 3275767 3275768

3275830 3275832 3275872 3275874 3275877

3275883 3275969 3275970 3276016 3276022

3276024 3276025 3276043 3276044 3276045

3276075 3276130 3276136 3276219 3276222

3276227 3276251 3276297 3276300 3276301

3276335 3276336 3276347 3276348 3276354

3276364 3276368 3276372 3276420 3276421

3276437 3276491 3276492 3276529 3276544

3276546 3276547 3276552 3276553 3276557

3276558 3276559 3276560 3276600 3276617

3276619 3276647 3276652 3276663 3276664

3276666 3276687 3276765 3276766 3276768

3276818 3276842 3276846 3276854 3276855

3276917 3276918 3276938 3276941 3276942

3276943 3276951 3276954 3276968 3276988

3277042 3277045 3277048 3277056 3277062

3277070 3277072 3277105 3277108 3277113

3277114 3277116 3277158 3277159 3277199

3277200 3277201 3277203 3277205 3277206

3277207 3277208 3277211 3277212 3277288

3277295 3277306 3277310 3277311 3277397

3277435 3277446 3277477 3277504 3277506

3277551 3277558 3277561 3277570 3277572

3277574 3277575 3277629 3277631 3277632
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3277633 3277634 3277635 3277636 3277637

3277660 3277662 3277663 3277667 3277669

3277753 3277760 3277763 3277764 3277765

3277766 3277767 3277769 3277770 3277772

3277773 3277801 3277802 3277803 3277805

3277854 3277855 3277859 3277879 3277885

3277903 3277908 3278118 3278160 3278177

3278230 3278242 3278269 3278312 3278364

3278369 3278410 3278411 3278470 3278509

3278532 3278588 3278658 3278659 3278660

3278661 3278669 3278763 3278795 3278824

3278849 3278870 3278872 3278951 3278957

3278959 3279009 3279013 3279014 3279019

3279095 3279117 3279118 3279176 3279186

3279202 3279223 3279269 3279271 3279273

3279274 3279299 3279340 3279363 3279396

3279492 3279499 3279502 3279506 3279553

3279557 3279558 3279560 3279561 3279562

3279563 3279567 3279568 3279569 3279577

3279593 3279600 3279661 3279663 3279699

3279743 3279760 3279778 3279835 3279837

3279838 3279867 3279886 3279891 3279892

3279920 3279928 3279957 3279958 3279959

3279960 3279961 3279962 3279997 3280002

3280030 3280090 3280091 3280092 3280093

3280119 3280124 3280158 3280168 3280169

3280181 3280212 3280222 3280244 3280245

3280359 3280362 3280370 3280373 3280374

3280410 3280442 3280446 3280480 3280481

3280482 3280494 3280575 3280576 3280593

3280614 3280616 3280624 3280697 3280823

3280824 3280834 3280861 3280870 3280939

3280962 3280964 3281010 3281039 3281047

3281050 3281053 3281056 3281070 3281097

3281121 3281122 3281124 3281127 3281134

3281138 3281140 3281208 3281246 3281256
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3281306 3281311 3281428 3281436 3281438

3281480 3281483 3281484 3281534 3281546

3281547 3281555 3281557 3281558 3281560

3281580 3281582 3281621 3281636 3281639

3281660 3281661 3281665 3281675 3281713

3281732 3281795 3281811 3281815 3281901

3281903 3281904 3281934 3281977 3281985

3281990 3281993 3282046 3282064 3282066

3282067 3282101 3282167 3282175 3282184

3282219 3282241 3282245 3282247 3282317

3282420 3282426 3282530 3282555 3282587

3282631 3282676 3282701 3282752 3282753

3282756 3282758 3282786 3282790 3282800

3282911 3282912 3282918 3282919 3282927

3282930 3282963 3282967 3283008 3283032

3283199 3283310 3283313 3283314 3283419

3283423 3283435 3283486 3283508 3283516

3283517 3283523 3283529 3283531 3283573

3283623 3283647 3283678 3283684 3283707

3283721 3283734 3283800 3283821 3283900

3283903 3283904 3283911 3283917 3283928

3283960 3283963 3283964 3283987 3283989

3284064 3284069 3284072 3284074 3284077

3284078 3284101 3284124 3284244 3284263

3284286 3284287 3284304 3284316 3284320

3284412 3284426 3284443 3284447 3284475

3284481 3284503 3284569 3284811 3284819

3284831 3284900 3284901 3284957 3284961

3285014 3285038 3285067 3285070 3285077

3285126 3285132 3285203 3285209 3285299

3285303 3285306 3285310 3285338 3285443

3285477 3285478 3285479 3285480 3285511

3285513 3285514 3285539 3285542 3285614

3285615 3285682 3285684 3285687 3285736

3285739 3285746 3285754 3285765 3285839

3285856 3285859 3286067 3286134 3286176
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3286191 3286315 3286325 3286349 3286469

3286626 3286631 3286632 3286808 3286880

3286884 3286968 3287040 3287048 3287071

3287129 3287194 3287212 3287217 3287221

3287222 3287243 3287244 3287245 3287246

3287357 3287363 3287388 3287397 3287681

3287730 3287794 3287797 3287855 3287892

3287897 3288003 3288004 3288005 3288007

3288023 3288266 3288267 3288347 3288528

3288594 3288700 3288704 3288708 3288710

3288815 3289253 3289254 3289315 3289317

3289386 3289440 3289445 3289635 3289771

3289809 3289812 3289982 3289984 3289986

3290644 3290946 3291032 3291045 3291242

3291244 3291248 3291250 3291368 3291670

3291677 3291678 3291701 3291870 3292229

3292230 3292939 3293212 3293356 3293395

3294251 3294728 3294745 3295223 3295860

3297954 3309115 3319101 3331920 3353076

3356124 3357892 3360122 3365454 3365455

3369045 3371635 3373705 3378353 3380290

3380709 3380710 3387216 3395410 3396837

3408247 3408249 3420704 3436408 3436409

3436410 3436411 3436412 3436413 3450828

3459411 3461042 3463929 3480934 3480935

3486123 3486601 3488814 3502503 3503810

3503812 3504464 3505718 3511071 3511986

3518591 3518721 3518722 3518723 3518724

3520765 3521052 3528276 3528812 3533538

3535715 3535716 3543047 3546684 3546692

3546718 3546876 3547793 3548555 3548632

3548636 3548691 3548700 3548827 3548900

3548986 3548988 3548989 3548998 3549087

3549093 3549170 3549202 3549210 3549211

3549213 3549247 3549248 3549302 3549303

3549318 3549394 3549562 3549599 3549911
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3549922 3549927 3549946 3550015 3550052

3550086 3550087 3550150 3550261 3550419

3550573 3551135 3551263 3551443 3551466

3551476 3551730 3551779 3551782 3551785

3551885 3551886 3551962 3551964 3551996

3552000 3552153 3552199 3552234 3552376

3552461 3552462 3552463 3552464 3552644

3552654 3552791 3553057 3553149 3553398

3553690 3553723 3554184 3554446 3556261

3556303 3556304 3556320 3556660 3556661

3556664 3556852 3556859 3556860 3557482

3557483 3557484 3557803 3558191 3558192

3558194 3558428 3558519 3558619 3559227

3559783 3560140 3560966 3561089 3561091

3561266 3561269 3561926 3562901 3562938

3562942 3562944 3562960 3563101 3564088

3566100 3569781 3569789 3570322 3570414

3570613 3570630 3570632 3575274 3575502

3575515 3575518 3575519 3575520 3575521

3575586 3575625 3576766 3578190 3578784

3578787 3578789 3579059 3581959 3582279

3583194 3583769 3585706 3587673 3587868

3590296 3590771 3591019 3591020 3591046

3591047 3591048 3591727 3593026 3593027

3593125 3594225 3594235 3594416 3594753

3595412 3595815 3596276 3596718 3598485

3598491 3598493 3598494 3598495 3598831

3599928 3601734 3602858 3602891 3602931

3603096 3603586 3604086 3604300 3604772

3605166 3605330 3605335 3605377 3606073

3606291 3606421 3606518 3606526 3606552

3606731 3606845 3606990 3606997 3607000

3607139 3607191 3607195 3607308 3607362

3607478 3607655 3608108 3608111 3608232

3608240 3608682 3609205 3609534 3609619

3609741 3609792 3609795 3609819 3609917
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3610087 3610349 3610433 3610611 3610612

3610614 3610865 3610866 3611547 3611664

3611669 3611730 3611732 3611759 3611761

3611762 3611763 3611768 3611776 3611781

3612009 3612143 3612198 3612280 3612356

3612369 3612490 3612519 3612527 3612584

3612603 3612640 3612646 3612649 3612753

3612807 3612886 3612963 3612965 3612979

3612983 3613052 3613139 3613165 3613166

3613167 3613169 3613186 3613190 3613205

3613222 3613255 3613256 3613257 3613294

3613295 3613373 3613374 3613419 3613427

3613499 3613537 3613542 3613552 3613580

3613585 3613614 3613615 3613694 3613695

3613699 3613743 3613758 3613801 3613803

3613804 3613805 3613859 3613862 3613874

3613880 3613882 3613895 3613896 3613898

3613903 3613914 3613925 3613933 3613956

3613979 3613980 3613999 3614000 3614069

3614070 3614093 3614178 3614180 3614182

3614189 3614222 3614231 3614242 3614252

3614257 3614258 3614262 3614296 3614298

3614412 3614413 3614483 3614484 3614492

3614493 3614508 3614524 3614525 3614526

3614528 3614529 3614532 3614534 3614535

3614536 3614537 3614538 3614545 3614546

3614548 3614572 3614600 3614601 3614603

3614604 3614605 3614606 3614607 3614608

3614611 3614615 3614625 3614626 3614632

3614642 3614649 3614650 3614672 3614718

3614742 3614789 3614791 3614811 3614817

3614828 3614832 3614833 3614851 3614852

3614853 3614854 3614856 3614866 3614870

3614961 3614972 3614973 3614979 3614980

3614982 3614985 3615001 3615043 3615047

3615103 3615104 3615107 3615108 3615117
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3615122 3615123 3615133 3615140 3615171

3615188 3615189 3615191 3615192 3615196

3615198 3615206 3615207 3615226 3615227

3615228 3615229 3615257 3615259 3615260

3615271 3615277 3615282 3615301 3615306

3615307 3615320 3615333 3615335 3615338

3615339 3615342 3615343 3615345 3615352

3615353 3615354 3615355 3615356 3615382

3615385 3615386 3615387 3615388 3615396

3615404 3615405 3615406 3615407 3615408

3615410 3615413 3615415 3615424 3615426

3615427 3615439 3615440 3615445 3615447

3615454 3615457 3615465 3615474 3615475

3615482 3615485 3615495 3615497 3615498

3615511 3615512 3615515 3615517 3615533

3615544 3615545 3615546 3615551 3615552

3615553 3615554 3615555 3615556 3615582

3615586 3615608 3615609 3615614 3615616

3615617 3615623 3615625 3615639 3615640

3615641 3615643 3615647 3615649 3615651

3615654 3615656 3615658 3615659 3615661

3615662 3615664 3615668 3615676 3615683

3615687 3615688 3615692 3615693 3615694

3615699 3615700 3615704 3615705 3615706

3615708 3615718 3615726 3615727 3615737

3615746 3615747 3615748 3615749 3615752

3615753 3615759 3615760 3615766 3615767

3615768 3615776 3615787 3615796 3615804

3615815 3615818 3615825 3615827 3615829

3615849 3615860 3615861 3615870 3615912

3615919 3615922 3615924 3615926 3615939

3615943 3615944 3615947 3615950 3615952

3615953 3615954 3615955 3615956 3615960

3615981 3615984 3615985 3615989 3616001

3616006 3616008 3616011 3616013 3616014

3616026 3616030 3616031 3616036 3616047
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3616053 3616054 3616066 3616072 3616073

3616074 3616075 3616079 3616091 3616093

3616094 3616106 3616109 3616115 3616116

3616118 3616121 3616123 3616126 3616134

3616137 3616141 3616144 3616145 3616146

3616147 3616157 3616185 3616186 3616188

3616190 3616191 3616192 3616198 3616199

3616201 3616202 3616208 3616223 3616235

3616237 3616238 3616240 3616241 3616242

3616243 3616244 3616271 3616275 3616276

3616278 3616282 3616283 3616285 3616286

3616288 3616290 3616291 3616292 3616302

3616303 3616309 3616312 3616325 3616333

3616334 3616340 3616341 3616347 3616352

3616365 3616366 3616368 3616374 3616375

3616378 3616379 3616381 3616384 3616385

3616387 3616391 3616402 3616403 3616405

3616410 3616424 3616426 3616432 3616433

3616436 3616437 3616438 3616439 3616447

3616448 3616451 3616462 3616463 3616465

3616466 3616468 3616477 3616480 3616490

3616501 3616510 3616511 3616512 3616513

3616514 3616515 3616516 3616524 3616535

3616536 3616538 3616540 3616541 3616542

3616543 3616545 3616547 3616550 3616551

3616552 3616555 3616559 3616560 3616563

3616564 3616567 3616571 3616573 3616574

3616575 3616576 3616587 3616594 3616598

3616599 3616601 3616603 3616604 3616606

3616607 3616610 3616611 3616612 3616620

3616621 3616624 3616631 3616632 3616651

3616652 3616654 3616658 3616678 3616690

3616783 3616793 3616808 3616876 3616877

3616879 3616893 3616894 3616895 3616908

3616910 3616913 3616919 3616921 3616925

3616934 3616935 3616936 3616937 3616938
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3616946 3616954 3616955 3616957 3616985

3616987 3616992 3617008 3617011 3617013

3617028 3617031 3617037 3617044 3617053

3617058 3617059 3617063 3617064 3617065

3617066 3617067 3617068 3617069 3617074

3617078 3617083 3617085 3617086 3617087

3617089 3617094 3617095 3617101 3617102

3617105 3617106 3617107 3617108 3617109

3617110 3617112 3617113 3617114 3617116

3617117 3617118 3617119 3617120 3617121

3617122 3617123 3617124 3617126 3617127

3617131 3617148 3617153 3617154 3617185

3617187 3617197 3617198 3617208 3617216

3617217 3617223 3617224 3617225 3617226

3617227 3617228 3617247 3617253 3617254

3617266 3617270 3617287 3617291 3617292

3617293 3617295 3617296 3617297 3617298

3617313 3617316 3617325 3617332 3617334

3617338 3617339 3617341 3617349 3617350

3617352 3617353 3617356 3617359 3617360

3617364 3617371 3617372 3617373 3617374

3617375 3617376 3617377 3617379 3617380

3617382 3617384 3617388 3617389 3617390

3617391 3617392 3617394 3617403 3617406

3617408 3617410 3617415 3617418 3617421

3617447 3617464 3617465 3617466 3617467

3617468 3617469 3617470 3617471 3617472

3617473 3617474 3617475 3617476 3617477

3617478 3617479 3617511 3617513 3617515

3617518 3617519 3617567 3617602 3617604

3617605 3617606 3617608 3617618 3617638

3617641 3617643 3617644 3617645 3617646

3617648 3617649 3617687 3617700 3617714

3617757 3617758 3617762 3617772 3617774

3617790 3617798 3617799 3617865 3617866

3617867 3617868 3617878 3618196 3618254
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3618318 3618892 3618913 3618914 3618945

3619459 3694846
 
 

 

9939
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: saucanaa : 
NOTICE

vyaapar icanh ko pMjaIkrNa ko ilae Aavaodk tqaa [sako AiBakta-AaoM sao 
ivaSaoYa $p sao yah p`aqanaa- kI jaatI hO ik p~acaar krto samaya saMbaMiQat 
vyaapar icanh rijaYTI/ kayaa-laya ka saMpUNa- saMdBa- , p~ saM#yaa ,tarIK , 
Aavaodna saM#yaa tqaa saMbaMiQat vaga- ik saM#yaa ka ja$r ]llaoK kroM 
ijasasao ik p~aoM ko yaqaaSaIGa\ inapTana krnao maoM sauivaQaa haogaI 
 
Applicants for registration of Trade Marks and their agents are 
particularly requested to quote in their replies full and complete 
Reference Letter No. and date, application number and the class to 
which it relates and send to the concerned office of Trade Marks 
Registry. This would facilitate quick disposal of letters. 
             

            Aaoma Pa`kaSa gauPta          Aaya.e.esa.
mahainayaM~k ,eksva 

AiBaklp tqaa vyaapar icanh
 

OM PRAKASH GUPTA , IAS
CONTROLLER-GENERAL OF PATENTS, 

DESIGNS, TRADE MARKS & GI 
 

             Baart sarkar vyaapar icanh rijasT/I ,mauMba[- 400037 
                           Wara p`kaiSat

                   Published by the Govt. of India, 

Trade Marks Registry, Mumbai-400037
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